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 LOK  SABHA

 Monday,  February  17.  964/Magha  28,
 885  (Saka)

 The  Lok  Sabha  met  at  Eleven  of
 the  Clock.

 [Mr.  SPEAKER  in  the  Chair]
 ORAL  ANSWERS  TO  QUESTIONS

 Raid  by  Pakistanis  on  J.  &  K.  Border
 (Kangri  Village)

 +
 (Shri  Vishram  Prasad:

 Shri  Nath  Pai:
 Shri  Yashpal  Singh:
 Shri  Bishanchander  Seth;
 Shri  Dhaon:

 *2l,  {  Shri  P.  C.  Borooah:
 Shri  D.  C.  Sharma:
 Shrimatj  Savitri  Nigam:
 Shri  Jedhe:
 Shri  Mohan  Swarup:
 Shri  Onkar  Lal  Berwa:

 L  Shri  P.  R.  Chakraverti;
 Will  the  Prime  Minister  be  pleased to  state:
 (a)  whether  it  is  a  fact  that  some

 Pakistanis  raided  Kangri  village  60
 miles  from  Jammu  on  the  3lst  De-
 cember,  1963;

 (b)  if  so,  the  details  about  the  pro- Perty  looted;  and

 (c)  the  steps  taken  to  stop  such
 recurrences?

 The  Deputy  Minister  in  the  Minis-
 try  of  External  Affairs  (Shri  Dinesh
 Singh):  (a)  and  (b).  Yes,  Sir.  On
 3lst  December,  a  group  of  Pakistan| Pakistan-occupied  Kashmir  civilians
 2080  (ai)  LS—,
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 looted  a  cloth  shop  in  village  KANGRI
 When  intercepted  by  our  border  pat-
 rol,  the  raiders  recrossed  the  cease-
 fire  line,  throwing  away  3  bundles  of
 stolen  cloth.

 (c)  The  border  police  patrol  main-
 tain  vigilant  guard  to  prevent  or  foil
 such  raids,

 att  विश्राम  प्रसाद  :  मैं यह  जानना  चाहता
 हूं  कि  जो  कुछ  पाकिस्तानियों  ने  लूट  मचायी
 उसके  विषय  में  हमारी  सरकार  ने  पाकिस्तान
 को  कुछ  लिखा,  कुछ  कहा  या  कोई  एक्शन  लिया
 गया  ?

 The  Minister  of  State  in  the  Minis-
 try  of  External  Affairs  (Shrimati
 Lakshmi  Menon):  Such  incidents
 which  happen  on  the  cease-fire  line
 are  generally  reported  to  the  UN
 observers  and  this  has  been  done.
 That  is  the  usual  procedure  laid
 down.

 श्री  विश्राम  प्रसाद  :  मैं  जानना  चाहता
 हूं  कि  इस  तरह  की  जितनी  रिपोर्ट  की  गयीं
 उनके  ऊपर  कोई  एक्शन  लिया  गया,  कोई
 सेटलमेंट  हुआ,  या  केवल  रिपोर्ट  कर  देना
 हमारी  सरकार  का  काम  है  चाहे  उस  पर  कोई
 एक्शन  हों  या  न  हो  ?

 Shrimat;  Lakshmi  Menon:  |  have
 said  that  there  is  a  particular  kind
 of  procedure  laid  down  for  any  kind
 of  violation  of  the  cease-fire  line.
 This  matter  is  referred  to  the  UN
 observers  and  usually  they  say  that
 either  one  party  is  guilty  or  the  other
 Party  has  violated  the  cease  fire  agree-
 ment.  That.is  all  that  is  possible.

 Mr.  Speaker:  The  point  is  whether
 only  a  record  is  kept  by  UN  observers
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 to  be  used  afterwards  or  some  action
 is  also  proposed  by  them?

 Shrimatj  Lakshmi  Menon:  Usually
 no  action  is  taken.  They  only  say
 whether  there  has  been  a  violation  of
 the  cease-fire  agreement  or  Pakistan
 has  violated  or  India  has  violated,

 Shri  Nath  Pai:  In  view  of  the  fact
 that  Pakistan  has  been  able  to  enlist
 sympathy  for  herself  by  a  diabolical
 exploitation  of  India’s  alleged  mis-
 deeds  against  Pakistan,  may  I  know
 why  the  Government  of  India  did  not
 prepare  an  annual  white  paper  list-
 in:  the  myraids  of  real  misdeeds  of
 Pakistan  against  this  country  includ-
 ing  raids,  incursions,  violations  of  the
 border,  etc.?

 Shrimati  Lakshmi  Menon:  It  is  a
 suggestion  for  action  but  all  these
 things  are  answered  in  Parliament
 whenever  questions  are  asked  we  have
 given  a  full  statement  of  their  viola-
 tions,  etc.

 Mr.  Speaker:  It  is  a  suggestion,  I
 also  agree.  But  why  did  not  the
 Government  consider  that  suggestion
 earlier?  Do  they  propose  to  take  that
 up  now?

 The  Prime  Minister  and  Minister
 of  External  Affairs  and  Minister  of
 Atomic  Energy  (Shri  Jawaharlal
 Nehru):  The  question  is  whether  we
 should  issue  a  white  paper  and  cir-
 culate  it  in  regard  to  these  raids  from
 Pakistan.  We  shall  consider  that,

 श्री  यशपाल  सिह  :  ये  घटनाएं  हजारों  दफा  हो
 रही  हैं  और  यू०  एन०  आबजरवर  कोई  एक्शन
 नहीं  लेते  और  फेल  हो  गये  हैं,  तो  हमारी  सर-
 कार  इस  मामले  में  कोन  से  कदम  उठा  रही  है  ?

 अ्रष्यक्ष  महोदय  :  फल  होने  का  तो  कोई
 सवाल  नहीं  है  ।

 बिना  विभाग  क  मंत्री  (श्री  लाल  बहादुर
 शास्त्री)  :  जो  माननीय  सदस्य  ने  पूछा  उसका
 जवाब  तो  साफ  है  सारे  हालात  को  समझना
 चाहि?  ।  जिस  पृष्ठभूमि  में  हम  काम  कर  रहे
 हैं  उसको  ध्यान  में  रखना  चाहिए  |  कोई  रोज
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 वहां  एक्शन  नहीं  लिया  जा  सकता  ।  यह  दो
 देशों  के  बीच  की  बात  है,  अपने  देश  के  अन्दर
 की  बात  नहीं  है  ।  इसलिए  वहां  जो  कारवाई
 यू  एन०  आवजरवर  करते  हैं  वह  अलग  है
 लेकिन  उससे  जरूरी  यह  है  कि  हमारे  गार्ड
 वहां  सावधान  रहें,  और  इस  केस  में  आपने
 देखा  कि  उन्होंने  सावधानी  से  काम  लिया  शौर
 उनको  पकड़ने  की  कोशिश  की  और  जो  नुक-
 सान  वह  पहुंचाने  जा  रहे  थे  उसको  रोका  ।
 यह  कार्रवाई  दोनों  तरफ  से  होती  है  ।  खास
 तौर  से  हमारी  तरफ  के  जो  गाड  हैं  उन्होंने
 इस  तरह  की  कार्रवाई  की  है  ।

 श्री  आकार  लाल  बैरवा  :  मैं  जानना
 चाहूंगा  कि  कितनी  सम्पत्ति  पाकिस्तानियों  ने

 लूटी  है  और  लुटते  रहे  हैं  और  उसे  वापस
 लेने  के  लिए  कोई  कदम  उठाया  गया  है  ?

 श्री  लाल  बहादुर  शास्त्रो  :  ऐसा  नहीं  है.
 कि  वह  करोड़ों  रुपए  की  सम्पत्ति  लूट  कर  ले
 गए  हों  ।  छोटी  मोटी  दुकानों  को  तोड़ने  या

 लूटने  की  कोशिश  करते  हैं,  तो उसका  मुकाबला
 किया  जाता  है  ओर  उनको  पकड़ा  जाता  है  ।

 Shri  P.  R.  Chakraverti:  May  I  know
 whether  in  this  raid  the  raiders  came
 inside  three  miles  of  the  cease-fire
 line  and  were  given  cover  by  the
 Pakistan  army  and,  if  so,  what  pro-
 tests  have  been  lodged  against  the
 Pakistan  Government  on  this  score?

 Shrimati  Lakshmi  Menon:  These
 people  came  there;  they  were  civilians
 armed  with  rifles  and  other  weapons,
 and  they  just  looted.  If  the  hon.
 Member  will  be  satisfied  with  this
 reply,  I  may  tell  him  that  such  inci-
 dents  are  very  rare.  In  the  whole  of
 1963,  there  were  just  five  such  inci-
 dents,  and  the  actual  loss  is  only  ‘51
 heads  of  cattle  and  one  Indian  killed
 and  three  injured.

 Mr.  Speaker:  He  wanted  to  know
 whether  they  came  within  our  terri-
 tory.

 Shrimati  Lakshmi  Menon:  They
 were  not  supported  by  forces.  They
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 were  only  Pakistan
 with  rifles,

 civilians  armed

 Shri  Ranga:  May  I  know,  when  we
 make  these  complaints  to  the  U.N.
 observers,  what  is  the  procedure?
 Do  they  go  to  the  spot  and  then  make
 a  study  and  then  ascertain  whether
 our  complaint  is  correct  or  not,  and
 may  I  know  whether  they  would  make
 any  report  to  us  as  well  as  to  the
 United  Nations;  and,  if  so,  what  is  the
 report  or  what  is  the  judgment  that
 they  have  reached  in  regard  to  this
 particular  incident?

 Shrimati  Lakshmj  Menon:  Usually,
 when  a  report  of  any  incident  is
 made,  when  any  incident  takes  place,
 the  observers  of  the  U.N.  or  whoever
 it  is,  go  to  the  spot  and  they  make
 an  investigation  and  they  say  who
 has  violated  this  cease-fire  agreement.
 The  military  observers  have  not  given
 their  decision  in  this  particular  case.
 Their  decision  is  awaited.

 Shri  Ranga:  May  I  know  whether
 Government  will  be  willing  to  place
 on  the  Table  of  the  House  some
 time....

 Mr.  Speaker:  No  report  has  yet
 been  given,

 Shri  Ranga:  ....about  the  report
 that  the  U.N.  observers  have  made
 in  regard  to  the  earlier  incursions
 that  Pakistan  has  made?  In  regard
 to  the  past,  we  have  got  no  report  at
 all,

 Shrimatj  Lakshmi  Menon:  If  the
 hon.  Member  wants  a  statement  on
 all  these  cease-fire  violations,  then  we
 might  consider  placing  it  on  the  Table
 of  the  House.

 Mr.  Speaker:  That  is  all  right.  Shri
 Hem  Barua.

 Shri  Hem  Barua:  May  I  know  if  it
 is  a  fact  that  during  the  last  fort-
 night  Pakistan  has  moved  her  troops
 to  the  cease-fire  line  in  Jammu  and
 Kashmir  State  and,  if  so,  may  I  know
 what  steps  the  Government  have
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 taken  against  this
 ment?

 Pakistan  move-

 Mr,  Speaker:  In  this  incident,  have
 they  moved?

 Shri  Hem  Barua;  During  the  last
 fortnight,  and  it  has  been  reported
 to  the  Government  of  India.

 Mr.  Speaker:  Here,  we  are  concern-
 ed  with  this  particular  incursion.

 Shri  Hem  Barua:  This  particular
 &  incident  is  connected  with  that.  They

 have  drawn  courage  from  that,

 Shri  Lal  Bahadur  Shastri;  I  do  not
 think  this  incident  is  connected  with
 that  at  all,  but  from  what  the  hon.
 Member  has  said,  if  he  had  some
 other  area  in  mind....

 Shri  Hem  Barua:  No;  my  _  report

 Mr,  Speaker:  Order,  order.

 Shri  Lal  Bahadur  Shastri:  I  might
 make  it  clear.  All  kinds  of  reports
 appear  in  the  press,  but  we  have  to
 remain  vigilant;  and  our  forces  are
 there  and  we  keep  a  guard  and  watch.

 Shri  Abdul  Ghani  Goni;  These  inci-
 dents,  whether  major  or  minor,  are  a
 regular  series  of  incidents  indulged
 in  by  the  Pakistan  Government  to
 disturb  the  areas,  particularly  the
 border  areas,  to  keep  that  issue  alive.
 So,  may  I  know  what  steps  are  being
 taken  by  the  Government  to  reinforce
 the  border  forces  and  border  police?

 Shrimati  Lakshmi  Menon:  I  have
 already  answered  that.  Vigilance  is
 increased.

 Shri  S.  N.  Chaturvedi:  May  I  know
 what  advantage  we  derive  from  the
 decision  of  the  UN  observers  in  our
 favour  and  whether  it  entitles  us  to
 any  sort  of  compensation  for  the  vio-
 lation  of  our  territory?

 Shrimati  Lakshmi  Menon:  As  far  as
 I  am  aware,  they  just  say  that  viola-
 tion  hag  occurred  and  nothing  more.
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 Mr.  Speaker:  Only  a  record  ig  kept.

 Second  Wage  Board  for  Textile
 Industry

 +

 |

 Shri  Yashpal  Singh:
 Shri  Nath  Pai:
 Shri  Bhagwat  Jha  Azad:
 Shri  P.  0.  Borooah:
 Shri  Sarjoo  Pandey:

 712,  4  Snri  Indrajit  Gupta:
 Shrimati  Savitri  Nigam:
 Shri  Dinen  Bhattacharya:
 Dr.  U.  Misra:
 Dr.  Ranen  Sen:
 Shri  Umanath:

 |  Shri  Himatsingka:
 Will  the  Minister  of  Labour  and

 Employment  be  pleased  to  state:

 (a)  whether  a  Second  Wage  Board
 for  Textile  Industry  is  proposed  to
 be  set  up;  and

 (b)  if  so,  the  composition  and  the
 terms  of  reference  of  the  Board?

 The  Deputy  Minister  of  Labour  and
 Employment  (Shri  R.  K.  Malviya):
 (a)  Yes.

 (b)  The  composition  and  terms  of
 reference  of  the  proposed  Wage  Board
 are  being  finalized.

 श्री  यशपाल  सिह  :  क्या  सरकार  बतला
 सकती  है  कि  पहला  वेज  बोर्ड  जो  बना  था  उस
 बोर्डे  की  सिफ़ारिशें  किन  किन  मिलों  ने  मानने
 से  इंकार  किया  है  और  उनके  खिलाफ़  क्या
 एक्शन  लिया  गया  है  ?

 श्री  रण  कि०  मालवीय  :  ४१०  मित्रों  में  से
 ३७१  ने  सिफारिशों  को  पूरी  तरह  से  अपने  यहां
 इम्पलीमेंट  किया,  २७  मिलों  ने  उन  के  कुछ
 हिस्सों  को  इम्पलीमेंट  किया  और  कुछ  मिलों
 में  इम्पलीमेंटेशन  होने  को  बाक़ी  रहते  हैं  ।
 एसी  मिलें  जिन्होंने  कि  उनको  इम्पलीमेंट  नहीं
 किया  है  १५  हैं  मगर  उनके  बारे  में  शेषादरी
 कमेटी  बैठी  है  और  वह  कमेटी  अपनी  इलावा-
 यरी  क़रीब-क़रीब  खत्म  कर  चुकी  है  ।  जो  जो
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 इनक्वायरी  वह  कर  चुकी  है  उनकी  रिपोर्ट
 प्राविशियल  गवर्नमेंट्स  को  उनको  इम्पलीमेंट
 करने  के  लिए  भेज  दी  गई  है  v  केवल  केरल  में
 जांच  बाक़ी  है  उसकी  भी  इनक्वायरी  इस
 महीने  में  खत्म  हो  जायगी  ।

 Shri  Warior:  I  cannot  follow.

 Mr.  Speaker:  There  are  still  some
 5  left.  There  is  a  committee  that  is
 making  an  enquiry  into  them.  Action
 will  be  taken  after  that  report  is
 received.

 श्री  यशपाल  सिंह  :  नया  लेबर  वेज  बॉड
 जो  बना  है  उसने  लेबर  यूनियन  को  किस  हद
 तक  रि प्रेजेंटेशन  दिया  है  ?

 श्री  'र०  कि०  मालवोय  :  जिस  तरीके
 से  लेबर  यूनिवर्स  को  रिप्रेंजटेशन  दिया  जाता
 है  उसी  तरीक़  से  दिया  जायेगा  ।  अभी  तक
 उनकी  लिस्ट  फ़ाइनेलाइज़  नहीं  हुई  है  ।

 Shri  Indrajit  Gupta:  In  view  of  the
 fact  that  this  is  going  to  be  the  second
 board  and  therefore,  it  will  not  be
 necessary  to  duplicate  much  of  the
 collection  of  statistics  and  data  which
 the  first  board  had  done,  is  the
 Government  thinking  of  framing  the
 terms  of  reference  and  to  fix  some
 sort  of  time-limit  this  time  so  that  the
 work  can  be  completed  expeditiously?

 Shri  R.  K.  Malviya:  That  is  for
 the  wage  board  itself  to  decide.  They
 take  their  own  time.  But  the  attempt
 would  be  to  get  the  recommendations
 as  early  as  possible.

 Shri  Warior:  Is  jt  necessary  that  all
 the  data  that  had  been  collected  by
 the  first  wage  board  should  be  again
 collected  and  the  time  should  be  ex-
 tended  for  the  report  of  this  wage
 board?  If  not,  why  cannot  this  wage
 board  be  asked  to  base  their  recom-
 mendations  on  those  data  already
 available?

 Shri  R.  K.  Malviya:  The  recom-
 mendation  cannot  be  made  available
 immediately.  After  the  last  recom-
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 mendations  were  made,  developments
 have  taken  place  in  the  industry  and
 those  have  got  to  be  considered.  So,
 it  is  left  to  the  wage  board  itself  to
 decide.  Of  course,  attempts  will  be
 made  to  get  their  recommendations
 as  early  as  possible.

 Shri  Bhagwat  Jha  Asad:  May  I
 know  by  what  time  the  terms  of  ref-
 erence  will  be  finalised  and  this  board
 will  be  brought  into  existence  for
 functioning?

 Shri  R.  K.  Malviya:  The  terms  of
 reference  are  being  finalised  in  con-
 sultation  with  the  parties—employers
 and  workers.  As  soon  as_  their  ac-
 ceptance  comes,  the  terms  will  be
 finalised.

 Mr.  Speaker:  Any  approximate
 idea  about  the  time  that  is  likely  to
 be  taken?  /  “i

 This  should
 couple  of

 Shri  R.  K.  Malviya:
 not  take  more  than  a
 months.

 Phizo’s  Visit  to  Nagaland
 +
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 Shri  D.  D.  Puri:
 Shri  P.  R.  Chakraverti:
 Shri  J.  B.  S.  Bist:
 Shri  Tridib  Kumar

 Chaudhuri:
 Shri  Onkar  Lal  Berwa:
 Shri  Bibhuti  Mishra:
 Shri  Maniyangadan:
 Shri  Dinen  Bhattacharya:
 Dr.  U.  Misra:
 Dr.  Ranen  Sen:
 Shri  S.  M.  Banerjee:
 Shri  A.  N.  Vidyalankar:
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 Shri  Narasimhan  Reddy:
 Shri  Himmatsinhji:
 Shri  P.  K.  Ghosh:
 Shri  Hem  Barua:
 Shri  Kachhavaiya:
 Shri  Vishram  Prasad:
 Dr.  L.  M.  Singhvi:
 Shri  C,  K.  Bhattacharyya:
 Shri  D.  D.  Maatri:

 :  Shri  S.  N.  Chaturvedi:

 Shri  H.  C.  Soy:
 Shri  Gulshan:
 Shri  Ram  Harkh  Yadav:

 Will  the  Prime  Minister  be  pleased
 to  state:

 (a)  whether  it  is  a  fact  that  Shri
 Phizo,  the  rebel  Naga  leader,  has  re-
 quested  Government  to  permit  him  to
 enter  Nagaland;  and

 (b)  if  so,  whether  Government  have
 considered  his  request?

 The  Minister  of  State  in  the  Minis-
 try  of  External  Affairs  (Shrimati
 Lakshmi  Menon):  (a)  and  (b),  Shri
 Phizo  has  made  no  request  to  the
 Government  of  India  but  the  Chief
 Minister  of  Nagaland  received  inti-
 mation  that  Phizo  was  willing  to  dis-
 cuss  with  him  and  his  cel!leagues  the
 subject  of  restoration  of  peace  in
 Nagaland.  The  Government  of  India
 have,  on  the  request  of  the  Govern-
 ment  of  Nagaland,  agreed  to  grant
 him  safe  conduct  if  he  comes  to  India
 for  talks  with  the  Government  of
 Nagaland  on  the  condition  prescribed
 by  the  Chief  Minister.

 Shri  Nath  Pai:  Shri  Phizo  is  sub-
 sequently  reported  to  have  declined
 this  offer  of  safe  conduct.  May  we
 know  the  reasons?  Since  the  Gov-
 ernment  of  India  had  indicated  to  him
 by  its  offer  that  in  its  own  opinion  a
 final  settlement  of  the  Naga  problem
 is  not  possible  without  his  reaching
 an  agreement  with  it,  may  we  know
 where  the  negotiations  broke  down?
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 Shrimati  Lakshmi  Menon:  We  do
 not  know  whether  Shri  Phizo  has
 declined  the  offer  of  safe  conduct  or
 not,  because  this  was  a  request  from
 the  Nagaland  Government,  as  I  have
 pointed  out  in  my  answer,  to  the
 Government  of  India.  We  have  seen
 reports  in  the  newspapers  that  he  has
 not  agreed  to  keep  to  his  original
 proposal  of  coming  to  Nagaland  and
 discussing  with  the  Nagaland  Govern-
 ment.  But  as  far  as  we  are  aware
 no  such  proposal  or  confirmation  has
 been  received  from  Shri  Phizo,  as  to
 whether  he  has  abandoned  his  idea  of
 coming  to  Nagaland.

 Shri  Nath  Pai:  Is  it  a  fact  that,  in
 order  to  demonstrate  to  India  and  to
 the  world  how  in  spite  of  the  fact
 that  we  have  introduced  a  popular
 regime  there  it  is  Phizo’s  writ  that
 runs  in  the  Nagaland,  Phizo’s  allies
 in  Nagaland  have  stepped  up  their
 hostile  activity  and  of  late  this  is
 causing  a  great  embarrassment  to  us?

 Shrimati  Lakshmi  Menon:  It  does
 not  mean  any  such  thing.  The  Naga-
 land  Administration  feels  that  it  will
 be  able  to  maintain  law  and  order
 better  if  it  can  come  to  an  agree-
 ment  with  Phizo  who  has  been  help-
 ing  the  hostiles  against  the  Govern-
 ment.  Since  Phizo  himself  has  expres-
 sed  a  desire  to  come  to  Nagaland  and
 talk  with  the  Nagaland  Administra-
 tion  with  a  view  to  maintaining  law
 and  order  this  was  agreed  to  by  the
 Nagaland  Administration.  But  that
 does  not  mean  that  Phizo  runs  the
 Nagaland  Administration.

 Dr.  L.  M.  Singhvi:  May  I  know
 whether  the  request  made  by  Phizo
 is  in  consequence  of  the  discussions
 held  with  him  by  one  of  the  Parlia-
 mentary  Secretaries  to  the  Prime
 Minister,  and  whether  that  acceptance has  been  reversed  now  5n  account  of
 any  intervening  circumstances  later
 on?  !

 Shrimatj  Lakshmi  Menon:  It  may be  quite  possible  that  as  a  result  of
 the  discussions  of  the  Parliamentary
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 Secretary  with  Shri  Phizo  he  might
 have  agreed  to  talk  with  the  Naga~-
 land  Administration.

 Dr.  L.  M.  Singhvi:  It  is  not  a  ques-
 tion  of  “might  have  agreed”;  it  is  a
 question  of  facts.  Does  the  Govern-
 ment  claim  or  does  it  not  know  that
 a  Parliamentary  Secretary  actually
 talked  with  Phizo?  Where  is  the
 question  of  “might  have  agreed”?  We
 would  like  to  know  specifically  whe-
 ther  this  was  agreed  to  with  him,

 The  Prime  Minister  and  Minister
 of  External  Affairs  and  Minister  of
 Atomic  Energy  (Shri  Jawaharlal
 Nehru):  Sir,......

 Mr.  Speaker:  If  the  Prime  Minister
 so  desires  he  can  sit  and  reply.

 Shri  Jawaharlal  Nehru:  It  does  not
 make  any  difference.

 Mr  Speaker:  It  is  the  desire  of  the
 House  that  I  should  request  him  to
 sit  and  answer.

 Shri  Jawaharlal  Nehru:  I  am  very
 grateful  to  you,  Sir.  When  I  feel
 like  it  I  shall  do  that.

 श्री  रघुनाथ  सिह  :  कभी-कभी  स्पीकर
 की  बात  मान  लेनी  चाहिए  |

 Shri  Jawaharlal  Nehru:  I  do  not
 know  what  the  exact  conversation
 was,  but  it  is  quite  possible  that  the
 Parliamentary  Secretary  might  have
 suggested  to  him  this  question  of
 discussing  it  with  the  Nagaland  Gov-
 ernment.

 Shri  Hari  Vishnu  Kamath:  May  I
 remind  the  Prime  Minister  of  the
 statement  he  made  in  the  last  session,
 either  in  answer  to  a  question  or
 during  a  half-hour  discussion,  to  the
 effect  that  Shri  Phizo  is  receiving,
 either  overtly  or  covertly,  arms  from
 Pakistan,  if  not  from  China  as  well;
 and,  if  that  be  so,  is  it  the  policy  of
 the  Government  to  give  all  sorts  of
 facilities  to  one  who  is  in  league  with
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 one  or  both  of  our  present  enemies
 and  so  is  a  near  traitor  to  our  country?

 The  Minister  Without  Portfolio  (Shri
 Lal  Bahadur  Shastri):  In  so  far  as
 some  of  the  Nagas  are  concerned  it
 is  true  that  they  have  been  trying  to
 get  help  from  Pakistan  in  arms  and
 perhaps  in  training  also.  But  in  so
 far  as  Shri  Phizo  is  concerned,  as  the
 House  knows,  he  is  now  outside  India
 and  in  spite  of  his  past  activities  the
 Government  of  India  felt  that  if  he
 wanted  to  come  over  to  Nagaland
 and  have  a  talk  with  the  representa-
 tives  of  the  present  Government  there
 the  Government  of  India  might  not
 come  in  the  way  because  we  want
 peace  in  Nagaland.  The  main  point
 is  that  Mr.  Phizo  has  to  come  here
 and  talk  in  the  present  context  of
 things  where  no  constitutional  change
 is  possible.  We  have  made  a  special
 case  about  Nagaland.  It  has  been
 given  full  autonomy,  it  is  a  full  State
 and  the  people  of  that  area  have  got
 the  fullest  opportunity  to  participate
 in  the  governance  of  that  area.  In
 this  context  if  Mr.  Phizo  wants  to
 come  and  meet  the  Chief  Minister
 and  others,  the  Government  of  India
 will  allow  him  to  do  so.  If  Mr.  Phizo
 desires  not  to  come  here,  well,  he
 may  gladly  do  as  he  likes.  It  is  for
 him  to  decide  whether  he  wants  to
 come  here  or  not.

 sit  यशपाल  सिंह :.  मि०  चीजों  इस
 शक्तिशाली  सरकार  की  इजाज़त  के  बगैर
 इंग्लैण्ड  चले  गए  थे  ।  क्या  सरकार  बतला
 सकती  है  कि  भागने  वाले  और  उसको  शेल्टर
 देने  के  ख़िलाफ़  उसने  क्या  ऐक्शन  लिया  है  ?

 भ्रध्यक्ष  महोदय  :  वह  सवाल  इस  वक्त
 नहीं  उठता  है  v

 श्री  यशपाल  सिंह  :  श्रीमन्,  मुझे  दूसरा
 सवाल  पूछने  का  मोका  दिया  जाये  ।  जब  मि०
 फ़्ज्ञो  के  खिलाफ़  मुकदमा  स्टेंड  करते  हैं,
 तो  फिर  उससे  बातचीत  क्यों  की  जा  रही  है  ?
 जो  सेंट्रल  गवर्नमेंट  का  चोर  है,  नागालैण्ड
 गवर्नमेंट  उसको  कैसे  इजाजत  दे  सकती  है  ?
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 भ्रध्यक्ष  महोदय  :  माननीय  सदस्य  बहस
 कर  रहे  हैं  1  वह  सवाल  नहीं  पूछ  रहे  हैं  ।

 Shri  Swell:  The  Minister  of  State
 for  External  Affairs  has  just  now
 stated  that  on  the  request  of  the  Chief
 Minister  of  Nagaland  the  Government
 of  India  had  agreed  to  give  safe  con-
 duct  guarantee  to  Mr.  Phizo  if  he
 decides  to  come  and  have  a  talk  with
 him.  May  I  know  from  the  Prime
 Minister  whether  the  Government
 leaves  the  field  free  to  the  Chief
 Minister  of  Nagaland  and  Mr.  Phizo?
 Do  they  not  want  to  impose  any
 conditions  whatsoever  in  the  interests
 of  peace  in  that  area?

 Shri  Jawaharlal  Nehru:  It  is  not
 quite  clear  as  to  what  the  hon.  Mem-
 ber  desires  to  know.  We  do  not  want
 to  impose  any  condition  which  has
 not  been  imposed  by  the  Nagaland
 Government  themselves.  The  Naga-
 land  Government  and  the  Govern-
 ment  of  India  are  entirely  at  one  in
 this  matter.  Mr.  Phizo  was  told  that
 he  could  come  here  at  the  request  of
 the  Nagaland  Government  and  on  the
 conditions  laid  down  by  the  Nagaland
 Government.

 Shri  J.  B.  S.  Bist:  May  I  know  how
 long  this  period  of  offer  to  visit  Naga- land  will  last?

 Shrimati  Lakshmi  Menon:.No  period is  prescribed.

 ी  विभूति  मिश्र  :  सरकार  की  तरफ़
 से  भ्र भी  जो  जवाब  दिया  गया  है,  उससे  माला
 हुआ  कि  नागालैण्ड  गवर्नमेंट  की  तरफ़  थ  यह
 सुझाव  शाया  और  केन्द्रीय  सरकार  ने  उसको
 कुबूल  किया  ।  मैं  यह  जानना  चाहता  हूं  कि
 फ़ीसों  जब  हिन्दुस्तान  में  थे,  उस  समय  उनके
 द्वारा  या  उनके  साथियों  के  द्वारा  जो  हिंसात्मक
 कार्यवाहियां  हुईं,  क्या  उनको  भी  सरकार  ने
 फियों  के  साय  बातचीत  के  सिलसिले  में  ध्यान
 में  रखा  है  ?  5
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 att  जवाहरलाल  नहरू  :  दिमाग़  में  तो
 ज़रूर  होगा,  लेकिन  उसके  बारे  में  वह  वहां
 जायें  और  बात  करें,  यह  मैं  नहीं  जानता  |

 OTL

 Shri  Nath  Pai:  An  impression  is
 gathering  that  it  is  the  Government
 of  India’s  own  conviction  that  no
 final  and  ultimate  pacification  of
 Nagaland  is  possible  without  a  settle-
 ment  with  Mr.  Phizo.  How  far  is  this
 impression  correct?  If  this  impres-
 sion  is  correct,  may  I  know  why  Gov-
 ernment  is  making  use  of  the  subter-
 fuge  of  negotiating  talks  through  the
 Parliamentary  Secretary  to  the  Prime
 Minister  and  alternately  taking  shel-
 ter  behind  the  facade  of  ‘the  State
 Government  to  help  them  when  it  is
 they  who  want  the  talks?

 Shri  Jawaharlal  Nehru

 Shri  Tyagi:  Please  reply  sitting.
 After  all,  Sir,  we  do  not  want  to  strain
 him.

 Shri  Jawaharlal  Nehru:  It  is  good
 for  me.

 Shri  Hari  Vishnu  Kamath:  We  have
 requested  him  once.  The  Speaker  has
 also  requested  him.  What  more  can
 we  do?  We  cannot  force  him.

 Mr.  Speaker:  I  would  again  request
 him  not  to  strain  himself  because  I
 have  been  asked  not  only  by  the
 Members  of  the  House  but  by  out-
 siders  also  to  request  him  not  to  strain
 himself  by  standing.

 Shri  Tyagi:  Has  he  forgotten  res-
 petting  the  wishes  of  the  House?

 Shri  Jawaharlal  Nehru:  The  hon.
 Member’s  belief,  or  insinuation  if  I
 may  use  that  word,  is  quite  incorrect
 that  the  Government  of  India  thinks
 that  nothing  can  be  done  finally  in
 Nagaland  without  the  help  of  Mr.
 Phizo.  It  is  quite  incorrect.  But  the
 Government  of  India  still  thinks  that
 many  things  may  be  done  which  may
 expedite  complete  peace  and  order  in
 Nagaland.  Otherwise,  it  will  take  a
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 little  longer  time.  Regarding  the
 Parliamentary  Secretary  going  and
 seeing  Mr.  Phizo,  I  did  not  ask  him
 to  see  Mr.  Phizo.  He  went  there  and
 saw  him,  and  I  think  he  did  so  rightly.

 Shri  Hari  Vishnu  Kamath:  But  you
 had  no  objection?

 Shri  Jawaharlal  Nehru:  We  had
 no  objection;  certainly  not.  The  reply
 that  was  sent  by  the  Chief  Minister
 of  Nagaland  was  sent  without  our
 original  knowledge  of  it.  But  we  had
 it  later.

 Shri  Surendramath  Dwivedy:  May
 I  know  whether  the  Government  of
 India  know  what  are  the  questions
 which  Mr.  Phizo  wants  to  discuss
 with  the  Nagaland  Government?  Is
 it  just  relating  to  the  maintenance
 of  law  and  order,  as  the  hon.  Minis-
 ter  has  said  just  a  few  minutes  back?

 Shri  Jawaharlal  Nehru:  We  do  not
 know  what  Mr.  Phizo  has  in  mind.

 Shri  S.  N.  Chaturvedi:  May  I  know
 if  any  conditions  were  imposed,  while
 granting  the  safe  conduct,  on  the
 movements  of  Mr.  Phibo  when  he
 came  to  India  to  prevent  him  from
 inciting  further  mischief  here?

 Shrimati  Lakshmi  Menon:  He  is
 coming  with  the  definite  purpose  of
 having  talks  with  the  Nagaland
 administration  and  the  only  condition
 imposed  is  that  the  talks  should  be
 within  the  existing  constitutional
 arrangements,

 New  Transmitter  for  A.LR.
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 Shri  Sidheshwar  Prasad:
 Shri  S.  N.  Chaturvedi:
 Shri  Mohan  Swarup:
 Shri  Hem  Barua:
 Shri  M.  L.  Dwivedi:

 [  Shrimati  Savitri  Nigam:
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 Shri  Kachhavaiya:
 Shri  S.  C.  Samanta:
 Shri  Tridib  Kumar

 Chaudhuri;
 Shri  C.  K.  Bhattacharyya:
 Shri  Kappen:
 Shri  E.  Madhusudaa  Rao:
 Shri  Hari  Vishau  Kamath:

 Will  the  Minister  of  Information  and
 Broadcasting  be  pleased  to  state:

 (a)  whether  the  All  India  Radio  is
 going  to  be  equipped  with  a  new
 transmitter  powerful  enough  to
 counter  the  Chinese  propaganda
 offensive;

 (b)  the  estimated  cost  of  the  trans-
 mitter;  and

 (c)  whether  the  foreign  exchange
 involved  has  been  arranged?

 The  Deputy  Minister  in  the  Minis-
 try  of  Information  and  Broadcasting
 (Shri  Sham  Nath):  (a)  Necessary
 action  is  being  taken  to  procure  a
 transmitter  of  sufficiently  high  power
 to  counteract  Chinese  propaganda.

 (b)  The  total  cost  of  the  project  is
 estimated  at  Rs.  l  Crore.

 (c)  Ministry  of  Finance  have  agreed
 to  the  purchase  of  the  transmitter
 from  Rupee  payment  countries.

 Shri  Maheswar  Naik:  May  I  know
 the  country  from  which  we  are  going
 to  have  the  equipment  and  the  com-
 parative  advantages  of  this  deal  over
 the  VOA  deal?

 Shri  Sham  Nath:  We  have  received
 two  offers  from  the  rupee-payment
 countries;  one  is  from  Czechoslovakia
 and  the  other  is  from  Hungary.

 Shri  Maheswar  Naik:  My  question
 was  whether  we  have  got  any  com-
 parative  advantages  of  this  deal  over
 the  VOA  deal.

 Shri  Sham  Nath:  Certainly  Sir.  If
 we  have  our  own  transmitters,  then
 there  will  not  be  any  conditions  that
 were  attached  under  the  VOA  deal.
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 Shri  Bhagwat  Jha  Asad:  May  I
 know  by  what  time  we  should  expect
 that  it  will  be  possible  for  the  Gov-
 ernment  of  India  to  have  such  equip-
 ment  from  outside?

 Shri  Sham  Nath:  We  have  received
 these  offers.  We  have  sent  them  to
 the  Department  of  Supply  for  proces-
 sing.  As  regards  Czechoslovakia,  they
 have  two  transmitters  of  400  kwts.
 each  which  are  available  against  ready
 delivery.  In  four  or  five  months’
 time  we  should  be  able  to  get  them
 in  case  the  Department  of  Supply
 accepts  that  offer  immediately.

 sit  सिद्धेश्वर  प्रसाद  :  ट्रांसमीटरों  की
 आवश्यकता  को  अत्यन्त  महत्वपूर्ण  मानते  हुए
 क्या  सरकार  इस  बात  की  कोशिश  करेगी  कि
 जल्दी  से  जल्दी  ये  ट्रांसमीटर  आयें  और  खास
 तौर  से  चेकोस्लोवाकिया  के  साथ  जो  बातचीत
 शीघ्र  से  शीघ्र  चल  रही  है,  उसको  अन्तिम  रूप
 दिया  जाये  ?

 संसद-कार्य  मंत्री  (श्री  सत्य  नारायण
 सिंह):  इस  बात  की  कोशिश  की  जा  रही  है
 कि  जितनी  जल्दी  हो  सके,  उन  ट्रांसमीटरों
 को  प्राप्त  किया  जाये  ।  हम  लोगों  की  यह
 कोशिश  है  कि  यदि  सम्भव  हो  सके,  तो  चार
 पांच  महीनों  में  यह  काम  पूरा  कर  लिया
 जाये  ।  जैसा  कि  डिपुटी  मिनिस्टर  साहब  ने
 कहा  है,  वे  तैयार  हैं,  वे  रेडिली  अवेलेबल  हैं,
 लेकिन  वे  चार  चार  सौ  किलोवाट  के  हैं  ।
 उन  दोनों  को  कम्बाइन  किया  जा  सकता  है
 आर  उन  दोनों  को  मिला  कर  ८००  किलोवाट
 का  ट्रांसमीटर  हो  सकता  है  ।  हमारा  काम
 soo  किलोवाट  के  ट्रांसमीटर  से  हो  सकता
 है  ।  लेकिन  अगर  १०००  किलोवाट  का  ट्रांस-
 मीटर  मिल  जाये,  तो  अच्छा  है  और  हम  उसके
 लिए  कोशिश  कर  रहे  हैं  ।

 ,  श्रीमती  रेणु  चक्रवातों:  पहले  तो  कहा
 गया  था  कि  वह  मिलेगा  ही  नहीं  ।
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 att  विभूति  मिश्र  :  मैं  यह  जानना  चाहता
 हूं  कि  जिस  ट्रांसमीटर  के  बारे  में  यू०  एस०
 Yo  से  पहले  डील  हुआ  था  और  चै को स्लो-
 वाकिया  से  जिस  ट्रांसमीटर  के  बारे  में  बातचीत
 चल  रही  है,  उन  दोनों  ट्रांसमीटरों  में  कौन
 बलवान  है  ।  जो  ट्रांसमीटर  यू०  एस०  ए०
 देता  था,  वैसा  ही  बलवान  ट्रांसमीटर  किस  से
 मिल  सकता  है  ?

 श्री  सत्य  नारायण  सिंह  :  उसमें  कितनी
 ताकत  होगी,  यह  अन्दाज़ा  करना  मुश्किल
 है  ।  हम  तो  किलोवाट्स  से  जांच  करते  हैं  ।
 यदि  वह  १०००  किलो वाट्स  का  होगा,  तो
 वही  होगा  ।  मैं  टे कि नकली  तो  जवाब  नहीं  दे
 सकता  कि  तोल  कर  बता  सकूं  कि  कौनसा
 ज्यादा  ताकतवर  होगा,  लेकिन  ८००  किलो-
 वाट्स  वाला  तो  ज़रूर  १०००  किलो वाट्स
 वाले  से  कम  होगा  ny

 Shri  Inder  J.  Malhotra:  Apart  from
 the  controversy  which  arose  over  the
 VOA  deal,  which  was  one  of  the  fac-
 tors,  may  know  what  the  other  fac-
 tors  were  which  were  responsible  for
 the  delay  in  getting  the  transmitter?

 Shri  Satya  Narayan  Sinha:  What
 happened  with  regard  to  the  VOA  deal
 is  quite  obvious.  But  foreign  exchange
 was  not  available  then.  We  have  since
 persuaded  the  Finance  Ministry.  and
 ultimately  they  have  agreed  that  it
 must  be  given  a  very  high  priority,
 and,  therefore,  this  matter  is  being
 processed  now.

 Shrimati  Savitri  Nigam:  After  the
 supply  of  these  two  small  transmitters,
 what  percentage  of  our  requirements
 will  be  covered?

 Shri  Satya  Narayan  Sinha;  I  have
 made  it  clear  that  we  are  trying  to
 have  a  000  k.w.  transmitter,  but  our
 purpose  will  be  served  even  if  we  get
 these  two  and  blend  them  together
 to  800  k.w.
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 श्री  प्रकाश वीर  शास्त्री  :  वी0  शो  0  ए0  से
 समझौता  होने  के  बाद  जो  टूटा  और  समझौते
 के  टूटने  से  जो  भारत  की  अप्रतिष्ठा  हुई,  क्या
 सरकार  अब  इस  स्थिति  में  है  कि  बता  सके  कि
 समझौता  करने  में  किस  ने  भूल  की  थी  जिस  के
 कारण  वह  टूटा  ?

 अध्यक्ष  महोदय  :  अरब  बताने  की  जरूरत
 नहीं  है  1

 Shri  Indrajit  Gupta:  May  I  know
 the  main  languages  for  which  this
 transmitter  will  have  to  be  used  to
 counteract  Chinese  propaganda.  Even
 before  the  transmitter  is  installed,
 may  I  know  whether  Government
 have  taken  any  steps  to  see  that  there
 will  be  no  lag  in  training  up  ade-
 quate  staff  to  broadcast  in  the  necs-
 sary  languages  to  those  countries?

 Shri  Satya  Narayan  Sinha:  Certain-
 ly,  those  steps  must  be  taken  before
 we  start....

 Shri  Nath  Pai;  Are  they  being.
 taken?

 Mr.  Speaker:  The  hon.  Member
 wants  to  know  whether  we  are  training
 people  just  now  in  order  to  be  able
 to  broadcast  in  those  languages  as  soom
 as  the  transmitter  is  installed.

 Shri  Indrajit  Gupta:  May  [  also
 know  the  languages  in  which  the
 broadcasts  will  be  made?

 Shri  Satya  Narayan  Sinha:  I  cannot
 tell  you  the  languag  offhand  just
 now.

 Shrimati  Renu  Chakravartty:  Is
 Bengali  one  of  them?

 Shri  Satya  Narayan  Sinha;  I  do  not
 know  about  Bengali,  but  I  think  Hindi
 must  be  there,  but  I  shall  try  to  find
 out.



 977  Oral  Answers

 Shri  Indrajit  Gupta;  The  people  in
 the  other  countries  do  not  speak  Ben-
 gali  or  Hindi,  The  hon.  Minister
 should  tell  us  the  languages  for  which
 the  transmitter  will  be  used.

 Shri  Satya  Narayan  Sinha:  The
 transmitter  is  meant  for  external
 broadcasting,  and  naturally  the  broad-
 casts  will  be  in  the  languages  of  those
 countries  in  South-East  Asia  and
 African  countries  etc.  We  must  train
 people  to  broadcast  in  those  languages,
 Otherwise,  there  is  no  meaning  in
 broadcasting  in  Bengali  and  Hindi
 which  the  people  in  those  countries
 will  not  understand.

 Shri  Nath  Pai:  It  is  quite  obvious
 and  it  stands  to  commonsense  that  the
 broadcasts  will  have  to  be  in  the
 languages  of  those  countries.  We
 want  to  know  what  the  languages  are.

 Dr.  Sarojini  Mahishi.  May  I  know
 the  efforts  that  are  being  made  to  get
 a  000  k.w.  transmitter?

 Shri  Satya  Narayan  Sinha:  Certain-
 ly,  as  I  have  said)  we  are  making
 efforts;  otherwise,  the  800  k.w.  trans-
 mitter  is  already  available,

 श्री  विश्राम  प्रसाद  :  एक  साल  हो  गया
 जब  चीन  की  चढ़ाई  हुई  थी  और  वायस  आग
 अमरीका  के  साथ  समझौता  झा  था  -  मैं
 जानना  चाहता  हूं  कि  अब  जो  ट्रांसमिटर
 सरकार  खरीदेगी  वे  तब  खरीदेगी  जब  दूसरा
 अटैक  चीन  का  होगा  या  उससे  पहले  खरीदेगी  ?

 Mr.  Speaker:  That  is  not  relevant  to
 the  main  question,

 Tusker  Project
 +

 [
 Shri  Yashpal  Singh,
 Shri  Dhaon:
 Shri  B.  P.  Yadava:

 25  <  Shri  Bishanchander  Seth:
 |  Shri  Hari  Vishnu  Kamath

 Shri  Umanath:
 |  Shri  Hem  Raj;
 [Shri  D.  C.  Sharma:
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 Will  the  Minister  of  Defence  be
 pleased  to  refer  to  the  reply  given  to
 Starred  Question  No,  25  on  the  l8th
 November,  963  and  state

 (a)  whether  the  investigation  in  res.
 pect  of  allegations  of  corruption
 against  certain  officers  engaged  in
 Tusker  Prjoect  (now  Vartak)  at  Dib-
 rugarh,  Assam,  has  since  been  com-
 pleted;  and

 (b)  if  so,  the  result  thereof?

 The  Deputy  Minister  in  the  Minis--
 try  of  Defence  (Shri  D,  R.  Chavan):

 (a)  The  investigation  in  respect  of
 allegations  of  corruption  in  Tusker
 Project  (now  Vartak)  at  Dibrugarh  is:
 still  in  progress,

 (b)  Does  not  arise.

 श्री  यशपाल  सिंह  :  जो  सड़कें  सिर्फ
 कागज़ों  पर  बना  थीं  और  मौके  पर  नहीं  बनी
 थीं  और  जिन  का  पेमेंट  भी  हो  गया  था,  उन  में
 जो  गिल्टी  भ्रफसरान  थे,  उनके  खिलाफ  क्या
 एक्शन  लिया  गया,  कितने  उन  में  से  बाहर  हैं
 और  कितने  अंदर  हैं  ?

 The  Minister  of  Defence  (Shri  Y.  B.
 Chavan):  The  inquiry  into  the  alle-
 gations  about  the  Dibrugarh  project
 relate  to  certain  other  matters,  and
 not  to  the  point  that  the  hon.  Member
 is  referring  to.

 श्री  यशपाल  सिह  :  इस  योजना  के  ऊपर
 जो  गबन  हुआ  है,  उस  में  से  कितने  करोड़
 रुपया  ऐसा  है  जिस  का  सरकार  को  पता  लगा.
 सका  है  ?

 श्री  यशवंत  राव  चह्वाण:  इसके  बारे  में
 अलहदा  सवाल  पूछा  जाये  तो  जवाब  दे
 दूंगा  t

 श्री  रामसेवक  यादव  :  यह  प्रतिवेदन
 कब  तक  आ  जायेगा  और  जो  अब  तक  की
 जांच  हुई  है  उस  जांच  के  फलस्वरूप  क्या  क्या
 चीज़ें  मालूम  हुई  हैं,  क्या  बातें  निकली  हैं  दौर
 कोन  लोग  जिम्मेदार  पाये  गये  हैं  ?
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 Shri  रु,  B.  Chavan:  There  was  an-
 other  inquiry  which  was  about  Tezpur.
 Some  prosecutions  are  already  going
 on,  But  this  is  the  latest  inquiry
 which  was  started  some  time  in  the
 middle  of  last  year.  Going  into  the
 details,  it  required  further  detailed  in-
 quiry.

 Shri  Bhagwat  Jha  Azad:  Since  two
 patches  of  MPs  have  seen  the  wonder-
 ful  work  done  there,  may  I  know  whe-
 ther  this  inquiry  refers  to  their  be-
 haviour  during  the  emergency  or  does
 it  relate  to  any  embezzlement  of  funds
 or  things  like  that?

 Shri  ९,  B.  Chavan:  It  has  nothing
 +o  do  with  their  behaviour  during  the
 invasion.  It  was  something  about  their
 normal  work.

 Shri  S.  N.  Chaturvedi:  During  these
 investigations,  have  any  arrests  been
 made  or  any  action  taken  against  the
 persons  involved  in  the  transaction?

 Shri  Y.  B,  Chavan:  In  other  cases,
 arrests  have  been  made  and  cases  are
 going  en,

 Shrimati  Savitri  Nigam:  Have  any
 officers  been  suspended  departmental-
 ly?  How  many  officers  have  been  pro-
 secuted  by  the  police?

 Sbri  Y.  B,  Chavan:  I  think  four
 officers  have  been  suspended,  not  in
 this  case.  In  this  case,  investigation  is
 still  going  on.

 Shri  Hari  Vishnu  Kamath:  Is  there
 any  basis  for  the  widespread  popular
 belief  that  the  name  ‘Tusker’  has  been
 changed  now  to  ‘Vartak’  because  for-
 merly  the  word  ‘Tusker’  used  to  be
 pronounced,  rather  mispronounced  as

 तस्कर  ई  which  means  ‘thief  or  robber’
 in  Hindi?  What  is  the  reason  for  the
 change  of  name  from  ‘Tusker’  ६60
 ‘Vartak’?

 Shri  Tyagi:  It  is  English  ‘Tusker’.
 Shri  YY.  B.  Chavan:  The  name  was

 changed  because  there  were  lots  of
 suggestions  made  even  on  the  floor  of
 the  House  that  it  should  be  changed.
 That  was  why  it  was  changed,
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 Shri  Hari  Vishnu  Kamath;  Wher
 was  that?

 Shri  P.  Venkatasubbaiah:  In  view
 of  the  fact  that  there  has  been  seme
 bad  impression  created  regarding  the
 working  of  the  Tusker  project  in  the
 border  areas,  would  Government  con-
 sider  the  desirability  of  reorganising
 the  whole  thing  and  keeping  their
 efficient  engineers  there  to  carry  on
 the  work  expeditiously?

 Shri  Y,  B.  Chavan:  I  think  the
 work  is  being  done  very  expeditiously.

 सुपरसोनिक  विमानों  का  निर्माण

 ः

 प्रकाश बीर  कास्त्रो:
 शो  यशपाल  सिह  :

 मी  भागवत  झा  आजाद:.
 किस  ला०  'त्रिवेदी  :

 थी  सर  पाण्डेय  :
 निमतो  सावित्री  निगम  :

 श्री  रामेश्वर  टॉफियां  :

 श्री  महेश्वर  नायक  :

 को  कपूर  सिंह : +
 श्री  सोलंकी  :
 श्री प०  हु०  रोल  :

 श्री  हिम्मत  सिहजी  :

 श्री  कोयला  वैंकया  :
 श्री To  खं०  बरुआ  :
 श्री ro  कु०  घोष  :
 श्री o  qo  fag  बिष्ट  :
 श्री  सोकार  लाल  बरवा  :
 श्री  ft  दें  शर्मा  :
 शी स०  सो०  बनर्जी  :
 श्री प्र०  रं०  चक्रवती :

 [  श्री  दे०  जी०  नायक

 क्या  प्रतिरक्षा  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  क्या  अति स्वन  (सुपरसोनिक)
 विमानों  के  निर्माण  में  कोई  संतोषजनक
 प्रगति  हुई  है;

 (ख)  क्या  यह  भी  सच  है  कि  मिग
 विमानों  के  निर्माण  की  गति  बहुत  घीमी  है;

 +१२६.
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 (ग)  क्या  भारत  ने  रूस  से  मिग
 विमान  के  निर्माण  की  अनुमति  मांगी

 है;  और

 (घ)  यदि  हां,  तो  रूस  ने  उसका  क्या
 उत्तर  दिया  है  ?

 The  Minister  of  Defence  Production
 in  the  Ministry  of  Defence  (Shri
 Raghuramaiah):  (a)  and  (b),  Having
 regard  to  the  size  of  the  Project  and
 the  technical  problems  involved  satis-
 factory  progress  has  been  made  in
 setting  up  manufacturing  facilities  for
 MIG  aircraft  in  India.

 (c)  No,  Sir.
 (d)  Does  not  arise,

 [  (क)  और  (@).  आयोजना  के
 आकार  और  उस  से  सम्बन्धित  समस्याओं  को
 ध्यान  में  रखते  हुए,  भारत  में  मिग  विमानों  के
 लिए  उत्पादन  सुविधाओं  के  स्थापन  कार्य  में,
 सन्तोषजनक  प्रगति  हुईं  है  ।

 (ग)  जी  नहीं  ।

 (घ)  प्रश्न  नहीं  उठता  ।  ]

 श्री  प्रफाशवोर  शास्त्रों  :  सुपरसोनिक
 विमानों  की  आवश्यकता  को  ध्यान  में  रखते
 हुए  रूस  के  अतिरिक्त  किसी  अन्य  देश  का
 सहयोग  ले  कर  भी  इस  प्रकार  के  विमान  बनाने
 की  योजना  क्या  भारत  सरकार  के  विचारा-
 घीन  है  ?

 Shri  Raghuramaiah:  There  have
 been  no  such  talks  with  any  other
 country.  But  I  may  mention  that  in
 HAL  we  have  been  developing  the  HF
 24  which  is  also  a  supersonic  fighter,
 and  Mark  I  series  of  it  powered  by
 the  Orpheus  engine  is  undergoing
 various  tests  including  armament
 tests.  We  hope  that  soon  it  may  be
 possible  to  let  it  go  into  squadron  ser-
 vice,
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 श्री  प्रकाश बोर  शास्त्रों  :  मिग  विमान
 बनाने  के  लिए  सरकार  ने  जो  समय  निर्धारित
 किया  है  तथा  उसकी  अब  तक  की  प्रगति  को
 ध्यान  में  रखते  हुए  क्या  सरकार  यह  बतलाने
 की  स्थिति  में  है  कि  इन  विमानों  का  उत्पादन
 नियत  समय  के  अन्दर  आरम्भ  हो  जायेगा  ?

 Shri  Raghuramaiah:  This  is  a  com-
 plicated  project  in  the  sense  that  not
 only  the  airframe  and  the  engine
 manufacture  are  involved  but  also  the’
 missile  part  of  it.  One  of  the  project
 reports  is  still  due  to  come.  So_  it
 would  be  very  difficult  to  anticipate

 ;any  particular  date  by  which  it  will
 be  possible  to  have  the  whole  com-
 plex  ready.

 Shri  Heda:  At  one  stage,  we  were
 told  that  this  would  be  manufactured
 at  two  places,,  Koraput  and  Nasik.
 Now  we  understand  that  more  places
 are  also  taken  up  for  manufacture.
 What  are  the  various  places  and  what
 are  the  various  parts  to  be  manufac-
 tured  there?

 Shri  Raghuramaiah:  Actually,  one
 more  place  has  been  selected,  and  that
 is  Hyderabad,  for  the  electronic  parts
 of  the  guided  missile.  Koraput  is  for
 manufacturing  the  engine  and  Nasik
 for  the  airframe.

 I  might  mention  for  the  information
 of  the  House  that  it  is  not  unusual  in
 aircraft  manufacture  that  engines  -are
 manufactured  at  one  place  and  _air-
 frame  at  another,

 श्री  ग्र ों कार  लाल  बैरवा  :  मैं  जानना
 चाहता  हूँ  कि  प्रथम  मिग  विमान  बनाने  के  लिये
 रूस  से  जे,  अनुमति  मांगी  गई  है  उस  के  सम्बन्ध
 में  क्या  कोई  ऐसा  एग्रीमेंट  था  कि  जब  हम
 उसे  बनायेंगे  तो  उन  से  अनुमति  लेंगे  ।

 Shri  Raghuramaiah;  That  is
 arms  and  ammunition:  this  is
 MIG  supersonic  aircraft,

 about
 about

 Shri  Nath  Pai:  Is  it  a  fact  that  in
 spite  of  all  the  hopes,  expectations  and
 the  publicity  that  were  raised  with  re-
 gard  to  the  production  of  MIG,  the
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 truth  of  the  matter  was  that  no  pro-
 gress  whatsoever  was  made  in  finali-
 ‘sing  the  blueprints  and  now  it  is
 realised  that  the  kind  of  blue-
 prints,  wherever  available,  were
 far  from  adequate  to  meet
 the  needs  of  India’s  defences  and  if
 so,  what  has  been  the  response  of  the
 Soviet  Government  to  the  changed
 proposals  made  by  our  Government?

 Shri  Raghuramaiah:;  I  am  afraid  the
 information  is  entirely  wrong....
 (Interruptions).  The  project  reports
 have  been  duly  made  and  they  are
 under  examination.  We  are  progress-
 ing.

 Shri  Hari  Vishnu  Kamath:  But  they
 have  been  tardy.

 Shri  Nath  Pai:  Am  I  to  understand
 ‘that  the  progress  is  going  according
 to  the  schedule  which  the  Defence
 Minister  gave  to  the  House  about  the
 actual  production?  He  has  given  no
 reply  to  that  part.

 Shri  Raghuramaiah:  Civil  works  in
 Nasik  factory  have  commenced,  For
 the  engine  factory  at  Koraput,  the  pro-
 ject  report  is  rather  a  complicated
 affair  because  it  includes  RD9F  engine;
 the  project  report  is  being  re-examined
 technically.  One  of  the  project  re-
 ports  has  come  very  recently  I  am  not
 -aware  of  any  avoidable  delay  in  this.

 Shri  P.  K.  Deo:  As  such  a  long  time
 is  taken  in  the  production  of  these
 planes,  may  we  be  assured  that  these
 planes  would  not  be  obsolete  by  the
 time  they  go  into  production?

 Shri  Raghuramaiah.  Obsolescence
 is  a  theory  which  could  apply  to  any
 plane  anywhere  but  our  endeavour
 ‘would  be  as  we  go  on  manufacturing,
 to  incorporate  in  it,  such  modifications
 as  might  be  necessary  and  are  within

 ‘our  technical  know-how,

 Shri  Joachim  Alva:  The  hon.  Min-
 ister  said  that  no  talks  were  conducted

 -with  the  others.  May  I  know  whether
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 any  offers  were  received  from  any
 country  of  the  west,  especially  United
 States  or  France  for  manufacturing
 supersonic  aircraft  here?

 Shri  Raghuramaiah:
 MIG  deal?  No,  Sir,

 Since  the

 Shri  Bhagwat  Jha  Azad:  In  view  of
 the  repeated  assurances  of  the  United
 States  Government  to  strengthen  our
 defence  preparations  including  the
 Air  Force,  may  I  know  whether  any
 request  has  been  made  by  our  Gov-
 ernment  to  help  us  in  the  manufacture
 of  supersonic  aircraft?

 Shri  Raghuramaiah:  We  have  not
 made  any  request  for  collaboration  in
 our  manufacture  programme.

 श्री  यश्पाल  सिंह  :  सरकार  ने  बतलाया
 था  कि  ६  कारखाने  सुपरसोनिक  विमानों  के
 लिये  तैयार  किये  जायेंगे  और  ६  कारखानों  में
 यह  काम  होगा  ।  उस  से  आईनेंस  फैक्ट्रिज
 बनेंगी  ।  मैं  जानना  चाहता  हूं  कि  उन  में  से
 कितने  काम  करने  की  स्थिति  में  आ  गये  हैं,
 कितनों  में  काम  शुरू  हो  गया  है  और  कितनों
 में  शुरू  होना  बाकी  है  ?

 Shri  Raghuramaiah;  The  agreement
 provides  and  gives  consent  to  our  pro-
 duction  according  to  the  schedule.

 U.S.  Seventh  Naval  Fieet  in  Indian
 Ocean

 +
 (  Shri  Bhagwat  Jha  Azad:

 Shri  Harish  Chandra  Mathur:
 Shri  P.  C.  Borooah:

 Shri  Shree  Narayan  Das:
 Shri  Bibhuti  Mishra:
 Shri  M.  L,  Dwivedi:
 Shri  D.  C.  Sharma:
 Shri  G.  Mohanty:
 Shri  Dinen  Bhattacharya:
 Dr,  U.  Misra:
 Dr,  Ranen  Sen:
 Shri  Umanath:
 Shri  Warior:
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 Shri  Indrajit  Gupta:
 Shri  Kolla  Venkaiah:
 Shri  Onkar  Lal  Berwa:
 Shri  'Nambiar:
 Shri  Mohan  Swarup:
 Shri  Tridib  Kumar

 Chaudhuri;
 Shri  H.  C.  Soy:
 Shri  Vishwa  Nath  Pandey:

 [  Shri  E.  Madhusudan  Rao:
 Will  the  Prime  Minister  be  pleased

 ‘to  state:

 (a)  whether  U.S,  Government  has,
 wince  Mr.  Taylor’s  visit,  consulted  the
 Government  of  India  regarding  USS.
 ‘Seventh  Naval  Fleet  operating  in  the
 Indian  Ocean  and  taken  any  final  de-

 -efsion;  and
 (b)  if  so,  Government’s  reaction  in

 the  matter?
 The  Minister  of  State  in  the  Ministry

 ef  External  Affairs  (Shrimati
 Lakshmj  Menon):  (a)  The  position  re-
 mains  the  same  as  mentioned  in  the
 Prime  Minister's  Statement  in  the
 Rajya  Sabha  on  2lst  December,  1963.
 The  U.S.  Government  has  not  com-
 municated  any  decision  to  the  Gov-
 ernment  of  India  about  its  intention
 regarding  the  operation  of  US.
 Seventh  Fleet  in  the  Indian  Ocean,

 (b)  The  reaction  of  the  Government
 of  India  has  already  been  made  clear
 in  the  Prime  Minister’s  statement  in
 the  Rajya  Sabha  referred  to  in  para
 (a)  above.

 Shri  Bhagwat  Jha  Azad:  May  I
 know  whether  Government's  attention
 has  been  drawn  to  a  news  item  in  the
 Indian  Express  some  time  back  that
 the  U.S.S.R.  Government  is  contem-
 plating  to  send  its  fleet  armed  with
 nuclear  weapons  to  keep  track  of  the
 Seventh  Fleet  in  the  Indian  Ocean  and

 if  so,  what  is  the  reaction  of  the
 Government  in  this  regard  and  how
 far  will  it  extend  the  cold-war  area?

 Shrimati  Lakshmi  Menon:  We  have
 seen  it  reported.

 Shri  Bhagwat  Jha  Azad:  We  want
 to  know  what  is  the  reaction  of  the
 Government:  whether  they  have  asked
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 the  U.S.S.R.  Government  in  this  re-
 gard,

 Shrimati  Lakshmi  Menon:  No,  Sir.
 The  Prime  Minister  and  Minister  of

 External  Affairs  and  Minister  of
 Atomic  Energy  (Shri  Jawaharlal
 Nehru):  I  do  not  quite  understand.

 Mr,  Speaker:  The  question  is  whe-
 ther  we  have  asked  the  U.S.S.R.  Gov-
 ‘ernment.  (Interruption),

 Shri  Bhagwat  Jha  Azad:  The  point
 is  this.  I  want  to  know  whether  the
 Government’s  attention  has  been
 drawn  to  the  news.item  in  which  it
 has  been  said  that  the  U.S.S.R.  Gov-
 ernment  is  contemplating  to  send  its
 fleet  in  the  Indian  Ocean  to  keep  track
 of  the  American  7th  fleet?

 Shri  Jawaharlal  Nehru:  I  have  not
 seen  that  report.  It  seems  to  be  rather an  absurd  report.

 Shri  Bhagwat  Jha  Azad:  This  news
 was  there  in  the  Indian  Express,  at
 the  time  of  the  Bhubaneswar  session,
 that  the  USSR  Government  is  con-
 templating  to  send  it.  Anyway,  I
 want  to  know  whether  the  Govern-
 ment  has  conveyed  the  reactions  of
 this  country,  which  are  very  strong  in
 this  regard,  to  the  U.S.A,  Government
 that  such  a  move  on  tie  part  of  the
 U.S.  Government  will  not  make  for
 good  friendship  and  good  health.

 Shrimati  Lakshmi  Menon:  Our  re-
 actions  are  very  well  known,  because
 they  have  been  discussed  in  Parlia-
 ment  and  outside.  Beyond  that,  I  do
 not  know  of  anything  done.

 Shri  Hari  Vishnu  Kamath:  Is  it  a
 fact  that  the  Defence  Minister  said
 some  time  ago  that  the  Chinese  navy
 has  got  submarines  or  other  sea-craft
 which  are  capable  of  operating  on  the
 Bay  of  Bengal  and  the  Indian  Ocean
 and,  if  so,  what  measures  have  been
 or  are  being  taken  by  Government  to
 patrol  the  Bay  of  Bengal  and  _  the
 Indian  Ocean  against  such  possible  in-
 cursions?
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 Mr.  Speaker:  Let  us  patrol  the
 Indian  Ocean  first!

 Shri  Hari  Vishnu  Kamath:  We
 cannot  patrol;  have  we  taken  any
 measures?  We  are  protesting  against
 the  action  of  the  USSR  Government
 or  the  US  Government.  Have  we  got
 anything  at  all  with  us,  because  the
 Defence  Minister  said  they  are  hav-
 ing  submarines  now.  He  said  so.
 Have  they  got  any  sea-craft  to  patrol
 the  seas  against  the  Chinese  sub-
 marines?

 Mr.  Speaker:  We  are  coming  to
 that.  There  is  another  question  that
 relates  to  submarines  also,

 Shri  Hari  Vishnu  Kamath:  But
 that  may  not  be  reached  at  all.  In
 your  kindness  to  the  House,  you  may
 please  permit  this  to  be  answered.

 Mr.  Speaker:  There  must  be  suffi-
 cient  justification  for  it.

 Shri  Hari  Vishnu  Kamath:  It  is  in
 the  public  interest;  it  is  very  im-
 portant,  in  the  context  of  the  Defence
 of  Indian  Act  and  Rules,  and_  the
 security  of  the  country,

 Mr.
 Swell.

 Speaker:  Order,  order.  Shri

 Shri  Swell:  Has  the  attention  of
 the  Government  been  drawn  to  the
 statement  of  the  Prime  Minister  of
 Ceylon  to  the  effect  that  Ceylon
 would  not  allow  any  vessel  armed
 with  nuclear  weapons  to  enter  the
 Ceylonese  territorial  waters  and  that
 Ceylon  will  be  taking  the  initiative
 to  see  that  no  such  vessel  will  enter
 the  territorial  waters  of  non-aligned
 nations?  And  may  I  know  whether
 the  Government  of  India  would  be
 joining  in  this  move  by  Ceylon?

 Shri  Jawaharlal  Nehru:  I  do  not
 know  about  joining  in  the  move,  but
 there  is  no  question  of  any  such
 foreign  ship  entering  into  our  terri-
 torial  waters.  If  it  does  we  shall
 certainly  object,

 FEBRUARY  1,  964  Oral  Answers  988

 Shri  Tyagi:  May  I  take  it  that  this
 7th  Fleet  which  is  going  to  operate  in
 the  Indian  Ocean  shall  not  be  enter-
 ing  our  territorial  waters?  Is  that
 so?

 Mr.  Speaker:  That  is  exactly  what
 he  said.  Shri  Indrajit  Gupta.

 Shri  Indrajit  Gupta:  In  view  of
 India’s  declared  policy  of  not  per-
 mitting  any  foreign  military  base
 anywhere  on  our  soil,  has  the  Gov-
 ernment  considered  whether  the  pre-
 sence  of  a  foreign  naval  fleet  within
 easy  range  of  our  shores,  whether
 equipped  with  nuclear  weapons  or
 not,  also  amounts,  in  modern  condi-
 tions  of  warfare,  to  military  bases
 afloat  within  the  range  of  our  coun-
 try,  and,  if  so,  what  is  the  Govern-
 ment’s  view  on  this  matter  and  have
 they  expressed  it  to  the  US  Govern-
 ment?

 Shri  Jawaharlal  Nehru:  I  do  70६
 think  that  they  amount  to  any  mili-
 tary  bases  floating  about.

 Shri  Kapur  Singh:  May  I  know
 whether  the  Historical  Division  0
 the  External  Affairs  Ministry  have
 advised  the  Government  that  in  the
 first  decade  of  the  5th  century,  Ching
 Ho,  a  Chinese  royal  eunuch,  had
 established  complete  mastery  over
 the  Indian  Ocean,  exacting  tributes
 from  India,  due  to  a  sovereign,  and,
 if  so,  whether  the  Government  have
 examined  the  question  of  the  US  7th
 Fleet  in  the  context  of  the  recent  visi-
 tations  of  Chinese  submarines  to  our
 waters?

 Shri  Jawaharlal  Nehru:  I  do  not
 think  the  hon.  Member  expects  a
 reply  to  that.

 Shri  Kapur  Singh;  I  have  not  been
 able  to  catch  the  answer.

 Mr.  Speaker:  No  answer  can  be
 given  to  this  question.

 Shri  Nath  Pai:  In  view  of  the  fact
 that  if  India  had  a  worthwhile  fleet
 to  guard  the  Indian  Ocean,  no  foreign
 fleet  would  have  been  tempted  or  in-
 duced  to  go  there,  may  I  know  when:
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 We  may  expect  to  have  even.  the
 semblance  of  such  a  fleet  to  guard
 our  oceans?

 Mr.  Speaker:  That  is  a
 thing  altogether.

 different

 श्री  विभूति  मिश्र  :  क्या  भारत  सरकार  ने
 इंडियन  रोशन  के  आस  पास  के  देशों,  जैसे
 बर्मा,  सीलोन,  मलयेशिया,  इंडोनेशिया  से
 मिल  कर  ऐसा  परामर्श  किया  है  कि  ये  सब  देश
 मिल  कर  यू ०  एस०  ए  के  पास  एक  विरोघ  पत्र
 भेजें  कि  उनका  सातवां  फ्लीट  इंडियन  शत
 में  न  दावे  ?

 श्री  जवाहरलाल  नेहरू  :  नहीं  किया  है  1
 Shri  S.  N.  Chaturvedi:  Is  it  the

 intention  of  the  Government  to  con-
 vey  its  pleasure  or  displeasure  on
 the  visit  of  any  foreign  fleet  that
 enters  the  Indian  Ocean  even  though
 it  keeps  beyond  our  _  territorial
 waters?

 The  Minister  without  Portfolio  (Shri
 Lal  Bahadur  Shastri):  I  may  read
 out  a  few  sentences  of  the  Prime
 Minister’s  statement  which  he  made
 earlier  to  clear  up  the  position:

 “The  ocean  outside  the  terri-
 torial  waters  of  India  is  open  to  the
 naval  vessels  of  the  United  States
 as  to  the  naval  vessels  of  any  other
 country.  It  wtuld  be  quite  wrong
 to  suggest  that  a  cruise  by  a  few
 naval  ships  in  the  Indian  Ocean
 either  threatens  our  freedom  or  im-
 perils  ourt  policy  of  non-alignment.
 To  prevent  misgivings,  however,  I
 would  like  to  take  this  occasion  to
 state  emphatically  that  while  we
 are  glad  to  take  assistance  from
 friendly  countries  in  our  defence
 build-up,  there  is  no  question  of
 any  foreign  ships  or  foreign  air-
 craft  participating  in  the  actual  de-
 fence  of  the  country.  This  defence
 will  be  effected  only  by  the  Indian
 armed  forces  and  the  people  of  this
 country.”

 Conference  of  Non-Aligned  Countries
 +

 Shri  Bhagwat  Jha  Azad:
 Shri  Shree  Narayan

 Das:
 2080  (ai)  LSD—2.
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 Shri  Yashpal  Singh;
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 Shri  Rameshwar  Tantia:

 (Shri  Vishwa  Nath  Pandey:
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 Will  the  Prime  Minister  be  pleas-
 ed  to  state:

 (a)  the  progress  made  in  conven-
 ing  the  Conference  of  non-aligned
 nations;

 (b)  the  countries  which  are  going
 to  be  invited;  and

 (c)  whether  any  precise
 has  been  circulated?

 The  Deputy  Minister  in  the  Min-
 istry  of  External  Affairs  (Shri  Dinesh
 Singh);  (a)  to  (c).  Government  of
 India  have  welcomed  the  joint  com-
 munique  by  President  Nasser  and
 Prime  Minister  Mrs.  Bandaranaike
 made  on  October  13,  963  in  which
 they  had  agreed  that  another  Con-
 ference  of  Non-aligned  countries
 should  be  held.  Correspondence  has
 taken  place  between  the  Prime  Min-
 ister  and  the  Heads  of  some  concern-
 ed  countries  regarding  various  as-
 pects  of  the  proposed  Conference.
 The  suggestions  and  proposals  made
 in  the  correspondence  are  not  vet
 final  and  are  being  considered  by  all
 concerned.  It  is  understood  that  no
 decision  has  so  far  been  taken
 regarding  the  countries  to  be  invited
 to  the  Conference  or  its  ovrecise
 agenda,

 agenda
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 Shri  Bhagwat  Jha  Azad:  May  I
 know  whether  in  these  private  con-
 sultations  any  tentative  time  has  been
 fixed  for  calling  such  a  conference?

 Shri  Dinesh  Singh:  No,  Sir.
 Shri  Bhagwat  Jha  Azad:  May  |

 know  whether  in  the  absence  of  any
 other  details,  it  has  been  decided  as
 to  in  which  place  the  conference  will
 be  held?

 Shri  Dinesh  Singh:  No,  Sir.  The
 Place  and  time  have  not  been  fixed.

 Shri  P.  R.  Chakraverti:  May  I
 know  how  this  proposed  conference
 will  be  different  from  the  other  con-
 ference  which  is  likely  to  be  sponsor-
 ed  on  the  Bandung  model?

 Shri  Dinesh  Singh:  The  Bandung
 conference  is  an  Afro-Asian  confer-
 ence  of  the  countries  in  th  continents
 of  Africa  and  Asia,  This  is  a  con-
 ference  of  non-aligned  countries,
 countries  which  subscribe  to  the
 principle  of  non-alignment.

 Shrimati  Savitri  Nigam:  May  I
 know  the  number  and  names  _  of
 countries  which  are  likely  to  partici-
 pate  in  this  conference?

 Shri  Dinesh  Singh:  No  names  have
 been  fixed.  There  is  a  general  pro-
 posal  that  the  countries  which  took
 part  in  the  Belgrade  conference  will
 decide  which  are  the  countries  to  be
 invited.

 श्री  बदा पाल  सिंह  :  चाइना ने  यह  कोशिश
 की  है  और  बराबर  यह  प्रयत्न  करता  रहा  है  कि
 तटस्थ  देशों  का  सम्मेलन  विफल  हो  जाये  ।
 मैं  जानता  चाहता  हूं  कि  चीन  के  प्रयत्नों  को
 निष्फल  करने  के  लिए  हमारी  सरकार  क्या  कर
 रही  है  ?

 श्यो  दिनेश  सिह  :  तैयारी  कर  रही  है
 इसके  लिए  कि  इस  तरह  की  कांफरेंस  ज़ल्दी
 हो  सके  ।

 Shri  Indrajit  Gupta:  Has  Govern-
 ment’s  attention  been  drawn  to  a
 despatch  from  the  correspondent  of
 the  Statesman  in  Colombo  to  the
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 effect  that  there  is  much  resentment
 in  Ceylon  over  the  fact  that  India
 sent  an  emissary,  in  fact  the  hon.
 Minister  himself,  to  meet  only  Presi-
 dent  Nasser  in  connection  with  the
 preparations  for  this  conference  and
 not  also  to  meet.  Mrs.  Bandaranaike
 who  is  a  co-sponsor  of  the  conference;
 if  so,  may  I  know  what  is  the  Gov-
 ernment’s  reaction?

 Shri  Dinesh  Singh:  The  Govern-
 ment  of  Ceylon  do  not  associate  them-
 selves  with  this  press  repor:  that  has
 come.  They  have  made  it  clear  that
 it  is  not  their  point  of  view.  I  may,
 with  your  permission,  Sir,  make  it
 clear  that  I  did  not  go  either  to
 Cairo  or  Belgrade  with  the  purpose
 specifically  to  discuss  about  this  con-
 ference.  I  had  gone  there  on  their
 invitation  and  when  I  was  there  this
 was  one  of  the  subjects  I  discussed
 with  them.

 Shri  Hari  Vishnu  Kamath:  Is  it  a
 fact  that  the  Chinese  Government  is
 trying  to  move  heaven  and  earth,
 rather  Asia  and  Africa,  so  as  to  be
 able  to  sneak  into  this  conference;  if
 so,  has  the  Government  made  it  clear
 to  all  concerned  that  they  will  re-
 fuse  to  attend  any  conference  and  be
 at  the  same  table  where  China  is  also
 represented?

 Shri  Dinesh  Singh:  So  far  as  this
 conference  is  concerned,  Prime  Min-
 ister  Chou  En-lai  had  made  it  quite
 clear  in  Cairo  that  China  is  an  align-
 ed  country  and  therefore  there  is  no
 question  of  their  coming  to  this  con-
 ference.

 श्री  राम  सेवक  याद ब्र  :  मैं  जानना  चाहता
 है  कि  जो  तटस्थ  दोषों  का  सम्मेलन  होग।  उसमें
 चीनी  शभ्रतिक्रमण  और  जो  भूमि  उसके  कब्जे  में

 है,  तथा  कोलम्बो  प्रस्तावों  के  न  मानते  के  बारे
 में  भी  विचार  क्रिया  जायेगा  ?

 शमी  विशेषञ  ह्वील:.  लोगों  का  खयाल  हैं
 कि  देशों  के  वापस  के  झगड़े  इस  कानफरेंस
 में  नहीं  ते  होने  रहिए  1
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 Shri  Hem  Barua:  In  view  of  the

 fact  that  there  are  different  varieties
 of  non-alignment—positive  non-
 alignment  and  neutral  non-alignment,
 aligned  non-alignment  and  non-align-
 ed  non-alignment  and  some  _pseudo-
 non-alignment  also,  may  I  know  what
 are  the  varieties  that  are  proposed
 to  be  represented  in  this  confer-
 ence?

 Oral  Answers

 Shri  Dinesh  Singh:  As  I  mentioned
 earlier,  there  is  a  general  feeling  that
 the  countries  which  took  part  in  the
 Belgrade  Conference  should  attend
 this  conference  and  then  they  can
 decide  who  others  should  be  invited.

 श्री  विभूति  सिश्र  :  मैं  जानना  चाहता
 हैं  कि  क्या  ऐसा  प्रयत्न  किया  जा  रहा  है  कि
 यह  कॉन्फ्रेस  दिल्ली  में  हो  जिससे  कि
 प्रधान  मंत्री  जी  भी  उसमें  आसानी  से  हिस्सा
 ले  सकें  ?

 श्री  दिनशा  सिह:  ब्रिकी  तो  इस  का
 सवाल  नहीं  उठत'  है  कि  यह  कहां  होगी  ।

 Shri  Swell:  Has  the  Government’s
 attention  been  drawn  to  the  report
 that  the  Prime  Minister  of  China,
 Mr.  Chou  En-lai  will  be  in  Ceylon  on
 the  26th  of  this  month  and,  in  view
 of  this  and  in  view  of  the  fact  that
 there  is  a  certain  amount  of  resent-
 ment  on  the  part  of  Ceylon,  although
 the  Deputy  Minister  says  that  Ceylon
 Government  does  not  associate  itself
 with  that  resentment,  may  I  know
 what  steps  Government  would  be
 taking  to  repair  any  damage  in  our
 relationship  with  Ceylon?

 Shri  Dinesh  Singh;  There  has  Leen
 no  damage  in  this  respect.

 Political  Referme  in  NEFA
 +

 f  Shri  P.  R  Chakraverti:
 Shri  P.  0.  Borooah:
 Shri  D.  D.  Puri:

 #129.  {  Shri  Indrajit  Gupta:
 Shri  Umanath:

 |  Shri  Swell:
 (Dr.  M.  5.  Amey:
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 Will  the  Prime  Minister  be  pleased

 to  state:
 (a)  whether  Government  have  had

 under  consideration  a  proposal  to  in-
 troduce  certain  political  reforms  in
 NEFA;  and

 (b)  if  so,  the  decision  since  taken
 in  the  matter?

 The  Parliamentary  Secretary  to  the
 Minister  of  Externa]  Affairs  (Shri
 D.  Ering):  (a)  and  (b).  The  streng-
 thening  and  the  development  of  de-
 mocratic  institutions  in  NEFA  is
 continually  under  the  consideration
 of  Government.  Recently,  certain
 proposals  have  been  made  in  _  this
 connection  which  are  still  under  ex-
 amination.

 Shri  P.  R.  Chakraverti:  In  view  of
 the  closest  affinity  with  the  people  of
 Nagaland,  may  I  know  whether  the
 Government  wants  to  introduce  the
 same  measures  as  have  been  intro-
 duced  in  Nagaland?

 Shri  D.  Ering:  There  is  no  propo-
 sa]  like  that.

 Shri  P.  R.  Chakraverti;  May  I  know
 whether  any  step  has  been  taken  to
 assess  the  public  opinion  there
 through  some  elected  representatives
 of  the  people?

 Shri  D.  Ering:  That  is  right.
 Shri  Hem  Barwa:  In  view  of  the

 fact  that  NEFA  so  long  has  been  pro-
 gressively  bureaucracy-ridden,  may  I
 know  whether  there  is  any  plan  be-
 fore  the  Government  to  constitute
 autonomous  village  councils  in  order
 to  decentralise  power?

 Shri  D.  Ering:  Yes,  Sir.
 Shri  Swell:  May  I  know  if  the

 Government’s  attention  has  been
 drawn  to  the  news  item  which  ema-
 nated  from  Delhi  on  8th  of  January
 that  the  Prime  Minister  had  agreed
 to  appoint  a  high-powered  committee
 to  study  the  question  of  the  admin-
 istrative-reforms  proposal  made  by
 the  Member  of  Parliament  from
 NEFA?  May  I  know  why  that  com-
 mittee  has  not  been  appointed  as  yet?
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 Shri  Lal  Bahadur  Shastri:  The
 Governor  has  been  advised  to  set  up
 a  committee  of  that  type  and  I  hope
 he  will  do  it  soon.

 Dr.  M.  S.  Aney:  May  I  know  whe-
 ther  there  had  been  any  communica-
 tion  from  the  Parliamentary  Secre-
 tary  to  the  Minister  of  External
 Affairs  about  certain  reforms  to  be
 introduced  in  NEFA  and,  if  so,  what
 those  reforms  are?

 Shri  Lal  Bahadur  Shastri:  The
 Parliamentary  Secretary  has  not  made
 any  specific  suggestions.  The  general
 matter  was  discussed  and  it  was  de-
 cided  that  to  study  the  matter  fur-
 ther  it  was  necessary  to  set  up  a
 committee.  As  I  suggested  just  now,
 the  Governor  will  be  appointing  a
 committee  soon,

 WRITTEN  ANSWERS  TO
 QUESTIONS

 Family  pension  scheme  for  workers

 |

 Shri  R.  G.  Dubey:
 Shri  Maheswar  Naik:
 Shri  Yashpal  Singh:
 Shri  Warior:
 Shri  P.  Kunhan:
 Shri  Bhagwat  Jha  Azad:
 Shrj  Vishram  Prasad:
 Shri  Shree  Narayan  Das:
 Shri  Subodh  Hansda:
 Shri  8.  C,  Samanta:
 Shri  M.  L.  Dwivedi:
 Shri  S.  N.  Chaturvedi:
 Shrimati  Savitri  Nigam:
 Shri  ति  B.  S.  Bist:
 Shri  Surendra  Pal  Singh:
 Shri  P.  C.  Borooah:
 Shri  Ram  Harkh  Yadav:
 Shri  Sarjoo  Pandey:

 *130.  <

 Will  the  Minister  of  Labour
 Employment  be  pleased  to  state:

 (a)  whether  Government  are  con-
 sidering  a  proposal  to  introduce  the
 scheme  of  family  pension  for  workers
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 who  are  members  of  the  Employees
 Provident  Fund  and  Cval  Mines  Pro-
 vident  Fund;  ang

 (b)  if  so,  its  main  features?

 The  Deputy  Minister  in  the  Minis-
 try  of  Labour  and  Employment  and
 for  Planning  (Shri  C.  R.  Pattabhi
 Raman):  (a)  Yes.

 (b)  On  the  analogy  of  the  Family
 Pension  Scheme  for  Central  Govern-
 ment  employees  it  is  proposed  to  pro-
 vide  for.a  minimum  family  pension  of
 Rs.  25  per  month  to  be  paid  to  the
 widow|minor  children  of  the  members
 of  the  two  Funds  who  die  prematu-
 rely.

 Military  training  for  students

 |

 Shri  B.  P.  Yadava:
 Shri  Dhaon:
 Shri  Bishanchander  Seth:
 Shri  Bhagwat  Jha  Azad:
 Shri  Mohan  Swarup:
 Shri  Surendra  Pal  Singh:
 Shri  Kappen:
 Shri  Shashi  Ranjan:
 Shri  Vishwa  Nath  Pandey:
 Shri  Birendra  Bahadur

 Singh  .
 [  Shri  Hem  Raj:

 Will  the  Minister  of  Defence  be
 pleased  to  state:

 *i3L.
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 (a)  the  progress  made  under  the
 Defence  Ministry’s  scheme  for  com-
 pulsory  military  training  for  all  male
 college  students;

 (b)  the  number  of  students  so  far
 enrolleg  and  the  number  of  students
 proposed  to  be  given  military  train-
 ing  during  1964-65;  and

 (c)  the  total  outlay  for  the  scheme
 for  the  current  financial  year  and  how
 much  is  shareq  by  the  Centre  and
 States?

 The  Minister  of  Defence  (Shri
 Y,  B.  Chavan):  (a)  to  (c).  &  State-
 ment  is  laid  on  the  Table  of  the  House
 [Placed  in  Library.  See  No,  LT-2298/
 64].
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 Raid  by  Pakistanis  on  J.  &  K.  Border
 (Kotmehra  Village)
 Shri  D.  C.  Sharma:
 Shri  D.  D.  Puri:
 Shri  P.  R.  Chakraverti:

 है  <  Shri  Narasimha  Reddy:
 |  Shri  Himmatsinhji:
 |  Shri  P.  K.  Ghosh:
 (Shri  Sham  Lal  Saraf:

 #132,

 Will  the  Prime  Minister  be  pleased
 to  state:

 (a)  whether  it  is  a  fact  that  twenty
 armed  Pakistanis  raided  Kotmehra
 village  in  the  Chhamb  area  in  Jammu
 and  Kashmir  State  on  the  22nd  Decem-
 ber,  1963;

 (b)  if  so,  the  reaction  of  Govern-
 Ment  thereto  and  the  action  taken  in
 the  matter;  and

 (c)  whether  people  of  the  border
 areas  in  Jammu  and  Kashmir  have
 demanded  rifles  for  the  security  of
 their  life  and  property?

 The  Minister  ०  State  in  the  Mimis-
 try  of  External  Affairs  (Shrimati
 Lakshmi  Menon):  (a)  and  (b).  Yes,
 Sir.  On  the  night  of  December  21/22,
 1963,  about  fourteen  Pakistanis  from
 across  the  international  border  bet-
 ween  Jammu  and  West  Pakistan,  in-
 truded  into  village  Kotmchra,  near
 Police  Station  Khaur  in  Chhamb  area,
 with  the  intention  of  looting  a  shop.
 The  intruders  had  an  encounter  with
 the  border  police  but  escaped  after
 leaving  behind  the  stolen  articles.  A
 case  has  been  registered  at  the  Police
 Station  Khaur.

 (९)  No  such  representation  by  the
 people  on  the  border,  has  been  re-
 ceived  recently.  (Earlier  Government
 of  Jammu  and  Kashmir  had  supplied
 arms  to  people  living  on  the  border
 for  their  security).

 Submarines  for  Indian  Navy

 (  Shri  N.  RB.  Laskar:
 Shri  Ramachandra  Ulaka:
 Shri  Subodh  Hansda:

 #133,  /  Shri  P.  Kunhar:
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 Shri  J.  छ,  S.  Bist:
 Shri  P.  C.  Borooah:

 [  Shri  D.  C.  Sharma:
 Will  the  Minister

 pleased  to  state:
 of  Defence  be

 (a)  whether  Government  propose  to
 acquire  submarines  for  the  Navy;  and

 (b)  if  so,  whether  any  decisions  have
 been  arrived  at  and  if  so,  the  nature
 thereof?

 The  Minister  of  Defence  (Shri
 Y.  B.  Chavan):  (a)  and  (b).  A  final
 decision  regarding  this  has  not  yet
 been  taken,

 Armaments  from  abroad

 |

 Shri  Hari  Vishnu  Kamath:
 Shri  Yashpal  Singh:
 Shri  Sarjoo  Pandey:
 Shri  Onkar  La]  Berwa:
 Shri  S.  M.  Banerjee:
 Shri  D.  C.  Sharma:
 Shri  P.  C.  Borooah:
 Shri  Mohan  Swarup:
 Shri  P.  R,  Chakraverti:

 [  Shrimati  Savitri  Nigam:
 Will  the  Minister  of  Defence  be

 pleased  to  state:

 #134,
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 (a)  whether  any  firm  agreements  or
 contracts  have  been  made  with
 friendly  countries  for  the  supply  of
 armaments  and  equipment  and  for
 necessary  training  in  connection  with
 the  strengthening  an  modernisation
 or  our  Army,  Navy  and  Air  Force;
 and

 (b)  if  so,  the  broad  outlines  thereof?

 The  Minister  of  Defence  (Shri
 Y.  B.  Chavan):  (a)  and  (b).  A  State-
 ment  is  laid  on  the  Table  of  the  House
 [Placed  in  Library.  See  No.  LT-2299/
 64].

 Settlement  of  border  disputes

 (  Shri  Bishanchander
 Seth:

 |  Shri  B,  P.  Yadava:
 |  Shri  Dhaon:
 |  Shri  Hari  Vishnu  Kamath:

 *35.¢  Shri  Bibhuti  Mishra:
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 Shri  S.  N.  Chaturvedi:

 Will  the  Prime  Minister  be  pleased
 to  state:

 (a)  whether  it  is  a  fact  that  India
 has  received  Soviet  Government’s  note
 containing  proposals  for  an  inter-
 national  agreement  renouncing  the
 use  of  force  in  settling  border  dis-
 putes;

 (b)  if  so,  the  reaction  of  the  Gov-
 ernment  of  India  thereto;  and

 (c)  whether  Government’s  reactions
 have  been  communicated  to  Soviet
 Union?

 The  Minister  of  State  in  the  Minis-
 try  of  Externaj  Affairs  (Shrimati
 Lakshmi  Menen):  (a)  Yes,  Sir.

 (b)  The  Government  of  India
 broadly  agree  with  the  approach  made
 in  the  Soviet  proposals.  The  Govern-
 ment  of  India  maintains  that  no  prob-
 lem  can  be  solved  by  use  of  force  and
 that  all  Governments  should  agree  to
 renounce  the  use  of  force  for  settling
 territorial  disputes  and  also  undertake
 to  withdraw  to  the  territorial  bounda-
 ries  where  these  have  been  altered  by
 force.  Such  an  agreement  could  lead
 to  reduction  of  tensions  and  assist  in
 building  international  confidence,
 which  is  essential,  if  a  treaty  on  gene-
 ral  and  complete  disarmament  is  to
 be  achieved.

 (c)  Yes,  Sir.

 Indians  In  Zanzibar

 (  Shri  Hem  Barua:
 |  Shri  P.  R.  Chakraverti:

 Shri  Maheswar  Naik:
 Stri  P.  C.  Borcoah:
 Shri  S.  C.  Samanta:
 Shri  Anjanappa:
 Shrj  Rameshwar  Tantia:
 Shri  Prakash  Vir  Shastri:

 *736.Shri  Nath  Pai:
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 Shri  Hi  Raj:
 Shri  Indrajit  Gupta:
 Shri  U.  M.  Trivedi:
 Shrj  Tan  Singh:
 Shri  Kappen:
 Shri  Mohan  Swarup:
 Shri  Koya:
 Shri  Eswara  Reddy:
 Shri  Gulshan:
 Shri  Krishnapal  Singh:
 Shri  D.  D.  Mantri:

 [  Shrimati  Savitri  Nigam:
 Will  the  Prime  Minister  be  please

 to  state:

 (a)  whether  it  is  a  fact  that  Indians
 in  Zanzibar  were  attacked  and  their
 Property  looted  recently;  and

 (०).  if  so,  the  details  of  the  incident,
 and  the  extent  of  losses  suffered  by
 Indians  concerned?

 The  Deputy  Minister  in  the  Minis-
 try  of  External  Affairs  (Shri  Dinesh
 Singh):  (a)  and  (b).  A  coup  d’etat
 took  place  in  Zanzibar  on  the  720
 January,  1964,  There  was  a  general
 break-down  of  law  and  order  and
 cases  of  looting  and  arson
 occurred.  Persons  of  Indian  origin
 were  amongst  thoge  who  _  suffered
 casualties  and  loss  of  property.  The
 extent  of  such  losses  are  not  yet  fully
 known,

 Chinakuri  Colliery

 *137,  Shri  0.  K.  Bhattacharyya:
 Will  the  Minister  of  Labour  and
 Employment  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  on  the
 i2th  January,  964  a  part  of  the  mine
 II  in  Chinakurj  Colliery  caved  in;

 (b)  whether  it  is  also  a  fact  that
 two  persons  were  killed  thereby;  and

 (c)  whether  any  enquiry  has  been
 made  to  find  out  the  causes  of  the
 accident  and  if  so,  the  persons  res-
 ponsible  for  this?

 The  Deputy  Minister  in  the  Min-
 istry  of  Labour  and  Empleymeat
 (Shri  है.  हू,  Malviya):  (a)  and  (b).
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 There  was  an  accident  on  the  llth
 January,  964  due  to  fall  of  roof  in
 which  two  persons  were  killed  and
 one  seriously  injured.

 (c)  An  enquiry  was  made.  It  was
 found  that  a  shorfirer,  who  was  also
 the  mining  sirdar  and  sustained  seri-
 ous  injury  himself,  was  responsible
 for  the  accident.

 Rocket  Launching  at  Thumba

 |

 Shri  Nath  Pai:
 Shri  P.  com  Borooah:
 Shri  Yashpal  Singh:
 Shri  Shree  Narayan  Das:
 Shri  D.  C.  Sharma:
 Shri  M.  L.  Dwivedi:
 Shrimati  Savitri  Nigam:
 Shri  N.  R.  Laskar:
 Shri  Ramachandra  Ulaka:

 |

 Shri  Subodh  Hansda:
 Shri  Mohan  Swarup:
 Shri  Oakar  Lal  Berwa:
 Shri  Rameshwar  Tantia:
 Shri  Hari  Vishnu  Kamath:
 Shri  Kappen:
 Shri  P,  R.  Chakraverti:

 |  Shri  E.  Madhusudan  Rao:
 Will  the  Prime  Minister  be  pleased

 to,  state:
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 (a)  the  number  of  rockets  so  far
 fired  from  the  Thumba  rocket  Jaunch-
 ing  station  near  Trivandrum;

 (b)  the  result  of  the  study
 so  far;  and

 made

 (c)  broad  outlines  of  the  future
 programme  in  this  regard?

 The  Minister  Without  Portfolio
 (Shri  Lal  Bahadur  Shastri):  (a)  So
 far  7  rockets  have  been  fired  from
 the  Thumba-  Equatorial  Rocket
 Launching  Station.

 (b)  and  (०),  A  statement  is  laid
 on  the  Table  of  the  House.  [Placed  in
 Library.  See  No.  LT-2300/64].

 Indian  Air  Space  Violations

 Shri  Krishnapal  Singh:
 Shri  Yashpal  Singh:

 Shri  Vishram  Prasad:
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 Shri  Prakash  Vir  Shastri:
 Shri  P,  C.  Borooah:
 Shri  Shree  Narayan  Das:
 Shri  Bishanchaader  Seth:
 Shri  B.  P.  Yadava:
 Shri  Dhaon:
 Shrimatji  Savitri  Nigam:
 Shri  0.  D_  Puri:
 Shri  P.  R.  Chakraverti:
 Shri  M,  L.  Dwivedi:
 Shri  ल  5.  S.  Bist:
 Shri  D.  D.  Mantri:
 Shri  Nath  Pai:
 Shri  Shashi  Ranjan:
 Shri  Vishwa  Nath  Pandey:

 Written  Answers

 *I39,

 |
 L

 Will  the  Minister  of
 Pleased  to  state:

 Defence  be

 (a)  the  number  of  times  the  air-
 space  of  India  has  been  violated  by
 foreign  planes  since  the  termination
 of  the  last  session  of  Lok  Sabha;

 (b)  the  countries  to  which  those
 planes  belonged;  and

 (c)  the  action  taken  in  the  matter?

 The  Minister  of  Defence  (Shri
 Y.  B,  Chavan):  (a)  and  (b),  Accord-
 ing  to  the  information  available  to
 Government  to-date;  there  have  been
 four  violationg  of  Indian,  air-space,
 three  by  Pakistani  and  one  by
 Chinese  planes,  since  the  termination
 of  the  last  session  of  the  Lok  Sabha
 on  2lst  December  1963.

 (c)  Protests  have  been  lodged  in
 respect  of  all  the  violations,

 General  Taylor’s  Visit

 Shri  Maheswar  Naik:
 Shri  Prakash  Vir  Shastri:
 Shri  Yashpal  Singh:
 Shri  Bhagwat  Jha  Azad:
 Shri  Vishram  Prasad:
 Shri  D,  0.  Sharma:
 Shri  D.  D.  Puri:

 |

 Shri  Warior:
 Shri  J.  B.  S.  Bist:
 Shri  P.  C,  Borooah:
 Shri  Nambiar:
 Shri  Sham  Lal  Saraf:
 Shri  H.  C,  Soy:

 #140,
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 Shri  Mohan  Swarup:
 Shrj  Gulshan:
 Shrimati  Renu

 Chakravartty:

 Will  the  Minister  of  Defence  be
 pleased  to  state:

 (a)  the  nature  of  talks  that  Gov-
 ernment  had  with  Gen.  Maxwell
 Taylor  during  his  recent  visit  to
 India;  and

 (b)  whether  it  is  a  fact  that  one
 of  the  results  of  his  last  visit  here
 has  been  an  agreement  for  equipping
 the  LA.F.  with  U.S.  supersonic  air-
 eraft?

 The  Minister  of  Defence  (Shri  Y.
 B,  Chavan):  (a)  Gen.  Tayior  did  not
 visit  India  for  any  specific  purpose.
 It  is  a  normal  practice  for  top  offi-
 cers  of  the  Armed  Forces  to  exchange
 visits  -with  their  counterparts  in
 friendly  countries.  The  Chief  of  the
 Army  Staff,  who  had  visited  the
 United  States  in  July  1963,  extended
 an  invitation  to  him  to  visit  India.
 There  was  an  exchange  of  views  bet-
 ween  the  Government  of  India  and
 Gen,  Taylor,  as  is  usual  when  a  Chief
 of  Staff  of  a  friendly  country  visits
 India.

 (b)  No,  Sir.  The  question  of  any
 agreement  in  this  context  does  not
 arise,

 Chinese  Jatrusions

 |

 Shri  Hari  Vishnu  Kamath:
 Shri  Shree  Narayan  Das:
 Shri  Yashpal  Singh:
 Shri  Pe.  0.  Borooah:
 Shri  Prakash  Vir  Shastri:
 Shri  Hem  Barua:

 Shri  J.  8,  S.  Bist:
 Shri  Kolla  Venkaiah:
 Shri  S.  M.  Banerjee:
 Shri  Narasimha  Reddy:
 Shri  Kapur  Singh:
 Shri  P.  BR,  Chakraverti:
 Shri  Nath  Pai:
 Shri  D.  C.  Sharma:

 *14l.<
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 Will  the  Prime  Minister  be  pleased

 to  state:

 (a)  whether  China  has  made  fur-
 ther  inroads  into  Indian  territory  and
 has  finally  rejected  the  Colombo  pro-
 Posals;  and

 (b)  if  so,  the  latest  position?

 The  Minister  of  State  in  the  Min-
 istry  of  External  Affairs  (Shrimati
 Lakshmi  Menon):  (a)  and  (b),  There
 have  been  no  fresh  Chinese  inroads
 into  Indian  territory.  As  for  the
 Chinese  Government's  position  on
 the  Colombo  Propusals,  there  has
 been  no  change  from  the  initial
 stand  taken  by  the  Chinese  Govern-
 ment.  China  claims  to  have  accepted
 the  Colombo  Proposals,  “in  princi-
 ple”,  while  maintaining  reservations
 of  substance  in  regard  to  the
 posals.

 pro-

 Expansion  of  U.N,  Security  Council

 {  Shri  Shree  Narayan  Das:
 #142.  <  Shrimatj  Savitri  Nigam:

 [  Shri  Hari  Vishnu  Kamath:

 Will  the  Prime  Minister  be  pleased
 to  state:

 (a)  whether  the  Government  of
 India  have  formulated  their  views
 regarding  the  enlargement  of  Secu-
 rity  Council  and  the  Economic  and
 Social  Council  of  the  U.N.;  and

 (b)  if  so,  the  precise  nature  of
 proposals?

 The  Minister  of  State  in  the  Min-
 istry  of  External  Affairs  (Shrimati
 Lakshmi  Menon):  (a)  and  (b).  The
 Government  of  India  believe  that  in
 view  of  the  increase  in  the  member-
 ship  of  the  Asian  ard  African  coun-
 tries  in  the  United  Nations,  it  is
 necessary  to  enlarge  the  membership
 of  the  Security  Council  and  the  Eco-
 nomic  and  Social  Council.  India
 accordingly  co-sponsored  a  resolu-
 tion  in  the  last  sessicn  of  the  U.  N.
 General  Assembly,  which  was  adopted
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 by  an  over-whelming  majority,  Ac-
 cording  to  this  resolution,  the  mem-
 bership  of  the  Security  Council  will
 be  increased  from  l  ६०  5  and  that
 of  the  Economic  anj  Social  Council
 from  8  to  27.  When  the  two  Coun-
 cil;  are  enlarged,  the  Afro-Asian
 members  will  have  five  non-perma-
 nent  seats  on  the  Security  Council
 and  twelve  seats  on  the  Economic
 and  Social  Council.  The  implemen-
 tation  on  the  resolution  will  require
 amendments  of  the  Charter,  which
 will  come  into  operation  when  two-
 thirds  of  the  Members  of  the  United
 Nations,  including  all  permanent
 members  of  the  Security  Council,
 have  ratified  them.

 Pak.  Infiltration

 (  Shri  9.  C.  Sharma:
 #143,

 |  Shri  P,  C.  Borooah:
 "  4  Shrimati  Savitri  Nigam:

 L  Shri  J,  B.  S.  Bist:

 Will  the  Prime  Miaister  be  pleased
 to  refer  to  the  reply  given  to  Starred
 Question  No.  585  on  the  l6th  Decem-
 ber,  963  and  state:

 (a)  whether  preliminary  negotia-
 tions  have  since  taken  place  at  the
 diplomatic  level  +o  discuss  the  ques-
 tion  of  illegal  Pakistani  infiltrants
 from  East  Pakistan  into  Assam  and
 Tripura;  and

 (b)  if  so,  the  result  thereof?

 The  Minister  of  State  in  the  Min-
 istry  of  External  Affairs  (Shrimati
 Lakshmi  Menon):  (a)  No,  Sir.

 (b)  Does  not  arise

 Stateless  Persons  of  Indian  Origin  in
 Ceylon

 Shri  Dhaon:
 Shri  Bishanchander  Seth:
 Shri  B.  ए,  Yadava:
 Shri  Yashpal  Singh:

 144,  7  Shri  P.  C_  Borooah:

 |
 Shri  Bhagwat  Jha  Azad:
 Dr.  L.  M.  Singhvi:
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 |  Shri  Onkar  Lal  Berwa:
 Shrimati  Savitri  Nigam:

 [  Shri  Ramachandra  Ulaka:
 Will  the  Prime  Minister  be  pleased to  refer  to  the  revly  given  to  Star-

 red  Question  No.  444  on  the  9th
 December,  963  and  state  the  up-to- date  progress  made  in  the  statement
 of  the  issue  of  the  Statcless  persons
 of  Indian  origin  in  Ceyicn?

 The  Deputy  Minister  in  the  Min.
 istry  of  Extermal  Affairs  (Shri
 Dinesh  Singh):  There  has  been  no
 progress  in  this  matter  since  9th
 December,  1963,

 MIG  Aircraft  Crash

 (  Shri  P.  0.  Borooah:
 Shri  D.  C.  Sharma:
 Shri  Bishwanath  Roy:
 Shri  Mohan  Swarup:
 Shri  Yashpal  Singh:
 Shrimati  Savitri  Nigam:
 Shri  Bibhuti  Mishra:
 Shri  Kajrolkar:
 Shri  A.  N.  Vidyalankar:
 Shri  Kapur  Singh:
 Shri  P.  H.  Bheel:
 Shri  Dhaon:
 Shri  Bishamchander  Seth:
 Shri  P.  R.  Chakraverti:
 Shri  Onkar  Lal  Berwa:
 Shri  Nath  Pai:
 Shri  Swell:
 Shri  S.  M.  Banerjee:
 Shri  Bagri:
 Shri  M.  L.  Dwivedi:
 Shri  Maheswar  Naik:
 Shri  Indrajit  Gupta:
 Shri  Hem  Barna:
 Shri  Prakash  Vir  Shastri:
 Shri  Tridib  Kumar

 Chaudhuri:
 Shri  Kolla  Venkaiah:
 Shri  Solanki:
 Shri  Himmatsinhji:
 Shri  Kachhavaiya:
 Shri  B.  P.  Yadava:
 Shri  D.  D.  Puri:
 Shri  Krishnapal  Singh:
 Shri  Vishram  Prasad:
 Shrimati  Renu

 Chakravartty:
 Shri  Ram  Sewak  Yadav:

 |  Shri  Chuni  Lal:

 145,
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 Will  the  Minister  of  Defence  be
 pieased  to  state:

 (a)  whether  it  is  a  fact  that  two
 of  the  six  MIG-2l  aircraft  of  the
 LA.F.  recently  procured  from  the
 Soviet  Union  crashed  while  flying  in
 formation  from  Chandigarh;

 (b)  if  so,  the  extent
 .caused;  and

 of  damage

 (c)  the  cause  of  the  accident?

 ‘The  Minister
 -Y.  B.  Chavan):

 (b)  The  two  aircraft  are  a  total
 ‘loss.

 of  Defence  (Shri
 (a)  Yes,  Sir.

 (c)  A  Court  of  Inquiry  has  been
 ordered  to  investigate  the  accident.
 ‘The  cause  of  the  accident  will  be
 ‘known  when  the  proceedings  of  the
 Court  of  Inquiry  are  received.

 गाजियाबाद  के  किसान

 _  रो  प्रकाशकों  शास्त्री
 १४६.  भी यदा पाल  सिह

 क्या  प्रधान  मंत्री  यह
 कृपा  करेंगे  कि

 (क)  क्या  गाजियाबाद  के  ब्लरासपास
 के  क्षेत्रों  क ेकिसानों  को  अजित  की  गई  भूमि
 का  मुआवजा  देने  के  बारे  में  कोई  अन्तिम
 निर्णय  कर  लिया  गया  है

 बिताने  की

 (ख)  क्या  किसानों  ने  प्रधान  मंत्री  जी
 के  सुझाव  को  पूर्णतया  मान  लिया  है  ;  और

 (ग)  यदि  हां,  तो  &  फरवरी,  १६६२

 की  दरों  के  हिसाब  से  कसी और  कब  यह
 मुआवजा  उन्हें  मिल  जायेगा  ?

 वैदेशिक  हार्य  मंत्रालय  में  उप  मंत्री  (को
 दिनेश  सिंह)  :  (क)  कौर  (ख).  जैसा
 कि  तारांकित  प्रश्न  संख्या  ४७६  दिनांक
 १६  दिसम्बर,  १६६३  के  जवाब

 में  बताया  जा  चुका  है,  राज्य  सरकार
 ने.  जमीन,  कुओं,  नल-कूपों  कौर  मांगों  के

 लिए  मन्नौंवजा  देने  कौर  पुनर्वास  की
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 विधायें  देने  के  सम्बन्ध  में  केन्द्रीय  कृषि  मंत्री
 कें  सुझावों  में  से  ज्यादातर  मान  लिये  थे  ।
 राज्य  सरकार  €  फरवरी,  १९६६२  की  दरों  पर
 मुआवजा  आधारित  करने  के  लिये  भी  राजी
 हो  गयी  थी  ।  उक्त  सरकार  किसानों  को
 सोलेशियम  देने  के  मामले  पर  विचार  कर  रही
 थीं  कौर  ग्राम  तक  उसने  कोई  आंखिर  फैसला
 नहीं  किया  है  a  प्रधान  मंत्री  जी  ने  इस  मामले
 में  कोई  विशेष  सुझाव  नहीं  दिये  थे,  किन्तु
 उन्होंने  मुख्य  मंत्री  का  ध्यान  इस  जोर
 आकर्षित  किया  है  कि  किसानों  को  जल्दी  ही
 उचित  मुआवजा  दिया  जाये  |

 (ग)  जिस  भूमि  को  लेने  के  लिये
 अधिसूचना  जारी  की  गयी  है  उसमें  से  बहुत
 से  भाग  के  लिए  १६६०  की  दरों  पर  एवार्ड
 पहले  ही  घोषित  कर  दिये  गये  हैं  और  इन
 एवार्डों  के  अनुसार  बहुत  से  किसानों  को
 मुआवजा  दे  दिया  गया  है  राज्य  सरकार
 इस  बात  की  जांच  कर  रही  है  कि  १६६०
 आर  १६६२  की  दरों  में  फर्क  की  रकमें  किसानों
 को  किस  तरह  दी  जायें

 Riots  in  East  Pakistan

 (  Shri  Harish  Chandra
 Mathur

 |  Shri  Nath  Pai:
 |  Shri  Yashpal  Singh:

 |  Shri  Bishamchander  Seth:
 Shri  Dhaon:

 |  Shri  B.  P.  Yadava:
 |  Shri  9.  6.  Sharma:
 |  Shri  D.  D.  Puri:

 Shri  P.  R.  Chakraverti:
 |  Shri  N.  R.  Laskar:

 Shri  Ramachandra  Ulaka:
 3  Shri  Subodh  Hansda:

 |  Shri  Mohan  Swarup:
 |  Shri  Rameshwar  Tantia:
 |  Shti  Tridib  Kumar
 |  Chaudhuri:
 |  Shri  Maheswar  ‘Naik:
 |  Shri  P.  C.  Boroeah:

 |  Shri  Prakash  Vir  Shastri:
 Shri  Indrajit  Gupta:
 Shri  S.  M.  Banerjee:
 Shri  M.  L.  Dwivedi:
 Skrimati  Savitri  Nigam:
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 Shri  A.  N.  Vidyalankar:
 Shri  Hem  Barua:
 Shri  Kachhavaiya:
 Shri  Krishnapal  Singh:
 Shri  R.  S.  Tiwary:
 Dr,  L.  M.  Singhvi:
 Shri  S.  N.  Chaturvedi:
 Shri  S.  C.  Samanta:
 Shri  P.  Venkatasubbaiah:
 Shri  Onkar  Lai  Berwa:
 Shri  Dinen  Bhattacharya:
 Dr.  U.  Misra:
 Dr.  Ranen  Sen:
 Shri  Kajrolkar:
 Shri  Hem  Raj:
 Shrimati  Renu  Chakravartty:
 Shri  C.  K.  Bhattacharyya:
 Shri  Vishwa  Nath  Pandey:
 Shri  Swell:
 Shri  Bade:
 Shri  Kappen:
 Shri  H.  C.  Soy:
 Shri  P.  R.  Patel:
 Shri  Gulshan:
 Shri  Bibhuti  Mishra:

 [  Shrimati  Renuka  Ray:

 Will  the  Prime  Minister  be  pleased
 to  state:

 (a)  the  extent  of  loss  of  life  and
 property  and  distress  caused  to  mino-
 rity  community  in  East  Pakistan  in
 the  trouble  engineered  in  December,
 963  and  January,  ‘1964;  and

 (b)  the  India’s
 reaction  in  the  matter  and  the  steps
 taken  in  consequence  thereof?

 Government  of

 The  Minister  of  State  in  the  Minis-
 try  of  External  Affairs  (Shrimati
 Lakshmi  Menon):  (a)  and  (b).  Atten-
 tion  is  invited  to  the  Statement  placed
 on  the  Table  of  the  House  by  the
 Minister  of  Home  Affairs  on  this  sub-
 ject  on  the  llth  February,  964  and
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 the  ensuing  Debate  on  the  l2th  and
 l3th  February,  1964,  in  the  House.

 VOA  Transmitter  Agreement

 (  Shri  P.  C.  Borovah:
 |  Shri  Dhaon:

 Shri  B.  P.  Yadava:
 Shri  Bishanchander  Seth:
 Shri  Yashpal  Singh:
 Shri  N.  R.  Laskar:
 Shri  Ramachandra  Ulaka:
 Shri  Subodh  Hansda:
 Shri  Warior:
 Shri  Vasudevan  Nair:
 Shri  Jedhe:
 Shri  Sidheshwar  Prasad:
 Shri  Hari  Vishnu  Kamath:
 Shri  Kolla  Venkaiah:
 Shri  J.  B.  S.  Bist:
 Shri  Indrajit  Gupta:

 |  Shri  Jashvant  Mehta:
 [  Shri  9.  com  Sharma:

 #148,

 KS

 |

 |

 Will  the  Prime  Minister  be  pleased
 to  refer  to  the  reply  given  to  Unstar-
 red  Question  No.  702  on  the  i6th
 December,  963  and  state:

 (a)  the  further  steps  taken  to  arrive
 at  an  agreeable  settlement  in  respect
 of  the  VOA  proposal  to  instal  a  power-
 ful  (1000,  Kwt)  transmitter  at  Cal-
 cutta;  and

 (b)  the  stage  at  which  the  negotia-
 tions  stand  at  present?

 The  Minister  of  State  in  the  Minis-
 try  of  External  Affairs  (Shrimati
 Lakshmi  Menom):  (a)  The  position  is
 the  same  as  before  and  there  have
 been  no  developments.

 (b)  Does  not  arise.

 Anti-Indian  Propaganda  by  Pakistan

 (  Shri  Shree  Narayan  Das:
 |  Shri  P.  C.  Berooah:

 |  Shri  Bibhuti  Mishra:
 Shri  D.  C.  Sharma:
 Shrim:

 a
 Savitri  Nigam:

 Shri  Hem  Barua:
 Shri  Yashpal  Singh:
 Shri  J.  B.  S.  Bist:

 [  Shri  E.  Madhusudan  Rao:

 *i49.



 Torr  Written  Answers

 Will  the  Prime  Minister  be  pleased
 to  state:

 (a)  whether  Government  are  aware
 that  Pakistan  has  of  late  stepped  up
 its  anti-Indian  propaganda  abroad
 notably  in  Afro-Asian  countries;  and

 (b)  the  steps  taken  by  Government
 to  counter  this  propaganda?

 The  Deputy  Minister  in  the  Minis-
 try  of  External]  Affairs  (Shri  Dinesh
 Singh):  (a)  Yes.

 (b)  Our  missions  are  keeping  a
 vigilant  eye  on  Pakistani  propaganda.
 In  some  cases  attention  of  the  Gov-
 ernments  concerned  has  been  drawn
 to  the  undesirability  of  hostile  pro-
 paganda  being  carried  on  against
 India  on  friendly  soil.  Whenever
 necessary  the  missions  issue  rejoinders
 to  specific  points  of  Pakistani  pro-
 paganda  and  in  many  cases  have  been
 able  to  get  the  replies  publicised
 through  pubiicity  organs  in  the  coun-
 tries  concerned.  Every  effort  is  made
 to  provide  missions  with  correct  ver-
 sions  of  news  and  views  to  enable
 them  to  neutralise  any  harmful  efforts
 created  by  Pakistani  propaganda.

 Several  new  publicity  posts  have
 been  opened  and  the  frequency  and
 coverage  of  bulletins  and  releases  put
 out  by  missions  has  been  stepped  up.
 The  quantum  of  material  produced  in
 foreign  languages  specially  French  and
 Arabic  has  been  increased.  The  open-
 ing  of  new  publicity  set-ups  in  West
 Asia  and  Africa  is  constantly  under
 consideration  in  the  light  of  ‘the
 recommendations  of  the  Conference  of
 Heads  of  Indian  Missions  in  Africa
 and  West  Asia.  Special  efforts  are
 made  to  publicize  correct  facts  for  the
 benefit  of  participants  at  Conferences
 in  which  Pakistan  has  been  trying  to
 malign  India.  The  visits  of  leading
 Indian  personalities  to  some  of  the
 African  countries  in  recent  months
 have  also  gone  a  long  way  towards
 presenting  India’s  view  point  correctly
 and  thus  counteracting  Pakistani
 propaganda,
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 Educated  Unemployed  in  Andhra
 Pradesh

 JS  Shri  Eswara  Reddy:
 235.  ‘|  Shri  E.  Madhusudan  Rao:

 Will  the  Minister  of  Labour  and
 Employment  be  pleased  to  state:

 (a)  the  number  of  educated  un-
 en  ployed  in  Andhra  Pradesh  as  on
 the  3lst  December,  1963;  and

 (b)  the  number  of  Scheduled  Caste
 and  Scheduled  Tribe  persons  amongst
 them?

 The  Deputy  Minister  in  the  Minis-
 try  of  Labour  and  Employment  and
 for  Planning  (Shri  C.  R.  Pattabhi
 Raman):  (a)  38,875  educated  persons
 (Matriculates  and  above)  remained  on
 the  Live  Register  of  the  Employment
 Exchanges.

 (b)  Scheduled  Castes
 Scheduled  Tribes

 2,598
 96

 Palana  Coalfield,  Rajasthan

 236.  Shri  Karni  Sinmghji:  Will  the
 Minister  of  Labour  and  Employment
 be  pleased  to  refer  to  the  reply  given
 to  Unstarred  Question  No.  323  on  the
 lst  April,  963  and  state:

 (a)  whether  a  suitable  site  has  since
 been  procured  for  the  construction  of
 a  building  for  the  Welfare  Centre  at
 Palana  Coalfield,  Rajasthan;  and

 (b)  if  not,  the  action  Government
 propose  to  take  in  the  matter?

 The  Deputy  Minister  in  the  Minis-
 try  of  Labour  and  Employment  (Shri
 R.  K.  Malviya):  (a)  and  (b).  A  2
 acre  piece  of  land  has  been  selected
 for  the  purpose  and  further  action  is
 being  taken  to  procure  it.

 Employment  of  Technical  Persons  in
 Punjab

 237.  Shri  Daljit  Simgh:  Will  the
 Minister  of  Labour  and  Employment
 be  pleased  to  state;
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 (a)  the  number  of  technical  per-
 sons  registered  in  various  Employ-
 ment  Exchanges  in  Punjab  as  on  the
 Ist  January,  1964;  and

 (b)  the  number  of  technical  persons
 provided  with  employment  during
 April-December,  1963?

 The  Deputy  Minister  in  the  Minis-
 try  of  Labour  and  Employment  and
 for  Planning  (Shri  C.  R.  Pattabhi
 Raman):  (a)  7,84  (at  the  end  of
 December,  1963).

 (b)  4,795.

 Educated  Unemployed

 238.  Shri  Daljit  Singh:  Will  the
 Minister  of  Labour  and  Employment
 be  pleased  to  state:
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 (a)  the  number  of  educated  un-
 employed  in  the  country,  State-wise
 as  on  the  Ist  January,  1964;  and

 (b)  the  number  of  Scheduled
 Castes  and  Scheduled  Tribes  among
 them?

 The  Deputy  Minister  in  the  Minis-
 try  of  Labour  and  Employment  and
 for  Planning  (Shri  C.  R.  Pattabhi
 Raman):  (a)  and  (b).  The  nuz..ver  of
 educated  applicants  (Matriculates  and
 above)  on  the  Live  Register  of  the
 Employment  Exchanges  in  the  coun-
 try,  by  States,  at  the  end  of  3lst
 December,  963  is  given  below:—

 State/Union  Territory
 No.  of  educated  applicants  on

 Live  Register  at  the  end  of
 35  December,  1963.

 Scheduled  Scheduled
 Total  castes  Tribes

 (included  (included
 in  col.  2)  in  col.  2)

 I  2  3  4

 Andhra  Pradesh  38,875  2,598  i96
 Assam  I0,876  496  5I8
 Bihar  455670,  1,986,  I,9I2
 Delhi  435521  2,382  डा
 Gujarat  25,608  ,6I2  38r
 Himachal  Pradesh  I,606  I33  2
 Jammu  &  Kashmir  I,042  II
 Kerala  68,107,  I,90  or
 Madhya  Pradesh  35,420  1,376  433
 Madras  42,836  2.54  6
 Maharashtra  65,838  6,3I4  384
 Manipur  I,46I  0  332
 Mysore  46,594  23770,  2
 Orissa  12,828,  I50  204
 Pondicherry  277
 Punjab  37,536  2,687  7
 Rajasthan  25,482  967  330
 Tripura  1,806  54  67
 Uttar  Pradesh  +1,17,586  I2,352  I
 West  Bengal  122,097  52574  3Ir

 ALL  INDIA  TOTAL  :  7,39;066  453527  5,018
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 Gandhi  School  at  Kathmandu

 239.  Sbri  Ram  Harkh  Yadav:  Wil!
 the  Prime  Minister  be  pleased  to  state
 whether  Government  of  India  have
 donated  a  sum  of  Rs.  .25  lacs  to  the
 Founder  of  the  Gandhi  Adarsh  Vid-
 yalaya  at  Kathmandu?

 The  Prime  Minister,  Minister  of
 External  Affairs  and  Minister  of
 Atomic  Energy  (Shri  Jawaharlal
 Nehru):  Yes,  Sir.

 Technical  Persons  in  Mysore

 240.  Shri  S.  B.  Patil:  Will  the
 Minister  of  Labour  and  Employment
 be  pleased  to  state:

 (a)  the  number  of  educated  techni-
 cal  persons  in  Mysore  State  registered
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 in  various
 during  +1963;

 Employment  Exchanges

 (b)  the  number  of  persons’  both
 skilled  and  unskilled  registered  with
 various  Employment  Exchanges  in
 Mysore  as  on  the  3lst  December,  1963;
 and

 (c)  the  number  of  persons  out  of
 them  provided  with  employment  as-
 sistance  during  962  and  1963?

 The  Deputy  Minister  in  the  Minis-
 try  of  Labour  and  Employment  and
 for  Planning  (Shri  C.  R.  Pattabhi
 Raman):  (a)  The  number  of  technical
 persons  on  the  registers  of  the  Em-
 ployment  Exchanges  was  9,454  at  the
 end  of  December,  1963.

 (b)  and  (c).

 No.  on  No.  of  persons  placed Live  Re-  in  employment  during
 Category  of  applicants  gister  as

 on  3Ist
 Dec.,  1963,  962  963

 T  2  3  4

 i.  Craftsmen  and  production  process  worker
 (skilled  and  semi-skilledj  53978  1877  1,305

 2.  Unskilled  Fs  7§,306  3,832  4,72I
 3.  Others  88,420  I9,368  16,036,

 TOTAL  :—.  1,095704  245577  22,062

 Indian  Delegation  to  U.N.  General  Atomic  Energy  (Shri  Jawaharlal
 Assembly  Nehru):  (a)  Rs.  2,99,500.00  (approxi-

 mate).

 24l.  Shri  Hari  Vishnu  Kamath:  Will  (b)  A  statement  is  placed  on  the
 the  Prime  Minister  be  pleased  to  state.  Table  of  the  House.  [Placed  in

 Library.  See  No.  LT-230/64].
 (a)  the  total  expenditure  incurred

 by  Government  on  the  Indian  Dele-
 gation  to  the  last  Session  of  the  United
 Nations  General  Assembly;  and

 (9)  a  break-up  thereof,  member-
 wise  and  item-wise?

 The  Prime  Minister,
 External

 Minister  ef
 Affairs  and  Minister  of

 कारखानों  में  सुरक्षा  और  सफाई  को  व्यवस्था

 र४ड२.  श्री  विभूति  मिश्र  :  कया
 श्रम  और  रोजगार  मंत्री  यह  बताने  की  बरपा
 करेंगे  कि  :

 (क)  क्या  यह  सच है  कि  केन्द्रीय  सरकार
 कारण खातों  में  भजदूरों  की  सुरक्षा  और  सफाई
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 की  व्यवस्था  बढ़ाने  के  उपायों  पर  विचार  कर
 रही  है  तथा  इस  प्रयोजन  के  लिये  कारखाना
 अधिनियम,  १६४८  में  संशोधन  करने  के
 निश्चय  पर  आई  है  ;  और

 (ख)  यदि  हां,  तो  सरकार  की  प्रस्तावित
 योजना  की  रूपरेखा  क्या  होगी  ?

 श्रम  और  रोजगार  मंत्रालय  में  उपमंत्री
 तथा  योजना  उपमंत्री  (श्र  चे०  रखा  पट्टाली-
 रामन)  :  (क)  और  (ख).  कारखाने  के
 मजदूरों  के  स्वास्थ्य  और  सुरक्षा  की  व्यवस्था
 कारखाना  अधिनियम,  १६४८  के  अध्याय
 II  sk  IV  में  की  गई  है।  अन्य  बातों
 के  साथ  साथ  निम्न  व्यवस्था  करने  के  लिए
 प्रीमियम  में  संशोधन  करने  का  विचार
 है  —

 (१)  और  अधिक  गम्भीर  दुघंटनाओं
 की  निरीक्षक  द्वारा  जांच
 ताकि  कारणों  का  ठीक  पता
 चले  और  सुधार  तथा  दंड
 के  बारे  में  यथोचित  कार्रवाई
 की  जा  सके;

 (२)  सुरक्षा  अधिकारियों  की
 नियुक्ति;

 (३)  कारखानों  में  सुरक्षा
 और  व्यावसायिक  स्वास्थ्य
 सर्वेक्षण  करने  का  अधिकार  ;
 और

 (४)  निर्माण-प्रक्रिया  में  हुई
 सीजन  कौर  निस्बत  के
 प्रबन्ध  और  निस्तारण  के
 लिए  सातंक  व्यवस्था;
 आदि  ।

 Arms  Factory  at  Tiruchirapalli
 Shri  Yashpal  Singh:
 Shri  A,  V.  Raghavan:
 Shri  Pottekkatt:
 Shri  Kappen;

 243.
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 Will  the  Minister  of  Defemce  be
 pleased  to  state:

 (a)  whether  it  is  intended  to  set
 up  a  small  arms  factory  at  Tiruchira-
 palli;

 (b)  if  so,  when  the  factory  is  ex-
 pected  to  start  production;  and

 (c)  the  rated  capacity  of  the  fac-
 tory?

 The  Minister  of  Defence  Production
 in  the  Ministry  of  Defemce  (Shri
 Raghuramaiah):  (a)  A  proposai  to
 set  up  a  second  Small  Arms  Factory
 is  under  the  consideration  of  Gov-
 ernment  of  India.  A  final  decision  is
 expected  soon.

 (9)  and  (c).  Do  not  arise.

 U.K.  Naval  Units  in  Inmdian  Ocean

 (  Shri  Nath  Pai:
 Shri  Bishanchander  Seth:
 Shri  8.  P,  Yadava:

 244.  {  Shri  Dhaon:
 |  Shri,  Vishram  Prasad:

 |  Shri  D.  C.  Sharma:
 (Shri  Kolla  Venkaiah:

 Will  the  Prime  Minister  be  pleased
 to  state:

 (a)  whether  Government  are
 aware  of  the  statement  made  by  Gen.
 Abdul  Harrs  Nasution,  Chief  of  Staff
 and  Minister  of  National  Defence  and
 Security  of  Indonesia  on  the  30th
 December,  963  at  Jakarta  disclosing
 that  U.K.  had  already  sent  her  naval
 units  to  the  Indian  Ocean;

 (b)  if  so,  since  when  the  U.K.  naval
 unitg  are  in  the  Indian  Ocean;  and

 (c)  whether  previous  permission  of
 the  Government  of  India  was  obtain-
 ed  by  the  U.K.  naval  authorities  to
 enter  the  Indian  Ocean?

 The  Prime  Minister,  Minister  of  Ex-
 ternal  Affairs  ang  Minister  of  Ato-
 miic  Energy  (Shri  Jawaharlal  Nehru):
 (a)  Government  have  seen  press  re-
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 ports  about  the  statement  in  question
 by  Gen.  Abdul  Harris  Nasution  but
 have  no  official  information.

 (b)  and  (c).  This  is  not  a  new  situ-
 ation  and  therefore  the  question  does
 not  arise.

 Indian  Experts  for  Nigeria

 Shri  Hem  Barua:
 245  Shri  D.  0.  Sharma:

 oy  |  Shrimati  Savitri  Nigam:
 Shri  Vishwa  Nath  Pandey:

 Will  the  Prime  Minister  be  pleased
 to  state:

 (a)  whether  the  Nigerian  Prime
 Minister,  during  his  recent  visit,  held
 talks  with  the  Government  of  India
 about  the  loaning  of  Indian  Techni-
 cians  and  planning  experts  to  Nigeria;
 and

 (b)  the  reaction  of  Government  to
 the  Nigerian  proposals?

 The  Prime  Minister,  Minister  of  Ex-
 terma,  Affairs  and  Minister  of  Ato-
 mic  Energy  (Shrj  Jawaharlal  Nehru):
 (a)  The  Premier  of  the  Northern  Re-
 gion  of  Nigeria,  the  Hon.  Alhaji  Sir
 Ahmadu  Bello,  paid  a  visit  to  India
 during  December,  1963.  During  the
 course  of  the  visit,  he  discusseq  the
 possibility  og  the  deputation  of  Indian
 technical  personnel  of  various  cate-
 gZories  to  the  Northern  Region  of
 Nigeria.

 (b)  In  pursuance  of  their  policy  of
 promoting  technical  and  economic
 collaboration  with  the  other  deve-
 loping  countries,  the  Government  of
 India  will  be  glad  to  meet  the  re-
 quirements  of  the  Northern  Region  of
 Nigeria  for  Indian  personne]  to  the
 extent  possible.

 Parliamentary  Proceedings  on  A.LR.
 246.  Shri  Hari  Vishnu  Kamath:  Will

 the  Minister  of  Information  and
 Broadcasting  be  pleased  to  refer  to
 the  reply  given  to  Starred  Question
 No.  301,  on  the  2nd  December,  963
 and  state:
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 (a)  whether  Government  propose
 to  lay  on  the  Table  a  copy  of  the  script
 of  each  broadcast  on  AIR  relating  io
 Parliamentary  proceedings,  soon  after
 the  broadcast  is  over;  and

 (b)  if  not,  the  reasons  therefor?

 The  Minister  of  Parliamentary  Af-
 fairs  (Shri  Satya  Narayan  Sinha):  (a)
 and  (b).  A  copy  of  the  script  of  each
 broadcast  on  the  ALR.  relating  to
 the  review  of  Parliamentary  proceed-
 ings  will  be  supplied  to  the  Library
 of  Parliament  after  broadcast.

 हथियार  बनाने  के  कारखाने

 थ्री  प्रकाशवोर  शास्त्री  :
 शी  यशपाल  सिंह  :
 श्री  o  ato  द्विवेदी  :
 श्रीमती  सावित्री  रींगस  :
 श्री  प्र»  Ao  बुरा
 श्री  महेश्वर  सायक :

 २४७.
 |

 श्री  कछवाय
 श्री  घोफार  लाल  बैरवा  :
 श्री  हेम  राज
 श्री  दी०  Wo  शर्मा  :
 श्री  To  ao  राघवन
 श्री  कैप्टन
 को  मोहन  स्वरूप
 शमी  कोया  :

 ि  रामपुर

 क्या  प्रतिरक्षा  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि

 (क)  वर्तमान  हथियार  बनाने  के  कार-
 खानों  में  विस्तार  कौर  कुछ  नये  कारखाने
 बनाने  की  योजनाकारों  में  औज़ार  कितनी  प्रगति

 हुई  है  ;

 (ख)  क्या  इसके  लिए  विदेशों  से  भी

 कुछ  सहयोग  मिलने  वाला  है  श्र,  यदि  हां,
 तो  कब  तक  वह  प्राप्त  हो  सकेगा  ;  कौर

 (ग)  क्या  आधुनिकतम  हथियार  बनाने
 में  सहायक  कुछ  कुशल  व्यक्ति  भी  बाहर
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 से  आने  वाले  हैं  और  यदि  हां,  तो  कब  तक  पहुंच
 कर  वह  अपना  कार्य  आरम्भ  कर  सकेंगे?

 प्रतिरक्षा  मंत्रालय  में  उत्पादन  मंत्री
 (श्री  रघुरामंया)  :  (क)  |  वर्तमान

 उग्रायुध  कारखानों  में  यन्त्र-  कोठों,  औज़ार-
 कोठों  तथा  द्रव्य  संचालन  सुविधाओं  के
 आधुनिकीकरण  के  लिए,  योजनाओं  के  लिये
 स्वीकृति  दी  गई  है,  कौर  वह  कार्यान्वित  की
 जा  रही  है  |  ६  नये  कारखानों  का  एक
 समुच्चय  अवेक्षित  किया  जा  रहा  है  t  नए
 कारखानों  की  स्थापना  लथा  वर्तमान  आयुध
 कारखानों  के  आधुनीकीरण  सम्बन्धी  कार्य-
 क्रम  में  प्रगति  के  विस्तार  प्रकट  करना  लोक-
 हित  में  नहीं  होगा  ।

 (ख)  नए  कारखानों  में  से  एक  के
 सम्बन्ध  में,  अधिकतर  संयंत्र  तथा  मशीनों  के
 लिए  अमरीकी  सहायता  प्राप्त  करली  गई  है,
 और  एक  न्य  कारखाने  के  लिए,  खर्च  के  कुछ
 भाग  के  लिए.  यू०  के०  की  सहायता  भी  ।
 शेष  कारखानों  के  लिए  संयंत्र  तथा  मशीनों
 की  उपलब्धि  लिए,  विदेशी  सहायता  प्राप्त
 करने  का  विचार  हूँ,  और  वर्तमान  कारखानों
 के  आधुनिकीकरण  के  लिए  योजनाओं  के
 लिए,  यथा-आ  आवश्यक  और  पथ-प्राप्य  सहायता
 भी।  :

 (7)  विदेशी  विशेषज्ञों  को  नियुक्त
 करने  का  फिलहाल  कोई  प्रस्ताव  नहीं  है  ।

 Middle  Class

 248.  Shri  Harish  Chandra  Mathur:
 Will  the  Prime  Minister  be  pleased  to

 ‘refer  to  the  reply  given  to  Starred
 Question  No.  580  and  the  supple-
 mentaries  raised  thereon  on  the  767
 December,  963  and  state  whether  all
 the  tabulatior.s  regarding  survey  of
 the  living  conditions  of  the  urban
 middle  class  employees  families  have
 been  received  ang  reports  prepared?
 2080  ai  LSD—.
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 The  Prime  Minister,  Minister  of  Ex-
 ternal  Affairs  and  Mfinister  of  Ato-
 mic  Energy  (Shri  Jawaharlal  Nehru):
 No,  Sir.  A  good  deal  of  the  tabulatien
 work  has  been  done,  but  some  still
 remains  to  be  completed.

 Arms  from  U.S.A.

 |  Shri  Bishanchander  Seth:
 Shri  B.  P.  Yadava:
 Shri  Dhaon:
 Shri  Prakash  Vir  Shastri:
 Shri  Shree  Narayan  Das:
 Shri  P.  C.  Borooah:
 Shri  Yashpal  Singh:

 [  Shri  D.  ron  Sharma:

 |
 |

 249.
 j

 |
 |

 Will  the  Minister  of  Defence  be
 pleased  to  state:

 (a)  whether  any  decision  has  been
 taken  regarding  supply  of  arms  from
 the  U.S.A.  Government  to  two  more
 army  divisions;

 (b)  if  so,  when  the  supply  of  arms
 will  take  place;

 (c)  whether  it  is  also  a  fact  that
 the  Government  of  U.S.A.  has  assured
 to  give  help  in  strengthening  the
 Indian  Air  Force;  and

 (d)  if  so,  the  kind  of  assistance  as-
 sured?

 The  Minister  of  Defence  (Shri  Y.  B.
 Chavan):  (a)  The  mater  is  still  under
 discussion.

 (b)  The  dates  og  delivery  can  be
 determined  only  after  the  supply  of
 the  equipment  is  decided  in  principle.

 (c)  ang  (d).  Yes,  Sir,  The  assist-
 ance  will  be  in  the  form  of  supply
 of  spare  parts  for  aircraft  of  US.
 origin,  airfield  ground  equipment,
 communication  and  radar  equipment.

 Staff  Artists  of  A.LR.

 Shrj  Shree  Narayan  Das:
 Shri  D.  D.  Puri:

 250.  4  Shri  P.  R.  Chakraverti:
 |  Shri  P.  C.  Borooah:

 |  Shrimati  Renu  Chakravartty:
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 Will  the  Minister  of  Information
 and  Broadcasting  be  pleased  to  state:

 (a)  whether  the  report  of  the  de-
 partmental  Commitee  regarding  ser-
 vice  conditions  of  the  staff  artists  of
 A.LR.  has  been  considered  and  deci-
 sions  taken  thereon;  and

 (b)  if  so,  the  nature  of  decisicns
 taken?

 The  Minister  of  Parliamentary  Af-
 fairs  (Shri  Satya  Narayan  Sinha):  (a)
 The  report  of  the  departmental  Com-
 mittee  is  yet  under  consideration.

 (9)  Does  not  arise.

 Integration  of  NEFA  with  Assam

 25l.  Shri  P.  com  Borooah:  Will  the
 Prime  Minister  be  pleased  to  state
 the  steps  taken  towards  integration
 of  NEFA  with  the  surrounding  plains
 of  Assam,  both  in  the  administrative
 and  social  fields?

 The  Prime  Minister,  Minister  of  Ex-
 ternal  Affairs  and  Minister  of  Ato-
 mic  Energy  (Shri  Jawaharlal  Nehru):
 Apart  from  local  meetings  of  district
 officers,  an  annual  joint  meeting  of
 NEFA  Political  Officers  and  Assam
 Deputy  Commissioners  has  been  in-
 stituted.  A  Joint  Director  cf  Soil
 Conservation  has  been  appointed  for
 both  NEFA  and  Assam.  A  Member  of
 the  Assam  Public  Service  Cornmis-
 sion  continues  to  sit  on  local  NEFA
 Selection  Boards.  Overall  charge  of
 three  out  of  five  districts  of  NEFA,
 is,  at  present,  held  by  senior  scale
 IFAS  officers  recruited  from  Assam.
 Training  programmes  and  recruitment
 rules  for  junior  administrative  staff
 are  conducted  on  the  Assam  analogy
 to  facilitate  any  later  exchange  of
 officers,  which  might  be  in  the  public
 interest.

 (2)  A  number  of  cultural  missions,
 social  workers  and  parties  of  medical
 students  visited  NEFA  in  1963,  More
 ang  more  NEFA  ‘students  are  studying
 for  Degree  Courses  in  Assam.  Tradi-
 tional  visits  by  certain  Assam  Set-
 radhikars  to  Tirap  Frontier  Division
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 of  NEFA  have  been  reneweg  with
 success.  The  Assam  Government  are
 building  staging  huts  to  help  NEFA
 visitors  to  the  plains  and  measures
 are  afoot  to  promote  local  customary
 trade.  The  Assam  Marketing  Cor-
 poration  is  taking  up  the  exhibition
 and  sale  of  the  products  of  NEFA
 cottage  industries  and  the  supply  of
 certain  raw  materials  to  the  interior.
 School  text  books  in  Assam  and
 NEFA  give  information  about  each
 others’  areas.

 Assistance  to  Old  and  Handicapped
 Persons

 252  अ  Shri  Bibhuti  Mishra:
 ‘  Shri  Yashpal  Singh.

 Will  tthe  Minister  of  Labour  and
 Employment  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 Central  Government  have  asked  the
 State  Governments  to  make  a  begin-
 ning  with  the  programme  for  assist-
 ance  to  olq  and  handicapped  people
 and  to  dependent  women  and  children
 on  a  pilot  basis;  and

 (b)  if  so,  the  reaction  of  different
 States  to  this  proposal?

 The  Deputy  Minister  in  the  Ministry
 of  Labour  and  Employment.  and  for
 Planning  (Shri  C,  R.  Pattabhi  Raman):
 (a)  Yes.

 (b)  The  Government  of  Madhya
 Pradesh,  Orissa,  Gujarat,  Kerala,
 Maharashtra  &  Punjab  and  the  Ad-
 ministrations  of  Tripura  and  Goa,
 Daman  and  Diu  have  intirnatei  that
 the  matter  is  under  consideration.  Re-
 plies  from  other  States  and  Union
 Territories  are  awaited.

 श्रन्तर्राष्ट्रीय  फिल्म  समारोह

 २५३.  श्री  विश्राम  प्रसाद  :  क्या  सूचना
 और  प्रसारण  मंत्री  यह  बताने  की  कृपा  करेंगे
 दि कि

 (क)  क्या  यह  सच  है  कि  तीसरा
 अन्तर्राष्ट्रीय  फिल्म  समारोह  नवम्बर,  १६६४
 में  नई  दिल्ली  में  होने  वाला  है;  और
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 (a)  यदि  हां,  तो  इस  समारोह  में
 कौन-कौन  से  देश  भाग  लेंगे  ?

 संसद्  कार्य  मंत्री  (श्री  सत्यनारायण
 सिह)  :  (क)  जी,  हां  ।

 (ख)  इस  समय  यह  बताना  संभव  नहीं
 है  कि  भारत  के  तीसरे  भ्रन्तर्राष्ट्रीय  फिल्म
 समारोह  में  कोन  कौन  से  देश  भाग  लेंगे  ।

 Atomic  Power  Statien  in  South  India

 (  Shri  Warior:
 254.2  Shri  Vasudevan  Nair:

 Shri  Balakrishnan:

 Will  the  Prime  Miinister  be  pleased
 to  state:

 (a)  whether  Government  have  taken
 any  steps  to  establish  an  atomic
 power  station  in  South  India;  and

 (b)  if  so,  the  details  thereof?

 The  Prime  Minister,  Minister  of  Ex-
 fernal  Affairs  ang  Minister  of  Ate-
 mic  Energy  (Shri  Jawaharlal  Nehru):
 (a)  and  (b).  It  has  been  decided  that
 the  third  atomic  power  station  will
 be  located  at  Kalpakkam,  on  the  coast
 in  Madras  State,  but  the  decision  to
 proceed  with  this  station  has  not  yet
 been  taken.

 P.F.  and  D.A.  for  Industrial  Workers

 255,  Shri  Bhagwat  Jha  Azad:  Will
 the  Minister  of  Labour  and  Employ-
 ment  be  pleased  to  state:

 (a)  whether  Government  are  con-
 sidering  the  question  of  extending  the
 enhanced  rate  of  contribution  of
 provident  fund  and  dearness  allow-
 ances  to  more  industries;  and

 (b)  if  so,  the  industries  being  con-
 sidered  in  this  regard?
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 The  Deputy  Minister  in  the  Minis-
 try  of  Labour  and  Employment  and
 for  Planning  (Shri  C,  R,  Pattabhi
 Raman):  (a)  and  (b).  The  question
 of  extending  the  enhanced  rate  of
 contributions  to  provident  fund  under
 the  Employees’  Provident  Funds  Act,
 1952,  is  under  consideration  in  respect
 o;  the  following  industriesiclass  of
 establishments:

 l.  Tea  plantations  (other  than
 the  tea  plantations  in  the  State  of
 Assam).

 2.  Coffee  Plantations,
 Rubber  Plantations.
 Cardamom  plantations,
 Pepper  Plantations.
 Iron-ore  mines.
 Manganese  mines.
 Limestone  mines.
 Gold  mines.. won

 Ii
 nn

 pw

 10.  Industrial  and  power  alcohol
 industy.

 ll.  Asbestos  Cement  Sheets  In-
 dusty.

 12.  Coffee
 ments,

 curing  establish-

 But  an  increase  in  dearness  allow-
 ance  in  various  industries  in  general
 is  not  under  the  consideration  of
 Government.

 Central  Information  Service

 256.  Shri  Surendranath  Dwivedy:
 Will  the  Minister  of  Information  and
 Broadcasting  be  pleased  to  state:

 (a)  the  sanctioned  strength  of  the
 Central  Information  Service  and  its
 present  strength  grade-wise;

 (b)  whether  there  are  any  vacancies
 sti!l  to  be  filled;  and

 (c)  whether  the  normal  practice
 has  been  followed  in  the  matter  of
 promotion  from  lower  grades  to
 higher  grades  in  the  service?

 The  Minister  of  Parliamentary
 Affairs  (Shri  Satya  Narayan  Sinha):
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 (a).  The  present  sanctioned  strengthof  the  Central
 grade-wise,  is  an  under:—
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 Information  Service,

 No.  of
 Grade  and  scale  posts

 Senior  Administrative  Grade
 Rs.  I,800—-I00—2,000  I

 Rs.  ,600—I00—I,800  2

 Junior  Administrative  Grade

 Rs.  I,300—-60—I,600  7
 Rs.  I,I00—-50—=I,400  I4

 Grade  I  (Rs.  700—40—I,I00—50/2—I,250)  oF
 Grade  II  (Rs.  400—400-——450—-30—600—-3 5670"  —EB—35—950)  89

 Grade  III  (Rs.  350—-25—500—-30—590-—-EB—30—800)  48
 Grade  IV  (Rs.  2701029015 —4 10-—EB—1 5485, 485  349

 TOTAL  :  704

 (b).,  Yes,  Sir.

 (c)  Yes,  Sir.  Promotions  from  lower
 grades  to  higher  grades  have  been
 made  in  accordance  with  rule  6  of  the
 C.LS,  Rules,  959°  as  amended  from
 time  to  time.  In  some  cases,  pending
 filling  up  of  posts  in  accordance  with
 the  Rules  ad  hoc  appointments  have
 been  made  as  a  purely  temporary
 arrangement.

 Publications  Division  of  the  L&B.
 Ministry

 257.  Shri  Surendranath  Dwivedy:
 Will  the  Minister  of  Information  and
 Broadcasting  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the

 auditors  have  brought  to  the  notice
 of  the  Ministry  the  loss  of  about
 Rs,  5  lakhs  as  a  result  of  the  large
 number  of  priced  publications  of  the
 Publications  Division  which  are  un-
 accounted  for;

 (b)  whether  the  Special  Police  Ex-
 tablishment  has  been  entrusted  with
 the  task  of  investigating  into  the  mat-
 ter;  and

 (c)  whether  a  statement  showing
 the  details  of  such  losses  in  each
 financial  year  beginning  from  1959-60.
 will  be  laid  on  the  Table?

 The  Minister  of  Parliamentary
 Affairs  (Shri  Satya  Narayan  Sinha):
 (a)  and  (c).  Yes  Sir.  The  Audit  have
 brought  to  the  notice  of  the  Ministry
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 some  shortagesjexcesses  in  the  stocks
 of  the  Publications  Division,  The  loss
 is  likely  to  be  much  less  than  Rs,  5
 lakhs.  A  physical  verification  of  the
 stocks  is,  however,  in  progress  and  the
 actual  position  will  be  known  after
 the  verification  is  completed.  It  is
 not  possible,  at  this  stage,  to  indicate
 the  details  of  the  loss  year-wise.

 (b)  No,  Sir.

 Joint  Management  Councils  in
 Industry

 258,  Shri  R.  6.  Dubey:  Will  the
 Minister  of  Labour  and  Employment
 be  pleased  to  state:

 (a)  the  number  of  Joint  Manage-
 ment  Councils  functioning  in  the
 country  in  the  field  of  industry;  and

 (b)  the  powers  and  scope  of  these
 Councils?

 The  Deputy  Minister  in  the  Minis-
 try  of  Labour  and  Employment  (Shri
 B.  K.  Malviya):  (a)  80.

 (b)  Joint  Management  Councils  are
 consulted  on  such  matters  as  standing
 orders  and  their  amendments,  admi-
 nistration  of  welfare  and  safety  mea-
 sures.  They  receive  information  on
 matters  relating  to  the  economic  and
 financial  situation,  of  the  undertak-
 ing,  marketing  and  other  allied  items.
 The  exact  powers  and  scope  of  each
 Joint  Management  Council  is  defined
 in  the  agreement  between  the  man-
 agement  and  the  union  concerned,
 which  generally  conform  to  the  Draft
 Model  Agreement  a  copy  of  which  is
 laid  on  the  Table  of  the  House.
 [Placed  in  Library.  See  No.  LT-2302/
 64).

 Training  of  Army  Personnel

 sf  Shri  R.  6.  Dubey: 259.
 \  Shri  S.  N.  Chaturvedi:

 Will  the  Minister  of  Defence  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  thar  the
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 Indian  Army  is  giving  a  thorough
 psychological  and  physical  test  to  the
 prospective  officers  and  recruits  to
 ensure  that  they  fulfill  the  highest
 standards  oj  physical  and  mental  effi-
 ciency  needed  for  mechanised  war-
 fare;  and

 (b)  if  so,  the  result  obtained  from
 such  tests?

 The  Minister  of  Defence  (Shri  Y.  B.
 Chavan):  (a)  Yes,  Sir,  except  that
 psychological  tests  are  given  only  to
 candidates  for  commissioned  ranks.

 (b)  The  results  are  on  the  whole
 considered  satisfactory.  Out  of  the
 recruits  put  up  for  medical  examina-
 tion  after  preliminary  selection,
 roughly  half  passed  the  medical  test.
 Of  the  candidates  for  emergency  com-
 missions  appearing  before  Services
 Selection  Boards  (which  include
 psychological  tests),  about  2°6  per
 cent,  were  successful  and  out  of  the
 successful  candidates  89  per  cent.
 Passed  the  medical  test.

 Military  Training  for  Government
 Servants

 Shri  Dhaon:
 Shri  B.  P.  Yadava:

 260.
 Shri  Bishanchander  Seth:

 Will  the  Minister  of
 pleased  to  state:

 Defence  be

 (a)  whether  Government  are  con-
 sidering  to  give  military  training  to
 the  able-bodied  Government  servants;

 (b)  if  so,  when  this  is  likely  to  start;
 and

 (c)  if  not,  the  reasons  therefor?
 The  Minister  of  Defence  (Shri  Y.  B.

 Chavan):  (a)  There  is  no  scheme  to
 give  military  training  exclusively  to
 civilian  Government  servants.

 (b)  Does  not  arise.
 (c)  The  Territorial  Army  provides

 an  opportunity  to  civilian  Government
 servants  and  others  to  receive  military
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 training  on  certain  terms  without  dis-
 turbing  their  civil  career.  Similiarly,
 civilian  Government  servants  in  bor-
 der  States  can  take  advantage  of  the
 Lok  Sahayak  Sena  scheme,  under
 which  elementary  military  training  is
 imparted  to  the  civil  populace  in  5
 day  camps.  There  is  also  a  scheme
 called  ‘Civilian  Rifle  Training  Cen-
 tres’  run  under  the  direction  of  the
 Ministry  of  Home  Affairs,  which  can
 be  availed  of,  by  among  others,  Gov-
 ernment  servants,

 In  view  of  the  existence  of  these
 schemes  it  has  not  beeri  considered
 necessary  to  start  a  new  scheme  for
 giving  military  training  to  civilian
 Government  servants  separately.

 British  Ship’s  Visit

 [  Shri  Dhaon:
 |  Shri  B.  P,  Yadava:

 26l.4  Shri  Bishamchander  Seth:
 Shri  Yashpa]  Singh:
 Shri  M.  L.  Dwivedi:

 Will  the  Minister  of  Defence  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  one
 of  the  Britain’s  most  modern  fighting
 ships  visited  India  on  the  2lst  Decem-
 ber,  1963:

 (b)  if  so  the  purpose  of  visit  and
 how  its  visit  helped  India;

 (c)  whether  India  is  likely  to  pur-
 chase  such  kind  of  ships  from  Britain:
 and

 (d)  if  so,  when?

 The  Minister  of  Defence  (Shri  Y.  B.
 Chavan):  (a)  Yes,  _  Sir.  HMS
 Nubian.  one  of  the  latest  general
 purpose  frigates  in  the  Royal  Navy
 paid  a  visit  to  Bombay  from  25  to
 27th  December,  963  and  to  Cochin
 from  29th  December,  963  to  2nd
 January,  1964.

 (b)  The  purpose  of  these  visits
 was  primarily  for  logistic  require-
 ments  and  goodwill.  Indian  Navy
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 Personnel  have  the  opportunity  of
 seeing  the  latest  developments  in
 Naval  equipment.

 (c)  No  such  proposals  are  under
 consideration.

 (d)  Does  not  arise.

 Sainik  Schools

 Shri  N.  है,  Laskar:
 Shri  Ramachandra  Ulaka:  .
 Shri  Subodh  Hansda:
 Shri  Hem  Raj:

 262.

 Will  the  Minister  of  Defence  be
 pleased  to  state:

 (a)  the  total  number  of  Sainik
 Schools  functioning  in  the  country  at
 present;

 (b)  the  States  which  are  yet  to
 start  Sainik  Schools;  and

 (c)  the  reasons  advanced  by  such
 States  for  not  starting  Sainik  Schools?

 The  Minister  of  Defence  (Shri  Y.  B.
 Chavam):  (a)  13,

 (b)  and  (c),  U.P.,  Assam,  Jammu  &
 Kashmir  and  Nagaland.

 The  States  of  U.P.  and  Assam  have
 agreed  in  principle  to  set  up  such
 Schools.  The  locations  of  Sainik
 Schools  in  these  two  States  are  being
 finalized.  Nagaland  and  Jammu  &
 Kashmir  have  instituted  scholarships
 for  their  children  in  Sainik  Schools
 located  outside  these  States.

 E.S.I.  Scheme  in  Andhra  Pradesh

 263.  Shri  Eswara  Reddy:  Will  the
 Minister  of  Labour  and  Employment
 be  pleased  to  state:

 (a)  the  progress  so  far  made  in
 Andhra  Pradesh  in  constructing  hospi-
 tals  and  dispensaries  under  the
 Employees’  State  Insurance  Scheme,
 and

 (b)  the  total  expenditure  so  far
 incurred  in  this  connection?
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 The  Deputy  Minister  in  the  Minis-

 try  of  Labour  and  Employment  and
 for  Planning  (Shri  0.  R,  Pattabhi
 Raman):  (a)  (l)  The  following  wards
 ldispensaries  have  already  been  cons-
 tructed  and  commissioned:—

 (i)  24-bed  ESI.  Ward  in  T.B.
 Hospital,  Irrammuna.

 (ii)  32-bed  E.S.I.  Ward  in  K.E.M.
 Hospital,  Secunderabad,

 (iii)  4-doctored  State  Insurance
 dispensary,  Kavadiguda,  Hydera-
 bad.

 (2)  The  following  hospital|dispen-
 sary  buildings  are  under  construction:

 (i)  50-bed  =  ELSI.
 Hyderabad.

 (ii)  50-bed  E.S.I.  Hospital,  Sir-
 pur—Kagaznagar,

 Hospital,

 (iii)  4-doctored  State  Insurance
 dispensary,  Nellimarla.

 (iv)  4-doctored  State  Insurance
 dispensary,  Chithivalsa.

 (v)  Two  sets  of  4-doctored
 State  Insurance  dispensaries,  Sir-
 pur—Kagaznagar.
 (3)  The  plans  and  estimates  of  the

 following  hospitals|dispensaries  have
 been  sanctioned  but  construction  work
 has  not  yet  started:—

 (i)  ‘110-bed_  =  ESI.
 Visakhapatnam,

 Hospital,

 (ii)  4-doctored  State  Insurance
 dispensary,  Warangal.
 (b)  A  sum  of  Rs,  48,88,569°25  nP.

 has  so  far  been  paid  by  the  Emplo-
 yees’  State  Insurance  Corporation  to
 the  State  Government  for  construc-
 tion  of  hospitals|dispensaries.

 Frigates  for  Indian  Navy
 264.  Shri  P.  Kunhan:  Will  the

 Minister  of  Defence  be  pleased  to
 refer  to  the  reply  given  to  Starred
 Question  No.  6  on  the  8th  Novem-
 ber,  963  and  state:

 (a)  whether  any  decision  has  since
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 been  taken  regarding  the  indigenous
 construction  of  frigates  for  the  Navy;
 and

 (b)  ig  80,  the  nature  of  the  deci-
 sion  taken?

 The  Minister  of  Defence  Production
 in  the  Ministry  of  Defence  (Shri
 Raghuramaiah):  (a)  and  (b).  No  final
 decision  has  yet  been  taken.

 Mass  Commanication

 (  Shri  P.  Kunhan:
 265.4  Shri  Sidheshwar  Prasad:

 l  Shri  P.  C.  Borooah:

 Will  the  Minister  of  Information
 and  Broadcasting  be  pleased.  to  refer
 to  the  reply  given  to  Unsta:red  Ques-
 tion  No.  6  on  the  8th  November,
 963  and  state:

 (a)  whether  any  final  decision  has
 since  been  taken  regarding  the  pro-
 posal  made  by  the  Ford  Foundation
 Team  of  experts  for  setting  up  a
 Centre  for  advanced  study  of  mass
 communication;  and

 (b)  if  so,  the
 taken?

 nature  of  decision

 The  Minister  of  Parliamentary
 Affairs  (Shri  Satya  Narayan  Sinha):
 (a)  and  (b).  The  proposal  is  still
 under  consideration,

 एशियाई  प्रसारक  सम्मेलन

 २६६.  श्री  सिद्धेश्वर  प्रसाद  :  क्या

 सूचना  और  प्रसारण  मंत्री  १८  नवम्बर,
 १६६३  के  तारांकित  प्रश्न  संख्या  १४  के

 उत्तर  के  सम्बन्ध  में  यह  बताने  की  कृपा  करेंगे
 कि:

 (क)  क्या  सरकार  ने  इस  बीच
 एशियाई  प्रसारक  सम्मेलन  के  प्रस्तावों  पर
 विचार  कर  लिया  है;

 (ख)  यदि  हां,  तो  उस  पर  क्या  निर्णय
 किये  गये;  और
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 (ग)  नहें  कार्यान्वित  करने  के  लिये
 क्या  कदम  उठाए  गये  हैं  था  उठाये  जाने
 वाले  हैं  ?

 संसद-कार्य  मंत्री  (श्री  सत्यनारायण
 सिह)  :  (क)  आकाशवाणी  के  एशियन
 ब्रॉडकास्टिंग  यूनियन  का  सदस्य  बनने  के  बारे
 में  जो  प्रस्ताव  है,  वह  अभी  भी  भारत  सरकार  के
 विचाराधीन  है  ।

 (ख)  और  (ग),  सवाल  नहीं  उठते  ।

 Amentities  for  Travelling  Troops

 267.  Shri  Indrajit  Gupta:  Will  the
 Minister  of  Defence  be  pleased  to
 state:

 (a)  whether  Government  are  aware
 that  troops  in  transit  through  Howrah
 Station  have  no  adequate  facilities  for
 rest,  washing  and  canteen  services;
 and

 (b)  if  so,  the  steps  being  taken  to
 provide  at  an  early  date  the  necessary
 accommodation  and  facilities  with  the
 cooperation  of  the  Railway  autho-
 rities?

 The  Minister  of  Defence  (Shri  Y.  B.
 Chavan):  (a)  and  (b).  Some  facili-
 ties  for  rest,  washing  and  canteen
 services  for  troops  in  transit  exist  at
 Howrah  Railway  Station,  These  are
 being  reviewed  and  Railways  have
 agreed  to  provide  additional  facilities
 to  the  extent  feasible.

 Field  Publicity  Officers  Camp  at
 Chandigarh

 268,  Shri  Hem  Raj:  Will  the  Minis-
 ter  of  Information  and  Eroadcasting
 be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  a  camp
 of  the  field  publicity  officers  of  the
 Northern  region  was  organised  at
 Chandigrah  in  December  last;

 (b)  if  so,  the  duration,  the  main
 objects  and  the  nature  of  training  im-

 “parteq  to  the  officers;  in  that  camp;
 and
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 (c)  the  names  of  the  States  which

 Participated  in  it?

 The  Minister  of  Parliamentary Affairs  (Shri  Satya  Narayan  Sinha):
 (a)  Yes,  Sir,

 (b)  The  Camp  was  held  for  7  days. Its  main  objects  were  to  provide  “‘in-
 service  training”  to  the  publicity  ofti-
 cers  in  the  field  and  to  refresh  their
 knowledge  and  outlook  on  important
 questions  with  which  tney  have  to
 deal  in  the  performance  of  their  nor-
 mal  duties.

 (c)  Punjab,  Rajasthan,  Uttar  Pra-
 desh  and  the  Union  Territories  of
 Himachal  Pradesh  and  Delhi.

 A.LR.  Broadcasts  Regarding  Loss  of
 ‘Holy  Hair’

 269  Dr,  L.  M,  Singhvi:
 Shri  A.  N.  Vidyalankar:

 Will  the  Minister  of  Information
 and  Broadcasting  be  pleased  to  state:

 (a)  whether  the  attention  of  Gov-
 ernment  has  been  drawn  to  the  fact
 that  even  after  the  official  announce-
 ment  regarding  the  recovery  of  the
 ‘Holy  Hair’  from  Radio  Srinagar,  the
 News  Bulletin  in  Kashmirj  from  the
 AIR,  New  Delhi  continued  to  talk  of
 the  continued  search  and  sorrow;  and

 (b)  if  so,  whether  any  attempt  has
 been  made  to  analyse  the  causes  of
 such  lapse  and  punish  those  responsi-
 ble?

 The  Minister  of  Parliamentary
 Affairs  (Shri  Satyanarayan  Sinha):
 (a)  The  news  of  the  recovery  of  the
 sacred  relic  was  received  in  the
 News  Services  Division  of  All  India
 Radio  while  the  evening  Kashmiri
 bulletin  from  Delhi  was  on  the  air,
 and  the  news  was  immediately  in-
 cluded  in  that  bulletin.  Since  the
 news  was  received  after  the  bulletin
 had  started,  the  first  part  of  the  bul-
 letin  naturally  gave  whatever  infor-
 mation  was  available  till  that  time.

 (b)  Does  not  arise.
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 घायल.  सिपाही

 श्री  औंकार  लाल  बैरवा  :
 २७०.<

 शी  विश्वनाथ  पाण्डेय  :

 क्या  प्रतिरक्षा  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  क्या  यह  सच  है  कि  जिन
 सिपाहियों  की  लड़ाई  में  आंख  जाती  रही  है
 उन्हें  देहरादून  के  अन्ध  प्रशिक्षण  केन्द्र  में  भेज
 दिया  जाता  है  ;

 (ख)  यदि  हां,  तो  देहरादून  के  अलावा
 उन्हें  और  कहां-कहां  भेजा  जा  सकता  है  ;
 और

 (ग)  उन्हें  व  उन  के  घर  वालों  को
 सरकार  द्वारा  क्या  सहायता  दी  जाती  है  ?

 प्रतिरक्षा  मंत्री  (श्री  यशवंत  राव
 चह्वाण)  :  (क)  अंधे  हो  चुके  भूतपूर्व  सैनिक,
 शिक्षा  मंत्रालय  द्वारा  प्रशासित,  देहरादून
 के,  वयस्क  अंधों  के  लिये,  प्रशिक्षण  केन्द्र  में,
 प्राथमिकता  के  आधार  पर  प्रविष्टि  पाने  के
 अधिकारी  हैं  ।

 (ख)  सरकार  को  कसी  अन्य  ऐसे
 प्रशिक्षण  केन्द्र  का  ज्ञान  नहीं  है  ।

 (ग)  निम्न  सहायता  दी  जाती
 है  —

 (१)  निःशुल्क  खाना,  हास्य-स्थान
 तथा  अध्यापन,  ६  रुपये  प्रति  मास  की  दर  से
 जेब  खर्च,  प्रशिक्षण  के  दौरान  में  जो  प्रायः
 लगभग  २  वर्ष  है,  वस्त्र  तथा  डाक्टरी  सहायता  |

 (२)  प्रशिक्षण  के  पश्चात्  सेंट  ढन्स्टन
 (भारत)  निधि  से,  जो  एक  सार्वजनिक  निधि

 है,  २५००  रुपये  तक  अनुरक्षण  तथा  पुनर्वास
 अनुदान  ।

 (३)  भारतीय  सैनिक  नाविक  तथा
 विमान  सैनिक  बोर्ड  निधि  से  १०  रुपये
 प्रति  मास  की  एक  विशेष  सेवानिवृत्ति  ।
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 यह  भी  एक  असावंजनिक  निधि  है।  यह
 विशेष  सेवानिवृत्ति,  अंधे  हो  चुके  भूतपूर्व
 सैनिकों  को  सरकार  से  मिलने  वाली  सेवा
 निवृत्ति  से  अलग  है  ।

 श्रणुविक  विज्ञान

 २७१.  श्री  आकार  लाल  बैरवा
 क्या  प्रधान  मंत्रों  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  क्या  यह  सच  है  कि  १४  भारतीय
 छात्र  अब  विज्ञान  की  शिक्षा  के  लिए  फ्रांस
 भेजे  गए  हैं;

 (ख)  यदि  हां,  तो  इन  को  किस  योग्यता
 के  आधार  पर  भेजा  गया  है;  और

 (ग)  इन  में  अनुसूचित  जाति  के  कितने
 छात्र  हैं  ?

 प्रधान  मंत्री,  वैदेशिक-कार्य  मंत्रों  तथा
 श्रणु  शक्ति  मंत्री  (श्री  जवाहरलाल  नहरू)  :
 (क)  अब  तक  परमाणु  ऊर्जा  विभाग  में
 काम  करने  वासु  २०  भारतीय  वैज्ञानिक
 इंजीनियर  (न॒  कि  छात्र)  भारत-फ्रांस
 तकनीकी  सहयोग  समझौते  के  अन्तर्गत  प्राप्त
 या  फ्रांस  सरकार  द्वारा  सीधे  परमाणु  ऊर्जा
 विभाग  को  पेश  की  गई  छात्रवृत्तियों  पर
 उच्च  प्रशिक्षण  के  लिये  फ्रांस  भेजे  जा  चुके  हैं  ।

 (ख)  प्रशिक्षण  के  लिये  चुने  गए  अफसर
 स्नातकोत्तर  योग्यता  प्राप्त  थे और  परमाणु
 ऊर्जा  विभाग  के  काम  के  लिए  आवश्यक
 अधिक  उच्च  एवं  विशिष्ट  प्रशिक्षण  प्राप्त
 करने  के  लिए  बाहर  भेजे  गए  ।

 (ग)  फ्रांस  भेजे  गए  इन  प्रशिक्षणार्थियों
 में  कोई  भी  अनुसूचित  जाति  का  नहीं  था  ny

 Special  Officer  for  Public  Sector
 Projects

 {  Shri  Ss.  M.  Banerjee:
 |  Shri  Yashpal  Singh:

 Will  the  Minister  of  Lahour  and
 Employment  be  pleased  to  state:

 272
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 (a)  whether  any  special  officer  has
 been  appointed  to  advise  the  public
 sector  projects  on  labour  matters;

 (b)  if  so,  the  name  of  the  officer;
 and

 (c)  the  duties  assigned  to  him?

 The  Deputy  Minister  in  the  Minis-
 try  of  Labour  and  Employment  and
 for  Planning  (Shri  C.  R.  Pattabhi
 Raman):  (a)  Yes.

 (b)  Shri  R,  L.  Mehta.

 (c)  To  look  after  the  implementa-
 tion  of  labour  laws  in  the  public  sec-
 tor  undertakings  and  advise  manage-
 ments  and  workers  on  labour  matters.

 Manali  Upshi  Road

 Shri  P.  K.  Ghosh:
 Shri  Kapur  Singh:

 273.  4  Shri  Yashpal  Singh:
 Shri  0.  C,  Sharma:

 Dr.  L.  M.  Singhvi:

 Will  the  Minister  of  Defence  be
 pleased  to  state:

 (a)  whether  it  is  proposed  to  cons-
 truct  the  Manali  Upshi  Road,  which
 ig  to  connect  Kulu  with  Eastern
 Ladakh;

 (b)  if  so,  when  the  construction  is
 likely  to  be  started;  and

 (०)  the  estimated  cost  on  the  Pro-
 ject?

 The  Minister  of  Defence  (Shri
 Y.  B.  Chavan):  (a)  Yes,  Sir.

 (b)  The  construction  will  start  in
 the  summer  of  1964.

 (c)  On  the  basis  of  a  rough  assess-
 ment,  the  estimated  cost  of  the  pro-
 ject  will  be  Rs.  20  crores.

 Ordnance  Factory  in  Maharashtra

 Shri  P.  K,  Deo:
 Shri  Yashpal  Singh:
 Shri  Pp.  K.  Ghosh:

 j  Shri  Kapur  Singh:
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 |  Shri  P,  प्र.  Cheel:
 2  4  Shri  Solanki:

 |  Shri  Himmatsinhji;
 |  Shri  Onkar  Lal  Berwa:
 |  Shri  D.  C.  Sharma;
 (Shri  Koya:

 Will  the  Minister  of  Defence  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  an
 ordnance  factory  is  being  started  in
 Maharashtra  with  American  aid:

 (b)  if  so,  when  the
 likely  to  arrive  from
 States;  and

 machinery  is
 the  United

 (c)  when  the  factory  is  expected  to
 go  into  production?

 The  Minister  of  Defence  Produc-
 tion  in  the  Ministry  ef  Defence  (Shri
 Raghuramaiah):  (a)  An  Ordnance
 Factory  is  being  established  in  Maha-
 rashtra.  A  substantial  portion  of  the
 plant  and  machinery  is  being  financed
 by  the  U.S.A,  as  part  of  the  aid  pro-
 gramme.

 (b)  The  machinery  referred  to  in
 (a)  above  is  expected  to  arrive  before
 the  end  of  June  1964,

 (c)  It  is  expected  that  trial  pro-
 duction  will  be  established  before  the
 end  of  964  and  bulk  production  early
 in  1965.

 Death  of  Border  Roads  Organisation
 Official

 Shri  Hem  Barua:
 Shri  A.  N,  Vidyalankar:
 Shri  Swell:
 Shri  D.  D.  Mantri:

 215,

 Will  the  Minister  of  Defence  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  re-
 cently  a  Camp  Commander,  Major
 Dyball,  of  the  Border  Roads  Organi-
 sation,  was  killed  by  a  crowd  of
 people  at  Zambuk  in  Mizo  Hills;  and

 (by  if  so,  the  circumstances  leadr
 ing  to  this  unfortunate  incident?
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 The  Minister  of  Defence  (Shri

 Y,  B.  Chavan):  (a)  Yes.  Sir.
 (b)  A  judicial  enquiry  into  the

 circumstances  in  which  two  persons
 including  Major  Dyball  died  and  a
 few  others  were  injured.  is  in  pro-
 gress.

 Hostile  Activities  in  Nagaland

 .Shri  P.  C.  Borooah:
 [  Shri  Maheswar  Naik:

 Shri  D,  C,  Sharma:
 Shri  P.  हू  Chakraverti:
 Shri  Ram  Harkh  Yadav:
 Shri  C,  K.  Bhattacharyya:

 |

 Shri  Swell:

 276.

 Shri  S.  N.  Chaturvedi:
 Shri  ्  N.  Hazarika:

 Will  the  Prime  Minister  be  pleased
 to  state:

 (a)  the  number  of  sabotage  and
 other  incidents  involving  breach  of
 peace  perpetrated  by  Naga  hostiles  in
 Nagaland  during  the  recent  general
 elections  there;

 incident; (b)  particulars  of  each
 and

 (c)  the  number  of  persons  killed]
 injured  and  the  extent  of  damage  to
 property  caused  by  the  hostiles  in
 these  incidents?

 The  Prime  Minister,  Minister  of
 External  Affairs  amd  Minister  of  Ato-
 mic  Energy  (Shri  Jawaharlal  Nehru):
 (a)  There  were  33  incidents.

 (b)  A  statement  is  laid  on  the
 Table  of  the  House.  [Placed  in  Lib-
 rary.  See  No.  LT-230/64).

 (ce)  (i)  Killed—7  Security  Forces
 personnel;

 Injured—l  Security  Forces
 personnel,  4  Civilian.

 (ii)  Property  damaged|lost.—l
 rifle  .303  and  50  rounds  of
 ammunition  lost.  Some
 village  huts  in  meluri
 village  burnt.  Abandon-
 ed  camp  at  Natchami
 burnt.
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 फार्मों  कैडेट  कालिज,  नौगांव

 २७७.  श्री  'रा०  स०  तिवारी  :  क्या
 प्रतिरक्षा  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्या  यह  सच  है  कि  आर्मी  कैडेट
 कालेज  को  नौगांव  से  पूना  ले  जाया  जा  रहा
 है;

 (ख)  यदि  हां,  तो  नौगांव  से  हटाये  जाने
 के  क्या  कारण  हैं;  और

 (ग)  नौगांव  में  कालेज  की  इमारत
 किस  प्रयोग  में  लाई  जायेगी  ?

 प्रतिरक्षा  मंत्री  (श्री  यदावन्त  राब
 'चव्हाण)  :  (क)  जी  हां  tv  फैसला  किया  गया
 है,  कि  सैनिक  कालिज  को  नौगांव  से  पूना
 तबदील  कर  दिया  जाए  V

 (@)  फैसला  किया  गया  है,  कि  सैनिक
 छात्र  कालिज के  छात्रों  की  संख्या  बढ़ा  कर  ६५०
 कर  दी  जाए,  जिस  के  विरुद्ध  नौगांव  की
 वास्यक्षमता  केवल  २३०  की  है  ।  चूंकि  पूना
 का  आफिसर  प्रशिक्षण  स्कूल  बन्द  किया  जा
 रहा  है,  और  वहां  ६५०  से  अधिक  छात्रों  के
 लिए  पर्याप्त  वास्यस्थान  हैं,  निर्णय  किया
 गया  है,  कि  सैनिक-छात्र  कालिज  को  वहां
 तबदील  कर  दिया  जाए  ।

 (ग)  यह  मामला  विचाराधीन  है  t

 Unemployment  among  Engineering
 Graduates

 278.  Shri  S.  N.  Chaturvedi:  Wil}
 the  Minister  of  Labour  and  Employ-
 ment  be  pleased  to  state:

 (a)  the  extent  of  unepmloyment
 among  engineering  graduates;  and

 (b)  whether  this  is  due  to  lack  of
 opportunities  or  non-availability  of
 candidates?

 The  Deputy  Minister  in  the  Minis-
 try  of  Labour  and  Employment  and
 for  Planning  (Shri  0.  R.  Pattabhi
 Raman):  (a)  and  (b).  Precise  in-
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 formation  is  not  available.  However
 the  number  of  engineering  graduates
 seeking  work  with  the  Employment
 Exchanges  was  1,758  at  the  end  of
 December,  1963.  Their  unemploy-
 ment  is  frictional  and  not  due  to  lack
 of  employment  opportunities,

 Post  War  Reconstruction  Fund

 279,  Shri  Hem  Raj:  Will  the
 Minister  of  Defence  be  pleased  to
 state;

 (a)  whether  all  the  State  Govern-
 ments  have  agreed  to  the  expansion
 of  the  Post  War  Services  Reconstruc-
 tion  Fund;  and

 (b)  if  so,  when  a  final  decision  will
 be  taken  on  it?

 The  Minister  of  Defence  (Shri  Y.  B.
 Chavan):  (a)  and  (b).  No,  Sir;  re-
 plies  are  stil]  awaited  from  three
 State  Governments.

 Soldiers’,  Sailors’  &  Airmen’s  Boards

 280.  Shri  Hem  Raj:  Will  the  Minis-
 terter  of  Defence  be  pleased  to  state
 the  steps  Government  propose  to  take
 to  strengthen  and  expand  the  organi-
 sation  of  the  soldiers’,  sailors’  and
 airmen’s  boards  in  the  country  due  to
 the  expansion  of  the  Army  and  conse-
 quently  heavy  pressure  of  work  on
 these  boards?

 The  Minister  of  Defence  (Shri  x.  B.
 Chavan):  The  following  steps  have
 been  taken  to  strengthen  ang  expand
 the  Soldiers,  Sailors  and  Airmen’s
 organisation:—

 (i)  5  new  Dirstrict  Soldiers’,
 Sailors’  and  Airmen’s  Boards  have
 been  started  where  considered
 necessary.

 (ii)  3  Class  II  District  Soldiers’,
 Sailors’  and  Airmen’s  Boards  have
 been  upgraded  to  Class  I.

 (iii)  6l  posts  of  welfare  workers
 have  been  sanctioned  in  5  States
 on  an  experimental  basis  to  attend
 to  the  welfare  of  ex-servicemen.
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 (iv)  The  State  Governments

 have  been  requested  to  appoint
 wholetime  officers  as  Secretaries
 of  the  State  Boards  in  place  of
 part-time  or  ex-officio  Secretaries.

 (v)  The  Soldiers,  Sailors  and
 Airmen’s  Board  Organisation  in
 eight  States  and  three  Union  Terri-
 tories  has  been  made  permanent
 and  the  remaining  States|Union
 Territories  are  expected  to  do  so  in
 due  course.

 (vi)  Additional  Staff  has  been
 sanctioned  in  a  number  of  District
 Soldiers,  Sailors  and  Airmen’s
 Boards  where  increase  in  work
 justified  this.

 “Indian  Express”  of  Madras

 28l.  Shrimati  Renu  Chakravartly:
 Will  the  Minister  of  Information  and
 Broadcasting  be  pleased  to  state:

 (a)  whether  the  Madras  edition  of
 “Indian  Express”  has  been  revived;

 (b)  whether  it  is  a  fact  that  the
 Indian  Federation  of  Working  Journa-
 lists  at  its  last  conference  thas  asked
 for  a  thorough  enquiry  into  the  entire
 matter  of  its  closure  and  _  restarting;
 and

 (c)  how  it  got  the  newsprint?

 The  Minister  of  Parliamentary
 Affairs  (Shri  Satya  Narayan  Sinha):
 (a)  Yes,  Sir.

 (b)  No,  Sir.
 (c)  The  Indian  Express  has  not  been

 allotted  a  separate  quota  of  newsprint
 for  the  edition  at  Madras.  The  news-
 paper,  has,  however,  been  permitted  to
 divert  a  portion  of  its  quota  of  news-
 print  of  the  Chittoor  edition  to  th<
 Madras  edition.

 amt  जिले  में  सेनिक  क्षेत्र

 २०८२.  श्री  बड़े  :  क्या  प्रतिरक्षा  मंत्री
 यह  बताने  की  कपा  करेंगे  कि  :

 (क)  क्या  यह  सच  है  कि  केन्द्रीय  सरकार
 मध्य  प्रदेश  में  सागर  जिले  में  बीना  के  निकट
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 २१  गांवों  को  सैनिक  क्षेत्र  घोषित  करने  का
 विचार  रखती  है  ।

 (ख)  यदि  हां,  तो  क्या  सरकार  को

 उस  क्षेत्र  केलोगों  से  कोई  अ्रभ्यावेदन  मिला  है
 कि  इस  प्रयोजन  के  लिये  उन  की  भूमि  अजित
 न  की  जाए;  कौर

 (ग)  क्या  मध्य  प्रदेश  सरकार  ने
 प्रभावित  ग्रामीणों  को  दिये  जाने  वाले  प्रति-
 कर  के  विषय  में  किसी  कर  की  सिफारिश  की
 है?

 प्रतिरक्षा  मंत्रालय  में  प्रतिरक्षा  उत्पादन
 मंत्री  (श्री  रघुरामंया ):  (क)  हथियारों  तथा

 गोली  बारूद  के  प्रशिक्षण  के  लिये  बीना  के
 नजदीक  एक  प्रतिरक्षा  सिब्बन्दी  स्थापित  करने
 का  एक  प्रस्ताव  विचाराधीन  है  |  इस  निमित्त
 क्षेत्र  ग्रहण  में  अभी  प्रगति  नहीं  हो  पाई,  परन्तु
 २१  ग्रामों  की  भूमियां  इस  प्रस्ताव  के
 अन्तग्रंस्त  हैं;  जिन  में  से  कुछ  आंशिक  तौर
 पर  ।

 (ख)  जी  हां  ।  मध्य  प्रदेश  सरकार  के
 सलाह  मशविरे  सहित  इन  श्रभिवेदनों  पर
 विचार  हो  रहा  है  ।

 (ग)  सम्बन्धित  व्यक्तियों  की  बत्ती-
 पूर्ति,  भूमि  अ्रधिग्रहण  विधेयक  की  शर्तों  के
 अनुरुप  की  जाएगी  ।

 Flying  Accident  near  Cochin

 283.  Shri  Vishwa  Nath  Pandey:  Will
 the  Minister  of  Defenee  be  pleased  to
 state:

 (a)  whether  it  is  a  fact  tha!  a  person
 of  a  naval  air  squadron  was  killed  in  a
 flying  accident  off  Cochin  on  the  6th
 December,  1963;

 (b)  if  so,  the  cause  of  the  accident;
 (c)  whether  Government  have  con-

 stituteq  any  Committee  for  enquiry;
 and

 (d)  ig  so,  the  result  thereof?
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 The  Minister  of  Defence  (Shri  Y.  B.

 Chavan):  (a)  Yes,  Sir.
 (b)  The  Board  of  Enauiry  has

 reportei]  that  the  accident  was
 caused  by  an  error  of  judgement  on
 the  part  of  the  pilot.  The  aircraft
 went  out  of  control  in  a  matter  of  a
 few  seconds  and  the  pilot  was  unable
 to  eject  after  impact  with  the  weter.

 (c)  Yes,  Sir.

 (d)  The  findings  of  the  Board  of
 Enquiry  are  under  examination  by
 Government.

 Assam-East  Pakistan  Border

 (  Shri  Swell:
 |  Shri  B.  P.  Yadava:
 |  Shri  Dhaon:

 J  Shri  Bishanchander  Seth:
 284.  )  Shri  P.  0.  Borooah:

 |  Shri  Hem  Barua:
 Shri  Yashpal  Singh:
 Shri  Surendra  Pal  Singh:

 Will  the  Prime  Minister  be  pleased
 to  state:

 (a)  whether  the  Joint  Inspection  in
 the  Lubhachera  area  of  the  Assam-
 East  Pakistan  border  has  been  com-
 pleted;  and

 (b)  whether  any  agreement  has
 been  arriveg  at  with  Pakistan?

 The  Prime  Minister,  Minister  of  Ex-
 ternal]  Affairs  ang  Minister  of  Ato-
 mic  Energy  (Shri  Jawaharlal  Nehru):
 (a)  Yes,  Sir,

 (b)  It  has  been  agreed  that  until
 the  international  boundary,  as  de-
 marcateqd  on  the  ground,  has  been
 adopted,  the  East  Pakistan  Rifles
 (Pakistan)  will  not  have  any  troops
 or  defence  works  within  50  yards

 ‘of  the  Joint  Survey  Demarcation  line,
 anq  the  Border  Security  Force  (India)
 will  remain  50  yards  away  from  the
 line  of  pruned  bushes  of  the  tea
 garden  in  the  area.
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 कोयला  खानों  में  दुर्घटना  *

 २८५.  श्री  बड़े  :  क्या  श्रम  कौर  रोजगार
 मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  वर्ष  १६९६३  में  मध्य  प्रदेश  की
 कोयला  खानों  में  बड़ी  व  छोटी  कितनी  दुर्घटनायें
 हुईं;  और

 (ख)  ऐसी  दुर्घटनाओं  से  जन  तथा
 सम्पत्ति  की  कितनी  क्षत्ति  हुई  ?

 श्रम  और  रोजगार  मंत्रालय  में  उप-मंत्री
 (श्री  रण  कि०  मालवोय):(क)  और  (ख).
 ३८  घातक  दुघंटनायें,  जिन  में  ४७  व्यक्ति  मरे
 प्रौर  ५४२  गम्भीर  दुघंटनायें  हुईं  7  छोटी
 दुर्घटनाओं  की  संख्या  उपलब्ध  नहीं  है  1  सम्पत्ति
 की  किसी  हानि  की  सूचना  नहीं  मिली  है  ।

 Transmitter  at  Parbhanj

 286.  Shri  Lonikar:  Wil]  the  Minister
 of  Information  and  Broadcasting  be
 pleased  to  refer  to  the  reply  given  to
 Unstarred  Question  No.  342  on  the
 (st  April,  963  and  state:

 (a)  the  up-to-date  progress  made  in
 respect  of  the  installation  of  the
 transmitter  at  Parbhani;  and

 (b)  whether  the  plans  and  designs
 have  been  approved  by  Central  Gov-
 ernment?

 The  Minister  of  Parliamentary
 Affairs  (Shri  Satya  Narayan  Sinha):

 (a)  and  (b).  The  plans  for  the
 construction  of  the  transmitter  build-
 ing  at  Parbhani  prepared  by  the  State
 Government  architect  have  becnq  ap-
 proved.  The  final  estimates  for  the
 construction  of  the  building  are  await-
 ed  from  that  Government.  The  trans-
 mitting  equipment  is  available  and
 the  mast  radiator  has  been  indented.
 The  project  would  be  ‘completed
 within  four  months  after  the  construc-
 tion  of  the  transmitter  biulding  by
 the  State  Government.
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 Haj  Pilgrims  from  Kerala

 287.  Shri  Koya:  Will  the  Prime
 Minister  be  pleased  to  state:

 (a)  whether  the  attention  of  the
 Saudi  Arabian.Government  was  grawn
 to  the  difficulties  of  the  Hajees  of
 Kerala  due  to  the  monopoly  of  only
 two  Muallims  in  Mecca  during  Haj
 time;  and

 69)  if  so,  reaction  of  the  Saudi
 Arabian  Government  in  the  matter?

 The  Prime  Minister,  Minister  of
 External  Affairs  and  Minister  of  Ato-
 mic  Energy  (Shri  Jawaharlal  Nehru):
 (a)  and  (b).  The  Govern-
 ment  of  Saudi  Arabia  have  been  re-
 quested  through  our  Embassy  in
 Jeddah  to  appoint  more  Muallims  to
 look  after  the  Hajees  from  Kerala.
 Their  reply  is  awaited.

 Visit  ०१  Japanese  Aircraft  Group

 (Shri  D.  D.  Puri:
 |  Shri  R.  Barua:

 288.  4  Shri  S.  N.  Chaturvedi:
 |  Shri  Hem  Barua;
 Shri  P.  0.  Borooah:

 Will  the  Minister  of  Defence  be
 pleased  to  state:

 (a)  whether  the  recent  visit  of  the
 nine-member  Japanese  Aircraft  group
 was  at  the  invitation  of  Government;

 (b)  whether  Government  propose
 purchasing  aircraft  from  Japan  for
 defence  neers;  and

 (c)  whether  there  is  any  proposal
 to  collaborate  with  Japan  for  man‘l-
 facture  of  aircraft  in  India?

 The  Minister  of  Defence  (Shri  Y.  B.
 Chavan):  (a)  No,  Sir;

 (b)  There  is  no  proposal  at  present,
 (c)  Not  at  present.

 Recognition  of  Trade  Unions
 289.  Shri  Shashi  Ranjan:  Will  the

 Minister  of  Labour  and  Employment
 be  pleased  to  state:

 (a)  the  number  of  Trade  Unions  in



 7049  Written  Answers  MAGHA  28,  885  (SAKA)  Arrest  of  Member

 India  recognised  by  Government  on
 the  basis  of  verification  of  their  mem-
 bership;  and

 (b)  whether  Confederation  of  Fria
 Trade  Unions  also  applieg  fcr  veri-
 fication  of  their  membership  for
 recognition?

 The  Deputy  Minister  in  the  Ministry
 of  Labour  &  Employment  (Shri  R.
 K.  Malviya):  (a)  For  purposes.  of
 negotiations  anj  consultations  Trade
 Unions  are  recognised  by  empio3  ers
 concerned  and  not  by  Government.
 However  the  following  four  Al!-India
 Trade  Union  Organisations  are  recog-
 nised  by  Government  for  giving  re-
 presentation,  on  the  basis  cf  their
 verified  membership,  on  the  various
 tripartite  Councils,  Boards  Committee,
 ang  National  ang  International  Coa-
 ferences:—

 l.  Indian  National  Trade  Union
 Congress.

 2.  All-India  Trade  Union  Con-
 gress.

 3.  Hind  Mazdoor  Sabha.
 4.  United  Trades  Union

 gress.
 (9):  Yes,  in  October,  1962,

 Con-

 Trade  relations  with  South  Africa
 290.  Shrimati  Savitri  Nigam:  Will

 the  Prime  Minister  be  pleased  to  refer
 to  the  reply  given  to  Starred  Question
 No.  565  on  the  9th  September,  963
 and  state  the  names  of  the  countries
 which  have  broken  off  trade  relations
 with  South  Africa?

 The  Prime  Minister,  Minister  of
 External  Affairs  and  Minister  of  Ato-
 mic  Energy  (Shri  Jawaharlal  Nehru):
 According  to  advice  received
 from  U.  N.  Headquarters,  the  follow-
 ing  countries  have  so  far  broken  off
 trade  relations  with  the  Republic  of
 South  Africa,  in  pursuance  of  the  U.
 N.  resolution  No.  76l  (XVII)  adopted
 on  the  6th  November,  1962:

 qd)  Afghanistan  (2)  Algeria  (3)
 Bolivia  (4)  Burundi  (5)  Burma  (6)
 Cambodia  (7)  Cameroun  (8)  Chad

 tose

 (10),  Czechoslovakia
 (ll)  Dahomey  (12)  Ethiopia  3)
 Ghana  (l4)  Guinea  (15)  Hungary
 (16)  Haiti  (7)  India  (18),  Indonesia
 (19),  Ivory  Coast  (20)  Jamaica  (2l)
 Kenya  (22)  Kuwait  (23)  Libya  (24)
 Malagasy  Republic  (25)  Malaysia
 (26)  Mali  (27)  Nepal  (28)  Niger
 (29)  Nigeria  (30)  Pakistan  (3l)  Phi-
 lippines  (32)  Rumania  (33)  Sierra
 Leone  (34)  Somalia  (35)  Sudan  (36)
 Syria  (37)  Tanganyika  (38)  Uganda
 (39)  U.A.R.  (40)  Upper  Volta  (41)
 Yugoslavia  (42)  Zanzibar.

 (9  Costa  Rica

 2.00  hrs.
 ARREST  OF  A  MEMBER

 Mr.  Speaker:  I  have  to  inform  the
 House  that  I  have  received  the  follow-
 ing  wireless  message,  dated  the  l6th
 February,  1964,  from  the  District
 Magistrate,  Faizabad:—

 “Shri  Muzaffar  Husain,  Member,
 Lok  Sabha,  was  arrested  on  the
 5th  February,  1963,  at  6.30  hour.
 at  Kichhauchha,  Police  Statiun
 Baskhari,  District  Faizabad,  U.P.
 in  a  case  under  rule  4  of  the
 Defence  of  India  Rules,  and  re-
 manded  to  jail  custody  in  Faiza-
 bad.”

 at  रामसेवक  यादव  (बाराबंकी):
 अध्यक्ष  महोदय,  इस  सम्बन्ध  में  मैं  एक  जान-
 कारी  चाहता  था  यह  जो  घारा  बताई  गई
 डिफेंस  श्राफ इं  दिया  सटल्स  की  तो  उन  के  खिलाफ
 क्या  आरोप  थे  और  दूसरे  यह  कि  उन्होंने
 कब  कोई  बात  कहीं  और  कहां  पर  कही  ?

 अध्यक्ष  महोदय  :  यह  तो  शाप  को  पता
 ही  है  कि  जो  इत्तिला  देनी  पड़ती  है  वह  सिर्फ
 गिरफ्तारी  की  होती  है  ।  बाकी  कोई  इत्तिला
 मेरे  पास  नहीं  आती  है  ।  मैंने  ,आप  को  वह
 तार  पढ़  कर  सुना  दिया  हैँ  ।  इस  से  ज्यादा
 मैं  और  कुछ  नहीं  कर  सकता  |

 श्री  रामसेवक  यादव  :  मैं  मंत्री  महोदय
 से  यह  जानकारी  चाहता  हूं  क्योंकि  यह  एक
 लोक  सभा  के  सदस्य  की  गिरफ्तारी  का  मामला
 है  ।  कुछ  समय  पहले  श्री  मौर्य  का  भी  इसी
 तरह  का  मामला  उठा  था  ।
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 अघ्यक्ष  महोदय  :  अब  अगर  लोक  सभा
 का  किसी  स्टेट  के  साथ  मामला  हो  तो  में  उस
 में  दखल  कैसे  दे  सकता  हूं  ?
 Mr.  Speaker:  The  Home  Minister.
 The  Minister  of  Home  Affairs  (Shri

 Nanda):  I  shall  obtain  the  necessary
 information  and  give  it  to  the  House.

 Mr.  Speaker:  In  fact,  I  hag  calied
 him  in  connection  with  another  sub-
 ject,  where  he  wanted  to  make  a
 statement.
 2.02  hrs.
 STATEMENT  re  THEFT  OF  SACRED

 RELIC  FROM  HAZRATBAL
 Shri  Nanda:  I  am  now  in  2  position

 to  give  the  information  to  the  House
 in  connection  with  the  theft  of  the
 Sacred  relic  from  the  MHazratbal
 shrine.  A  preliminary  charge-sheet
 in  the  relic  theft  case  has  been  filed
 against  certain  persons.  The  investi-
 gation  of  the  case  is  still  prececding
 and  it  is  possible  that  other  suspected
 persons  might  come  to  light,  who  may
 also  have  to  be  prosecuted.  The  ac-
 cused  persons  who  have  so  far  been
 arrested  are:

 l.  Abdul  Rahim  Bandey,  Mujawar
 of  Hazratbal;

 2.  Abdul  Rashid,  son,  of  Syed
 Mohd.  Yusu  of  Village  Traal.

 3.  Ghulam  Mohd.  Butt.

 श्री  रामसेवक  यादव  (बाराबंकी)
 अध्यक्ष  महोदय,  इस  सूचना  के  आधार  पर
 मैं  एक  जानकारी  चाहता  हुं....

 Mr.  Speaker:  All  arguments  and
 discussions  haq  been  completeg  that
 day.  The  only  thing  was  that  he
 should  qisclose  the  names  of  those
 persons.

 Shri  Nath  Pai  (Rajapur):  One  of  the
 demands  of  the  people  of  Kashmir
 has  been  that  in  order  to  ensure  there
 is  no  kind  of  repetition  of  the  same
 old  mistake,  the  trial  should  be  held

 by  a  judge  who  is  sent  from  Delhi.
 May  I  know  whether  Government  is
 considering  that  proposal?

 Mr.  Speaker:  He  has  already  stated
 that.

 Shri  Nanda:  I  have  already  stated
 that  we  shall  provide  a  judge  from
 outside  the  State.

 श्री  रामसेवक  यादव  :  मैं  जानना  चाहूंगा
 कि  जिन  तीन  व्यक्तियों  के  नाम  अभी
 मंत्री  महोदय  ने  बतलाये,  वे  तीनों  आदमी
 किसी  राजनीतिक  संस्था  से  सम्बद्ध  हैं  य
 नहीं  हें  या  इन  में  कोई  नेशनल  कांफ्रेंस  का
 भी  आदमी  है  ?

 अध्यक्ष  महोदय  :  उन्होंने  नाम  बतला
 दिये,  अब  वह  किस  पार्टी  को  विलोंग  करते
 हैं  इस  से  ह  में  क्या  सरोकार  है  ?

 एक  माननीय  सदस्य  :
 जरूरी  है  ।

 यह  जानना

 2.04  hrs.

 PAPERS  LAID  ON  THE  TABLE

 Navy  (PRESCRIBED  OFFICERS)  REGULA-
 TIONS,  963

 The  Minister  of  Defence  (Shri  Y.  B.
 Chavan):  Sir,  I  beg  to  lay  on  the
 Table  a  copy  of  the  Navy  (Prescribed
 Officers)  Regulations,  963  published
 in  Notification  No.  S.R.O,  355  dated
 the  28th  December,  1963,  under  sec-
 tion  85  of  the  Navy  Act,  1957.
 [Placed  in  Library.  See  No.  LT-2256/
 64].

 RULES  UNDER  THE  CINEMATOGRAPH
 Act,  952

 The  Minister  of  Parliamentary
 Affairs  (Shri  Satya  Narayan  Sinha):
 Sir,  I  beg  to  re-lay  on  the  Table  a
 copy  each  of  the  following  Rules  under
 sub-section  (3)  of  section  8  of  the
 Cinematograph  Act,  952:—

 (i)  The  Cinematograph
 ship)  Second

 (Censor-
 Amendment
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 Rules,  963  published  in  Noti-
 fication  No.  G.S.R.  5l4  dated
 the  2lst  September,  1963,
 The  Cinematograph  (censor-

 ship)  Third  Amendment
 Rules,  963  published  in
 Notification  No.  G.S.R.,728

 (ii)

 dated  the  30th  October,  1963.
 {Placeg  in  Library.  See  No.  LT-908/
 63].

 ‘Warre  Paper  No.  X
 The  Minister  of  State  in  the  Minis-

 try  of  External  Affairs  (Shrimati
 Lakshmi  Menon):  Sir,  I  beg  to  lay
 on  the  Table  a  copy  of  White  Paper
 No.  X  containing  Notes,  Memoranda
 and  Letters  exchanged  between  the
 Governments  of  India  and  China  bet-
 ween  July,  963  and  January,  1964.
 [Placed  in  Library,  See  No,  LT-2296/
 64],
 CorrIcENDA  TO  ANNUAL  REPORT"OF  THE

 CENTRAL  Mines  RESCUE  STATIONS
 CoMMITTEE

 The  Deputy  Minister  in  the  Minis-
 try  of  Labour  and  Employment  (Shri
 R.  K.  Malviya):  Sir,  I  beg  to  lay  on
 the  Table  a  Corrigenda  to  the  Annual
 Report  of  the  Central  Coal  Mines
 Rescue  Stations  Committee,  Dhanbad
 for  the  year  1962-63,  laid  on  the  Table
 on  the  26th  August,  1963.  [Placed  in
 Library.  See  No,  LT-2297  164,
 2.06  brs.
 MOTION  ON  ADDRESS.  BY  THE
 VICE-PRESIDENT  DISCHARGING
 THE  FUNCTIONS  OF  THE  PRESI-

 DENT—Contd.
 Shrimati  Renu  Chakravartty  (Bar-

 rackpore):  Mr.  Speaker,  Sir,  at  a
 time  when  momentous  happenings
 have  stirred  the  people  of  India  to
 their  depths,  happenings  that  would
 have  called  for  a  courageous  break
 from  the  sloth  and  weaknesses  of  the
 past,  at  such  a  time  the  Address  need-
 ed  the  vibrating  spirit  of  saying  that
 the  nation  must  overcome  all  these
 weaknesses  to  solve  there  problems
 and  chalk  out  before  the  nation  a
 path  which  it  will  have  to  tread.  But
 as  one  reads  the  Address,  unfortuna-
 tely  one  is  filled  with  disappointment.
 It  is  a  bald  recounting  of  facts  but  it
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 has  nothing  of  the  quality  of  the
 broad  visionary.  who  while  he  flinches
 not  to  say  what  our  shortcomings
 have  been,  frankly  states  what  are
 the  dark  sides  of  the  things  and  also
 has  the  courage  to  outline  the  path
 to  be  tread,  not  with  temerity  but
 with  boldness  of  action  and  with  wis-
 dom  and  not  with  confusion  of  thought.
 The  address,  unfortunately,  fails
 miserably  on  this,  account  when  so
 much  was  expected.  One  would  have
 expected  that  the  Address  to  have
 outlined  the  defining  line  for  the
 nation  after  the  Bhubaneswar  session
 of  the  Congress.  It  also  failed  to
 grasp  the  gravity  of  all  the  machina-
 tions  of  Pakistan  and  its  imperialist
 friends,  the  Britain  and  the  United
 States  which  had  already  been  hatch-
 ed  to  humiliate  us  and  to  harass  us
 not  only  within  our  nation  but  also
 at  the  highest  forums  of  the  world.
 There  is  a  serious  lack  of  under-
 standing  as  to  the  depths  of  sufferings
 of  the  minorities  in  Pakistan.  In  India
 too,  the  minorities  have  suffered  ter-
 ribly——I  would  be  the  last  to  deny
 it.  I  am  sorry  sometimes.  in  this
 House  we  have  tried  to  underplay
 it——I  do  not  want  to  underplay  it
 at  all.  There  have  been  serious  things
 happening  in  Calcutta  and  also  in
 villages,  Unfortunately,  many  of  my
 colleagues  have  not  seen  them.  But
 the  basic  fact  is  that  there  has  been
 no  communal  riot  in  West  Bengal
 after  1950.  Yet  in  the  United  Nations,
 Pakistan  is  able  to  state,  in  the  highest
 international  forum,  that  there  have
 beén  communal  riots  550  times,  some-
 thing  like  that,  in  India.  Why  is  it
 that  we  have  not  been  able  to  raise
 this  point  earlier  and  even  now  to
 raise  the  whole  history  of  the  back-
 ground  of  what  has  been  happening  in
 Pakistan?  Since  1950,  we  did  not
 take  any  notice,  the  House  did  not
 take  any  notice,  of  what  has  been
 happening  in  East  Pakistan.  What
 happened  in  Gopalganj  and  Rajshahi?
 What  happened  in  Malda?  Have  we
 told  the  world  about  all  these  things
 T  would  say—I  will  be  forgiven
 by  many  Members  in  this  House——
 that  we  have  felt  that  the  attitude
 even  ofter,  of  this  House  was  to  a

 id  i
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 [Shrimati  Renu  Chakravartty]
 “certain  extent  heartless.  When  the

 question  of  the  tribals  coming  over
 from  Malda  was  placed  in  this  House,
 I  remember  I  myself  asked  a  ques-
 tion  as  to  what  will  happen  to  the  re-
 fugees,  the  adivasis,  that  were  coming
 over  from  Malda  and  I  was  told  that
 the  rehabilitation  rules  will  not  be
 relaxed  in  their  cases.  When  the
 Rajshahi’s  ‘rajbansis’,  also  tribals.
 came  across  without  migration  cer-
 tificates,  even  at  that  time  the  same
 heartless  attitude  was  taken.  About
 the  Berubari  transferred  villages,
 when  we  asked  what  will  happen  to
 those  villages,  even  then  we  got  the
 same  reply.  And  we  did  not  see  this
 House  react  to  the  sufferings  of  those
 people.

 Again,  what  about  the  position  of
 those  who  have  suffered  so  tremen-
 dously  just  now?  Actually,  the  other
 day,  we  heard  the  Home  Minister
 telling  us  that  migration  rules  would
 be  relaxed  for  some  categories?  But
 why  only  for  some  categories?  Only
 two  days  ago,  I  received  a  letter  from
 the  daughter  of  a  very  dear  friend  of
 mine;  it  is  not  the  father  who  has
 written  but  it  is  the  daughter  who
 has  written.  It  is  not  from  Dacca  or
 from  Narayanganj  that  she  has  writ-
 ten,  but  it  is  from  Barisal  that  she
 has  written  ‘It  is  impossible  for  me
 to  go  to  school.  Can  I  come  over  to
 you?’,  Sir,  this  is  the  position.  Why
 should  they  not  be  given  the  chance
 to  come  over?  Why  _  should  these
 young  girls  not  be  permitted  to  come
 over?  Their  parents  cannot  feel  safe
 in  keeping  them  there.  The  mothers
 can  stay,  the  prothers  can  stay,  but
 the  young  girl  has  to  come  across.
 But  are  they  covered  by  the  cate-
 gories  about  which  the  Home  Minister
 spoke  the  other  day?  Sir,  I  submit
 that  migration  should  be  permitted
 in  the  case  of  all  those  who  want  to
 come  across,  because  the  situation  is
 very  grave  there.

 Then,  there  is  the  question  of  their
 reception  here.  We  have  been  told
 that  when  they  come  across  to  our
 country,  even  if  they  come  without
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 migration  certificates,  they  will  be
 accepted.  But  in  Gedde,  which  is  our
 border  station,  even  today,  we  find
 that  for  the  last  seven  days  there
 have  been  people  who  have  come
 across  and  who  are  lying  there  in
 thé  mango-grove,  and  who  have  not
 yet  been  given  the  benefits.  Just
 one  press  statement  came  in  the  name
 of  Shri  Atulya  Ghosh.  It  took  five
 days  for  him  to  say  anything  on  the
 riots  when  the  riots  were  taking  place
 in  Calcutta.  But,  anyway,  he  said
 something  I  would  like  to  repeat:
 ‘They  ask  not  for  pity,  but  they  ask
 for  treatment  as  human  beings’,  I
 would  ask:  What  has  been  the  fate
 of  the  refugees  who  have  come  across
 up  till  now?  I  am  glad  that  my  hon.
 friend  .Shri  Mehr  Chand  Khanna  is
 here.  Even  when  I  have  spoken  in
 this  House  on  their  behalf,  I  find  that
 many  people  have  not  understood  the
 situation  there.  We  have  not  received
 any  compensation  for  all  the  proper-
 ties  which  we  have  left  across  the
 border.  We  have  always  been  told
 by  Shri  Mehr  Chand:  Khanna  that  in
 the  West,  they  were  given  compensa-
 tion  because  Muslim  property  was
 left  here.  And  we  had  kept  quiet  be-
 cause  we  knew  that  if  we  pursued
 that  line  of  thinking,  it  would  go
 against  our  secularism  and  we  would
 be  throwing  out  the  Muslims,  and  we
 would  be  encouraging  people  to  raise
 this  point.  But  it  was  our  Minister
 who  had  always  been  pointing  out  this
 particular  thing.  Why  did  he  not
 have  the  courage  to  say  ‘All  right,  if
 the  west  has  been  given  compensa-
 tion,  the  east  will  not  have  the  burden
 of  the  loans  which  has  been  heaped
 on  them.’,  We  have  been  burdened
 with  loans  upon  loans,  and  even  to-
 day,  there  is  no  categorical  statement
 from  the  hon.  Minister  saying  that
 If  we  have  not  given  them  compen-
 sation,  we  shall  at  least  erase  the
 loans.’,

 I  would  just  like  to  recall  the  Dar-
 jeeling  conference  in  +1956,  and  I  must
 ask  my  hon.  friends  from  the  Congress
 to  realise  what  they  did  at  that  time.
 The  Congress  MLA’s  decided  that  the
 problem  was  finished  and,  therefore,
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 the  Rehabilitation  Department  would
 be  closed.  They  closed  the  festering
 wound,  but  the  fester  went  on,  and
 today,  you  see  that  it  is  poisoning  the
 entire  bodypolitic.  There  was  a  last
 date  of  refugees  coming  to  India  be-
 yond  which  you  had  refused  to  offer
 rehabilitation.  I  say  that  this  has  got
 to  be  changed  by  this  House.

 If  this  House  is  honest  and  it  really
 and  sincerely  wants,  and  I  believe  that
 it  sincerely  wants,  to  help  the  refu-
 gees,  whom,  I  would  say,  we  should
 help  not  as  refugees  but  as  those  who
 have  been  forced  to  come  away  from
 Pakistan,  then  I  would  —  say,  let  us
 finish  with  this  business  of  the  last
 date,  and  let  us  finish  with  that  wrong
 decision  taken  at  the  Darjeeling  Con-
 ference,  and  let  us  again  take  up  this
 whole  question  of  the  rehabilitation  of
 those  who  have  come  across.  Other-
 wise,  the  situation  can  never  improve.

 If  you  go  to  the  colonies  and  see
 the  condition  of  the  people  living
 there,  you  find  that  they  are  not  re-
 gularised,  and  they  live  in  hell  as  it
 were.  We  talk  of  secularism  and  we
 talk  of  progress,  but  there  are  still
 Muslim  houses  in  which  refugees  are
 there,  and  there  are  Hindu  houses  in
 which  refugees  are  there,  and  we
 have  not  given  them  alternative  ac-
 commodation.  So  far  as  the  question
 of  loans  is  concerned,  you  will  find
 that  they  are  still  trying  to  recover
 the  loans.  If  you  go  to  the  women’s
 camps,  you  will  hang  down  your  head
 in  shame.  These  are  lone  women  who
 have  lost  their  everything,  who  have
 lost  their  husbands  and  who  have  lost
 their  children  and  who  are  living  in
 something  worse  than  cattle-sheds;
 they  are  still  living  in  those  small
 tents  in  wind  and  rain  and  heat.

 It  is  a  heartless  decision  which  was
 taken  at  that  time,  and  I  want  this
 House  to  consider  this  whole  question
 again  and  end  their  sufferings  and
 come  to  their  help.  Even  _  in  this
 House,  sometimes  people  have  been
 made  to  feel  that  we  do  not  under-
 stand  the  depth  of  feeling  on  their
 part.  Today,  we  say  that  non-violent
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 freedom  has  been  won,  but  it  has  been
 on  the  violence  suffered  by  the  mino-
 rities  in  East  Pakistan.  Politically
 and  diplomatically,  what  has  India
 done?

 One  of  the  reasons,  I  have  felt,  why
 this  tragedy  of  the  communal  violence
 has  come  about  in  India  is  the  help-
 lessness  which  people  have  felt  about
 our  Government,  the  feeling  that  Gov-
 ernment  has  not  acted  quickly.  We
 are  against  the  transfer  of  population.
 Let  me  make  it  very  clear.  We  are
 against  this  theory  of  ‘living  space’
 which  even  some  of  the  Congress
 friends  have  spoken  about.  All  we
 say  is  we  have  got  to  give  the  best
 chance  that  they  can  have  in  India  as
 our  brethren.  But  while  Pakistan
 used  every  international  forum  to  sow
 fratred  against  India,  we  have  pinned
 our  hopes  on  appeasing  Britain  and
 America  thinking  that  they  will  help
 us  out.  We  have  always  been  told,
 Do  not  say  anything  against  them’.
 Our  Ambassador  in  America,  Shri
 B.  K.  Nehru,  and  some  of  our  Minis-
 ters  like  Shri  T,  T.  Krishnamachari,
 say  Do  not  say  anything  against
 them.  We  shall  not  get  our  aid’.
 Then  we  have  heard  our  friends  in
 the  Swatantra  Party  say,  ‘Oh,  it  is
 because  Krishna  Menon  is  sent  to  the
 Security  Council.  He  always  irritates
 people.  That  is  why  they  are  not
 helping  us.  You  send  somebody  else.
 Then  everything  will  be  fine’,

 Sir,  this  aid,  aid,  aid,  foreign  invest-
 ment——let  us  be  very  careful  about
 it  now,

 Shri  Ranga  (Chittoor):  Ha,  ha!

 Shrimati  Renu  Chakravartty:  My
 hon,  friend,  Prof.  Ranga,  says  ‘ha,  ha’.
 I  am  afraid  he  has  _  not  understood
 anything  yet.

 Shri  Ranga:  What  is  it  that  we  have
 to  understand?

 Shrimati  Renu  Chakravartty:  It  is
 better  that  he  understands  before  it
 is  too  late,
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 What  happened  at  Bhubaneswar?

 I  was  in  Calcutta  during  that  time.
 Everyday  we  were  expecting  that  the
 Indian  Naticnal  Congress  would  adopt
 a  resolution  on  this  matter.  We  do
 not  ask  you  to  go  to  war.  We  know
 that  with  respect  to  what  happens  in
 another  country,  we  cannot  do  very
 much.  But  at  least  a  strongly-word-
 ed  resolution  from  Bhubaneswar  was
 what  was  needed.  Everyday  train-
 loads  of  people  were  coming.  We
 were  hearing  stories  about  what  was
 happening  in  Pakistan.  Yet  we  kept
 quiet.  Our  people  kept  quiet.  But
 from  the  3rd  till  the  l0th  or  llth.
 January,  when  the  foreign  affairs  re-
 solution  came  at  the  Congress  Session
 even  there  you  did  not  allow  an
 amendment  saying  that  the  state  of
 the  minorities  in  Pakistan  is  very  bad
 and  we  protest  against  it.  Even  that
 amendment  was  not  permitted.  I  tell
 you  it  is  on  this  frustration  that  com-
 munal  elements  can  breed.

 Our  job  now  is  to  see  how  we  can
 treat  our  minorities.  In  the  last  few
 days,  I  have  seen  what  has  happened
 to  our  minorities  in  India.  We  were
 ashamed  of  it.  We  shall  stand  by
 them  to  the  best  of  our  ability,  At
 the  same  time,  the  Government's
 weaknesses  have  to  be  known  and
 this  House  has  to  change  it.  But  we
 see  nothing  of  it  in  the  President’s
 Address.

 We  found  ourselves  entirely  unpre-
 pared  for  the  events  that  have  deve-
 Joped  in  the  Security  Council.  Our
 mentality  regarding  Britain  and  our
 concern  with  the  reaction  of  the
 United  States,  because  it  is  the  main
 source  of  our  foreign  aid,  has  never
 allowed  us  to  assess  the  real  role  of
 these  former  mosters  of  ours.  As  a
 matter  of  fact,  if  we  recall  what  hap-
 pended  earlier,  in  947—my  hon.
 friend,  Acharya  Kripalani  is  here——
 what  do  we  see?  Who  pressurised  us
 to  accept  partition?  To  what  extent
 did  Mountbatten  use  his  influence  in
 preventing  troops  to  be  sent  to  Kash-
 mir?  Was  it  not  that  the  Cabinet  at
 the  last  moment  forced  him  to  accept
 the  decision  to  send  troops?  who
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 insisted  on  making  accession  tempo-
 rary  and  attendant  on  plebiseite?
 When  the  Cabinet  insisted  on  acces-
 sion,  Mountbatien  insisted  on  append-
 ing  the  ‘Mountbatten  letter’  about  a
 plebiscite.  Who  persuaded  us  to  cease
 fire  when  our  armies  were  marching
 ahead  freeing  our  soil  from  aggres-
 sion?  Who  took  us  to  the  UN?  And
 the  story  is  continued,

 Shri  J.  B.  Kripalani  (Amroha):
 Why  blame  poor  Mountbatten?  It
 Was  our  own  people  who  consented
 to  it,

 Shrimati  Renu  Chakravarttv:
 Finally,  it  was  our  weakness.  But
 we  know  what  role  they  played.

 Now,  let  us  look  at  the  statement
 which  has  been  given  in  the  official
 text  of  Sir  Patrick  Dean’s  speech,
 circulated  by  the  British  Information
 Services.  He  says:

 “We  consider  it  unrealistic  to
 consider  the  status  of  Kashmir
 purely  in  terms  of  the  legal  effect
 of  the  Maharajah’s  Instrument  of
 Accession”,

 It  is  unrealistic!  Why?  Has  it  no
 legal  validity?  This  question  has  been
 put  to  one  of  the  highest  of  the  Bri-
 tish  interpreters  of  their  policy  here.
 He  told  us,  The  British  Government
 has  never  accepted  either  the  legality
 or  the  illegality  of  the  position’.  We
 asked  him,  ‘Why?  Was  not  the  Ins-
 trument  of  Accession  passed  by  West-
 minster?  When  the  Maharajah
 acceded,  and  signed  the  Instrument,
 was  it  not  a  fully  legal  document?’.
 He  said,  ‘Well,  we  have  neither  ac-
 cepted  nor  rejected’.  The  cat  is  out
 of  the  bag.  This  is  a  quibbling  which
 has  come  out  now.  All  these  years
 even  I  had  believed  that  at  least  the
 legality  of  the  accession  was  clear.
 But  now  it  is  quite  clear  it  is  not.  As
 a  matter  of  fact,  I  came  across  a  very
 interesting  letter  in  Mr.  Kaliquzza-
 man’s  book.  Today  we  are  told  the
 same  thing,  that  Mountbatten  signed
 not  as  a  representative  of  the  British
 Government,  that  he  represented  him-
 self  as  the  last  Governor-General  of



 IO6I  Motion  on

 India,  and  he  did  not  represent  the
 British.  If  that  is  so,  Sir  Francis
 Mudie’s  letter  to  Kaliquzzaman  is
 very  interesting.  He  said  in  948  as
 Governor.  of  the  Punjab:

 “As  long  as  the  relations  bet-
 ween  Pakistan  and  Britain  are
 good,  and  Pakistan  remains  in  the
 Commonwealth,  an  attack  by
 Russia  and  also  I  am  inclined
 to  believe  an  attack  by  India——
 on  Pakistan  brings  U.K.  and
 U.S.A.  on  Pakistan’s  side.  If
 these  conditions  do  not  hold,  then
 Pakistan  stands  alone,  and  sooner
 or  later  will  be  swallowed  up  by
 Russia  or  India,  or  more  probably
 partitioned.  ...I  can  assure  you
 that  the  feeling  in  Britain  is
 strongly  pro-Pakistan  and
 that  it  is  growingly  so.”

 If  this  is  the  position  that  even
 Mountbatten  does  not  represent  the
 British  Government,  I  presume  this  is
 what  represents  the  British  Govern-
 ment.  The  question  has  arisen  and
 we  must  refuse  to  be  used  as  a  pawn
 to  upset  our  peace,  economy  and
 secularism.  We  have  to  take  a  firm
 stand  on  Kashmir,  and  we  are  glad
 that  this  is  the  first  time  that  our  re-
 presentative  has  refused  to  go  to  the
 reception  of  Gt.  Britain.  Let  us  save
 ourselves  from  some  of  our  civil  ser-
 vice  bureaucrats  like  our  Ambassador
 in  America,  and  some  of  our  Ministers
 who  alwavs  try  to  pull  us  back,  say-
 ing  “Do  not  do  anvthing,  do  not  say
 anything  which  will  be  misinterpret-
 ed,  then  our  aid  will  come  to  an  end.”

 Do  we  forget  the  role  of  Duncan
 Sanys  only  a  little  while  ago?  On
 the  plea  that  we  were  to  get  a  few
 small  arms,  must  we  barter  away  our
 national  dignity?  We  were  told  this
 very  thing  that  after  all  they  gave
 us  arms  in  the  first  instance  when
 China  attacked  us.  True,  certainly
 we  are  grateful.  but  are  we  to  barter
 away  our  sovereignty?

 On  the  eve  of  the  Security  Council
 meeting,  an  inspired  report  came  from
 the  External  Affairs  Ministry  to  the
 effect  that  we  were  not  depending  on
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 the  veto  of  the  Soviet  Union,  that  we
 were  getting  the  help  of  Gt.  Britain
 and  America.  Our  Government  have
 tried  to  delude  themselves  as  well  as
 the  people.  Let  us  realise  the  new
 colonial  strategy  and  tactics  of  Bri-
 tain.  Let  them  know  that  the  entire
 people,  irrespective  of  parties,  are  de-
 termined  to  end  this  week-kneed
 policy  in  Kashmir.  We  will  not  allow
 the  constant  reopening  of  this  dead
 issue  by  the  imperialist  friends  of
 Pakistan.  If  they  do,  can  we  not  say
 that  we  shall  not  attend  that  session,
 that  we  shall  quit  the  Commonwealth?
 With  regard  to  the  mediation  propo
 sed  by  the  United  States,  what  media-
 tion,  to  do  what?  The  situation  has
 changed  as  our  representative  has  ex-
 plained.  We  have  been  constantly
 reassured  by  Gt.  Britain  that  they
 were  trying  to  get  Pakistan  to  agree.
 What  has  been  the  result?  We  can-
 not  believe  they  are  any  more  sincere
 on  this  question  of  mediation?

 Let  me  now  come  to  the  question
 of  the  internal  situation  in  Kashmir.
 There  is  no  doubt  that  Kashmir  is
 part  of  India  and  integrated  with  it.
 I  do  not  like  this  question  which
 comes  up  again  and  again  in  which
 House:  is  it  integrated  or  is  it  not?
 To  my  mind,  it  is  integrated.  The
 special  powers  and  the  autonomy
 which  has  been  given  to  q  particular
 State,  whether  it  is  Nagaland  or
 Assam  under  the  Six  Schedule  of  the
 Constitution  or  whether  it  is  Kashmir
 under  articles  370  and  371,  these
 things  are  our  internal  concern,  and
 they  have  to  be  amended  or  changed
 in  consultation  with  the  people  of  that
 area,  and  it  will  be  done  with  the  sole
 idea  as  to  whether  or  not  it  helps  the
 growth  of  democracy  and  socialism
 and  the  security  and  integrity  of
 India.

 We  know  quite  well  about  the  cor-
 Tuption  of  the  Bakshi  regime.  Who-
 ever  has  gone  to  Kashmir  has  seen
 the  unpopularity  of  the  Bakshi  regime
 with  the  people.  When  we  see  the
 connection  between  the  dastardly
 crime  of  removing  the  relic  from  the
 Hazratbal  shrine  and  the  East
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 Pakistan  communal  trouble,  we  have
 some  doubts  in  our  minds,  and  it  is
 surprising  that  statements  have  also
 come  in  the  press  saying  that  Bakshi
 Gulam  Mohammed  789  asked  for  a
 plebiscite  and  the  people  of  Kashmir
 want  plebiscite,  though  this  has  been
 denied.  Anyway,  these  things  have
 raised  certain  doubts  in  our  minds.
 A  Government  which  has  the  people’s
 confidence,  that  is  minus  the  Bakshi
 family,  has  to  be  set  up.

 Naturally,  when  we  speak  of  such
 things,  our  mind  goes  back  to  Sheikh
 Abdulla.  It  will  be  wrong  if  it  were
 not  so.  It  was  said  he  wanted  to  carve
 out  an  independent  Kashmir.  Others
 say  he  was  fed  up  with  the  wavering
 of  our  Government,  especially  after
 B.  N.  Rau’s  speech  in  the  United
 Nations.  Whatever  it  be,  a  political
 approach  to  Sheikh  Abdulla  is  neces-
 sary.  How  can  we  keep  a  man  _  in
 detention  eternally?  Surely  it  is  time
 this  is  ended  and  he  is  released.  It
 is  not  only  a  question  of  his  release.
 My  point  is  that  a  political  solution
 hag  to  be  sought.  Fortunately,  we
 of  all  thaa  we  have  stood  for,  our
 midst,  whose  comrade-in-arms  was
 Sheikh  Abdulla.  A  bold  approach,  a
 break-through  for  a  settlement  must
 be  made.  Kashmir  is  the  touchstone
 of  all  that  we  have  stood  for,  our
 secularism  and  our  refusal  to  be  in-
 volved  in  military  pacts.  An  end  of
 the  Bakshi-Shamsuddin  regime  of  cor-
 ruption,  a  bold  _  political  settlement
 and  the  setting  up  of  a  Government
 which  will  reflect  the  will  of  the  peo-
 ple,  is  the  real  answer  to  the  imperia-
 list-Pakistan  game  in  Kashmir.  If
 we  can  achieve  this,  all  the  lives  lost,
 the  sufferings  and  travails  of  the
 minorities  in  both  countries  will  not
 have  been  in  vain.  It  will  be  a  fit-
 ting  and  effective  end  to  their  insecu-
 rity.  When  one  thinks  of  what  is  hap-
 pening  today,  one  has  to  realise  that
 we  have  to  carefully  watch  the  stra-
 tegy  and  tactics  which  imperialism  is
 developing,

 The  second  point  which  I  want  to
 make  is  this  question  of  foreign  col-
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 laboration  which  is  coming  up.  As
 long  as  it  was  a  question  of  Govern-
 ment-to-Government  aid  we  had  no
 objection,  though  I  must  say  that
 when  we  were  told  that  under  P.L.
 480,  actually  by  the  end  of  of  the  Third
 Plan  the  United  States  rupee-funded
 loans  would  be  of  the  value  of  Rs.  900
 crores,  almost  one-fifth  of  our  total
 money  supply,  that  worried  us.
 Many  people,  irrespective  of  parties,
 questioned  this  point.  We  have  been
 given  some  answers,  but  it  has  not
 totally  satisfied  us.  We  are  worried
 on  this  account,  because  after  all,  it  is
 not  so  easy  to  obliterate  the  past.  The
 entire  history  of  the  East  India  Co.
 may  not  be  repeated  in  the  same  form,
 but  with  big  business  and  these  col-
 laborations  coming  up,  I  am  afraid  we
 will  have  to  watch  this  even  more
 carefully.  We  are  a  little  perturbed
 that  now-a-days  no  licenses  are  given
 by  the  Commerce  and  Industry  and
 Finance  Ministries  unless  there  is
 foreign  collaboration.  This  is  done  on
 the  excuse  that  we  have  not  got  any
 foreign  exchange.  But,  as  a  matter  of
 fact,  we  find  that  even  a  person  lik2
 Shri  G.  L,  Mehta,  the  President  of  the
 India  Investment  Centre,  has  this  to
 say—about  technical  collaboration:

 “Technical  collaboration  agree-
 ments  could  not  be  a  long-term
 solution.  We  lave  come  across
 agreements  where  attempts  have
 been  made  by  collaborators  to  sell
 an  obsolete  process  or  outdated
 machinery,  include  items  of  un-
 necessary  equipment  in  the  essen-
 tial  machinery  list  and  make  ex-
 aggerated  claims  regarding  the
 potentialities  of  the  plant....
 Agreements  that  do  not  provide
 for  association  of  Indian
 technologists  for  the  designing  of
 plants...This  is  a  distinct  loss  to
 the  national  economy.  Our  indus-
 trialists  and  even  the  Government
 in  respect  of  Government-sector
 projects  have  been  content  with
 receiving  ready-made  designs  and
 plan;  from  foreign  collaborators.”

 As  a  matter  of  fact,  the  House
 will have  to  take  up  the  question  ०:

 Bokaro  and  what  ig  happening  there
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 behind  the  scenes.  Although  we
 have  a  full  Indian  consultant  who  can
 do  the  entire  job  of  both,  consultancy
 and  technical  services,  all:sorts  of  be-
 hind  the  scenes  things  are  going  on.
 We  are  told  Indian  firms  will  be  given
 the  contract,  but  what  Indian  firms
 ——those  which  have  foreign  colla-
 borators?  Do  they  or  do  they  not
 depend  for  their  technical  know-how,
 design  etc.,  on  foreign  engineers?  All
 these  things  have  to  be  gone  into,  and
 I  am  afraid  that  we  have  to  be  very
 careful  on  this  dependance  on  foreign
 capital  which  is  increasing.  As  amat--
 ter  of  fact,  even  the  question  of
 profits,  and  attracting  foreign  capital
 and  the  need  to  give  incentives  have
 often  been  heard  from  Shri  Masani,  I
 am  afraid  he  is  not  here.  There  was
 also  a  statement  just  a  little  while  ago
 by  Mr.  J.  R.  D.  Tata  who  went  to
 America  to  attend  the’  opening  of  a
 new  terminal  of  Air  India,  a  public
 sector  corporation.  He  said:

 “these  controls  also  curtailed
 the  flow  of  much-needed  foreign
 investment  and  capital  into  India.”

 He  says  that  it  has  actually  led  to  a
 decrease  in  the  expansion  of  private
 industry  and  that  the  growth  of  pri-
 vate  enterprise  was  stifled.  We  are
 always  told:  When  you  go  abroad
 you  are  damning  your  Government.
 Now,  what  is  Mr,  Tata  doing,  as
 Chairman  of  Air  India,  a  public  sec-
 tor  project?  The  returns  on  private
 U.S.  investments  in  India  have  gone
 up  from  8.8  per  cent  in  960  to  3.2
 per  cent  in  962  while  it  has  actually
 decreased  in  Western  Europe.  The
 U.S,  department  of  Commerce  has
 pointed  out  that  the  returns  after
 foreign  taxes  on  American  _  invest-
 ments  in  the  manufacturing  enterprises
 in  India  was  among  the  highest  of  any
 country  in  the  world.  The  return  in
 962  was  computed  ag  20.6  per  cent
 compared  with  9.2  per  cent  in  1961.
 The  rate  of  returns  mentioned  by  U.S.
 Government  is  substantially  higher
 than  official  Indian  statistical  version.
 That  is  why  we  say  we  have  to  be
 very  careful  about  the  foreign  capital.
 New  colonialism  will  not  come  in  the
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 old  form;  it  will  take  on  new  forms
 we  have  to  be  warned  about  it  well’
 in  time.

 Shri  P.  K.  Deo  (Kalahandi):
 will  come  from  China,

 It

 Shrimati  Renu  Chakravartty:  China
 is  backward  industrially.  Why  should
 we  always  think  in  those  lines?  You
 can  see  the  profits  of  Hindustan  Lever,
 Dunlop  Rubber,  Metal  Box,  etc.  We
 can  take  foreign  aid  on  Government
 to  Government  basis.  Should  wg  ask
 private  foreign  investors  and  allow
 them  take  away  profits?  The  World
 Bank  has  made  its  effect  felt.  Shri  TTK
 has  done  some  good  things  but  I  am
 constrained  to  say  that  there  are  cer-
 tain  directions  in  which  our  Finance
 Minister  is  taking  the  country  about
 which  we  have  to  sound  a  warning.
 After  becoming  Finance  Minister  he
 announced  that  past  hesitations  about
 foreign  investment  in  ‘vital  areas’
 were  no  longer  justified  because  the
 public  sector  had  established  its  ‘vigi-
 lant  presence’  in  most  of  them.  The
 first  vital  sector  is  in  oil,  The  London
 Economist  says;  that  if  Mr.  TTK  can
 do  this,  “the  major  oil  companies  will
 on  their  part  be  only  too  willing  to
 expand  operations  in  India.”  This
 assumption  is  warranted  from  their
 eventual  readiness  to  accommodate  the
 Government  over  the  pricing  of  crude
 drawn  from  their  own  resources.  We
 find  in  many  areas,  not  only  in  Kerala,
 but  also  Shell,  Esso  and  Caltex—
 foreign  companies  have  been  allowed
 to  expand  their  refining  capacities.
 They  are  going  to  permit  q  new
 foreign  private  company.  They  are  in-
 viting  world  oil  companies  to  tender
 for  setting  up  new  oil  refinery  at
 Haldia.  After  all  the  public  sector  oil
 refineries  have  been  completed,  it  will
 be  8:75  million  tons  the  public  sector
 will  refine  while  private  sector  will
 refine  ग्  million  tons,  Is  this  not  a
 reversa]  of  policy?

 In  respect  of  steel  also,  the  same
 thing  has  happened;  TISCO  and  IISCO
 have  been  permitted  to  expand  their
 capacity.  The  public  sector  is  thus
 corroded  and  the  industrial  policy  re-
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 solution  is  thus  revised’  Iron  ore  is
 one  of  our  foreign  exchange  earners.
 In  Goa  a  whole  new  project  has  gone
 to  Americans;  they  will  have  forty  per
 cent  shares.  Their  representative  is
 Mr.  ९.  ९.  Desai!  He  was  till  recently
 in  the  ICS,  then  with  Birlas  and  now
 he  has  shifted  to  the  Americans.
 Irrespective  of  parties,  I  want  this
 House  to  take  cognisance  of  this
 dangerous  trend  and  stop  before  it  is
 too  tate.

 About  prices,  in  Bhubaneswar,  they
 said  that  rice  mills  should  be  nationa-
 lised  and  that  until  the  co-operative
 sector  can  take  over,  Government
 must  take  it  over,  thus  assuring  pro-
 per  price  to  consumers  and  peasants.
 It  is  harvest  time  now  and  rice  is  sel-
 ling  at  Rs.  37  or  38  in  West  Bengal;
 I  had  to  pay  Rs.  40  for  rice  during  the
 riots.  The  price  level  was  sought  to
 be  maintained  at  Rs.  26  and  Rs,  25,
 but  it  is  not  available  at  that  price.
 In  West  SBengal-Orissa  discussions,
 the  Orissa  Government  said  that  they
 would  not  give  on  State  account  but
 On  private  account  and  after  that  the
 West  Bengal  Chief  Minister  announ-
 ced  the  prices  would  be  Rs,  22,  Rs.  28
 and  then  Rs.  26.  But  today  people
 are  to  pay  Rs.  38.  They  said  at  Bhu-
 baneswar  that  middlemen  are  making
 enormous  profits  should  be  eliminated.
 But  there  is  not  one  line  in  this  Ad-
 dress  about  some  machinery  to  con-
 trol  prices.  When  people  ask  for
 dearness  allowance,  they  say:  you  are
 unpatriotic.  People  will  ask  for
 dearness  allowance.  Not  a  single  fac-
 tory  in  our  State,  which  has  300
 labourers,  has  a  fair  price  shop.  Even
 in  the  face  of  this  situation,  state
 trading  in  food  grains  or  nationalisa-
 tion  of  the  rice  mills  has  not  been
 given  effect  to.

 The  less  said  about  corruption,  the
 better.  I  cannot  but  mention  just
 one  interesting  point  made  by  Mr.
 Bharat  Ram,  FICCI  President.  He
 says:

 “Corruption  has  grown  because
 of  the  plethora  of  laws,  rules,
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 regulations  and  directives  which
 -¥esult  in  concentrating  power  in

 the  hands  of  the  administration
 at  all  levels.”

 But  Mr.  Bharat  Ram  is  the  owner  of
 a  big  engineering  concern,  Jay
 Engineering  Works,  which  manufac-
 tures  Usha  Fan  and  Usha  _  sewing
 machine.  Last  month,  the  offices  of
 the  Jay  Engineering  Works  were
 raided  by  the  Customs.  More  than
 5  files  were  seized  from  different  de-
 partments.  The  Customs  have  now
 discovered  that  the  Company  has  been
 running  a  branch  office  in  London
 without  caring  to  seek  the  permission
 of  the  Reserve  Bank.  The  Customs
 in  fact  had  started  suspecting  when
 the  remittances  from  London  on  the
 Jay  Engineering  account  were  declin-
 ing.  It  was  found  that  the  firm  was
 meeting  the  expenses  of  its  London
 office,  out  of  the  sale  proceeds  abroad,
 without  repatriating  the  full  amount
 to  India.  This  amounts  to  a  serious
 violation  of  the  Foreign  Exchange
 Regulations...  That  is  what  this  report
 here  says.  When  we  say  that  people
 in  position,  Ministers,  etc.  should  dis-
 close  their  assets,  TTK  decries  it  and
 says  that  public  opinion  must  assert
 itself  against  corruption.  At  Bhu-
 baneswar,  a  section  of  the  Congress
 asserted  itself  and  wanted  definite,
 programmatic  changes  in  the  basic
 policies  of  the  Congress.  Unless  that
 is  done,  though  you  may  tell  people
 much  about  socialism,  it  will  not  be
 socialism  but  the  worse  form  of  cor-
 ruption  and  capitalism  leading  to
 monopolies  and  impoverishment  of
 the  people.

 श्री  रा०  गि०  दुबे  (बीजापुर  उत्तर)  :  उत्तर
 अध्यक्ष  महोदय,  सदन  में  उपराष्ट्रपति
 के  अभिभाषण  पर  जो  चर्चा  चल  रही  है  उस
 में  काफी  चीजों  का  जिक्र  हुआ  है  t  मैं  मुनासिब
 समझता  हूं  कि  उस  में  चन्द  बातों  की  तरफ
 हाउस  का  ध्यान  दिलाऊं

 स्वभावत:  पूर्वी  पाकिस्तान  में  जो  घट-
 नायें  हुई  हैं  उन  से  देश  के  अन्तःकरण  को  बड़ा
 सदमा  पहुंचा  है  मैं  इस  बात  से  सहमत
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 हूं  कि  स्ट  पाकिस्तान  के  जो  हिन्दू  अल्प-
 संख्यक  भाई  और  बहने  हिंदी  शार  ब्लड  आफ
 अर  ब्लड  ऐंड  फ्लैश  श्राफ  श्व  कनेर।
 उन  के  रास्ते  में  माइग्रेशन  सर्टिफिकेट  के
 बारे  में  कोई  टेकनिकल  दिक्कत  नहीं  रहनी
 चाहिये  ।  लेकिन  विरोधी  दलों  के  नेताओं
 के  भाषणों  को  सुनने  के  बाद  कहना  पड़ता
 है  कि  इस  मामले  में  हिन्दुस्तान  सरकार  की
 जो  नीति  रही  है  वह  बिल्कुल  सर्दी  है  ।

 बुनियादी  तौर  से  वहां  जो  हिन्दू  हैं  व ेउस  देश
 के  नागरिक  हैं  जिस  तरह  से  कि  हिन्दुस्तान
 में  रहने  वाले  मुसलमान  इस  देश  के  नागरिक
 हैं  ।  क्रो  सरकार  ने  बहुत  सोचने  के  बाद  यह
 ते  किया  है  कि  ऐसा  वातावरण  पैदा  किया
 जाए  ताकि  हिन्दू  लोग  पाकिस्तान  में  शांति
 से  रह  सके  ब्र  सरकार  इस  के  लिये  प्रयत्न
 करती  आ  रही  है  ।  इस  बुनियादी  चीज  को
 लोग  भूल  जाते हैं  |  जैसा  कि  गृह  मंत्री,  श्री  नन्दा
 जी  ने  कटा  वहां  पर  जो  माइनारिटीज  के  साथ

 जुल्म  दोता,  उनका  कत्ल  होता  है,  वह  हम
 से  नहीं  देखा  जाता  |  हमारी  सरकार  ने  वहां
 के  लोगों  के  माइग्रेशन  के  लिये  काफी  लिवर-
 लाइजेशन  कर  दिया  है  और  अपने  दरवाजे
 उन  के  लिये  खले  रखे  हैं,  जैस  कि  हम  को  रखना
 चाहिये  ।  लेकिन  यह  सवाल  सिर्फ  इमोशन
 की  दृष्टि  से  देखने  का  नहीं  है  -  हमको  यह्
 सोचना  है  कि  इस  को  हमारी  नेशनल  इकानमी
 कहां  तक  बरदाश्त  कर  सकेगी  ।  इस  के  लिये
 कोई  रास्ता  निकालना  चाहिये  ।

 लोहिया  साहब  और  अरन्य  सदस्यों  ने
 कहा  कि  सरकार  को  मजबूत  रवैया  अपनाना
 चाहिये  ।  लेकिन  मुझे  लगता  है  कि  विरोधी
 पक्षों  के स्टेंड  में  इं-कानसिसटेन्सी,  है  ।  एक
 तरफ  तो  वह  कहते  हैं  कि सरकार को  मजबूत
 रवैया  अपनाना  चाहिये,  और  साथ  ही  यह
 भी  कहते  हैं  कि  शेख  अब्दुल्ला  को  रिहा  कर
 देना  चाहिये  और  इस  तरह  काश्मीर  का
 सवाल  हल  करना  चाहिये  ।  मैं  समझ  सकता
 हूं  कि  डिम्क्रेसी  में  किसी  आदमी  को  ज्यादा
 समय  तक  डिटेक्शन  में  नहीं  रखना  चाहिये,
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 लेकिन  विरोधी  पक्षों  की  यह  मांग  उचित
 नहीं  मालूम  पड़ती  कि  शेख  अब्दुल्ला  को
 रिहा  कर  दिया  जाए  ।

 डा०  लोहिया  ने  कहा  कि  क्योकि  प्रधान
 मंत्री  श्री  नेहरू  हैं  इसलिये  उन  के  दिमाग
 में  काइमीर  का  सवाल  रहता  है  अगर  श्री
 टी०  टी०  कृष्णमाचारी  प्रधान  मंत्री  होते  तो
 उनके  दिमाग  में  सीलोन  का  सवाल  रहता  ।
 इसके  मतलब  यह  हैं  कि  वह  चाहते  हैं  कि
 काश्मीर  का  मसला  किसी  तरह  से  हल  किया
 जाय  ।

 आपने  परसों  श्री  कृष्ण  मेनन  साहब  की
 तकरीर  सुनी  ।  मैं  नहीं  समझता  कि  कोई  उस
 तकरीर  को  इम्प्रूव  कर  सकता  है  उन् दूने
 बुनियादी  तौर  से  बताया  कि  काश्मीर  का
 एक् सेशन  फुल,  कम्पलीट,  फाइनल  और  इसी-
 वोकेविल  है।  उन्नी  एक  नया  प्वाईंट  हाउस
 के  सामने  रखा  है  कि  अपने  संविधान  में  डि-
 एक् सेशन  के  लिये  कोई  स्कोप  नहीं  है  7  न
 पालियामेंट  को  और  न  सरकार  को  यह  करने
 का  कोई  मौका  हो  सकता  है।  लेकिन  फ़िर
 भी  सिक्योरिटी  काउंसिल  में  जो  डिबेट  चल
 रही  है,  और  अंग्रेजों  और  अमरीका  के
 प्रतिनिधियों  ने  जो  रवैया  अ्रख्तियार  किया
 है  और  सोवियत  रूस,  तथा  चेकोस्लोवाकिया
 की  जो  राय  है,  उसको  ध्यान  में  रखते
 हुए  इस  मसले  पर  हमें  नए  ढंग  से  गौर  करना
 चाहिये  i  लेकिन  एक  तरफ  यह  कहें  कि  सरकार
 मजबूत  रवैया  अपनाए  और  दूसरी  तरफ
 यह  कहें  कि  शेख  अब्दुल्ला  को  रिहा  कर  के
 टाइमर.  का  सवाल  हल  कर  लिया  जाए,
 यह  कैसे  ठीक  हों  सकता  है  ।  अगर  आपको
 इस  तरह  काश्मीर  का  मसला  हल  करना
 है,  तव  तो  आप  ऐसा  करके  वही  करेंगे  जो  कि
 एंग्लो  अमरीकन  गुट  चाहता  है,  यानी  कि
 ऐसा  हल  निकाला  जाय  जिससे  पाकिस्तान
 की  तप्ति  हो  सके  ।  अगर  आप  वैसा  करना
 चाहते  हैं  तो फिर  यह  क्यों  कहते  हैं  हम  लद्दाख
 की  एक  इंच  भूमि  भी  नहीं  जाने  देंगे  ।  मैं
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 नहीं  समझता  कि  किस  तरह  सदस्य  एक  तरफ
 यह  मांग  करते  हैं  कि  हम  लद्दाख  की  एक
 एक  इंच  जमीन  ले  लेंगे  और  दूसरी  तरफ  यह
 चाहते  हैं  कि  शेख  भ्रब्दुल्ला  को  रिहा  करके
 काश्मीर  का  मसला  हल  कर  लिया  जाए  ।
 मैं  अदब  से  कहना  चाहता  हूं  कि  इस  ऐसी-
 ट्यूड  में  कानसिसटेंसी  नहीं  है  ।

 अब  आप  देखें  कि  हजरत  बल  में  जो
 वाकया  हुआ,  उसकी  वजह  से  ईस्ट  पाकिस्तान
 में  घटनायें  हुईं  ।  यह  सही  है  कि  उनके  कारण
 कलकत्ते  में  भी  कुछ  घटनायें  हुई!  लेकिन  हम
 उन  से  सहमत  नहीं  हैं  ।  मगर  ईस्ट  पाकिस्तान
 में  कुछ  लोगों  के  साथ  जुल्म  हो  तो  यह  बुनी-
 यादी  तौर  से  गलत  है  कि  यहां  भी  मानना-
 रिटीज  के  साथ-जुल्म  किया  जाए  |  लेकिन
 मेरा  ख्याल  है  कि  इस  सवाल  को  और  भी
 4वालों  के  साथ  ले  कर  सोचना  चाहिये  ।
 एक  तरफ  काश्मीर  का  सवाल  है,  दूसरी
 तरफ  हम  देखते  हैं  कि  असम  में  प्राचीनता  नियों
 का  इन फिल्ट्रेशन  हो  रहा  है  1  सरकार  के
 अनुसार  तीन  लाख  पाकिस्तानी  असम  में
 आये  हैं,  लेकिन  प्राइवेट  सोर्सेज  का  कहना
 है  कि  दस  पन्द्रह  लाख  लोग  आये  हैं  ।

 एक  माननीय  सदस्य  :  तीस  लाख  ।

 श्री  'रा०  गि०  दुबे,  :  आप  देखें  कि  वेस्ट
 पाकिस्तान  में  कोई  हिन्दू  नहीं  रहा,  और  अगर
 यही  चीज  जारी  रही  तो  आप  देखेंगे  कि  अगले
 दस  पन्द्रह  सालों  में  ईस्ट  पाकिस्तान  में  भी
 एक  बन्द  नहीं  रहेगा  ।  पाकिस्तान  के  नेता
 चाहते  हैं  कि  काश्मीर  को  ले  लें,  ईस्ट  पाकिस्तान
 के  हिन्दुओं  को  निकाल  दें  और  असम  में  इन-
 फिल्ट्रेशन  करके  वहां  अपनी  संख्या  बढ़ायें
 जिससे  कि  आगे  चल  कर  प्लेबिसाइट  की  बात
 कर  सकें  ।  इन  बातों  की  तरफ  सरकार  को
 गौर  से  सोचना  चाहिये  ॥

 जैसा  कि  कुछ  पोज़ीशन  के  सदस्यों  ने
 भी  कहा  है,  यह  ठीक  है  कि  हम  कृष्ण मेनन
 साहब  की  भूमिका  को  काश्मीर  के  बारे  में
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 मानें,  लेकिन  जैसा  कि  रेणु  जी  ने  भी  कहा
 है,  हमें  नैगोशिएटिंग  टेबिल  पर  इस  के  साथ
 ईस्ट  पाकिस्तान  और  असम  के  सवाल  को  भी
 लाना  चाहिये  ।  हमको  यह  चीज  दुनिया
 के  सामने  रखनी  चाहिये,  हमने  कभी  तक
 इस  मामले  पर  काफी  रोशनी  नहीं  डाली  है  ।
 हमको  इस  चीज  को  दुनिया  के  सामने  लाना
 है  ।  जो  वहां  पर  जुल्म  हो  रहा  है  उस  को  हम
 बरदाश्त  नहीं  कर  सकते  ।  जब  हम  अफ्रीका
 में  होने  वाले  अत्याचार  को  बरदाशत  नहीं  कर
 सकते  तो  ईस्ट  पाकिस्तान  में  होने  वाले  अत्याचार
 को  कैसे  बरदाश्त  कर  सकते  हैं  ।  मगर  हमने
 ईस्ट  पाकिस्तान  में  हो  रहे  अत्याचार  के  खिलाफ
 eT  कदम  न  उठाए  तो  उसका  नतीजा  यह
 हो-  सकता  हैं  कि  देश  में  जो  कम्यूनल  फांसी
 हैं  वे  यह  सोचने  लगें  कि सरकार  कुछ  नहीं  करती
 तो  हम  ही  कुछ  करें।  लेकिन  हम  इस  चीज
 को  नहीं  होने  दे  सकते  क्योंकि  हम  ने  अपनी
 एक  बुनियादी  नीति  बनायी  है।  हमलों  भ्रम
 में  एक  स्पेशल  सेंसस  आर्डर  करनी  चाहिये
 और  सही  तौर  पर  मालूम  करना  चाहिये
 कि  कितनी  संख्या  में  इन फ़िल् ट्रेशन  हुआ  है  ।

 विदेश  नीति  के  बारे  में  कार्य  चर्चा

 हुई  ।  किसी  साहब  ने  कहा  कि  १५  साल  से
 भारत  की  नाव  ठीक  हाथों  में  नहीं  रही  है।
 हो  सकता  है  कि  इस  बारे  में  प्रधान  मंत्री  से
 किसी  का  मतभेद  रहा  हो  लेकिन  यह  कहना
 कि  १५  बरस  से  इस  देश  की  नाव  गलत  हाथों
 में  रही  है उचित  नहीं,  ऐसा  कहना  बेइंसाफी
 हैं  -  मगर  पंडित  जी  के  हाथों  में  इस  देश
 की  नाव  न  होती  तो  मैं  समझता  हूं  कि  न
 तो  यह  पालियामेंट  होती  और  न  डिमाक्रेटिक
 अपोजिशन  हंसो  सकता  था।  यहां  भी  पाकिस्-
 तान  और  वर्मा  की  सी  हालत  होती  |  मैं  यह
 नहीं  कहता  कि  एक  इंडिविजुअल  को  बहुत  बढ़ाया
 जाए,  लेकिन  इतिहास  में  इसके  उदाहरण
 रहे  हैं  जैसे  कि  महात्मा  गांधी  का,  और  सरदार
 पटेल  का  ।

 विदेश  नीति  के  बारे  में  बहुत  सी  बातें
 कही  गयीं  ।  मुझे  लगता  है  कि  “कभी  कभी
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 जिस  प्रकार  एक  व्यक्ति  के  लिये  बुरा  जमाना
 आता  है  उसी  तरह  देश  के  लिये  भी  बुरा
 जमाना  आता  है  a  हिन्दुस्तान  के  बारे  में
 सिक्योरिटी  काउंसिल  की  डिबेट  को  देखने
 से  ऐसा  लगता  है  राज  पाकिस्तान  के  सामने
 कोई  आ्रादर्श  नहीं  है,  लेकिन  हम  अपने  आदर्श
 को  नहीं  छोड़  सकते  ।

 उपराष्ट्रपति  जी  ने  इस  बात  की  ओर
 अपने  अ्रभिभाषण  में  विशेष  तौर  से  ध्यान
 दिलाया  कि  देश  में  खेती  की  पैदावार  घटी
 है  ।  उन्हं.ने  कहा  कि  इंडस्ट्रियल  प्रोडक्शन
 बढ़ा  है  लेकिन  उस  के  बावजूद  देश  की  आर्थिक
 परिस्थिति  कुछ  अ्रच्छी  नहीं  है,  इस  लिये
 कि  खेती  की  पैदावार  ३-३  प्रतिशत  घटी
 है  ।  इस  सदन  में  इस  चीज  की  चर्चा  हर  साल
 होती  है  लेकिन  कुछ  ज्यादा  नतीजा  नहीं  नि-
 करता  ।  मुझे  अपोजिशन  की  यह  बात  ठीक
 लगती  है  कि  हमको  इकॉनोमिक  प्रोडक्शन  और
 प्राइसेस  पर  खास  तौर  से  ध्यान  देना  चाहिये  ।

 हम  दस  पन्द्रह  साल  से  खेती  की  उपज
 बढ़ाने  की  कोशिश  कर  रहे  हैं,  हमने  एक्सपर्ट  भी
 बुलाए  और  दो  तीन  सालों  में  इसके  लिये
 काफी  पैसा  भी  खर्च  किया  है  7  फरटीलाइजर
 वादे  का  भी  प्रबन्ध  किया  है  लेकिन  तरक्की
 नहीं  होती  ।  इसका  क्या  कारण  है  1  आप  एक
 एक  तहसील  में  चले  जाएं,  एक  एक  जिले
 में  चले  जायें,  आप  देखेंगे  कि  इस  काम  में
 सिलेब्रिटी  नहीं  है  ।  अफसर  लोग  और  मंत्री
 लोग  जाते  हैं,  भाषण  करते  हैं  और  चले  साते
 हैं  ।  इसी  लिये  तरक्की  नहीं  होती  ।  केवल
 भाषणों  से  तरक्की  नहीं  होगी  tT

 जब  श्री  पाटिल  खाद्य  मंत्री  थे  तो  उन  से
 हमको  बड़ी  आशा  थी  ।  उन्होने  कहा  था  :

 ‘Iam  not  here  to  distribute
 food  but  to  see  that  food  produc-
 tion  increases.”
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 लेकिन  उनके  समय  में  भी  इस  काम  में  प्रगति
 नहीं  हुई  ।  इसका  कारण  यही  है  कि  काम  करने
 वालों  में  सिंसेरिटी  नहीं  है  ।  अफसर  लोग
 प्लान  को  ठीक  तौर  से  लागू  नहीं  करते  I
 उनमें  इस  काम  के  प्रति  डाइनेमिक  फेथ  नहीं  है  ।
 जैसे  फेथ  गांधी  जी  ने  पैदा  की  थी  आज  उस
 चीज  की  जरूरत  है  ।  यह  समझा  गया  था  कि
 कम्युनिटी  मूवमेंट  से  इस  काम  में  प्रगति  होगी,
 लेकिन  नहीं  हुई  ।  यह  ठीक  है  कि  इससे  लोगों
 में  एसपिरेशन्स  बढ़  रहे  हैं,  डिमाण्ड  बढ़  रही  है
 ले  किन  अफसर  ठीक  से  काम  नहीं  करते  इससे
 प्रगति  नहीं  होती  ।  अफसर  लोकल  प्रॉब्लम्स
 को  हल  करने  का  प्रयास  नहीं  करते  ।  केवल
 फरटीलाइजर  बांट  देने  से  काम  नहीं  हो  सकता  |
 अफसर  लोग  रिपोर्ट  दे  देते  हैं  कि इतना  फरटी-
 लाइजर  बांटा  गया,  इतने  कुवें  खोदे  गए  ।
 लेकिन  जो  लोकल  प्राबलम्स  हैं,  जैसे  सेलि-
 निजी  का  या  वाटर  लिंग  का,  इन  की  तरफ
 ध्यान  नहीं  देते  ।  मेरा  ऐसा  ख्याल  है  कि  ब
 समय  आ  गया  है  जब  देश  के  बड़े  नेता  लोग,
 विरोधी  दलों  और  कांग्रेस  दल,  सभी  के  सोशल
 वर्क्स  को  इस  चीज़  को  अपने  हाथ  में  लेना
 चाहिए  और  उन  को  लड  रिलेक्जेशन  को  इम्प्रूव
 करना  चाहिए  ।  इस  काम  को  करने  के  लिए
 एक  मास  कलेक्टर  का  मूवमेंट  बनाना  चाहिए  t
 मैं  चाहता  हूं  कि  मिनिस्टर्स  और  जो  दूसरे
 बड़े  आदमी  हैं  और  जो  कि  देहातों  में  फंक्शन्स

 में  उद्घाटन  आदि  के  सम्बन्ध  में  जाया  करते  हैं
 वे  इस  ओर  विशेष  ध्यान  दें  और  उनको
 मामूली  चीज़ों  पर  ध्यान  नहीं  देना  चाहिए  ।
 उन  को  लैंड  रि क्ले मेंशन  का  इम्प्रूवमेंट  करने  के
 लिए  हर  एक  देहात  में  एक  लैंड  झ्रार्मी  संगठित
 करवानी  चाहिए  ।  हमारी  तरफ़  मैसूर  में  मंडे
 को  छुट्टी  का  रोज़  हुआ  करता  है  उस  दिन  का
 इस्तेमाल  श्रमदान  के  रूप  में  किया  जाय  और
 मैं  समझता  हूं  कि  अगर  इसके  लिए  एक  वार्ता
 वरण  और  प्रोग्राम  बनाया  जाय  तो  उत्तम
 रहेगा  ।

 इसके  अलावा  जहां  भी  जाइये  लोगों  में
 ट्रैक्टर  क ेलिए'  समागत  दै।  मेरे  जिले  बीजापुर,
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 [घरों  रा०  गि०  दुबे]
 जहां  से  कि  मैं  जाता  हूं  वहां  केवल  ४  ट्रैक्टर
 और  एक  बुलडोजर  है  |  अब  हालत  यह  है  कि
 ४  फैक्टर्स  में  से  दो  ट्रैक्टर  तो  बीमार  रहते
 हैं श्रौर  बुलडोजर  के  स्पेयर  पार्ट स  मंगाते  हैं  तो
 मिलते  नहीं  हैं  ।  मेरी  समझ  में  नहीं  आता  कि
 क्यों  आप  फौरन  एक्सचेंज  की  बात  करते  हैं  ?
 आप  फौरन  एक्सचेंज  बहुत  सी  चीजों  के  लिए
 देते  हैं  तो  फिर  इसके  लिए  क्यों  नहीं  देते
 हैं  ?  इसके  अभाव  में  ट्रैक्टर  के  लिए  लोगों
 को  परेशानी  रहती  है  -  अधिक  अन्न  उगाने
 के  लिए  जहां  लोगों  को  ट्रैक्टर  चाहिएं  वे
 उन्हें  मिलते  नहीं  हैं  ।

 जरूरत  इस  बात  की  है  कि  देश  में  खाद्यान्न
 का  उत्पादन  बढ़ाने  के  लिए  और  उसको
 आत्मनिर्भर  बनाने  के  लिए  किसानों  को
 यथासम्भव  प्रोत्साहन  व  सहायता  दी  जाय  1
 आप  उनके  लिए  इरीगेशन  टैक्स  वगैरह  की
 स्कीम  बनायें  ।  लैंड  रिलेक्जेशन.  की  कोई
 योजना  नहीं  है  और  किसान  ट्रैक्टर्स  के  लिए
 परेशान  हैं  |  भ्रध्यक्ष  महोदय,  मैं  खुद  शरमिन्दा

 हूं  कि  दो  साल  से  मैंने  कोशिश  की  कि  एक  देहात
 को  ट्रैक्टर  और  बुलडोजर  मिल  जाय  लेकिन
 मैं  उनको  दे  नहीं  सकता  हूं  ।  इसलिए  मैं  अपने
 आहार  मन्त्री  महोदय  से  निवेदन  करूंगा
 कि  जहां  पर  प्रतिवर्ष  १००  या  १५०  करोड़
 रुपया  फूड  इम्पोर्ट  पर  खर्च  करते  हैं  तो  उसके
 बजाय  मैं  चाहूंगा  कि  आप  Yo  करोड़  रुपयों
 से  आधुनिक  ढंग  से  मशीन  द्वारा  खेती  करने  के
 लिए  ज़रूरी  'स्लाइड  मशीनरी  मंगाइये  ताकि
 हम  स्वयं  देश  में  अपने  अन्न  का  उत्पादन
 अधिक  बढ़ा  सकें  ।  जो  ऐलाइड  मशीनरी  या

 पार्ट्स  आप  अपने  देश  में  नहीं  चग  सकते
 उनको  इम्पोर्ट  करिए  |

 जहां  तक  फड  इम्पोर्ट  का  सम्बन्ध  है  मैं
 चाहूंगा  कि  इसके  लिए  देश  में  स्वयं  परिश्रम
 किया  जाय  और  आधुनिक  तरीके  अपना  कर
 कृषि  की  पैदावार  को  हम  बढ़ायें।  काफ़ी
 विदेशी  मुद्रा  इसके  लिए  हमें  देनी  पड़ती  है  ।
 हमें  सतत्  इस  बात  का  प्रयत्न  करना  चाहिए
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 कि  फूड  इम्पोटेंस  को  यथासम्भव  कम  करते
 जायं  और  अधिकाधिक  देश  को  इस  मामले
 में  आत्म  निर्भर  बनाते  जायं  और  अगर  इसके
 लिए  हमें  कुर्द  कठिनाइयां  भी  झेलनी  पड़ें  तो
 परवाह  नहीं  करनी  चाहिए  ।  यदि  हम  ने
 पिछले  साल  १००  करोड़  रुपये  का  खाद्यान्न
 विदेशों  से  मंगाया  तो  इस  साल  ७५  करोड़
 का  ही  मंगायें  और  आगे  आने  वाले  साल  में
 उससे  भी  कम  मंगायें  |  यह  दृष्टिकोण  हमारा
 रहना  चाहिए  ।  मशीनी  खेती  करने  के  लिए
 उससे  सम्बन्धित  मशीनरी  और  स्पेयर  पार्ट  स
 हम  अपने  देश  में  स्वयं  बनायें  और  जो  नहीं
 बन  सकते  हैं  सिफ  उन्हीं  को  हम  विदेशों  से
 मंगाये  |  इस  तरह  से  गम्भीरता  से  सोच  कर
 हमें  कदम  उठाना  चाहिए  ।  मैं  इन  चन्द  शब्दों
 के  साथ  अपना  भाषण  समाप्त  करता  हूं  और
 आपका  अनुगृहीत  हूं  जो  आपने  मुझे  अपने
 विचार  प्रकट  करने  का  अवसर  दिया  ।

 Shri  Brahm  Prakash  (Outer  Delhi):
 Mr.  Speaker,  Sir,  we  are  grateful  to
 the  Vice-President  for  delivering  us
 this  Address,  The  Address  is  very
 short,  sweet  and  concise.  We  must
 congratulate  him,  but  it  lacks  some
 content.  Some  facts  have  been
 given—facts  about  development  and
 improvement—and  they  are  very  good
 We  are  very  proud  of  those  develop-
 ments.  But  we  are  not  in  the  fifties.
 We  are  in  the  sixties.  This  decade  of
 sixties  is  very  important  not  only  in
 the  history  of  India,  but  of  the  world.
 We  have  to  take  some  concrete  steps
 about  some  of  the  important  problems.

 The  most  important  problem  is  what
 the  Vice-President  himself  has  men-
 tioned  in  the  Address  about  a  demo-
 cratic  and  socialist  society,  Mention
 of  it  has  been  made  here.  We  have
 decided  about  our  objective  long  time
 back.  That  objective  is  very  well  put
 out  in  many  ways  in  our  Plans.  But
 unfortunately  we  are  not  marching
 towards  that  objective  as  quickly  as
 we  should.  There  are  achievements
 to  our  credit,  but  they  are  not  suffi-
 cient  to  take  our  country  to  the  socia-
 listic  goal.  Particularly  after  the
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 Bhuvaneswar  Congress,  we  would  have
 expected  Government  to  take  some
 concrete  steps.  But  those  concrete
 steps  are  not  mentioned  here.

 We  have  no  doubt  said  about  the
 frowth  of  the  economy  and  we  have
 accepted  that  the  growth  in  the  agri-
 cultural  sector  is  very  poor,  The
 growth  is  poor  because  we  have  neg-
 lected  that  sector.  We  have  tried,  no
 doubt,  in  our  words,  speeches  and
 many  formulations  that  the  agricul-
 tural  sector  is  our  prime  sector  and
 We  must  give  it  all  the  necessary
 finance  and  other  means  to  develop.
 But  we  have  not  taken  sufficient  steps.
 So,  the  agricultural  economy  is  very
 low.  We  have  not  been  able  to  en-
 thuse  the  agriculturists,  For  that,
 some  concrete  steps  are  very  neces-
 sary.  The  Government  has  to  provide
 the  necessary  finance,  the  necessary
 organisation  and  the  necessary  atmos-
 phere.  That  atmosphere  js  very
 necessary  and  that  particularly  per-
 tains  to  the  price  given  to  the  agricul-
 turists.  We  have  been  toying  with
 the  idea  of  fixing  the  price,  with  the
 result  that  we  have  not  been  able  to
 settle  that  question.  So,  the  agricul-
 turists  as  well  as  the  consumers  have
 suffered  in  this  developing  economy.

 In  a  very  halting  way,  we  have  said
 that  we  are  going  to  do  something
 about  prices.  But  the  time  has  come
 when  we  should  fix  the  prices  of  es-
 sential  agricultural  produce  as  early  as
 possible.  That  is  not  enough.  Concrete
 step  about  State-trading  will  have  to
 be  taken.  My  submission  is  that  while
 we  may  continue  building  up  our  eco-
 nomy  on  the  basis  of  a  mixed  economy
 in  the  agricutural  field  as  well  as  in
 the  industrial  field,  it  is  important  to
 control  the  produce.  The  State  as  a
 whole  should  cater  and  take  over
 completely  the  distribution  of  the  com-
 modities  essential  to  the  community
 produced  in  the  agricultural  and  in-
 dustrial  fields)  The  State  should  also
 take  over  the  essential  commodities
 which  are  needed  for  the  development.
 Then,  they  should  take  over  the  distri-
 bution  of  those  commodities,
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 There  should  be  8  limit  to  profits.  In

 the  case  of  many  commodities,  the  pro-
 fits  today  are  20,  50,  100.  500  or  even
 000  per  cent.  Such  fabulous  profits
 are  being  charged  at  the  cost  of  the
 community  in  many  ways.  If  we  want
 to  build  up  a  socialist  society,  such  a
 limit  on  profits  is  very  necessary.  The
 profits  realised  as  8  result  of  invest-
 ment  made  at  great  sacrifice  are  going
 into  the  pockets  of  a  few  people,  who
 are  becoming  richer  and  richer.  with
 the  result  that  the  poor  are  becoming
 poorer.  So,  these  steps  are  very  nece-
 ssary,

 We  talk  of  cooperative  sector  and  we
 think  it  is  an  important  factor  in  the
 building  of  a  socialist  society.  But
 what  is  the  position?  The  money
 provided  for  the  cooperative  sector  is
 being  diverted  to  other  sectors,  We
 are  trying  to  divert  attention  from  the
 cooperatives  to  other  types  of  organi-
 sations.  Sometime  the  State  is  being
 brought  in  to  compete  with  the  coope-
 rative  organisation,  So  the  poor  co-
 operatives  have  to  compete  with  the
 private  sector  as  well  as  the  State
 sector.  I  can  understand  their  com-
 peting  with  the  State  Sector.  I  want
 that  the  State  sector  should  grow.  But
 there  must  be  a  bifurcation,  there
 must  be  clear-cut  limits  of  these  sec-
 tors  in  any  particular  field.  Now  the
 State  Sector,  the  private  sector  and
 the  co-operative  sector  are  competing
 with  one  another  with  the  result  that
 there  is  a  lot  of  confusion  and  diffi-
 culties  for  the  people,  Therefore,  we
 have  to  take  a  strong  policy  decision  in
 this  respect  and  work  for  a_  strong
 socialist  economy  to  which’  we  are
 committed.

 3.00  hrs.

 We  have  been  told  about  corruption
 and  about  the  Vigilance  Commission.
 It  is  very  good.  Corruption  shouid  be
 ended  and  there  should  be  more  and
 more  vigilance  about  it,  We  some-
 times  accuse  the  people  at  the  lower
 level,  but  we  forget  that  there  is  cor-
 ruption  at  the  higher  level  also.  No
 doubt,  it  is  of  a  different  character,
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 but  that  is  also  corruption.  I  would
 urge  upon  the  Home  Minister,  I  would
 urge  upon  the  Government,  to  take  at
 least  two  steps  besides  what  they  have
 themselvec  suggested,  Jrirstly,  the
 important  public  men  including  all
 ministers  and  important  people  be-
 longing  to  all  parties,  should  refuse
 tme  hospitality  of  the  private  business.
 They  should  take  a  vow  that  they
 would  not  take  the  hospitality  of  this
 class,  Secondly,  they  should  pass  an
 order  that  no  official  of  the  Govern-
 ment  of  India  will  be  allowed  to  join
 a  private  firm.  A  substantial  amount
 of  corruption  is  flowing  from  this
 source.  Important  people  who  are
 in  charge  of  taking  policy  decisions
 and  discharging  heavy  responsibilities
 at  the  highest  placé  of  the  Govern-
 ment  enjoy  without  any  compunction
 the  hospitality  of  the  big  business.
 These  very  officers  after  retirement  go
 and  join  big  firms  on  fat  salaries.
 This  is  gq  major  source  of  corruption
 and  that  is  corrupting  the  whole  struc-
 ture  of  our  society.  Go  and  see  what
 is  happening  in  big  cities.  See  what
 is  happening  in  the  hotels  and  big
 restaurants  of  Delhi,

 Shri  Bade  (Khargone):  They  say:
 “Physician,!  Heal  thyself’.  Even  in
 co-operatives  there  is  profiteering.

 Shri  Brahm  Prakash:  You  must
 know  that  a  co-operative  is  not  a  place
 for  profiteering  but  a  place  to  give
 service.

 Another  important  question  is  the
 question  of  Kashmir.  Kashmir  jis  a
 very  important  factor  in  our  life.  We
 have  I  think,  delayed  very  much  the
 question  of  its  complete  accession.
 Kashmir  should  be  0  a  par  with  the
 other  States  in  India.  That  position
 should  be  brought  about  as  early  as
 possible.  After  that,  the  necessary
 administrative  and  other  steps  should
 be  taken  so  that  confidence  is  restored
 in  the  minds  of  the  people.  Now  there
 is  a  doubt  in  all  quarters,  in  all  cir-
 cles—we  may  not  speak  about  it—
 that  there  is  something  wrong  in  the
 adminstration.  The  question  of
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 Sheikh  Abdullah  was  raised.  He  is
 charged  with  certain  crimes,  I  would
 submit  that  he  shouid  be  tried  not  in
 Kashmir  but  in  any  other  State  in
 India.  That  will  give  a  sort  of  con-
 fidence  to  all  concerned.

 Now  I  come  to  another  important
 aspect—in  a  way  that  is  somewhat
 personal—and  that  is  about*Delhi,  I
 am  sorry  to  note  that  in  the  Presi-
 dent’s  Address  nothing  has  been  said
 about  Delhi.  What  the  Government
 of  India  is  going  to  do  about  this  un-
 fortunate  part  of  India  which  happens
 to  be  the  capital  of  India.  About  2.6
 million  people  live  here  and  they  are
 going  to  be  5  million  in  the  next  20
 years.  The  problems  of  Delhi  are
 growing  and  the  Government  is  giving
 no  attention  to  them.  It  is  a  matter  of
 congratulation,  no  doubt,  that  the
 Government  of  India  courageously
 came  forward  and  corrected  some  of
 the  mistakes  committed  either  in  the
 States  Reorganisation  Commission  Re-
 port  or  were  a  result  of  the  States  Re-
 organisation  Commission..  One  of  the
 mistakes  corrected  was  that  they  res-
 tored  the  status  of  Part  C  States  to  the
 Union  Territories.  But  Delhi  has  been
 neglected,  The  Prime  Minister  and
 the  Home  Minister,  when  the  Bill
 about  the  Union  Territories  was  under
 discussion,  promised  here  that  the  ad-
 ministration  of  Delhi  is  under  the  con-
 sideration  of  the  Government  of  India
 and  it  will  receive  a  special  treatment.
 What  special  treatment  is  it  receiving?
 There  is  no  conscience  in  the  Delhi
 Administration.  There  is  no  soul  in
 the  public  life  of  the  Delhi.  There  Is
 no  one  who  can  answer  about  the
 Delhi  Affairs.  whether  it  be  the  cor-
 poration  or  whether  it  be  the  Delhi
 Administration.  We  talk  of  shortages
 of  power,  break-down  of  water  supply
 and  all  that.  All  these  departments,
 throughout  themselves,  have  been  with
 the  Government  of  india.  I  may  tell
 you  another  fact.  Bctween  7952  and
 955  when  Delhi  was  having  8  res-
 ponsible  government.  we  brought  to
 the  notice  of  the  Government  of  India
 about  these  essential  supplies.  The
 State  Government  sent  proposals  for
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 -increased  supply  of  water  and  electri-
 city.  They  did  not  listen.  The  State
 Government  warned  ६५४९  Government
 of  India  at  that  time  that  if  they  did
 not  listen  they  will  have  to  face  a
 crisis.  The  Government  of  India  only
 woke  up  when  the  crisis  actually  came
 and  they  did  not  hear  the  advice
 given  by  the  popular  representatives
 of  Delhi

 What  is  the  offer  today?  It  is
 neither  here  nor  there.  The  corpo-
 ration  has  failed  in  its  objective,  in  its
 work.  There  is  no  one  responsible.
 The  Mayor  is  a  decorative  figure.
 The  Chairmen  of  the  Standing  Com-
 mittees  are  there  only  to  tender  ad-
 vice  and  they  have  no  authority  to
 question,  There  is  no  co-ordination
 between  the  corporation  and  the  Delhi
 Administration,  There  is  no  co-ordi-
 nation  between  the  corporation,  the
 Delhi  Administration  and  the  Govern-
 ment  of  India’  The  state  of  affairs  is
 very  bad.  The  Government  of  India
 should  as  early  as  possible  decide  about
 the  political  future  of  this  unfortunate
 Delhi.  Whatever  proposals  have
 been  given  by  the  Government  of
 India  to  the  representatives  of  Delhi.
 they  are  such  as  would  clearly  show
 that  they  are  not  prepared  to  part
 with  power.  They  are  not  prepared  to
 part  with  higher  seondary  education;
 they  are  not  prepared  to  part  with
 health.  The  milk  scheme  on  a  bigger
 scale  than  what  is  done  in  Delhi  is
 controlled  by  a  co-operative  society  in
 Ahmedabad.  The  people  of  Delhi  are
 considered  incompetent  to  shoulder
 the  responsibility  of  the  Delhi  Milk
 Scheme.  The  New  Delhi  Municipal
 Committee  js  a  nominated  body.  All
 these  things  have  led  to  a  great  state
 of  confusion.  I  thought  that  the
 President  would  mention  this  fact  of
 Delhi  in  his  Address,  I  hope  the
 Government  of  India  will  do  something
 about  it,  because  it  is  pending  for  a
 very  long  time.  There  is  a  limit  to  our
 patience.  We.have  been  waiting  for
 the  last  eight  years  and  we  have  not
 been  honoured  with  even  a_  small
 mercy  from  the  Government  of  India.
 We  are  being  treated  or  neglected  like
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 Pariyas  or  down-trodden  people.
 With  these  words,  I  thank  you,  Sir,
 for  giving  me  an  opportunity  to  parti-
 cipate  in  this  disussion,

 डा०  राम  मनोहर  लोहिया  (फरूखाबाद  )  ¢

 हिन्दुस्तान  की  गाड़ी  बेतहाशा  बढ़ती  जा  रही
 है  किसी  गड्ढे  की  तरफ  या  किसी  चट्टान  के
 चकनाचूर  होने  ।  इस  गाड़ी  को  चलाने  की  जिन
 पर  जिम्मेदारी  है  उन्होंने  इसे  चलाना  छोड़
 दिया  है,  गाड़ी  अपने  आप  जहां  तहां  बढ़ती
 चली  जा  रहो  है।  में  भो  इसे  गाड़ी  में  बढा
 हूं  ।  यह  जो  बेतहाशा  बढ़ती  बनी
 जा  रही  है,  इसके  बारे  में  मैं  सिर्फ  एक  ही  काम
 कर  सकता  हूं  कि  'चिल्लाने  और  कहूं  कि  रोको।
 नगर  मेरी  आवाज़  और  ज्यादा  तेज़  नहीं  होती
 तो  कम  से  कम  माननीय  सदस्य  इस  बात  को
 मेरे  दिल  की,  मेरी  आत्मा  की  पुकार  समझें
 कि  मैं  चिल्लाना  चाहता  हूं  औऔरौर  कहना  चाहता
 हूं  कि  इस  गाड़ी  को  रोको,  रोको  इसको,
 यह  चकनाचूर  होने  जा  रही  है  t

 अभी  दुबे  जी  जो  करनाटक  से  आते  हैं
 कौर  जिनकी  मैं  तारीफ  करना  चाहता  हूं  कि
 वह  यहां  अग्रेज़ी  में  नहीं  बोले,  उन्होंने  कहा  कि
 मैं  इस  सरकार  को  मजबूत  बनाना  चाहता  हूं
 किसी  मामले  में  ।  मैंने  कभी  ऐसा  अरमान  नहीं
 रखा  ।  मैं  इस  सरकार  को  हटाना  चाहता  हूं
 क्योंकि  मैं  जानता  हुं  कि  यह  सरकार  कभी
 किसी  मामले  में  मजबूत  हो  ही  नहीं  सकती
 है।  उन्होंने  यह  भी  कहा  कि  मैं  काश्मीर  किसी
 को  दे  देना  चाहता  हूं  ।  इसके  बारे  में  सफाई
 हो  जानी  चाहिये  ।  नगर  हिन्दुस्तान  और
 पाकिस्तान  का  मामला  ऐसा  ही  चलता  रहा
 जैसा  आज  है  तो  काश्मीर  क्या  हिन्दुस्तान  की
 एक  इंच  ज़मीन  भी  मैं  किसी  को  नहीं  देना
 चाहता,  न  पाकिस्तान  को  और  न  ही  चीन  को  ।
 लेकिन  अगर  हिन्दुस्तान  और  पाकिस्तान
 का  महासंघ  बन  सकता  है  तो  फिर  काश्मीर
 क्या  किसी  भी  मामले  पर  मैं  बातचीत  करने
 के  लिए  तैयार  हो  जाऊंगा  ।  इसका  कारण
 यह  है  कि  मैं  पाकिस्तान  और  चीन  में  फके
 करता  हूं,  पाकिस्तान  की  सरकार  और  चीन
 की  सरकार  में  नहीं  ।  कभी  कभी  तबीयत
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 आती  है  कि  हिन्दुस्तान  की  सरकार  को  भी
 उसी  मण्डली  में  जोड़  दूं।  लेकिन  मैं  पाकि-
 स्तान  के  लोगों  में  और  चीन  के  लोगों  में  फर्क
 करता  हुं  nr  पाकिस्तान  के  लोग  और  हिन्दुस्तान
 के  लोग  अभी  दस  पन्द्रह  बरस  पहले  तक  एक
 देश  में  थे  और  मेरा  अरमान  है  कि  जल्दी  ही
 वे  फिर  से  एक  देश  में  नहीं  तो  कम  से  कम  एक
 महासंघ  में  हो  जायें  ।  इसलिए  दोनों  के  बारे  में
 में  कुछ  थोड़ा  वहुत  अलग  ढंग  से  जरूर  सोचूंगी  |

 अब  मैं  इन  बातों  को  अलग  रख  देता  हूं  ।
 वैसे  तबीयत  आती  है  कि  दुबे  जी  के  बारे  में
 और  कुछ  भी  कहूं  ।  लेकिन  इस  भाषण  ने
 साबित  किया  है  कि  यह  गाड़ी  चकनाचूर  होने
 के  लिए  आगे  बढ़ती  चली  जा  रही  है  और  खास
 तौर  से  बढ़ते  दामों  को  ले  कर  के  ।  क्या  कहते  हैं
 राष्ट्रपति  जी  इन  बढ़ते  हुए  दामों  के  बारे  में  ।
 उन्होंने  एक  बात  तो  यह  कही  कि  जब  तक
 पैदावार  खपत  के  अनुरूप  नहीं  होगी  तब  तक
 बढ़ते  दामों  की  दवा  नहीं  निकल  सकती।
 इस  वाक्य  को  जरा  गौर  करके  देखें  इस  का
 क्या  मतलब  होता  है  a  प्रधान  मंत्री  ने  खुद
 कहा  है  कि  हिन्दुस्तान  की  पैदावार  अगले
 पन्द्रह  बरस  तक  इस  लायक  नहीं  हो  सकता
 कि  हमारी  खपत  की  उससे  तुष्टि  हो  और
 जब  वह  पन्द्रह  बरस  कहते  हैं  तो  समझ  लेना
 च  हिए  कि  कम  से  क्रम  पांच  सौ  बरस  क्योंकि
 लिप्त  तेजी  से  वहू  कभी  तक  आगे  बढ़े  हैं  उससे
 कहां  जायेंगे,  इसका  हम  श्रन्दाज्धा  लगा  सकते
 हैं  ।  लेकिन  इस  भाषण  ने  अपने  आप  यह  माना
 है  कि  अगले  पन्द्रह  बरस  तक  हिन्दुस्तान  में
 बढ़ते  दामों  का  कोई  इलाज  नहीं  निकल
 सकता  क्योंकि  इसमें  कहा  गया  है  कि  पदावार
 जब  खपत  के  उपयुक्त  होगी  तभी  जा  कर
 दाम  का  असली  और  मुकम्मिल  इलाज  निकल
 सकेगा  |

 जो  वक्ती  इलाज  बताय।  है,  वह  क्या  है  ?
 एक  तो  बताया  है  कि  हम  अनाज  की  सस्ती
 दूकानें  खोलें  ।  कितना  बड़ा  रोग  और  कितना
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 छोटा  इलाज,  जैसे  ऊंट  के  मुंह  में  जीरा  या
 कहिये  कि  हाथी  को  बुखार  चढ़ा  हुआ  है  या
 उसके  पेट  में दर्द  है  और  हम  एक  छोटी  सी
 एस्पिरिन  की  गोली  दे  देना  चाहते  हैं.

 श्री  रघुनाथ  सिह
 होम्योपैथी  इलाज  v

 (वाराणसी  )  :

 डा०  राम  मनोहर  लोहिया  :  रघुनाथ
 सिंह  जी  ने  ठीक  बात  बताई  है  tv  ये  ऐसे  झायुवेंद
 हैं  जो  होम्योपैथी  कर  रहे  हैं  और  ऐसे  एलोपैथी
 हैं  जो  जाकर  कहीं  हिकमत  करने  लग  जायें
 जैसे  हकीम  लोग  जाकर  करते  हैं  क्योंकि  आप
 किसी  भी  पद्धति  को  साथ  जोड़ने  को  तैयार
 नहीं  हैं  कौर  इसी लिए  आप  इस  देश  को  बरबाद
 करते  चले  जा  रहे  हैं  ।

 आप  मेरे  इस  तर्क  को  समझें  कि  आ्रापके
 इस  भाषण  ने  इस  बात  को  कबूल  किया  है  कि
 हिन्दुस्तान  में  अगले  पन्द्रह  बरस  तक  बढ़ते
 दामों  का  कोई  इलाज  नहीं  और  हम  सस्ती
 दुकानें  खोलेंगे  ।  जानते  हो,  दाम  का  मामला
 क्या  है  ?  अनाज के  बारे  में  में  आपको  दिल्ली
 के  आज  के  जो  दाम  हैं,  उन्हीं  को  बताये  देता
 ह  |  जिस  वक्त  फाइल  कटी  थी  गेहूं  की  और
 तौर  इसरी  चीज़ों  की  श्र  जिसको  आज  छ:
 महीने  से  ऊपर  हो  गए  हैं,  उनके  मुकाबले  में
 दाम  आज  पचास  सैकड़ा  बढ़  गए  हैं।  यह  कोई
 दो,  तीन  या  चार  सकेगा  की  बात  नहीं  है
 पचास  सँकड़ा  की  बात  है  ।  जब  तक  नई  फसल
 आएगी  तब  तक  दाम  सौ  सैकड़ा  बढ़  जायेंगे,
 यह  भी  मैं  आपसे  कह  देखना  चाहता  हूं  |
 कोन  शिकार  होते  हैं  ?  एक  तरफ  आप  किसान
 को  लूटते  हैं  और  दूसरी  तरफ  आप  उपभोक्ता
 को  लूटते  हैं,  दोनों  की  लूट  जारी  है।  किस  के
 लिए  जारी  है  ?  कहीं  मुझ  को  कम्यूनिस्ट  न
 समझ  लें  कि  मैं  कह  दूं  कि  व्यापारियों  के  लिए
 लूट  जारी  है  रघुनाथ  सिंह  जी  आपकी  पार्टी
 के  लिए  और  व्यापारी  के  लिए  दोनों  के  लिए,
 कम्पनी  और  सरकार  दोनों  लूट  चला  रहे  हैं
 और  यह  दाम  से  बिल्कुल  साफ  ज़ाहिर  होता
 है  ।  इसका  इलाज  क्या  है,  इसको  श्राप  ढूंढने
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 की  कोशिश  करें  t  जो  कुछ  फसल  क े-वक्त
 अनाज  का  दाम  हो  अगली  फसल  आने  तक
 एक  आना  सेर  से  ज्यादा  दाम  बढ़ने  न  पायें  ।
 मैं  किसान  के  बारे  में  कुछ  नहीं  कहता  ।  मैं  उप-
 भोक्ता  के  बारे  में  कुछ  नहीं  कहता  ।  मैं  खाली
 एक  नियम  बताना  चाहता  हूं  जिससे  किसान
 भी  बचेगा,  उपभोक्ता  भी  बचेगा  और  साथ
 हदी  साथ  पैदावार  भी  बढ़ेगी  कि  दो  फसलों  के
 बीच  में  अनाज  के  दाम  में  एक  आना  सेर  से
 ज्यादा  उतार  चढ़ाव  नहीं  होना  चाहिये  ।
 जैसा  आजकल  है  इसको  आप  देखें,  तमाम
 साढ़े  सोलह  सैकड़ा  होते  हैं  ।

 अब  मैं  कारखाने  की  चीजों  के  दामों
 बारे  में  एक  बात  कह  दूं  ।  आज  कारखाने  की
 किसी  जरूरी  चीज़  को  बाजार  में  आप
 खरीदने  जायें  जिसे  आप  सौ  पैसे  की  खरीदते
 हैं,  उसमें  से  चालीस  पैसा  तो  लागत  खर्चा  है,
 तीस  पैसा  सरकारी  कर  है,  बीस  पैसा  कम्पनी
 का  मुना  गह  और  दस  पैसा  कि जूली  है  t
 यह  औसत  दाम  में  बता  रहा  हूं,  नियन्त्रण
 वाले  दाम  i  लेकिन  खुले  दामों  में  पैंतीस  पैसा
 लागत  है,  पच्चीस  पैसा  सरकारी  कर  है  पन्द्रह
 वैसा  करोड़पति  का  मुनाफा  है  और  पन्द्रह
 पैसा. ...

 श्री  बड़े  :  चन्दा  हे।

 डा०  राम  मनोहर  लोहिया  :  एक  नई
 बात  आप  ने  जोड़ी  ।  चोरबाजारी  और
 चन्दा  है  ।  इन  दोनों  का  चोली  दामन  का  संबंध
 है।  और  दस  पेसा  फिजूल  है  |  इस
 का  इलाज  आप  पढें  कि  किस  तरह  से
 कारखानों  में  बनी  जरूरी  चीज़ों  के  करों  के
 ऊपर  और  मुनाफे  के  ऊपर  लगाम  लगेगी,
 नियंत्रण  लगेगा  |  मैं  ने  कहा  है  ऊंट  के  मुंह
 में  जीरा  डाल  दिया  या  हाथी  को  एस्पिरिन  दे
 दी  इस  से  काम  चलने  वाला  नहीं  है  i  अ्रनाज  की
 सस्ती  दुकाने  खोल  दीं  इस  से  काम  नहीं
 चलेगा  |  आखिर  सब  होता  क्यों  है,  इस  को  मैं
 ने  बहुत  सोचने  की  कोशिश  की  है  7  कि  इस
 2080  (ai)  LS—6.
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 तरह  की  बड़ी  गलतियां  इस  सरकार  से  होता
 क्यों  हैं।  इस  का  सब  से  बड़ा  कारण  यह  हैं  कि
 नेता  हैं  लेकिन  नेतागिरी  इस  सरकार  ने  पिछले
 पन्द्रह  बरसों  में  बिल्कुल  नहीं  की  है।  और  उसर
 का  सब  से  बड़ा  कारण  यह  रहा  है  कि  इस
 सरकार  के  दिमाग  में  जो  समाज के  पुननिर्माण
 का  सिद्धान्त  रहा  है,  उस  को  एक  शब्द  में  मैं
 कहता  हूं  ।  वह  बधिया  किया  हुआ  खस्सी
 माक्संवाद  है  ।  माक्सवादी  में  क्रान्ति  की आग
 थी,  वह  नहीं  कहता  है  कि  मशीन  लगाओ रो,
 उद्योगीकरण  करो,  लेकिन  पहले  पूंजी पन्थ
 को  खत्म  कर  के  समाज  की  सम्पत्ति  में  ला
 कर  फिर  उद्योगीकरण  करो,  यह  उस  में  क्रान्ति
 की  आग  थी  ।  यह  न  समझ  लिया  जाये  कि  मैं
 माक्सवादी  को  पसन्द  करता  हूं  ।  लेकिन  उस  में
 क्रान्ति  की आग  थी  ।  लेकिन  वर्तमान  सरकार
 ने  मार्क्सवाद  को  बधिया  कर  के,  उस  कौ
 आग  को  बुझा  कर  के  खाली  रास्ता  अपनाया
 कि  कारखाने  लगा  लो,  उद्योगीकरण  कर  दो,
 हिन्दुस्तान  में  सब  क्रान्ति  हो  जाएगी  ।
 जो  भी  मसले  थे  सब  के  सब  आज  भी  उसे
 तरह  से  मौजूद  हैं  जिस  तरह  से  पन्द्रह  बरस  पहले
 थे।  किसी  चीज  के  ऊपर  नेताई  नहीं,  भाषा
 के  मसले  पर  नहीं,  जात  के  मसले  पर  नहीं  ।

 मैं ब्रागाहू  करता  हूं  कि  जात  के  सम्बन्ध  में
 भी  दंगे  होने  लग  गए  हैं  जिस  तरह  से  भाषा
 और  धर्म  के  सम्बन्ध  में  होते  थे  ।  लोगों  की  जानें
 जाने  लगी  हैं,  दो  दो  और  तीन  तीन  श्रादमी
 मर  चुके  हैं।  शायद  हम  लोगों  का  ध्यान  उस
 ओर  तब  जाएगा  जब  दो  सो  या  चार  सा  या
 पांच  सौ  आदमी  जात  को  ले  कर  जान  से  हाथ
 घो  बैठेंगे  अकाल  के  लिए  कोई  नेताई  नहीं  है,
 गरीबी  के  लिए  नहीं  है।  बढ़ते  दामों  के  लिए
 नहीं  है,  चीन  के  लिये  नहीं  ,  काश्मीर  के  लिए
 नहीं  है  कहीं  कोई  नेताई  नहीं  है  क्योंकि  सोचा
 यह  था  कि  उद्योगीकरण  कर  लो  |  केवल  एक
 चीज  में  नेताई  रही,  मशीनें  बनाने  में,  का रखाने
 लगाने  में,  उद्योगीकरण  देश  का  करने  में  शौर
 सोचा  यह  था  कि  एक  बार  अगर  देश  का  उद्योग-
 गीकरण  हो  जाए  तो  फिर  सब  चीजें  हल  हो
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 [sto  राम  मनोहर  लोहिया]
 जायेंगी  ।  उद्योगीकरण  हो  गया  तो  देश  की  दोलत
 बढ़ेगी,  लोगों  को  खाने  पीने  को  मिलेगा  तो
 भाषा  का  सवाल  भी  हल  होजाएगा,  अपने  आप
 जात  का  सवाल  भी  हल  हो  जाएगा  क्योंकि

 कुछ  किताबों  में  लिखा  हुआ  है  कि  जब  लोगों
 को  खाने  पीने  को  हो  जाता  है,  तो  वर्ग  मिलेंगे
 और  तब  जात  भी  मिट  जायेंगी  ।  इस  तरह  की

 कुछ  चीजें  पढ़ली  उस  से  नतीजा  निकला  कि
 हिन्दुस्तान  के  जितने  प्रश्न  हैं,  इन  सब  को  टाल
 दो,  खाली  उद्योगीकरण  कर  लो,  एक  बार
 उद्योगीकरण  हो  जाएगा  तो  सारे  प्रश्न  अपने
 आप  हल  हो  जायेंगे  ।  यह  बुनियादी  गलती
 रही  है  1  औद्योगीकरण  भी  नहीं  हुआ  क्योंकि
 जब  तक  आप  हिन्दुस्तान में  भाषा  जाति,
 भुखमरी,  अकाल,  गैर  बराबरी  वगैरह  के
 सवाल  अलग  अलग  हल  करने  की  कोशिश

 नहीं  करते  हैं  तव  तक  हिन्दुस्तान  में  किसी  भी
 तरह  पूरे  माने  में  उद्योगीकरण  नहीं  कर
 सकते  हैं  -  तो  यह  विशुद्ध  नेतागिरी  का
 सवाल  है  ।  मैं  कहना  चाहता  हूं  रघुनाथ  सिंह
 जी  से,  जो  वह  सरकार  में  शामिल  नहीं  हैं,
 कि  उन  की  पार्टी  नीति  विहीन  है,  नेतृत्व  विहीन
 है,  दिशा  विहीन  हे  i  मैं  श्री  दुबे  से  फिर  दर्ज
 करूंगा  कि  मैं  ने  यह  नहीं  कहा  कि  हिन्दुस्तान
 की  नाव  बुरे  हाथों  में  है,  उन  का  नेतृत्व  बुरा  ।
 श्री  प्रधान  मंत्री  जी  के  हाथ  में  हिंदुस्तान  की
 नाव  है  ही  नहीं  t  वह  बैठे  हए  हैं  लेकिन  पतवार  ह,
 न  नेता  है  कौर  न  कोई  नीति  हूँ  |  यह  नाव
 हर  हवा  के  झोंके  क ेसाथ  अपने  आप  बहती  चली
 जा  रही  है  ।  इस  लिये  हो  क्या  V

 एफ  माननोय  सदस्य  :  आप  के  दिमाग  में
 हे

 डा०  राम  मनोहर  लोहिया  :  मेरे  ही
 दिमाग  में  है  ।  आपके  दिमाग  से  बोलता  होता
 तो  यहां  आकर  न  बैठता,  शायद  आपके  सिर
 पर  बैठा  होता  ।  इस  लिये  मेरे  दिमाग  में  मान
 लो  ।  इस  लिये  एक  नतीजा  क्या  हुआ  है  t
 इस  देश  में  पिछले  पन्द्रह  वर्षों  में  सवाल
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 इकट्ठे  होते  चले  आ  रहे  हैं,  जवाब  किसी  चीज़
 का  नहीं  मिल  रहा  है  |  मुझे  माननीय  सदस्य
 लोग  एक  सवाल  केवल  बतला  दें  जिसको
 इस  सरकार  ने  पिछले  पन्द्रह  वर्षों  में  हल  किया
 हो  1  मैं  एक  दो  मिनट  के  लिये  रुक  जाता  हूं  ।
 है  कोई  ऐसा  सवाल  जिसको  आपने  हल  किया
 है

 एक  साधनों  सदस्य  :  आपका  समय
 बेकार  जायेगा  |

 डा०  राम  मनोहर  लोहिया  :  मेरा
 समय  बेकार  जायेगा  क्योंकि  आपके  पास  जवाब
 नहीं  है  -  यह  सरकार  सवाल  पूछने  की
 कलाकार  है,  जवाब  देना  उसको  नहीं  भ्राता  |
 यह  सरकार  मसले  उठाना  जानती  है,  उनको
 हल  करना  नहीं  जानती  ।  इस  सरकार  के
 पास  जितने  भी  मसले  पन्द्रह  वर्ष  से  पहले  थे,  सब
 के  सब  ठीक  उसी  तरह  से  मौजूद  हैं  ।  एक
 मसला  भी  हल  नहीं  हो  पाया  है  ।

 श्री  रामेइब्ररानन्द  (करनाल)  :  बढ़े
 हैं

 डा०  राम  मनोहर  लोहिया  :  बढ़े  हैं  i
 बिल्कुल  ठीक  कह  रहे  हैं  स्वामी  जी  ny  वे  बढ़े
 हैं  और  जो  पन्द्रह  वर्ष  पहले  थे  वे  ज्यों  के  त्यों
 मौजूद  हैं,  कोई  हल  नहीं  हो  पाये  हैं।  श्राप  जब
 यहां  से  बाहर  निकलियेगा  तो  शौर  आर  ढंग  से

 बोलियेगा  ।  मुझे  सब  मालूम  है  V  बधिया  किये  हुये
 माक्सवादी  और  रस्मी  माक्संबःद  का  मैं  एक  बड़ा
 झर्मनाक  नमूना  आपको  बतला  देता  हूं  ।  वह  सेना
 के  बारे  में  है।  सेना  ।  हिन्दुस्तान  के  राष्ट्रपति
 साहब  कहते  हैं  कि  साल  भर  में  बहुत  से  कदम
 उठाये  गये  जिससे  कि  हिन्दुस्तान  की  जमीन
 की  सेना  और  हवाई  जहाज  की  सेना  सुधरी
 कौन  से  कदम  उठाये  हैं  ।  आगे  चल  कर  वे
 कहते  हैं  कि  नौकरियों  की  जो  शर्तें  हैं  दे  सुधारी
 गई  हैं,  फिर  भाग  चल  कर  कहते  हैं  कि  पेंशनों
 फी  शर्तें  सुधारी  गई  हैं।  अगर  मैं  हिन्दुस्तान
 की  सेना  में  सिपाही  या  अफसर  होता  तो
 राज  हिन्दुस्तान  की  सरकार  को  लिखता  कि
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 यह  सही  है  कि  हिन्दुस्तान,  और  किसी  भी  देश,
 की  सेना  पेट  पर  चलती  है,  लेकिन  सिर्फ
 पेट  पर  नहीं  चलती  ।  वह  मन  पर  और  आत्मा
 पर  भी  चला  करती  है।  उस  भाषण  में  बतलाते
 हैं  कि  खाली  हमने  पेंशनों  सुधार  दी  हैं  इस-
 लिये  सेना  सुधर  गई  ।  कितना  बधिया  और
 खस्सी  किया  हुआ  माक्सवादी  यह  है  ।  मार्क्स-
 बाद  के  यह  माने  नहीं  हो  जाते  हैं  कि  आप
 बिल्कुल  निरर्थक,  निस्सार,  अथवा  को  लेकर
 चलें  कि  जरा  पेंशनों  सुधार  दीं  तो  सेना  सुधर
 जायेगी  ।  मैं  आपसे  जे  करना  चाहता
 हूं  कि  इस  दृष्टि  ने  हिन्दुस्तान  की  सेना  को
 इतना  बिगाड़।  है  जिस  का  ठिकाना  नहीं  है  |
 जरा  इस  पर  आप  गौर  करें  I

 पिछली  उवंसीअ्रम  की  हार  में  जो
 घटनाक्रम  हुआ  था  वह  खाली  मैं  आपको
 सुनाये  देता  हूं  जिससे  साबित  हो  कि  हिन्दु-
 स्तान  की  सेना  सुधारने  के  लिये  क्या  क्या
 कदम  उठाने  जरूरी  हैं  ।  बड़ा  रहस्य  था
 इस  हार  में  ।  एक  साजिश  सी  मालूम  पड़ती
 है  ।  १२  अक्तूबर  को  प्रधान  मंत्री  ने  बयान
 दिया  था  कि  चीनियों  को  बाहर  खदेड़ो  |
 १८,  १६  अक्तूबर  को  हिन्दुस्तान  की  सेना
 की  तरफ  से  मामूली  नोक  झोंक,  छेड़छाड़
 हुई,  शौर  चीनियों  की  तरफ  से  उलटी  थपेड़
 पड़ी  ।  फिर  २४  अक्तूबर  को  उस  वक्त  के
 जो  रक्षा  मंत्री  थे,  श्री  कृष्ण  मेनन,  उन्होंने
 अखबार  वालों  से  कहा  कि  चीनी  लोग  कहां
 तक  बढ़ेंगे,  इस  की  कोई  सीमा  नहीं  है
 उसके  साथ  और  कुछ  नहीं  जोड़ा  कि  हमारा
 इरादा  है  कि  उनसे  आखिर  तक  लड़ेंगे,  क्योंकि
 मैं  समझ  सकता  हूं  कि  कोई  भी  मंत्री  सच्चाई
 बोले,  अपने  देश  को  आगाह  करे  कि  दुश्मन  बड़ा
 मजबूत  है,  बागे  बढ़ता  चला  जा  रहा  है,
 लेकिन  अपना  संकल्प  भी  बतलाये  कि  वह  चाहे
 जितना  श्रागे  बढ़े,  हम  आखिर  तक  उससे
 लड़ेंगे  ।  ऐसा  कुछ  नहीं  हुआ  ।  उसमें  सिर्फ
 एक  बयान  था  कि  चीनी  कहां  तक  बढ़ते
 बदले  जायेंगे,  इस  का  कोई  श्रन्दाज  नहीं  ।
 फिर  एक  परिपत्र  भेजा  गया  इस  सरकार  की
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 तरफ  से,  उबे सी भरम  के  सर  सेनापति  जनरल
 कौल  को  कि  जब  कोई  जगह  गिरने  वाली  हर!
 तो  उसे  खाली  कर  दो  ।  उस  परिपत्र  का  मैंने
 यहां  दो  बार  जिक्र  किया  ।  एक  बार  किया
 तो  जवाब  गोल,  दूसरी  बार  रक्षा  मंत्री  ने  कहा
 कि  मुझे  पता  नहीं  कि  ऐसा  परिवहन  कौन  सा
 भेजा  गया  था  ।  यह  हालत  है  इस  सरकार
 की  ।  रक्षा  मंत्री  को  पता  नहीं  कि  कौन  सा
 परिपत्र  गया  आसन्न  पतन  ।  खाली
 कर  दो  उस  जगह  को  जो  गिरने  वाली  हो  ।
 इसका  नतीजा  क्या  हुआ  १५  से  १८  अक्टूबर
 तक  उल्टी  भगदड़  मची  थी।  हिन्दुस्तान
 की  सेना  ने  कहीं  पर  भी  कोई  असली  लड़ाई
 नहीं  की  t  सिर्फ  वालांग  में  डेढ़  दिन  लड़ाई
 की  ।  यह  मैंने  साबित  घटना  क्रम  बतलाया  ।

 जो  नाटक  उर्वसीश्रम  में  हुआ  उसके
 तीन  पात्र  थे  a  प्रधान  मंत्री  नेहरू,  उस  वक्त
 के  रक्षा  मंत्री  कृष्ण  मेनन  और  सर  सेनापति
 जनरल  कौल  ।  मैं  आज  बड़ी  गम्भीरता  के
 साथ  यहां  कहना  चाहता  हूं  कि  इस  घटना-
 क्रम  ने  साबित  किया  है  कि  इन  तीनों  में  से,
 तीनों  नायकों  में  से  कोई  एक,  या  कोई  भी
 दोनों  या  सब  तीनों  देशद्रोही  हैं,  इस  बारे  में
 अब  मेरे  दिमाग  में  कोई  शक  नहीं  रह  गया
 है  ।  कौन  है,  इसकी  जांच  होनी  चाहिये  v
 अभी  जो  हैन्ड सन  बुक्स  द्वारा  इसकी  जांच
 हुई  थी,  जिसकी  पूरी  पूरी  रपट  भी  नहीं  दी
 गई,  उससे  यह  सेना  सुधरने  वाली  नहीं  है  ।
 पूरी  जांच  करो  ।  सन्  १६४७  से  लेकर  अब
 तक  हिन्दुस्तान  की  सेना  के  साथ  कसि  तरह
 का  खिलवाड़  किया  गया  है  इसकी  जांच
 करो  ।

 मैं  सन्  १६४७  की  भी  .एक  घटना  बता
 देना  चाहता  हुं  ।  इस  प्रधान  मंत्री  ने  उस
 वक्त  के  हिन्दुस्तान  के  सर  सेनापतियों  से.
 जो  बाद  में  कोई  जनरल  राजेन्द्र  सिह  रहे  या
 जनरल  करियप्पा  रहे  या  जनरल  नाथू  सिंह
 रहे,  सब  से  गुप्त  मुलाकात  करनी  चाही  t
 उस  वक्त  यहां  अंग्रेज  लोग  राजा  थे  ।
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 [sto  राम  मनोहर  लोहिया]
 किसके  जरिये  उन्होंने  यह  सब  मुलाकातें
 करवाईं  ।  मैं  नाम  वतन'  दूंगा,  इससे  आप
 समझ  जायेंगे  कि  हिन्दुस्तान  कितना  सड़ा
 हुआ  है  ।  तब  वह  साहब  करनेल  थे  कर्नल
 कौल  ।  गलत  मत  समानता  !  यह  मत
 समझना  कि  मैं  नेहरू  साहब  को  खाली  गन्दा
 कह  रहा  हूं  a  कोई  भी  आदमी  वहां  बैठा  होता
 उसको  कहा  जाता  |  हिन्दुस्तान  की  सड़ी  हुईं
 हालत  को  देखिये  |  पन्द्रह  सौ  वर्ष  का  रोग  है।
 इस  गंदी  पर  एक  मजबूत  आदमी  होना  चाहिये,
 जो  अपनी  जाति,  अपने  कुटुम्ब,  अपनी  बिरा-
 दरी  की  अवहेलना  करके  हिन्दुस्तान  के  हित  में
 जो  जरूरी  हो,  उस  काम  को  करे  ।  जो  कुछ
 मैंने  कहा  वह  इस  लिये  नहीं  कहा  कि  मैं  नेहरू
 साहब  की  कोई  गातो  निकालना  चाहता  हूं  ।
 हिन्दुस्तान  और  पाकिस्तान  के  मामले  में
 कश्मीर  धुरी  बनता  है,या  बंगाल  धुरी  बनता
 है,  या  लंका  में  जो  तमिल  लोग  हैं  वे  धुरी
 बनते  हैं,  इसका  फैसला  इससे  नहीं  होना
 चाहिये  कि  कौन  किस  जगह  से  आया  ६है,
 लेकिन  ऐसा  होता  रह  है।  आज  हम  हिन्दु-
 स्तान  के  नहीं  हैं  -  मैं  ग्रसने  दिल  की  यह  चाह
 बतलाना  चाहता  हूं  कि  हम  अपने  प्रदेश
 के  न  हो  कर  हिन्दुस्तान  के  हों  1

 उपाध्यक्ष  महोदय
 समाप्त  हो  गया  है  ।

 :  अब  आपका  समय

 डा०  राम  मनोहर  लोहिया  :  मैं  आपसे
 अर्ज़  करना  चाहता  हूं  कि  बैसे  भी  आपने
 एक  दिन  की  बहस  में  सुबह  को  आध  घंटा
 दिया  था  हालांकि  मुझे  कुछ  कम  मिला  था,
 और  यह  चार  दिन  की  बहस  है  ।  चार  दिन
 को  बहस  में  मुझे  कुछ  बातें  तो  कहने  दीजिये  ।
 अभी  मैं  अपनी  बात  आधी  भी  नहीं  कह  पाया
 ह

 उपाध्यक्ष  महोदय  :  आपकी  बातों  के
 लिये  २०  मिनट  का  समय  था  ।  आप  पांच
 मिनट  और  ले  लीजिये  और  समाप्त  कीजिये  ।
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 st  रामसेवक  यादव  (बाराबंकी)  :

 अभी  कुल  १७  या  १८  मिनट  हुए  हैं  ।

 उपाध्यक्ष  महोदय  :  सब  पार्टियों  का
 समय  बांट  दिया  गया  है  ।

 डा०  राम  मनोहर  लोहिया  :  लेकिन
 जरा  इस  बात  पर्तो  ध्यान  दोजिये  कि  अभी

 वक्त  पूरा  नहीं  हुआ

 उपाध्यक्ष  महोदय  :  आप  पांच  मिनट
 ले  लीजिये  1

 डा०  राम  मनोहर  लोहिया  :  मैं  वैसे
 तो  देशद्रोही  को  इतना  खतरनाक  नहीं  मानता  ।
 जयचन्द  भी  देशद्रोही  था  और  मेरी  भी  देश-
 द्रोही  थी ।  एक  ने  परदेशी  गजनी  को

 बुलाया  था  और  दूसरे  ने  परदेशी  फिलिप
 को  बुलाया  था  1  फर्क  था  जनता
 में।  हिन्दुस्तान  की  जनता  ने  जय-
 चन्द  का  कुछ  भी  नहीं  बिगाड़ा,  लेकिन

 मेरी  की  जनता  ने  मेरी  को  गिरफ्तार  कर

 लिया  ।  मैं  बुनियादी  बात  कहना  चाहता  हू
 कि  हिन्दुस्तान  की  जनता  उदासीन  है,
 इसलिये  सारी  दिक्कतें  हमारे  सामने
 आती  हैं  ।

 आर  कहीं  कोई  चीज़  इस  अभिभाषण
 में  नजर  नहीं  जाती  ।  मैं  सरकारी  लोगों  से
 इतना  नहीं  कहना  चाहूंगा,  मैं  अपने  ही
 लोगों  से  कहना  चाहूंगा  जो  विरोधी  हैं  ।

 हिन्दुस्तान  के  मज  को  हम  समझने  की  कोशिश
 करें  ।  गड़बड़  नहीं  हो  रही  है,  विद्रोह  नहीं
 हो  रहा  है,  बलवा  नहीं  हो  रहा  है  ।  जब  तक
 साढ़े  ४३  करोड़  लोग  बलवा  करके  नहीं
 जाग  पायेंगे  तब  तक  हम  भ्र पनी  सेना  को
 नहीं  सुधार  सकते,  दुश्मन  का  मुकाबला
 नहीं  कर  सकते,  क्योंकि  जों  जनता  अपने
 अन्दरूनी  जालिम  से  लड़ना  नहीं  जानती  वह
 विदेशी  हमलावर  के  सामने  टिक  नहीं  सकती

 यह  एक  बुनियादी  बात  है  ।  पिछले  १५००
 बरस  का  हिन्दुस्तान  का  इतिहास  यह  बतलाता
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 है  कि  हम  ने  अपने  अन्दरूनी  जालिम से  लड़ना
 नहीं  सीखा  ।

 अ्रस्थिरंता  की  बात  होती  है,  तो  कह  दिया
 जाता  है  कि  इस  सरकार  ने  देश  को  स्थिरता
 दी,  और  सब  देश  तो  बदलते  जा  रहे  हैं,  वहां
 तो  बड़ी  तोड़  फोड़  होती  है  ।  कभी  बरमा,
 कभी  तुर्की  ओर  कभी  जापान  वगैरह  के
 नाम  ले  दिए  जाते  हैं  ।  मैं  तो  यह  ग्र स्थिरता
 ओर  यह  गड़बड़  पसन्द  करता  हूं  क्योंकि  इस
 गड़बड़  में  घ  मुर्दों  मे ंजान  आया  करती

 है  ।  लेकिन  मैं  तो  एक  और  गड़बड़  की  तरफ
 आपका  ध्यान  खींचना  चाहता  हूं  T

 आज  दिल्ली  की  सरकार  में  स्थिरता
 नहीं  है,  हालांकि  उस  बात  को  अब  मैं  कहना
 नहीं  चाहता,  बड़ी  भारी  अस्थिरता  श्र
 गयी  है,  इसी  तरह  से  जैसेकि  पुराने  जमाने
 में  जब  कोई  पुराना  मुगल  बीमार  पड़ता  था
 और  उसके  अन्तिम  दिन  आ  जाया  करते  थे
 तो  उसके  सूबेदार  लोग  जगह  के  लिए  आपस
 में  लड़ने  लगते  थे  ।  लेकिन  मान  लो  कि  दिल्ली
 सरकार  में  स्थिरता  है  ।  लेकिन  बाकी  प्रदेशीय
 सरकारों  को  देखिए  a  एक  अस्थिरता  तब
 होती  है  जब  एक  ओर  सरकार  और  दूसरी
 शोर  विरोधी  लोग  सम  शक्ति  के  होते  हैं
 और  गड़बड़  रहती  है  ।  वह  अच्छी  है  ।  उसमें

 रकार  तनती  है,  अच्छा  काम  करती  है,
 नीति  और  सुधार  करती  है  ।  लेकिन  जब
 सरक।री  दल  इतना  बड़ा  हो  जाता  है,  मोटा
 हो  जाता  है,  कि  उसके  लोग  आपस  में  लड़ने
 लगते  हैं,  गट  बन  जाते  हैं,  एक  गुट  दूसरे  गुट
 की  टांग  खींचने  की  कोशिश  करता  है  जैसाकि
 आज  बिहार  में  हो  रहा  है,  उत्तर  प्रदेश  में  हो
 रहा  है,  केरल  में  हो  रहा  है,  और  जैसा कि
 कभी  बंगाल  में  और  दूसरी  जगहों  पर  हो
 रहा  था,  तो  उसका  नतीजा  होता  है  कि
 सरकार  अस्थिर  बन  जाती  है,  और  फिर
 लोग  देश  का  भला  करने  के  बजाय  कोशिश
 करते  रहते  हैं  भ्रपने  सदस्यों  को,  अपने
 एम०  एल०  ए०  और  शौर  एम०  पीठ  को
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 खुश  करने  की,  और  वह  खुश  रहते  हैं  खाली
 लालच  से,  खाली  आतंक  से,  एक  दूसरे  की
 भलाई  कर  के  कोटा  और  परमिट  दे  कर  ।
 तो  मैं  कहना  चाहता  हूं  कि  प्रदेशीय  सरकारों
 में  एक  विस्फोटक  अस्थिरता  आ  गयी  है  ny

 और  इसी  बात  को  आगे  बढ़ाया  जाए,
 तो  यहां  केन्द्रीय  निगरानी  कमीशन  की  चर्चा
 हुई  है  जिसके  जरिए  कहा  जाता  है  कि  भ्रष्टा-
 चार  को  खत्म  कर  दिया  जायगा  ।  यहां  इस
 समय  वित्त  मंत्री  नहीं  हैं,  गृह  मंत्री  हैं,  लेकिन
 अभी  मैं  उनकी  बात  को  छोड़ता  हं  ।  मैं  सिर्फ
 प्रधान  मंत्री  की  बात  कहूंगा  ।  मैं  केन्द्रीय
 निगरानी  कमीशन  से  चाहता  हूं  कि  वह
 प्रधान  मंत्री  के  अनुदान,  उनके  कोष  और
 उनके  ट्रस्ट  या  निधि,  इन  की  जांच  करे  ।
 अगर  वह  ऐसा  करती  है  तो  मैं  समझूंगा.  कि
 केन्द्रीय  निगरानी  कमीशन  देश  के  भष्टाचार
 को  खत्म  करने  का  इरादा  रखती  है,  वरना  मैं
 कहूंगा  कि  छोटे  लोगों  को  इधर  उधर  पकड़
 कर  मुकदमा  चलायेगी,  और  वह  भी  नहीं
 चला  पाती  और  उसमें  भी  मामला  बिगड़
 जाता  है

 मैं  यहां  एक  दृष्टांत  आप  के  सामने
 रखना  चाहता  हूं  ।  कुछ  दिन  पहले  प्रधान  मंत्री
 को  पंजाब  में  सोने  से  तोला  गया  ।  यह  समा-
 चार  अखबारों  में  निकला  था  कि  यह  पैसा
 जनता  ने  चन्दे  से  दिया  था  ।  लेकिन  अब
 पंजाब  के  सरकारी  नौकरों  के  हलफनामों  से
 पता  चलता  है  कि  यह  पैसा  चन्दे  से  इकट्ठा
 नहीं  हुआ  ।  करीब  ७०  सेर  सोना  दिया  गया
 था,  मुझे  ठीक  नहीं  मालूम,  लेकिन  जो  भी
 दिया  गया  उसमें  एक  दो  सेर  को  छोड़  कर
 बाकी  उस  युद्ध  कोष  में  से  दिया  गया  था
 जोकि  जनता  ने  दिया  था  ।  उसमें  से  ले  कर
 हजरत  को  सोने  से  तोल  दिया  गया  और
 जनता  को  इस  फरेब  में  डाला  गया  कि  जनता
 ने  मुहब्बत  की  वजह  से  प्रधान  मंत्री  को  सोने
 से  तोला,  लेकिन  सरकारी  खजाने  से  सोना
 निकाल  कर  उन  को  उससे  तोल  दिया  जाता
 =!
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 [डा०  राम  मनोहर  लोहिया]
 कई  बार  लोग  कहते  हैं  कि  मैं  उनकी

 बीमारी  में  ऐसी  बातें  करता  हूं  ।  यहां  बहुत
 सी  चर्चा  को  गयी।  यह  भी  कहा  गया  कि  उन
 की  नेता  बड़ी  अच्छी  चलती  है  1  मैं  खाली  झप
 को  याद  दिलाऊं  ।  जब  मैंने  चीनी  नेताओं  की
 उड़ान  का  सवाल  उठाया  था  और  कई  रास्ते
 बताए  थे  उस  वक्त  प्रधान  मंत्री  बीमार  नहीं
 थे,  यह  मान  के  चलना  चाहिए  कि  उनका
 दिमाग  सही  था  ।  तब  उन्होंने  क्या  जवाब
 दिया  ?  आप  उसे  पढ़  सकते  हैं,  वह  लिखा  हुआ
 है  ।  उन्होंने  कहा,  “नक्शे  पर  कोई  दूसरा
 रास्ता  सीधा  हों  सकता  है”  ।  फिर  कहा,
 “मगर  उस  रास्ते  में  चक्कर  होगा”  ।  फिर
 कहा,  हो  सकता  है  चक्कर  सीधा  हो”  ।  तो

 यह  उनका  जवाब  था  दो  तीन  महीने  पहले।
 शर  शब  जब  कि  उन  की  बीमारी
 की  हालत  है,  शरीर  की  और  मन  की
 तो  क्या  हम  उम्मीद  करें  कि  इस
 दिशाहीन,  नेतृत्व  विहीन  सरकार  को  एक
 बीमार  प्रधान  मंत्री  के  रहते  हुए  कोई  दिशा
 मिल  सकती  है  ।

 शौर  बीमारी  की  हालत  में  होता  क्या
 है  ?  हमने  यह  भी  सुना  है  कि  |

 महामृत्युंजय
 का  जाप  करवाया  जाता  है,  ज्योतिषी  लोगों
 से  सलाह  ली  जाती  है  क्योंकि  शब  तो  यह
 सवाल  आ  गया  है  कि  आगे  प्रधान  मंत्री  कौन
 बनेगा  ।  हर  एक  के  अपने  अलग  अलग
 ज्योतिषी  हैं  जो  उन  को  सलाह  दिया
 करते  हैं  ।  मैं  इस  से  एक  नतीजा  निकालना
 चाहता  हूं  ।  यह  अन्ध  विश्वास  है  ।  यह
 धर्म  को  बिल्कुल  बिगाड़  देने  की  कोशिश  है  ।
 मैं  कहना  चाहता  हूं  कि  इस  महामृत्युंजय
 के  फॉर  आदि  का  नतीजा  यह  है  कि  धर्म
 बिल्कुल  बिगड़  जायेगा  और  उसका  सत्या-
 नाश  हो  जायगा  ।  क्या  ऐसे  देश  में  विज्ञान
 बढ़  सकता  है  ?  विज्ञान  का  यहां  जिक्र  किया
 गया,  एटामिक  प्लांट  का  जिक्र  किया  गया  ।
 क्या  हुआ  ?
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 एक  माननीय  सदस्य  :  आप  भी  तो
 ज्योतिषी  हैं  ।

 डा०  राम  मनोहर  लोहिया  :  मैं  ज्योतिषी
 हूं  लेकिन  मैं  आप  लोगों  की  तरह  पंचांग  के
 नक्षत्र  नहीं  देखता,  मैं  तो  आपके  चरित्र  के
 नक्षत्र  देखता  हूं  ।

 उपाध्यक्ष  महोदय
 कीजिए  ।

 डा०  राम  मनोहर  लोहिया  :  मैं  विज्ञान
 के  बारे  में  कहना  चाहता  हूं  ।  इस  अभि-
 भाषण  में  विज्ञान  का  जिक्र  किया  गया  है  t
 मुझ  कोई  बताए  कि  पिछले  १५  बरस  में
 हिन्दुस्तान  में  वैज्ञानिकों  ने  कोई  भी  बड़ी
 बात:  की  है,  कोई  नई  चीज  निकाली  है,  कोई
 आविष्कार  किया  है  ?  किसी  सिद्धान्त  को
 बनाया  है  ?  इतना  ज्यादा  खर्च  हुआ  है  V  तो
 पहले  इसमें  एक  गलती  हुई  |  वैज्ञानिक  तभी
 खोज  करता  है  जब  उसके  पास  सोच  हो  ।
 लेकिन  जब  एक  तरफ  महामृत्युंजय  का  जाप
 होता  हो  तो  वैज्ञानिक  को  क्या  सोच  हो
 सकता  है  ।  ये  दोनों  चीजें  साथ  साथ  नहीं
 चल  सकतीं  ।  या  तो  पंचांग  को  देख  लो,  या
 फिर  दुनिया  का  अध्ययन  करो,  तारों  का
 अध्ययन  करो,  फिर  कुछ  सिद्धान्त  निकालो,
 कुछ  नियम  निकायों,  दुनिया  को  देखो  ।
 यह  अलग  है,  इस  का  ईश्वर  से  कोई  मतलब
 नहीं  v

 *  अब  आप  खत्म

 उपाध्यक्ष  महोदय  :  डाक्टर  साहब,
 आपने  आधा  घंटा  ले  लिया  है,  अब  खत्म
 कीजिए  ।

 डा०  राम  मनोहर  लोहिया  :  मैं  पांच
 मिनट  में  खत्म  करता  हूं,  अगर॒न॒  करूं
 तो  आप  मुझ  रोक  दीजिए  गा  t

 मैं  वैज्ञानिकों  के  बारे  में  एक  और  चीज
 कहना  चाहता  हूं  ।  दूसरे  देशों  में  जो  क्रम
 रहा  है  उसको  यहां  उलट  दिया  गया  है  ।
 दुनिया  के  दूसरे  देशों  में,  यूरोप  में  और
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 अमरीका  में,  जहां  विज्ञान  की  उन्नति  हुई  है,
 वहां  पहले  वैज्ञानिक,  फिर  औजार  और  फिर

 इमारत  रही  है  |  हमारे  देश  में  पहले  इमारत,
 फिर  ग्रौजार  और  फिर  वैज्ञानिक  ।  वैज्ञानिक
 के  दिमाग  में  क्या  सोच  रहे,  उस  का  दिमाग
 तो  कूड़े  से  भरा  हुआ  है  ।  फिर  वह  खोज
 क्या  पायेगा  ।  और  खोज  ?  आज  कल  के
 जितने  वैज्ञानिक  हैं  आप  जानते  हैं  उन  की
 क्या  इच्छा  रहती  है  ?  अपने  बाप  को  तो  वह
 चुन  नहीं  सकते,  कोई  नहीं  चुन  सकता,
 लेकिन  कम  से  कम  अपने  ससुर  को  तो  चुन
 सकता  है  ।  अगर  ऐसा  बढ़िया  ससुर  चुन
 लिया  जाय  जिस  का  सरकार  पर  असर  हो
 तो  फिर  विज्ञान  की  बैसे  ही  तरक्की  हो  जायगी,
 खोज  करने  की  जरूरत  नहीं,  सारा  मामला
 टीक  हो  जायगा  ।

 मैं  तो  आप  का  ध्यान  इस  तरफ  खींचना
 चाहूंगा  कि  हमारे  यहां  कर्म  नहीं  रह  गया
 है,  किस्मत  रह  गयी  है  ।  मैं  कम  वाला  आदमी
 हूं,  किस्मत  वाला  नहीं  हूं  a  इसीलिए  हिन्दुस्तान
 के  पथिक  जीवन  में  और  विदेश  नीति  के
 जीवन  में  कर्म  सिद्धान्त  को  चालू  देखना
 चाहता  हूं  ।  आज  कर्म  की  कोई  स्वाधीनता
 नहीं  रह  गई  है  ।

 जैसा  मैंने  पहले  कहा  था,  हिन्दुस्तान
 के  घर  में  सौ  डेढ़  सौ  बड़े  बड़े  सांप  अपने
 बिलों  में  हैं  a बीन  बजाने  वाले  ने  समझा  था
 कि  सांपों  को  वश  में  कर  लेगा  ।  लेकिन  सांप
 तो  तब  मरते  हैं  जब  प्रदान  हल  होते  हैं,  लेकिन
 प्रश्न  हल  नहीं  हुए  और  १५  बरस  से  ज्यों
 के  त्यों  पड़  हैं।  आज  हमारे  देश  में  कर्म
 स्वाधीनता  नहीं  रह  गई  हूं,  सारे  देश  में
 “किस्मत  चल  रही  है  ।

 और  मैं  एक  और  बात  बतला  दू  t
 यहां  नेपाल  का  जिक्र  किया  गया  है  t  नेपाल
 के  बारे  में  आप  इस  बात  पर  ध्यान  रखें  कि
 जो  वहां  की  जन  शक्ति  के  अच्छे  लोग  थे  वे
 आज  भी  जेलों  में  पड़े  हैं  ।
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 भूटान  और  सिक्किम  के  बारे  में  अज
 करना  चाहता  हूं  कि  उन  को  इस  ढंग  से  न
 लिखा  करें  कि  जैसे  वह  परदेश  हों  ।  वे  एक
 मानी  में  हिन्दुस्तान  के  अंग  हैं,  चाहे  दूसरे
 मानी  में  न  हों  ।  तो  मेरा  कहना  है  कि  आप
 भूटान  और  सिक्किम  को  विदेश  नीति  के
 मामले  में  परदेश  की  तरह  न  लिखा  करें  tv

 इसी  तरीक़े  से  मुझे  एक  चीज  कहनी
 है  ।  इस  भाषण  में  कहा  गया  कि  हम
 आगे  बढ़  रहे  हैं  समाजवाद  की  तरफ़  ।
 समाजवाद  की  तरफ़  और  काहे  की
 तरफ़  ?  अन्तर्राष्ट्रीय  सम्बन्ध  में  शांति
 की  तरफ़  ।  कहा  तो  यह  गया  है  कि
 हम  शांति  की  तरफ़  बढ़  रहे  हैं  लेकिन
 सारा  भाषण  अशान्ति  से  भरा  हुआ  है,
 पाकिस्तान  से  भरा  हुआ  है  और  चीन  से
 भरा  हुआ  है  ।  कहीं  कोई  मसला  हल
 नहीं  हुआ।  शब्द  जो  कहे  जायें  आ्राखिर
 उनका  कोई  मतलब  तो  होना  चाहिए  ।
 सारहीन  ग़लत  शब्दों  के  इस्तेमाल  करने  से

 झूठ,  घोखा  और  भ्रष्टाचार  फला  करता  है  ।
 आप  कहां  बढ़  रहे  हैं  ?  कहां  और  कौन  सी
 शांति  को  आपने  पाया  ?  अगर  आप  कहते
 हें  कि  रूस  और  अमरीका  के  बीच  में

 णु  बम  को  लेकर  शाति  समझौता  हो
 गया  है  तो  इस  से  कोई  मतलब  नहीं
 निकलेगा  ।  आप  ने  पाकिस्तान,  काश्मीर,
 बंगाल  और  चीन,  इन  सब  के  मामले
 में  कौन  सी  शान्ति  हासिल  की  है  ?

 कहा  गया  कि  हम  ने  समाजवाद
 हासिल  किया  है  ।  उस  का  तो  नमूना
 मैं  ने  बढ़ते  हुए  दामों  के  बारे  में  दे  ही
 दिया  है  .  आखिर  में  जब  आप  शान्ति
 का  जिक्र  करें  तो  इस  बात  को  न  भूलें  ny
 आज  सुबह  श्री  मुजफ्फर  हुसैन  के  बारे
 में  तार  मिला  कि  वह  गिरफ्तार  कर
 लिये  गये  हैं  ।  शब  खाली  यह  कह  देना
 कि  यह  तो  प्रान्तीय  सरकारों  का  मामला

 है,  सही  नहीं  होगा  t  मुझे  याद  है  श्री
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 [ढा०  राम  मनोहर  लोहिया]
 मुजफ्फर  हुसैन  ने  इसी  सदन  में  कहा
 जा,  ग़लत  कहा  था,  मैं  उन  की  उस
 बात  की  निन्दा  करता  हूं  ।  उन्होंने  यह
 कहा  था  कि  जब  कभी  पाकिस्तान  के
 हिन्दुओं  पर  होने  वाले  अत्याचार  की
 बातें  करो  तो  हिन्दुस्तान  में  मुसलमानों
 पर  जो  होने  वाला  अत्याचार  है,  उस
 की  भी  बात  करों  ।  यह  उन  की  बात
 मत  है  ।  मैं  उन  की  निन्दा  करता
 हूं  -  लेकिन  मैं  एक  बात  पूछना  चाहता
 हूं  कि  क्या  आज़ादी,  स्वाधीनता,  जम्मू-
 नियत  और  गणतंत्र  क्या  यह  मतलब  नहीं
 है  कि  ग़लत  बात  ही  चाहे  क्यों  न  हो
 लेकिन  उसके  कहने  का  लोगों  को  अधि-
 कार  हो  1  अगर  सही  बात  ही  कही
 जा  सके  और  ग़लत  बात  कही  ही  न
 जा  सके  तो  फिर  गणतंत्र  कहां  है  ?
 गलत  बात  कहने  का  भी  अधिकार  तो
 होना  ही  चाहिए  ।

 लेकिन  उस  के  साथ  साथ  मैं  एक
 बात  श्र  भी  कहना  चाहता  हूं,  पहले
 सोचा  था  कि  उस  को  नहीं  कहूंगा  क्योंकि
 लोग  उसे  सुन  कर  भड़क  सकते  हैं  लेकिन
 अब  मैं  उसे  दबाना  नहीं  चाहता  हूं  ।
 पूर्वी  पाकिस्तान  से  मेरे  पास  खबरें  झा
 रही  हैं,  लोग  आ  रहे  हैं  और  वह  कह
 रहे  हैं  कि  क़रीब  ३०,०००  आदमी  वहां
 पर  मार  डाले  गये  हैं  और  क़रीब  २०००
 गांव  जलाये  गये  हैं  ।  जब  मैं  कहता
 हूं  कि  यह  सरकार  कुछ  करे,  यह  मैं  ने
 नहीं  कहा,  क्योंकि  यह  सरकार  तो  कभी
 कुछ  कर  नहीं  सकती  ।  लेकिन  मैं  एक
 नीति  आप  के  सामने  और  रखना  चाहता
 हूं  और  वह  नीति  यह  है  कि  पाकिस्तान
 के  २०००  गांव  अगर  जल  जाते  हैं  और
 ३०,०००  हिन्दुओं  पर  आक्रमण  होता  है
 तो  उस  का  मतलब  यह  है  कि  हमें  उस
 के  बारे  में  कोई  न  कोई  इलाज  निकालना
 चाहिए  ।  दुबे  जी  महाराज,  आप  यह
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 मत  कहों  कि  वह  पाकिस्तान  के  नागरिक
 हैं  क्योंकि  अगर  सिर्फ  यह  बात  कह  देते
 हो  तो  हिन्दुस्तान  के  मुसलमानों  पर
 लाजिमी  तौर  पर  अत्याचार  और  जुल्म
 हो  कर  रहेगा  ।  इसलिए  पाकिस्तान  के

 हिन्दुओं  के  बारे  में  कोई  न  कोई  नीति
 निकालो  तभी  हमारे  देश  का  कल्याण  हो
 सकता  है  ।

 Shri  Rishang  Keishing  (Outer  Mani-
 pur):  The  Address  of  the  Vice-Presi-
 dent  is  specially  significant  for  the
 minority  communities.  This  is  pro-
 bably  the  first  time  that  a  person  be-
 longing  to  the  minority  community  has
 to  officiate  as,  and  discharge  the  func-
 tions  of,  the  President  of  this  country,
 and  thereby  attain  the  highest  position
 and  has  the  honour  and  privilege  to
 address  this  august  Parliament,  This
 is  indeed  something  for  which  the
 country  and  the  people  of  India,
 specially  the  minority  communities,
 should  be  proud.  The  majority  com-
 munity  deserves  the  heartiest  gratitude
 of  the  minority  communities  on  con-
 ferring  this  highest  position  on  a
 member  of  the  minority  community
 and  the  Vice-President  deserves  the
 congratulations  of  the  country  and  the
 minority  communities  on  having
 attained  this  highest  position.

 Whatever  things  are  being  done  in
 this  country  for  the  minorities  are  a
 big  contrast  to  what  are  being  done  to
 the  minority  communities  in  other
 countries,  specially  Pakistan.  By  this,
 I  do  not  mean  that  we  have  not  to  do
 anything  more  for  the  minorities  in
 this  country  There  are  so  many
 things  to  be  done  for  the  protec-
 tion  and  welfare  of  the  minority  com-
 munities.  Nonetheless,  whatever  has
 been  done  for  them  is  quite  spectacular
 and  laudable.  They  are  certainly  the
 manifestation  of  the  belief  of  the
 people  of  India  in  the  creed  of  secula-
 rism.  The  establishment  of  Nagaland,
 the  grant  of  legislatures  to  Himachal
 Pradesh,  Manipur,  Tripura  and  Goa
 are  big  administrative  measures  gene-
 Tally  refused  to  minorities  in  other
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 parts  of  the  world.  This,  I  consider,
 as  a  big  protective  measure  for  the
 development  of  the  minorities,  for  the
 protection  of  their  culture,  languages
 and  customs.

 {  understand  the  Government  of
 India  is  actively  considering  meeting
 the  demand  of  the  Assam  hill  tribes
 and  the  people  of  NEFA.  I  am  cun-
 fident  that  the  Government  will  soon
 take  a  decision  which  will  satisfy  the
 political  aspiration  of  the  Hill  tribes
 of  Assam  and  NEFA  in  full  measure.
 The  country,  I  believe,  will  show  to
 the  world  that  we  do  not  only  talk  of
 big  principles  like  secularism,  equality
 and  democracy,  but  we  honestly  mean
 them  and  act  upon  them,

 Regarding  the  influx  of  refugees  into
 the  country.  much  has  been  discussed.
 Government  are  fully  aware  of  the
 problems  of  these  unfortunate  people.
 In  this  connection,  |  would  like  to
 make  only  one  point.  Many  of  the
 tribals  belonging  to  the  hill  areas  of
 East  Pakistan  have  walked  over  to
 Assam.  I  would  plead  with  Govern-
 ment  that  they  should  be  rehabilitated
 in  areas  where  the  environmental  and
 climatic  conditions  are  not  hostiie  to
 them.

 The  situation  in  the  border  areas—
 NEFA,  Nagaland,  Manipur,  Assam,  Tri-
 pura  and  Kashmir—is  quite  complex.
 It  is  national  as  well  as  international.
 We  have  border  problems  with  China
 which  was  made  more  acute  by  the
 invasion.  We  have  also  similar  pro-
 blems  with  Pakistan.  A  large  portion
 of  our  territory  is  yet  to  be  freed
 form  the  occupation  of  these  foreign
 countries.

 As  mentioned  in  the  Address,  the
 serious  threat  from  China  has  con-
 tinued  throughout  the  year,  though
 actual  fighting  has  not  taken  place.
 The  House  is  well  aware  that  there
 has  been  a  heavy  infiltration  into
 Assam  of  Pakistanis,  Apart  from
 that,  occasionaly  there  are  clashes
 between  the  Pakistani  army  and  our
 border  police.  As  both  Pakistan  and
 China  are  determined  to  destroy  this
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 country,  the  situation  is  very  grave
 The  country  must  be  prepared  for  any
 eventuality  so  as  to  protect  and  reoc-
 cupy  the  occuiped  territories.  I  am  glad
 thatthe  political  problems  in  Naga-
 land,  Manipur  Tripura  had  been  at  last
 settled.  I  would  like  to  suggest  that
 the  the  problems  of  the  hill  tribes  of
 Assam  and  NEFA  should  also  be  ami-.
 cably  settled.  Delay  in  settlement  of
 the  political  probems  in  the  borders  1s
 often  exploited  by  the  anti-national
 and  anti-social  elements  and  foreign
 agents.  Quite  often  we  read  in  the
 papers,  and  those  living  in  that  area
 know,  that  the  anti-social  and  anti-
 national  elements  in  that  area  are
 sometimes  acting  as  agents  of  foreign
 Powers,  and  they  are  also  frequentiy
 visiting  foreign  countries  and  smug-
 gling  arms  in  order  to  carry  on  their
 anti-national  activities.  The  House  is
 perhaps  aware  that  on  the  National
 Highway,  the  Imphal-Dimapur  Road.
 many  bridges  have  been  dynamited  re-
 cently,  in  January  and  February,  and
 the  lives  of  prominent  local  citizens
 and  their  properties  are  often  the
 targets  of  these  anti-national  elements.
 Therefore,  I  would  like  to  suggest  the
 following  that  the  political  prob:ems
 of  Assam,  NEFA  and  the  border  area
 should  be  immediately  settled.

 The  strength  of  the  security  forces
 and  the  security  outposts  in  this  area,
 especially  adjoining  the  disturbed
 border  areas  should  be  increased  and
 strengthened,  and  the  security  forces
 should  be  made  very  effective.  I  do
 not  say  that  they  never  act  or  never
 try  to  curtail  the  movements  of  hosti-
 les  or  anti-nationals,  but  the  people  in
 that  area  know  that  they  have  not
 been  functioning  effectively  or  up  to
 their  expectations.  The  armed  police
 in  the  border  areas  like  the  Manipur
 Rifles,  the  Nagaland  Village  Guards
 and  other  like  forces  should  be
 stregthened,  because  these  forces
 are  especially  composed  of  the  local
 people  and  they  know  the  terrain,  the
 area  and  the  people.  So,  they  can  act
 and  function  more  effectively  than  the
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 security  forces  or  the  army,  So,  this
 should  be  encouraged,

 The  formation  of  Home  Gurads  in
 important  areas  adjoining  the  distur-
 bed  areas  should  be  immediately  taken
 up.  I  do  not  mean  to  say  that  every
 village  should  have  Home  Guarus,
 because  there  are  loyal  and  disloyal
 villages.  Only  in  loyal  villages  such
 Home  Guards  should  be  established,
 and  they  can  very  effectively  help  the
 army  and  the  armed  volice  in  that
 area,  If  the  security  forces,  armed
 police  and  Home  Guards  are  effective
 enough  and.  sufficiently  strong,  the
 anti-national  elements  and  foreign
 agents  can  never  move  about  inside
 and  outside  the  border  areas,  and  the
 smuggling  of  arms  from  _  foreign
 countries  attacking  loyal  people  and
 destroying  national  properties  etc,  can
 be  put  to  a  stop.  Loyal  citizens  in
 these  areas  should  be  given  full  protec-
 tion,  and  they  should  be  provided  with
 all  facilities  of  development.  At  pre-
 sent  in  the  frontier  areas  it  is  well
 known  that  loyal  citizens  are  not  re-
 ceiving  the  proper  attention  of  the

 ‘Government,  or  at  least  as  much  at-
 tention  as  the  Government  is.  giving
 to  the  disloyal  or  anti-national  ele-
 ments,  This  should  be  stopped  imme-
 diately,  and  full  protection  of  the
 loyal  citizens  should  be  backed  by
 development  activities.

 Education  is  a  very  important  sub-
 ject,  Everybody,  especially  the  tri-
 bals  in  the  area  are  interested  in  and
 enthusiastic  about  education  and  want
 schools  in  the  villages.  There  is  often
 an  argument  that  the  introduction  of
 compulsory  primary  education  in  that
 area  is  not  welcomed  by  the  tribal
 people,  but  this  is  only  wishful  ima-
 gination.  I  can  assure  the  House  that
 cent  per  cent  of  the  people  and  parti-
 cularly  the  hill  people  want  schools
 I  believe  that  this  is  an  opportune  time
 to  introduce  compulsory  primary  cdu-
 cation  in  that  area,

 Higher  education  should  also  receive
 the  attention  of  Government.  I  would
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 suggest  that  every  block  should  have
 a  fuil-fledged  Government  higher  se-
 condary  school.  Further,  I  would  like
 to  suggest  that  every  district  in  that
 area  must  have  a  full-fledged  or  first
 grade  Government  college.  There  is
 already  a  move  for  starting  a  univer-
 sity  of  Nagaland,  Manipur,  NEFA  and
 Assam  hill  tribes,  I  believe  that  this
 is  a  right  move  and  quite  timely  also.
 I  hope  Government  will  take  a  favour-
 able  decision  very  soon  on  this  propo-
 sal  and  it  will  go  a  long  way  in  the
 educational  advancement  of  the  people
 of  the  area.

 I  would  also  request  Government  to
 consider  that  the  medium  of  instruc-
 tion  in  this  area  ana  in  the  university
 should  be  Hindi  and  English.  Provin-
 cia]  languages  which  are  followed  in
 the  different  parts  of  the  country
 should  not  be  introduced  in  schools
 and  colleges  or  university  in  this  area.

 There  is,  unfortunately,  a  persistent
 demand  from  some  sections  of  the  peo-
 Ple  and  some  political  parties  that  the
 emergency  shoulg  be  ended  immedi-
 ately.  Under  the  situation  prevailing
 in  the  border  areas,  I  do  not  see  any
 justification  in  this  demand,  If  the
 emergency  cannot  continue  in  the  en-
 tire  country,  I  would  plead  that  it
 should  continue  in  the  border  area.  In.
 the  border  areas,  the  anti-national  ele-
 ments  are  very  active.  As  I  have  poin-
 ted  out  earlier,  they  are  bringing  arms
 from  outside,  automatic  guns,  mortars
 and  even  dynamiting  materials,  all
 kinds  of  things,  and  even  our  armed
 police  like  the  Manipur  and  Assam
 Rifles  cannot  cope  with  these  anti-na-
 tional  elements,  because  they  are  us-
 ing  many  automatic  weapons,  whereas
 our  forces  cannot  use  automatic  wea-
 pons.  Perhaps  in  8  section  they  will
 have  one  bren  gun  which  is  a  semi-
 automatic  gun.  So,  it  is  sometimes
 quite  demoralising.  Therefore,  I  would
 suggest  that  in  the  border  areas  the
 emergency  should  continue.  Otherwise,
 the  ending  of  the  emergency  in  the
 country,  and  especially  in  this  area,
 would  be  very  harmful  to  the  security
 of  the  country,
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 Lastly,  I  would  like  to  say  a  few
 words  about  corruption.  It  is  no  use
 arguing  that  there  is  not  much  cor-
 ruption  in  the  country.  I  think  every-
 body  in  the  country  knows  that  there
 is  widespread  and  deep-rooted  corrup-
 tion  in  the  country  especially  in  the
 administrative  departments.  I  would
 venture  to  say  that  at  least  in  our  part
 of  the  country,  25  per  cent  or  more
 of  the  development  funds  are  going
 into  the  pockets  ‘of  the  corrupt  offi-
 cers  and  agents.  Today,  if  the  Plan
 fails  and  development  schemes  cannot
 be  implemented,  the  main  reason  is
 corruption.  Therefore,  every  step
 must  be  taken  to  end  corruption.

 In  this  connection,  I  welcome  the
 constitution  of  the  Central  Vigilance
 Commission,  but  I  am  very  doubtful
 if  this  will  be  effective  enough.  Gov-
 ernment  should  evolve  a  machinery
 which  will  fight  corruption  at  all
 leveis,  country,  State,  district  and  vil-
 lage.  Otherwise,  this  monstrous  dis-
 €ase  can  never  be  rooted  out.  The
 Home  Minister  said  sometimes  ago
 that  he  was  interested  in  starting  im-
 mediately  anti-corruption  committees
 in  the  Union  Territories.  That  should
 be  immediately  done.  This  will  relieve
 the  people  from  the  evil  effect  of  cor-
 ruption  and  it  will  ultimately  be  root-
 ed  out.  With  these  few  words,  I
 whole-heartedly  support  the  motion
 before  the  House.

 4.00  hrs.

 Shri  T.  Subramanyam  (Bellary):
 Sir,  the  Vice-President’s  Address  to
 the  joint  session  of  Parliament  is  a
 brief  and  factual  statement  of  our
 main  achievements  in  the  past  year
 and  it  invites  us  to  the  tasks  that  face
 us,  while  assuring  us  that  Government
 would  uphold  the  dignity  and  inde-
 pendence  of  our  country  and  promote
 unity  and  wel]  being  and  build  social-
 ist  democratic  structure  peacefully
 with  people’s  consent.  Now,  demo-
 cracy  to  work  successfully  requires
 some  basic  postulates:  the  san-
 ctity  of  the  ballot,  the  sovereignty
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 of  Parliament  and  the  inviolability  of
 jaw.  The  political  parties  must  arrive
 at  a  convention  with  regard  to  these
 if  parliamentary  democracy  has  ६0
 be  successful.  Sometime  back  we
 heard  that  law  would  be  made  in  the
 streets.  They  would  ,organise  satya-
 graha  and  direct  action  of  their  opin-
 ions  find  no  favour  in  Parliament.  Un-
 less  we  arrive  at  a  convention  to  up-
 holq  the  rule  of  law,  democracy  will
 be  in  jeopardy.  Laws  must  be  made
 by  discussion,  reason  and  logic  and
 persuasion  and  not  in  the  streets  by
 violence  and  terrorism  and  goondaism.
 Otherwise  there  will  be  the  rule  of
 goondaism  and  not  the  rule  of  law  in
 the  country.

 There  has  been  some  comment
 about  socialism.  Gandhiji  was  the
 greatest  practising  socialist  of  our
 land;  he  wanted  socialism  by  peaceful
 and  non-violent  means.  Some  _  oppo-
 sition  members  want  the  basic  insti-
 tutions  that  have  come  from  the
 Moghuls  and  the  British  to  be  perpe-
 tuateg  and  stabilised.  In  a  dynamic
 society  like  ours,  socio-economic
 structure  is  bound  to  change  from
 time  to  time  while  spiritual  values
 are  permanent.  We  have  passed  laws
 on  imheritance,  the  Hindu  Code,  and
 on  abolition  of  zamindaris,  princes
 ete.  These  are  perfectly  consistent
 with  Gandhiji’s  teachings.  We  are
 trying  to  introduce  socialism  within
 the  framework  of  democracy.

 Recently  we  had  an  appraisal  of  the
 Third  Plan,  The  Plan  wanteq  to
 achieve  self-sufficiency  in  food  pro-
 duction  by  the  end  of  the  plan  period
 100  million  tons.  I  am  afraid  we
 cannot  achieve  this.  I  do  not  see  any
 Possibility  of  this  achievement  as  in
 1961-62  our  production  was  79  mil-
 lion  tons  and  in  1962-63,  77  million
 tons.  The  single  major  factor  to  in-
 crease  the  yield  per  acre  is  irrigation.
 Wherever  possible,  we  must  have  it.
 We  must  also  utilise  the  poten-
 tial  thus  created.  The  provision
 in  Mysore  in  the  Plan  was  40°7  crores



 Tic?  Motion  on

 [Shri  T.  Subramanyam]
 for  major  irrigation,  while  the  utilisa-
 thon  so  far  has  keen  20  crores.  Next
 year  provision  will  be  about  Rs.  5
 crores;  the  total  expenditure  thus
 comes  to  Rs,  25  crores  out  of  Rs.  40
 crores.  Two  projects  are  nearing
 completion—the  Badra  and  Tunga-
 bhadra  projects—in  Mysore.  If  full
 utilisation  of  the  benefits  has  to  be
 there,  a  larger  provision  has  to  be
 made.  It  is  just  like  building  ihe
 nine  spans  of  a  ten-span  bridge  and
 failing  to  complete  the  one  last  span:
 it  is  a  waste  because  the  bridge  cou:d
 not  be  utilised.  So,  fieiq  channels
 and  distributaries  are  of  crucial  im-
 portance,  but  they  are  not  construct-
 ed  in  time.  usually.  The  State  Gov-
 ernment  should  be  helped  to  attend
 to  this.  Then  there  is  also  the  Ala-
 matti  project  in  Bijapur  district.  It
 is  an  insurance  in  those  famine  affect-
 ed  areas,  There  is  also  the  Narayan-
 pura  project.  They  must  be  taken  up
 now.  It  is  not  possible  to  have  major
 irrigation  project  in  every  area.  In
 other  areas,  minor  irrigation  schemes
 could  be  taken  up.  The  expenditure
 in  Mysore  on  minor  irrigation  schemes
 comes  to  about  Rs.  8  crores.  per
 annum.  Mysore  has  done  very  well
 in  minor  irrigation  schemes.  The  next
 vear  provision  is  Rs,  4  crores  and  I
 am  afraid  this  amount  is  not  adequate
 and  should  be  increased  to  Rs.  8
 crores.

 If  we  create  irrigation  potential,
 and  do  not  distribute  fertilisers  in
 time,  the  yield  will  not  increase.  Cen-
 tra]  Government  had  planneg  for  one
 fertiliser  plant  for  each  State  but  it
 has  not  been  fulfilled.  We  are  far
 from  the  Third  Plan  target  of  one  mil-
 lion  tons  of  nitrogenous  fertilsers;
 We  may  be  able  to  produce  only
 500,000  tons  of  nitrogenous  fertilisers
 by  the  end  of  the  Third  Plan,  I  urge
 Government  to  take  all  possible  steps
 to  see  that  these  plants  are  started
 according  to  schedule.  If  private  sec-
 tor  does  mot  utilise  the  licence,  the
 public  sector  must  take  it  up.  In  this
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 connection,  I  may  also  say  that  in  re-
 gard  to  sugar  production,  the  period
 of  surplus  was  followed  by  a  period  of
 severe  scarcity.  We  have  also  to  ex-
 port  and  then  meet  the  requirements
 of  our  country.  Some  more  sugar  fac-
 tory  licences  should  be  provided  and
 wherever  the  co-operative  sector
 takes  it  up.  facilities  must  be  given
 to  them.  For  instance,  the  Kamalapur
 area  of  Bellary  district  of  Mysore
 State  has  quite  goog  acreage  with
 regard  to  sugarcane  production  and
 they  have  been  attempting  for  a  long
 time  to  meet  the  shortage.  Thev
 shculd  be  enabled  to  start  this  fac-
 tory  as  early  as  possible,

 With  regard  to  industries,  in  our
 third  Plan,  we  wanted  to  build  up  or
 lay  the  foundations  for  our  reaching  a
 self-sustaining  and_  self-generating
 economy  and  for  this  purpose,  a  heavy
 egineering  plant  and  a  heavy  elem
 trical  plant  ang  the  steel  plants—all
 these  big  plants—were  to  play  a  role.
 Recently,  we  heard  that  there  was  an
 accident  in  the  Heavy  Engineering
 Plant.  I  hope  it  is  not  a  serious  thing,
 and  the  Minister  of  Steel,  Mines  and
 Heavy  Engineering  was  saying  that
 our  production  there  would  go  accord-
 ing  to  schedule.  The  Vice-President’s
 Address  also  states  that  we  have  main-
 tained  the  production  in  the  steel
 plants  and  that  they  are  reaching  their
 near-capacity.  In  this  context,  I  may
 point  out  that  in  South  India  there
 are  some  places  where  a  steel  plant
 could  be  started.  I  am  not  stating  it
 in  a  light-hearted  manner.  I  am  mak-
 ing  this  remark  with  all  the  earnest-
 ness  and  in  all  seriousness.  The  Hos-
 pet-Bellary  area  has  got,  as  is  well
 known,  an  abundant  quantity  of  the
 richest  variety  of  iron  ore,  and  it  is
 nearly  2,000  million  tons.  There  is  a
 broad  gauge  line  which  is  now  being
 Jaid  from  Guntakkal  to  Hospet,  so
 that  the  export  of  iron  ore  from  this
 area  may  he  had  to  the  tune  of  near-
 ly  five  million  tons  per  annum.  The
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 wagon,  that  come  to  the  port,  taking
 iron  ore  from  this  area,  may  bring
 back  coal,  either  indigenous  or  im-
 ported.  Japan  is  importing  raw
 materials  ang  producing  steel  and  sell-_
 ing  steel  cheaper  in  other  countries,
 while  we  have  the  most  precious  iron
 ore  in  abundant  quantities  and  we  are
 using  ‘the  transport  facilities  also.  I
 submit,  and  I  urge  the  Government  to
 consider  in  all  seriousness  this  aspect
 of  the  matter.  Just  now  they  are
 considering  a  plant  that  should  be  in-
 cluded  jin  the  fourth  Plan.  They  should
 start  a  steel  plant  in  the  Bellary-
 Hospet  area,  and  they  shoulq  also
 start  an  aluminium  factory  in  Mysore
 State.  There  will  be  plenty  of  power
 there;  in  the  course  of  a  few  months.
 three  or  four  months,  perhaps  by  the
 end  of  April  or  May,  the  two  units
 of  the  Sharavati  project  are  likely  to
 go  into  production,  and  power  will  be
 available.  Therefore,  an  aluminium
 plant  could  be  started.  It  is  a  must.  I
 urge  the  Government  to  enable  this
 Plant  to  be  started  in  the  public  sec-
 tor.

 T  shall  refer  to  two  factors  in  the
 internationa]  situation.  Recently,  the
 British  representative  at  the  Security
 Councii  almost  rated  snd  equated
 India  with  Pakistan  in  the  matter  of
 our  behaviour  and  treatment  of  our
 minorities.  what  has  taken  place
 actually  during  the  last  5  years?  It
 is  a  sad  state.  The  only  solution  that
 Pakistan  seems  to  have  is  to  eliminate
 the  minorities  and  drive  them  out,  and
 to  add  insult  to  injury,  they  are  say-
 ing  that  it  is  the  Indian  people  and
 the  Indian  Government  who  are  invit-
 ing  the  minorities  to  come  out  from
 East  Pakistan  and  that  they  are  res-
 ponsible  for  the  exodus  and  for  these
 people  to  leave  East  Pakistan.  It  is
 adding  insult  to  injury.  And  then
 the  British  representative  at  the  Unit-
 ed  Nations  supports  the  position  that
 has  been  taken  up  by  Pakistan.  He
 wants  to  reopen  all  the  questions  that
 have  been  settled,  the  question  of  ac-
 cession  of  Kashmir,  which  is  complete.
 ‘We  should  make  jt  absolutely  plain  to
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 the  British  people  that  we  will  not
 tolerate  this  state  of  things;  they  are
 working  on  the  old  balance  of  power
 principle,  trying  to  put  one  power
 against  the  other,  to  support  the,wea-
 ker  against  the  strong,  so  that  in  the
 ultimate  analysis  their  position  as
 power-hakers  may  be  secure.

 There  is  only  one  more  matter  to
 which  I  should  like  to  refer,  and  that
 is  the  test  ban  treaty,  the  banning  of
 the  test  of  atomic  explosions.  There
 was  agreement  between  Russia  and
 the  USA,  and  it  was  approved  by  the
 United  Nations.  In  the  outer  space,
 the  use  of  nuclear  weapons  has  been
 banned,  and  that  is  a  great  contribu-
 tion.  It  has  also  been  approved  by
 the  United  Nations.  It  is  a  signifi-
 cant  contribution  to  the  cause  of  peace
 and  disarmament,  ang  for  achieving
 this,  I  must  say  that  the  one  single
 personality  who  has  been  greatly  res-
 ponsible  for  achieving  this  easing  of
 tension  is  our  Prime  Minister.  What-
 ever  Other  people  may  say  with  re-
 gard  to  him  personally  in  derogatory
 terms,  history  will  record  that  he  has
 Played  the  greatest  and  noblest  part
 in  easing  the  tension  of  the  world  at
 present.

 Dr.  L.  M.  Singhvi  (Jodhpur):  Mr.
 Deputy-Speaker,  Sir,  at  the  outset,  I
 wish  to  express  my  anxiety  regarding
 the  health  of  our  President  and  that
 of  the  Prime  Minister.  Our  President’s
 profound  wisdom  and  seasoned  coun-
 sel  is  as  invaluable  to  the  Republic  as
 the  Prime  Minister’s  leadership  is  to
 the  miscellaneous  entourage  which
 comprises  the  Congress  party  which
 rules  us,  because  his  leadership  gives
 unity  and  cohesion  to  the  Government
 and  the  party  in  power.  His  health  is
 of  profound  national  concern  as  my
 hon.  friend  Shri  Chatterjee  790
 occasion  to  observe.  We  wish  both
 the  President  and  the  Prime  Minister
 speedy  recovery  and  continued  health.

 I  agree  with  my  friends  who  have
 pleaded  that  the  Prime  Minister’s
 burden  and  strain  of  departmental  res-
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 ponsibilities  and  duties  should  cease
 forthwith  to  undermine  his  health,
 although  I  think  those  who  insisted
 on  the  appointment  of  a  Deputy  Prime
 Minister,  in  the  context  of  succession
 —I  repeat  and  underline  that  expres-
 sion  “in  the  context  of  succession”’—
 are  unwitting  victims  of  an  undemo-
 cratic  approach.  A  Cabinet  Govern-
 ment  ‘s  a  Government  by  equals
 among  whom  the  Prime  Minister  is
 only  primus  inter  pares.  To  counten-
 ance  a  secundus  inter  pares  or  a
 third  among  equals  in  order  to  solve
 the  problem  of  succession,  as  it  is  cur-
 rently  described,  is  actually  to  dis-
 countenance  the  true  nature  of  Cabinet
 Government.  In  my  opinion,  it  would
 undermine  our  parliamentary  jnstitu-
 tions.  The  very  word  succession,  as  it
 is  being  currently  used,  and  bandied
 about,  in  my  submission,  is  a  retro-
 grade  anathema  to  democratic  prin-
 ciples.  The  desire  to  designate  a  suc-
 cessor  to  the  Prime  Minister  evinced
 in  certain  sections  of  the  Congress
 party,  as  indeed  even  among  the  Op-
 position  quarters,  is  born  of  an  undue
 attachment  to  the  concept  of  politi-
 cal  certainty,  a  phenomenon  which
 is  very  rare  in  democratic  politics.  I
 think  that  it  is  almost  an  infantile
 wish.  Do  we  not  remember  that  Sir
 Anthony  Eden  who  was  groomed  for
 occupying  the  distinguished  position
 of  Prime  Ministership  in  Great  Bri-
 tain  proved  unequal  to  the  task  when
 the  crisis  came  in  that  country?  There
 fore,  to  try  to  designate  a  successor  to
 the  Prime  Minister  and  to  seek  to
 solve  this  problem  in  advance  is  really
 to  try  an  impractical  proposition  in
 democratic  politics.  What  is  really
 needed  is  the  emergency  of  a  strong
 and  capable,  resilient  and  responsive
 collective  leadership  at  once  practical
 and  dedicated,  an  to  facilitate  this  and
 work  for  the  emergence  of  such  a
 leadership  should  be  the  supreme  task
 of  the  Prime  Minister  at  this  stage  in
 the  country’s  history.

 The  Prime  Minister  has  a_  stature
 which  would  enable  him  to  be  a  deci-
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 sive  human  factor  in  this  situation  in
 premoting  this  possibility  I  feel  that
 even  under  the  collective  Troika  which
 has  come  to  rule  us,  the  concept  of
 collective  responsibility  and  collective
 working  has  suffered  substantial  set-
 back.  It  continues  to  be  relegated  to
 the  background.  Inter-ministerial  :c-
 ordination  today  is  at  a  very  low  ebb.
 I  would  like  the  Government  to  tell
 us  why,  for  example,  jute  and  textile
 departments  were  taken  away  vir-
 tually  wrested  from  the  Minis-
 try  of  International  Trade,  _  if
 what  we  read  in  the  papers  is  cor-
 rect,  and  how  it  would  foster  a  more
 efficient  and  more  co-ordinated  imple-
 mentation  of  policies  particularly  for
 the  promotion  of  international  traue.
 Jute  is  an  export  commodity,  and  nor-
 mally  we  would  have  tieugh!  thai  is
 continuance  with  the  Ministry  of  In-
 ternational  Trade  would  have  been
 more  conducive  to  efficient  function-
 ing.  The  rumour  js  at  large  that  this
 change  was  ag  consequence  of  some
 wire-pulling  and  if  this  is  so  we  would
 certainly  like  to  know’  whether
 this  is  only  one  of  the  many
 instances  of  deliberate  attempt  to  un-
 dermine  co-ordination  in  the  Govern-
 ment.  I  would  also  like,  for  example,
 to  question  the  Government  in  rves-
 pect  of  the  scrapping  of  the  working-
 time  agreement  with  the  Indian  J::te
 Mills  Association.  The  decision  may
 be  sound  but  I  should  like  to  know
 how  it  came  to  be  announced  without
 consultation,  I  hear  that  is  so  with  the
 Minister  of  International  Trade.  I
 should  like  to  know  whether  it  is  not
 a  fact  that  just  preceding  the  an-
 nouncement  of  the  scrapping  of  the
 wotking-time  agreement  this  actually
 led  to  a  very  large  volume  of  specula-
 tive  business  in  the  country  and  if  so,
 why  this  extraordinary  volume  of
 speculative  business  could  not  have
 been  anticipated  by  the  Government
 before  it  announced  the  scrapping  of
 the  working-time  agreement.

 The  other  day  when  I  initiated  a
 discussion  on  rural  water  supply,  the
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 Union  Health  Minister  came  forward
 with  the  plea  that  she  is  answerable
 only  in  respect  of  the  Rs.  l6  crores
 out  of  Rs.  67  crores  allocated  for  the
 purpose  in  the  third  Plan,  and  that
 there  were  various  other  departments
 and  Ministries  which  will  have  to
 answer  in  order  to  complete  the  pic-
 ture.  This  is  not  a  very  happy  situa-
 tion,  because  it  leads  to  a  chaotic,
 pervasive  confusion  all  roung  in  the
 machinery  of  the  Government.  I
 should  also  like  to  know  what  has
 happened  to  the  working  of  the  Eco-
 momic  and  Defence  Coordination
 Ministry  which  was  entrusted  to  Mr.
 krishnamachari  and  in  which  field  he
 had  begun  to  make  a  sizeable  and
 path-breaking  impact  and  whether
 that  work  is  being  carried  out  with
 the  same  gusto  or  it  is  being  abandoned
 because  the  work  of  coordination
 beginning  to  step  on  many  depart-
 merta]  toes  and  ministerial  shoes.

 The  mid-term  appraisal  of  the  third
 Plan  hag  revealed  a  sordid  state  of
 affairs  on  the  economic  front.  On  the
 admission  of  the  Government  and  the
 planning  machinery  jtself,  we  have
 failed  to  achieve  the  physical  targets
 and  we  have  failed  to  arrive  any  nea-
 rer  in  a  significant  measure  to  a  self-
 generating  state  of  our  economy.  It
 appears  to  me  that  the  annual  growth
 rate  of  nationay  income  has  declined
 from  7.]  per  cent  in  1960-61,  to  22  per
 cent  in  96i-62  in  real  terms  and  2  per
 cent  in  1962-63.  The  performance  in
 the  field  of  agriculture  is  still  worse.
 I  should  like  that  the  Government
 to  tell  this  House,  when  some  of  the
 Ministers  rise  to  reply  to  the  debate  on
 behalf  of  the  Government,  as  to  why
 it  is  that  the  Plan  continues  to  be  em-
 bedded  in  unrealistic  assumptions
 and  why  it  is  that  we  are  told  one
 thing  and  when  it  comes  to  implemen-
 tation,  we  are  told  that  the  Govern-
 ment  could  not  make  it.  I  would  like
 fn  this  respect  to  recommend  to  Gov-
 ernment  very  strongly  that  they  must
 henceforward  undertake  an  annua]  re-
 view  of  the  performance  of  the  plan,
 an  annual  appraisal,  so  that  the  coun-
 try  is  kept  properly  informed  about
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 the  one  thing  that  matters  most  to  all
 of  us.

 In  this  connection,  I  would  like  to
 draw  attention  to  the  spectre  of  famine
 which  looms  large  in  my  State  of
 Rajasthan  as  indeed  also  in  _  parts
 of  Gujarat  and  Punjab  in  aq  lesser
 measure.  It  is  true  that  monies  have
 been  allocated;  it  is  true  that  the
 Union  Agriculture  Minister  told  me
 the  other  day  that  ne  has  done  every-
 thing  that  is  possible  and  that  he  has
 agreed  to  give  all  that  is  asked  for
 by  the  Government  of  Rajasthan.  But
 my  personal  contacts  and  my  exten-
 sive  tours  in  the  constituency  which  is
 famine-striken  and  the  area  to  which  I
 belcng  have  convinced  me  that  there
 is  a  very  small  measure  of  govern-
 menta]  assistance  which  has  actually
 reached  the  villager.  There  is  very
 little  done  to  alleviate  the  lot  of  the
 villagers.

 Agriculture  in  Rajasthan  aad
 some  parts  of  Gujarat  and  Punjab.
 continues  to  be  bedevilled  by  na-
 tural  calamities  and  factors,  the  effect
 of  which  we  have  not  been  able  to
 mitigate  even  after  6  years  of  plan-
 neq  effort.  It  is  to  the  lasting  discre-
 dit  of  the  administration  which  has
 failed  to  implement  policies,  to  redeem
 pledges  given  by  the  Government.  I
 will  give  you  an  instance  to  illustrate
 the  State  Government’s  indifference  to:
 the  suffering,  of  the  people  of  the
 famine-striken  areas.  The  Govern-
 ment  announced  through  its  collector
 in  the  district  to  which  I  belong  that
 they  would  provide  work  to  the
 famine-striken  people  on  the  Ganga
 Canal  area  ang  that  they  would  give
 a  wage  of  Rs,  2:50  per  day  to  every
 worker  who  is  sent  under  the  parvana
 from  the  collectorate,  presumably
 under  the  authority  of  the  State  Gov-
 ernment.  When  these  workers  reach-
 eq  the  Ganga  Canal  area  for  work,
 they  not  only  did  not  find  any  living
 accommodation  for  themselves.  they
 not  only  dia  not  find  any  grain  shops
 for  them,  but  they  also  found  that  the
 promised  wage  of  Rs.  2°50  was  over-
 night  reduced  t  either  Re  |  or  merely
 75  nP  ir  different  cases  Is  this  the
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 State  of  affairs  which  obtains  in  this
 country  and  yet.  the  Government  can
 proclaim  its  adherence  to  democratic
 principles?  ts  this  the  kind  of  indiff-
 erence  which  can  be  allowed  to  prevail
 in  a  democratic  set-up?  I  submit  that
 unless  the  Government  is  prepared  to
 make  a  massive  effort  to  ameliorate
 the  situation  in  places  like  West
 Rajasthan  where  there  is  dire  poverty
 and  pathetic  suffering,  the  problems
 vl]  find  no  solution.

 I  have  suggested  several  times  on
 the  floor  of  this  House  that  for  the
 problems  of  the  western  region  of
 Rajasthan,  the  Government  must  es-
 tablish  an  authority  like  the  Desert
 Development  Authority,  which  would
 be  able  to  coordinate  the  various
 schemes  for  the  development  of  those
 areas.  The  areas  of  western  Rajas-
 than  are  almost  as  backward  and
 Jong-suffering  as  some  of  the  eastern
 districts  of  U.P.  I  think  these  pro-
 blems  have  to  be  tackled  on  an  emer-
 gency  basis.

 In  a  similar  way,  the  Government
 have  failed  to  redeem  their  pledges  in
 the  field  of  rural  water-supply,
 rural  electrification,  slum-clearance
 and  providing  medical  and  health
 eare  in  the  villages.  The  other
 dav  the  Health  Minister  said  that
 they  were  not  willing  to  con-
 sider  setting  up  more  medical  col-~
 Jeges  because  of  the  non-availability
 of  sufficient  trained  personnel  for
 teaching.  This  gives  the  lie  to  the
 proclamations  contained  in  the  Plan.
 If  we  are  not  going  to  have  more
 medical  colleges,  how  is  the  Health
 Minister  going  to  provide  the  couniry
 with  the  necessary  medical  personnel
 to  look  after  our  rural  population?
 Is  it  only  to  show  us  a  picture  of  a
 mirage  which  we  will  never  attain?
 Is  it  only  to  deceive  the  people  that
 the  Plan  proclaims  that  all  the  pro-
 blems  will  be  solved  by  the  end  of
 the  fourth  Plan  and  each  time  the
 target  advanced  to  the  next  Five  Year
 ‘Plan?

 Bureaucracy  is  eating  into  the  vitals
 of  our  democracy.  Red-tape  is  getting
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 larger  and  longer.  Corruption  breeds
 in  the  fertile  soil  of  bureaucratic  de-
 lays  and  inertia.  The  Vigilance  Com-
 mission  is  certainly  a  welcome  move.
 But  I  would  like  to  ask  the  Home
 Mznister  as  to  why  he  is  not  willing
 to  have  a  regular  Ombudsman  with
 the  requirement  of  laying  its  reports
 on  the  Table  of  this  House  each  year
 on  a  statutory  basis.  I  should  like  to
 know  how  Mr.  Nanda  hopes  to  redeem
 his  bold  pledge  that  he  has  given  to
 eradicate  corruption  in  the  country
 within  a  period  of  2  years.  I  want  to
 know  whether  he  stands  by  that  pled-
 ge  and  whether  he  would  think  that
 he  has  failed  to  redeem  this  pledge
 and  therefore  to  fulfil  the  duties  of  his
 office,  in  case  he  is  not  able  to  fulfil
 this  promise.

 This  year  is  the  year  of  Kamaraj
 Plan,  also  known  as  Yamaraj  Plan.
 In  celebrating  this  new  innovation  or
 rather  the  newly  acquireg  ideological
 baggage,  the  leaders  of  the  country
 have  regaled  us  with  a  great  dea]  of
 pious  platitudes  and  resounding  rheto-
 ric.  I  should  like  to  know  whether
 they  do  not  realise  that  the  malady  is
 much  deeper  than  such  superficial  in-
 novations  and  if  that  is  so,  mereiy
 laundering  old  clothing  or  even  sc-
 quiring  new  baggage  would  not
 necessarily  solve  our  nationa]  problem.

 I  should  like  to  knuw  whether  it  is
 not  realised  by  our  leadership  that  the
 Kamaraj  Plan  has  already  begun  to
 disintegrate  and  to  disappoint.

 Shri  Tyagi  (Dehra  Dun):  I  thought
 it  was  not  a  Government  Plan.

 Dr.  L.  M.  Singhvi:
 affected  the  Government,  I  am  sure
 Mr.  Tyagi  would  concede  me  the
 right  of  discussing  it.  At  one
 time  it  did  shake  up  the  very  founda-
 tion  of  the  Government  in  the  country
 and  it  may  yet  be  the  source  of  that
 shake-up  in  the  future.

 Since  it  has

 At  any  rate,  I  would  like  to  know,
 Sir,  whether  this  controvery  between
 democracy  and  socialism  again  ignores
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 the  facts,  the  realities  of  the  deeper
 maladies  that  afflict  our  body  politic.
 You  cannot  improve  your  son’s
 grammar  by  giving  him  a  new  foun-
 tain-pen!  And  any  number  of  “foun-
 tain-pens”  that  the  Congress  leadership
 might  buy  and  give  to  this  organi-
 sation  would  not  improve  its  function-
 ing.  What  the  country  wants  is  that
 tne  Government  should  deliver  the
 goods,  and  it  is  an  earnest  of  its  de-
 dication  to  really  deliver  the  goods  that
 we  are  anxious  to  have.  To  hope  that
 this  will  usher  in  a  new  era,

 ‘which  has  been  promised  to  us  for
 long,  is  in  my  humble  opinion  to
 teether  on  the  brink  of  hallucination.
 What  we  want  is  something  bet-
 ter  than  hallucination  to  which,  I
 think,  we  have  by  now  become  quite
 allergic.

 In  respect  of  the  continuance  of  the
 emergency  I  would  like  to  say  only
 this  much  that  it  has  ceased  to  satisfy
 the  basic  test  of  a  clear  and  present
 threat  of  external  aggression,  and
 therefore  it  has  ceaseq  to  have  a
 rationale  for  ifs  continuance.  I  think
 it  is  high  time  that  the  Government
 considered  either  lending  a  sense  of
 urgency  to  this  state  of  emergency  or
 ‘scrapping  the  emergency  itself.

 I  would  like  to  end  by  saying  that
 in  the  present  state  of  international
 ‘tension  where  we  find  ourselves  some-
 what  friendless,  as  in  the  Security
 Council  debate  recently  on  Kashmir,
 we  must  strengthen  our  defences  and
 show  a  somewhat  greater  security-
 consciousness.  This  year  had  been  a
 ‘year  of  discovering  many  =  an
 ‘espionage  apparatus.  And  if
 ‘the  Government  fails  to  make  a  real,
 a  substantial  effort  to  show  itself
 as  a  security-conscious  government,
 it  would  have  failed  the  country.
 I  hope,  Sir,  that  this  Government
 ‘would  show  an  adequate  measure  of
 ‘security-consciousness  and  that  they
 ‘would  see  to  it  that  our  western  bor-
 ‘ders,  particularly  in  view  of  our  in-
 creasing  differences  with  Pakistan,
 would  be  better  guarded.  I  may
 say  that  at  present  they  :ane  not  as  well
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 guarded  as  they  should  be.  I  wish  to
 say  here  that  the  areas  in  the  border
 region  should  be  looked  aftey  better,
 they  should  be  visited  by  our  leaders
 more  often.

 And  I  end,  Sir,  by  expressing  the
 hope  that  Government  would  show  a
 somewhat  greater  willingness  to  listen
 to  constructive  thinking  and  sugges-
 tions  in  the  country  rather  than  dis-
 playing  a  closed  mind  to  every  new
 idea  that  happens  to  emanate  note
 from  their  own  rank  and  file  but  from
 others.  It  is  in  this  that  they  can  per-
 haps  give  a  promise  to  the  country  of
 delivering  the  goods,  or  at  least  a  part
 of  the  goods  which  they  have  been
 promising  us  for  a  long  time.

 Mr.  Deputy-Speaker:  Shrimati
 Jyotsna  Chanda.

 Shri  Priya  Gupta  (Katihar):  I  want
 to  make  just  one  submission.

 Mr.  Deputy-Speaker:  Order,  order.
 No  submission  now.

 Shrimati  Jyotsna  Chanda.
 Shri  Priya  Gupta:  ***
 Mr.  Deputy-Speaker:  Order,  order.

 These  remarks  will  not  form  part  of
 the  record.

 Shrimati  Jyotsna  Chanda.
 Shrimati  Jyotsna  Chanda  (Cachar):

 Mr.  Deputy-Speaker,  Sir,  the  Vice-
 President  in  his  thoughtful  addrese
 has  referred  to  the  problem  of  the
 large  influx  of  Hindu  refugees  from
 East  Pakistan,  and  the  Central  Gov-
 ernment  has  made  it  clear  that  the
 problem  of  Hindu  refugees  from  East
 Pakistan  is  a  national  problem  and  a
 national  responsibility.  But  in  our
 preoccupation  with  the  problem  of
 Hindu  refugees,  we  should  not  under-
 estimate  the  problem  of  Muslim  infil-
 tration  from  East  Pakistan  into  Assam,
 Tripura  and  West  Bengal.  This  too
 is  a  national  problem  threatening
 India’s  security  and  the  solution  of
 this  problem  is  also  a  national  res-
 ponsibility.

 **¢Not  recorded.
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 {Shrimati  Jyotsna  Chanda]
 On  the  basis  of  the  figures  released

 by  the  96]  census  of  Pakistan  and
 India,  it  has  been  estimated  by  the
 96  Census  Commissioner  of  India
 that  the  migration  of  Muslims  into
 Assam,  West  Bengal,  Tripura  and
 Purnea  District  of  Bihar  has  been  of
 the  order  of  10,33,000  during  the
 decade  95l-96l.  The  Government
 must  do  everything  in  its  power  to
 put  a  stop  to  the  Muslim  infiltration
 from  East  Pakistan.  This  is  not  a
 new  problem,  but  it  is  time  some  new
 measures  are  adopted  in  this  regard.

 I  wish  to  submit  two  specific  pro-
 posals  for  dealing  with  this  problem
 for  the  consideration  of  the  House  and
 the  Government.

 First,  a  border  security  zone  should
 be  created  in  the  States  bordering
 East  Pakistan,  namely,  West  Bengal,
 Tripura  and  Assam,  extending  twenty
 miles  from  the  border  in  these  States
 and  all  along  the  border;  and  all  the
 Muslim  population  in  these  areas
 should  be  resettled  in  other  parts  of
 India.  I  must  make  it  absolutely
 clear  that  I  am  not  pleading  for  an
 exchange  of  population.  All  I  am
 saying  is  that  the  Muslim  population
 within  twenty  miles  of  the  East  Pakis-
 .an  border  should  be  settled  at  least
 twenty  miles  away  from  the  border.
 Wherever  necessary,  proper  compen-
 sation  should  be  paid  to  those  who
 cannot  be  suitably  resettled.  This
 resettlement  of  whole  villages  was
 done  when  the  DVC  dams  were  built.
 There  are  several  other  instances  of
 such  resettlement.  For  example,  when
 a  new  airport  or  a  refinery  is  built,
 whole  villages  are  displaced.  So  in
 the  interest  of  national  security,  if
 there  is  resettlement  of  part  of  the
 border  population,  such  a  step  should
 not  be  regarded  as  abnormal.  There
 is  reason  to  believe  that  the  Pakistan
 Government  actively  helps  the  Mus-
 lim  infiltration  into  India.

 Secondly,  in  the  areas  where  there
 are  large  Muslim  pockets  in  the  cities,
 towns  and  villages  of  Assam,  Tripura
 and  West  Bengal,  there  should  be
 compulsory  registration  of  all  Muslim
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 households  and  there  should  be  fre-
 quent  police  checks  to  detect  infiltra-
 tion,  Those  guilty  of  infiltration
 should  be  rounded  up  and  sent  to
 Dandakaranya  or  to  any  other  project
 for  road  construction  work  for  a  mini-
 mum  period  of  two  years  after  which
 they  should  be  deported  to  East  Pakis-
 tan.  Again,  I  must  point  out  that
 there  is  nothing  very  rash  in  regard
 to  such  compulsory  registration.  Dur-
 ing  each  census  enumeration  there  is
 a  complete  house-listing  which  is
 compulsory.  And  such  _  registration
 will  also  be  in  the  interests  of  Mus-
 lim  security,  as  the  police  will  be  in
 a  position  to  take  effective  steps  if
 they  are  posted  with  al]  the  relevant
 information.

 Before  I  conclude,  I  wish  to  refer
 briefly  to  the  problem  of  Hindu  refu-
 gee  migration  from  East  Pakistan.  It
 is  an  agonising  reality  which  we  must
 face  that  the  Hindus  cannot  live  any
 more  in  East  Pakistan.  It  is  not
 humanly  possible  for  them  to  live  any
 more  there,  as  there  is  no  security  of
 life,  property,  honour  and  respect.
 Nearly  one  crore  of  Hindus  are  still
 there.  We  cannot  wait  for  periodic
 outbursts  of  violence  in  East  Pakistan
 to  think  of  the  Hindu  minority  there.
 Our  Planning  Commission,  while  pre-
 paring  the  Fourth  Five  Year  Plan
 must  make  adequate  provision  for  the
 phased  migration  and  resettlement  of
 all  the  Hindus  from  East  Pakistan.
 Top  priority  should  be  given  to  the
 Dandakaranya  Development  Project,
 the  Rajasthan  Canal  projects  and  so
 on.  The  refugee  problem  is  not  mere-
 ly  a  political  problem.  If  lakhs  of
 refugees  pour  in  the  States  of  Assam
 and  West  Bengal,  their  economy  will
 be  completely  disrupted.  So,  instead
 of  depending  on  the  prevailing  politi-
 cal  climate  which  will  determine  the
 magnitude  of  the  influx  of  refugees
 from  East  Pakistan,  it  will  be  more
 realistic  if  the  Planning  Commission
 draws  its  Fourth  Plan  on  the  assump-
 tion  that  almost  all  the  Hindus  in  East
 Pakistan  will  migrate  to  India  in  the
 near  future.

 Speaking  for  Assam,  I  cannot  have
 a  sense  of  optimism  about  the  pros-
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 pects  of  improving  the  economic  con-
 dition  of  the  masses  unless  the  twin
 problems  of  Muslim  infiltration  and
 Hindu  refugees,  both  national  prob-
 lems,  are  tackled  effectively.  We  must
 also  not  forget  that  a  large  number  of
 refugees  who  have  been  coming  to
 Assam,  Tripura  and  West  Bengal  ever
 since  the  partition  of  India  in  947
 and  in  particular  after  1950,  have  only
 been  partially  rehabilitated.  Muslim
 infiltration  on  a  large  scale  is  a  threat
 to  national  security,  and  massive
 Hindu  migration  disrupts  our  national
 economy.

 I  may  remind  this  House  in  this
 connection  that  Sardar  Patel  had  even
 demanded  land  from  Pakistan  to  take
 care  of  the  large  influx  of  Hindu  refu-
 gees  from  Pakistan.  The  Government
 of  India  should  demand  adequate
 compensation  from  the  Government
 of  Pakistan  for  the  loss  of  property
 of  the  migrants  from  East  Pakistan,
 as  was  done  in  the  case  of  refugees
 from  West  Pakistan,

 I  hope,  the  Government  will  rise
 to  the  occasion  and  find  out  ways  and
 means  to  solve  this  problem  for  ever,
 and  I  know  the  country  will  support
 the  Government  unhesitatingly.

 Shri  Maniyangadan  (Kottayam):
 Mr.  Deputy-Speaker,  Sir,  I  stand  here
 to  support  the  motion  of  thanks  mov-
 ed  here.  Sir,  the  Address  of  the  Vice-
 President  gives  in  a  nutshell  the  vari-
 ous  aspects  of  the  national  activities
 towards  achieving  our  _  objective,
 namely  democratic  and  socialist  order
 at  home  and  peace  and  co-operation
 in  international  affairs.

 The  Vice-President  has  referred  to
 the  difficulties  and  distractions  that
 we  are  facing  and  we  have  to  face.
 We  are  at  the  cross-roads  of  history,
 and  only  earnest  and  united  efforts
 by  all  will  lead  us  to  success.

 The  mid-term  appraisal  of  the  Third
 Plan  was  referred  to  by  the  Vice-
 President.  We  had  occasion  to  discuss
 it  once.  It  is  true  that  we  are  not  able
 to  achieve  our  targets  fully  in  al]  res-
 pects.  But  there  is  no  meaning  in  de-
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 erying  everyt!.:.g.  The  Vice-President
 has  referred  «>  the  :ricultural  sector
 and  pointed’  Ba  shortfalls.  The  only
 solution  for  i.  ::  to  increase  produc-
 tion,  Unless  production  is  increased
 there  is  no  possibility  of  getting  over
 the  difficulties.  Increased  price  is  also
 referred  to,  When  there  is  a  scaccity
 of  commodities  the  prices  are  bond
 to  go  up.  This  is  the  fundamental  law
 of  economics.  So  the  only  possib‘lity
 is  by  increasing  the  production,  State
 trading  was  referred  to  by  some  hon.
 Members,  I  am  afraid,  State  trading
 by  itself,  or  the  State  taking  over  the
 monopoly  over  trade,  will  not  solve  the
 problem.  I  am  not  against  controls,  I
 am  of  the  view  that  profiteering  out
 of  scarcity  should  be  curbed  with  a
 strong  hand.  But  the  trade  being
 taken  over  completely  by  the  State
 may  not  solve  the  problem.  It  will
 only  create  further  problems.  There-
 fore,  according  to  me,  the  only  method
 is  to  increase  production  in  various
 ways.  The  co-operative  system  must
 also  be  encouraged.

 For  increasing  the  production  of
 agricultural  commodities  the  agricul-
 turists  must  have  some  incentives.
 They  must  be  assured  of  a  reasonable
 price.  I  may,  in  this  connection,  refer
 to  a  place  in  Kerala  called  Kuttanad
 which  is  the  rice  bowl  of  Kerala.  The
 cultivation  there  is  a  peculiar  one.
 It  is  backwaters  and  water  is  pumped
 out  from  the  fields.  Big  bunds  are
 to  be  put  up.  It  is  a  very  costly
 affair.  But  the  price  of  the  rice  that
 is  produced  there  does  not  give  a
 reasonable  margin  of  profit.  I  would
 suggest  that  the  agriculturists  there
 must  be  assured  of  a  reasonable  price.
 They  must  be  given  help  in  various
 other  ways.  Other  agricultural  pro-
 ducts  like  pepper,  turmeric,  cardamom
 and  other  things  are  grown  there.
 These  commodities  earn  foreign  ex-
 change.  If  the  production  of  these
 commodities  is  to  be  increased.  I
 would  suggest  that  a  floor  price  should
 be  fixed  for  them.  Unless  that  is
 done  there  is  no  meaning  in  saving
 that  we  are  thinking  of  increasing  our
 production  and  all  that,
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 [Shri  Maniyangadan]
 In  this  connection,  I  may  refer  to

 the  position  of  electricity  in  our  State.
 I  am  glad  that  the  Minister  for  Irri-
 gation  and  Power  is  here.  Every
 year  it  has  become  almost  a  custom
 to  cut  down  the  supply  of  eiectricity
 in  the  State.  This  year  there  was  a
 cut  to  the  tune  of  40  per  cent.  If  the
 industries  are  to  function  properly
 electricity  is  a  vital  necessity.  Of
 course,  certain  power  projects  are
 coming  up  there,  but  however  big  the
 projects  may  be  when  the  question  of
 electricity  comes  we  have  completely
 to  depend  on  the  rains.  If  there  is
 shortage  of  rains,  there  is  no  electri-
 city.  That  is  what  is  happening.
 So  the  —  suggestion  was  made
 that  certain  thermal  stations  may  be
 established  in  Kerala.  I  would  request
 the  Minister  to  look  into  this  question
 and  see  that  thermal  stations  are  estab-
 lished  there.

 I  may  also  refer  to  certain  state-
 ments  made  by  the  leader  of  the  Com-
 munist  Group,  Shri  A,  K.  Gopalan.  He
 was  saying  that  democracy  is  not  func-
 tioning  in  this  country,  that  law  and
 order  has  completely  broken  down  in
 certain  States.  He  made  a  specsal  men-
 tion  of  Kerala.  It  is  a  funny  thing  to
 hear  this  from  Shri  A.  K.  Gopaian,  the
 leader  of  the  Communist  Group.  There
 ‘was  a  government  in  that  State,  some
 vears  back,  led  by  the  Communist
 Party.  I  do  not  want  to  refer  to  the
 details  of  those  times.  Anyhow,  I  only
 want  to  say  that  it  comes  with  ill  grace
 from  Shri  Gopalan  when  he  says  that
 ‘democracy  is  not  functioning  there.
 He  was  referring  to  the  editorials  of  a
 few  papers  which  said  that  one  of  the
 ministers  there  should  go  out  of  office.
 I  do  not  minimise  the  importance  of
 newspapé’s  in  a  democratic  set  up.
 But  I  will  remind  him  of  the  period
 when  the  Communist  regime  was  there,
 when  all  the  newspapers  there  except
 those  run  by  the  Communist  Party  un-
 animously  demanded  the  resignation  of
 the  Ministry.  I  do  not  know  when  the
 idea  of  public  opinion  being  put  forth
 by  editorials  of  one  or  two  papers
 dawned  on  him.  I  have  only  to  say
 that  there  was  no  time  before  the  Com-
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 munist  regime  was  functioning  there
 when  public  opinion  was  expressed  so
 unequivocally  against  the  State  Gov-
 ernment.  Judicial  enquiries  had  given
 verdicts  against  that  Government.
 Instances  of  interference  with  the  judi-
 ciary  by  the  Government  were  not  few
 and  judicial  pronouncements  were
 made  condemning  the  Government.
 But  they  stuck  to  power.  Law  and
 order  completely  broke  down  and  the
 President  had  to  dismiss  the  Govern-
 ment.  That  is  what  happened  there.
 What  is  he  referring  to  here?  The
 Home  Minister  of  the  State  while  driv-
 ing  a  car  met  with  an  accident,  two
 or  three  people  were  injured,  and  the
 police  registered  a  case  against  the
 Home  Minister  himself  and  it  was
 decided  that  the  Home  Minister  should
 give  up  charge  of  the  portfolio  that  he
 was  holding.  That  .was  done  so
 that  the  police  may  _  investigate
 the  case  properly  and  _  further
 proceedings  may  be  taken.  I  do
 no  not  know  what  further  is  needed  in
 a  democratic  set  up.  A  car  accident
 is  only  a  minor  offence  and  it  does  not
 attach  to  it  any  moral  turpitude.  I
 do  not  understand  the  justification  for
 demanding  the  resignation  of  a  Minis-
 ter  merely  because  a  case  for  an  off-
 ence  under  the  Motor  Vehicles  Act  is
 registered  against  him.  Then  it  is  said
 that  the  Minister  has  failed  to  stop
 the  car  and  take  the  injured  persons
 to  the  hospital.  Well,  the  law  does
 not  provide  for  that.  He  has  done
 what  he  has  to  do  strictly  under  the
 law.  So,  there  is  no  sense  in  bringing
 that  allegation  against  him.

 The  second  allegation  was  regard-
 ing  an  incident  in  the  MLAs’  quarters
 at  Trivandrum.  When  the  Congress
 President  visited  Trivandrum,  certain
 people  from  various  parts  of  the  State
 gathered  there  to  give  him  a  fitting
 reception.  It  seems  that  some  of  the
 people  went  to  the  MLA’s  quarters
 and  staged  a  demonstration  against
 an  MLA.  No  untoward  incident  took
 place  there.  I  do  not  want  to  go  into
 the  question  whether  this  demonstra-
 tion  was  justified  or  not.  That  is  not
 the  question  at  issue.  The  only  ques-
 tion  is  whether  the  machinery  of  law
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 and  order  did  function  properly  or
 not.  The  police,  on  hearing  of  this
 demonstration,  arrived  on  the  spot
 immediately.  The  Speaker  of  the
 Assembly  also  took  notice  of  this  and
 made  arrangements  for  the  security  of
 ihe  persons  inside  the  quarters.  So,
 the  law  and  order  position  was  entire-
 ly  and  wholly  satisfactory  and  thee
 was  absolutety  no  incident  at  all
 except  the  fact  of  the  demonstration.

 These  are  the  two  instances  quoted
 by  Shri  A.  K.  Gopalan  to  show  or
 prove  that  law  and  order  has  broken
 down  in  Kerala.  This  in  my  opinion,
 only  shows  that  a  drowning  man  will
 catch  even  a  straw  to  save  himself.
 The  party  which  he  represents  may
 have  several  troubles  within  the
 party.  He  referred  to  the  fact  that
 there  were  bickerings  within  the  Cong-
 ress  Party.  I  do  not  want  to  go  into
 (hose  things.  In  every  party  there
 are  certain  occasions  on  which  there
 may  be  differences  of  opinion.  Does
 he  not  remember  that  the  leader  of
 his  group  in  Parliament  was  censured
 by  his  own  party  and  still  he  continues
 to  be  the  leader  of  that  group?  Are
 there  no.  differences  of  opinion
 between  the  various  sections  of  his
 own  party?  I  do  not  know  why  all
 those  matters  should  be  brought  into
 Parliament.  There  may  be  differences
 of  opinion  between  various  sections  in
 a  party,  between  individual  members
 of  a  party,  but  those  matters  are  not
 the  concern  of  Parliament.

 It  may  be  the  game  of  that  party
 to  take  political  capital  out  of  these
 minor  incidents  or  differences  between
 two  sections  of  a  party.  If  so,  I  do
 not  want  to  ask  him  to  deviate  from
 that  policy.  But  let  him  not  forget
 the  fact  that  he  himself  was  censured
 by  his  own  party  and  yet  he  continues
 to  be  the  leader  of  that  party.  Per-
 haps,  if  he  were  not  in  a  democratic
 set  up  as  in  India  he  might  not  have
 been  here  and  he  might  not  have  been
 even  alive.  Therefore,  it  is  wrong  to
 say  that  under  the  Congress  regime
 in  India  democraty  is  not  at  all  func-
 tioning.
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 Then  he  referred  to  the  Land  Re-

 forms  Act  of  Kerala.  That  matter
 was  discussed  here  in  detail  when  we
 were  considering  the  Constitution
 Seventeenth  Amendment  Bill.  He
 said  “that  the  rights  of  tenants  are
 being  taken  away  under  that  Act.  All
 that  was  done  was  to  make  certain
 amendments  to  the  former  Act,  A
 new  B.]l  was  introduced  in  the  State
 Legislature,  passed  by  the  Legislature
 and  the  President  has  given  his  assent
 to  that.  His  complaint  was  that  while
 the  Communist  regime  was  in  power
 there  it  passed  a  similar  Bill  and  the
 President  took  two  years  for  giving
 his  assent  whereas  in  the  case  of  this
 Act  the  President  took  only  a  month
 or  so.  But  he  forgets  that  when  the
 Communist  regime  passed  a  Bil]  into
 law  and  sent  to  the  President  for  his
 assent,  he  pointed  out  certain  defects
 in  the  Bil]  and  sent  it  back  to  the
 Legislature.  It  had  to  be  considered
 by  the  Legislature  again  and  so  it
 took  a  long  time.  In  this  case,  there
 was  no  such  necessity.  Moreover,
 there  was  an  interim  legislation  which
 was  to  expire  on  the  3lst  December
 last.  So,  it  was  absolutely  necessary
 that  the  new  Act  should  come  into
 force  before  that  date.  Therefore,  the
 President  gave  his  assent  without
 delay.  That  is  all  what  happened.
 So,  I  do  not  know  why  he  attributes
 motives  even  to  the  President  of  India
 in  giving  his  assent  -to  these  two  Bills.
 He  should  not  forget  the  circumstances
 in  which  it  was  done.

 Then  he  was  speaking  of  corruption.
 Well,  it  has  been  taken  note  of  and
 various  steps  are  being  taken.  But,
 then,  this  character  assassination  and
 allegations  merely  based  on  political
 backgrounds  or  personal  animosity  is
 a  very  serious  kind  of  corruption.
 Unless  our  morality  is  improved,  we
 cannot  get  rid  of  corruption.  Charac-
 ter  assassination  of  people,  making
 wild  allegations  against  them  without
 any  basis,  especially  against  persons
 who  are  holding  high  positions,  that
 must  be  curbed  and  put  an  end  to  at
 an  early  date.
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 Shri  N.  C.  Chatterjee  (Burdwan):
 Mr.  Deputy-Speaker,  Sir,  after  the
 very  unfortunate  speech  of  the  British
 representative  at  the  Security  Council,
 the  whole  of  India  is  perturbed  and
 distressed.  if  the  Prime  Minister  of
 India  had  been  here  I  would  have
 pressed  him  with  all  the  earnestness
 that  I  can  command  that  it  is  high
 time  that  he  as  Prime  Minister  on  be-
 haf  of  his  Government  and  _  this
 country  should  make  a  categorical  and
 ficm  declaration  to  the  Anglo-American
 world  “hands  off  Kashmir’.  Sir,  it  is
 high  time  that  we  realise  what  danger
 we  are  facing.  The  Prime  Minister,
 unfortunately,  is  not  here  but  I  would
 urge  the  Home  Minister  immediately
 to  make  that  categorical,  firm  and  un-
 equivocal  declaration.

 Sir  Patrick  Dean’s  speech  at  the
 Security  Council  has  given  us  a  rude
 shock.  But  I  am  still  more  distressed
 by  the  special  pleadings  which  had
 been  resoried  to  by  some  British  dip-
 lomats  in  India.  Sir,  you  do  not
 possibly  know  and  the  House  does  not
 possibly  know  that  Mr,  Baxter,  the
 Regional  Information  Officer  of  the
 British  Information  Services  stationed
 in  Calcutta  has  issued  a  statement,
 trying  to  condone  or  make  a  special
 pleading  justifying  the  speech  of  Sir
 Patrick  Dean.  He  says:

 “Neither  Britain  nor  the  Security
 Counci]  have  made  any  pronounce-
 ment  on  the  legality  of  the  acces-
 sion  of  Kashmir  to  India.”

 This  is  a  very  serious  thing.  We
 want  to  make  it  perfectly  clear  that
 the  Accession  is  no  longer  a  live  issue,
 that  Kashmir  is  an  integral  part  of
 India  and  that  it  shall  continue  to  be
 so.  What  has  Sir  Patrick  Dean  been
 saying?  What  is  the  attitude  of  the
 British  Prime  Minister?  Are  they
 saying  that  there  can  be  any  mediation
 on  the  issue  of  accession?  Who  went
 to  the  Security  Council?  India  went
 to  the  Security  Council  with  the  com-
 plaint  that  there  has  been  aggression
 on  Indian  territory.  Is  our  sovere-
 igntv  over  our  own  territory  going  to
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 be  the  subject  matter  of  negotiation?
 We  must  repudiate  that  whole-heart-
 edly.  Look  at  the  speech  of  Sir
 Patrick  Dean.  I  am  reading  it.  Sir
 Patrick  Dean  said:

 “We  consider  it  unrealistic  to
 consider  the  status  of  Kashmir
 pure'y  in  terms  of  the  legal  effect
 of  Maharaja’s  instrument  of  acces-
 sion.  It  is  impossible  to  leave  out
 of  consideration  5  years  of  dis-
 cussion  in  this  Council  and  the
 decisions  taken  by  it.”
 An  Hon.  Member:  Shame,  shame.
 Shri  N.  C.  Chatterjee:.  Does  it

 mean  that  the  Accession,  which
 was  ratified,  entered  into  by  the  head
 of  the  State  according  to  the  British
 statute  and  international  obligations
 is  still  open  for  discussion?
 5.00  hrs,

 Sir,  as  8  matter  of  fact,  Mr.  Krishna
 Menon’s  forthright  speech  set  me
 thinking.  I  have  deeply  considered
 the  matter  and  I  think  the  graver
 danger  that  is  now  facing  India  is  this
 that  they  are  thinking  of  some  kind
 of  a  consensus.  This  consensus  is  a
 bigger  danger.  It  is  really  a  trap.
 This  consensus  is  a  clever  move.  It  is
 a  delusion  and  a  snare.  Why?  It  has
 been  deliberately  manoeuvred  to  make
 India  and  her  supporters  change  their
 basic  stand.  You  have  got  to  have
 consensus  regarding  what?  We  have
 got  to  make  consensus  in  regard  to  the
 vital  point  that  Kashmir  is  a  part  of
 India?  Even  on  that  point  we  shall
 have  consensus  for  the  purpose  of
 negotiation?  As  a  matter  of  fact,  we
 can  understand  Pakistan.  We  know
 what  is  happening.  Why  do  they  bring
 up  this  Kashmir  issue  periodically?
 Why  do  they  resort  to  this  periodical
 insanity  and  madness  in  East  Bengal
 and  go  on  with  communal  flare  up  and
 this  communal  carnage.  They  are
 deliberately  doing  it  with  a  set  pur-
 pose.  There  is  a  strong  democratic
 movement  in  East  Bengal.  There  is  a
 strong  urge  that  the  military  dictator-
 ship  should  end.  Among  the  Muslim
 youth  also,  in  East  Pakistan,  there  is
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 a  strong  urge  that  the  totalitarian
 regime  shouid  go  and  some  kind  of

 .a  democratic  set-up  should  be  instal-
 led.  Now  this  Kashmir  issue  is  trotted
 out  conveniently  ang  periodically  for
 the  purpose  of  killing  and  scotching
 this  democratic  movement.  I  am
 happy  to  announce  that  there  are  East

 Bengal  leaders,  Muslim  leaders  and
 important  Muslim  papers  which  are
 conducted  by  East  Bengal  Muslims  of
 some  prominence,  like,  Ittefaque  and
 other  papers  which  deliberately  and
 repeatedly  warned  President  Ayub
 Khan,  “Do  not  indulge  in  this  game
 of  raising  communal  passion  over  this
 temporary  loss  of  the  Holy  Relic  at
 Hazratbal.”  All  these  are  deliberately
 and  repeatedly  done  for  the  purpose
 of  diverting  attention  and  _  scotching
 and  killing  the  democratic  movement
 which  was  brewing  in  Pakistan  for  the
 purpose  of  continuing  the  military  dic-
 tatorship,  for  the  purpose  of  negativ-
 ing  all  urge  towards  self-realisation
 and  self-fulfilment  of  the  people  who
 wanted  a  better  set-up.  That  was  the
 position.

 Then,  Sir,  the  British  representa-
 ‘tive,  Mr.  Baxter  has  also  said:

 “Britain  did  not  take  up  a  hos-
 tile  stand  in  the  Security  Coun-
 cil.”

 Only  a  British  diplomat  can  talk  like
 that.  We  have  had  enough  of  British
 diplomacy  in  India.  His  next  sen-
 tence  is:

 “Indeed  Sir  Patrick  Dean  said
 much  that  coincided  with  the
 Indian  view.”

 Then  he  quotes  Mr.  Chagla.  I  must
 pay  a  tribute  to  Mr.  Chagla  for  his
 emphatic  exposure  of  the  Pakistan
 game  and  I  think  all  sections  of  our
 people  should  stand  by  what  Mr.
 Chagla  has  said.  We  are  proud  of  his
 performance.  But  is  it  right  to  say
 that  Sir  Patrick  Dean  has  said  exact-
 ly  the  same  thing  in  the  Security
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 Council  what  Mr,  Chagla  had  said?
 What  was  Mr.  Chagla  saying?  Mr.
 Chagla  was  not  thinking  of  any  kind
 of  consensus  on  the  vital  issue  of
 accession.  Nothing  of  the  kind.  He
 was  appealing  for  sanity;  he  was
 appealing  for  a  rational  approach;  he
 was  appealing  on  humanitarian
 grounds  that  this  communal  carnage
 must  stop  in  East  Benga]  and  any
 consequential  repercussions  which  we
 all  deeply  deplore  and  condemn  in
 West  Bengal  should  not  happen  and
 he  said  we  can  never  build  up  India
 and  we  can  never  build  up  India  or
 Pakistan  if  this  kind  of  continuous
 communal  carnage  and  its  repercus-
 sions  are  repeated  from  time  to  time.
 All  planning  would  be  finished;  all
 talk  of  democracy  would  be  moon-
 shine  and  all  ideals  of  socialism  will
 go  down  the  drain  if  this  kind  of
 thing  happens  and  India  is  confronted
 with  another  9  millions  of  refugees
 who  have  got  to  be  accepted  as  pro-
 per  Indian  citizens.  You  must  respect
 them.  That  is  what  he  was  saying.
 He  was  saying  that  there  should  be
 a  joint  meeting  of  Ministers  of  the
 two  countries.  To  do  what?  To  have
 communal  amity  for  the  effective
 protection  of  the  minorities  in  both
 the  countries  and  this  gentlemen  has
 got  the  impertinence  to  suggest  that
 Sir  Patrick  Dean  was  only  echoing
 the  sentiments  of  the  Indian  repre-
 sentative.  This  is  a  type  of  hypocrisy
 which  we  must  repudiate  and  we
 must  resent.

 Thirdly,  he  says:
 “The  British  delegation  at  the

 U.N.  did  hold  discussions  with
 their  Indian  colleagues.  But  there
 there  was  no  reason  to  ‘warn’  the
 Indians  as  the  speech  was  not  a
 hostile  one.”

 It  was  really  a  hostile  speech.  What
 we  want  to  say  is  this.  If  there  is
 a  corrupt  regime  in  Kashmir,  if  there
 is  an  inefficient  administration  in
 Kashmir,  if  the  people  are  genuinely
 thinking  of  a  closer  integration,  then
 it  is  India’s  duty  and  we  will  perform
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 (Shri  N.  C.  Chatterjee]
 vur  auty,  but  we  wili  not  allow  any
 other  country  to  interfere  in  that
 affair.  The  immortal  sout  of  one  of  the
 greatest  sons  of  India  is  watching  this
 Parliament  and  watching  India  today,
 the  great  Dr.  Shyama  Prasad
 Mukerjee.  You  remember  he  started
 the  Kashmir  agitation  over  this  ques-
 tion  of  total  integration  of  Kashmir
 with  India  and  he  underwent  the
 supreme  sacrifice  of  laying  down  his
 life  on  this  issue,  I  was  one  of  the
 10,000  men  who  were  arrested  and  im-
 prisoned  in  that  movement.  I  am
 happy  and  proud  that  that  movement
 was  timely  and  stopped  the  possible
 betrayal  by  one  leader  whom  the
 Prime  Minister  loved  and  admired  but
 now  we  know  what  he  was.  But,  Sir,
 whatever  is  due  to  the  people  of
 Kashmir  we  shall  do  it.  I  do  not
 think  that  this  Parliament  should
 today  declare  that  there  should  be
 President’s  rule  and  there  should  be
 no  democratic  set-up.  We  want  a
 broad-based  democratic  Government
 properly  installed  and  functioning
 there.  We  want  that  the  corrupt
 regime  which  has  disgraced  Kashmir
 and  which  has  been  fooling  with
 India’s  millions  of  rupees  of  tax-pay-
 ers  money  should  completely  be  elimi-
 nated  from  that  field.  We  are  not
 going  to  allow  anybody  else  to  inter-
 fere.  Our  Minister  should  stand  up
 in  this  Parliament  and  boldly  and
 courageously  declare  that  Accession
 is  not  a  live  issue.  We  shall  not
 allow  that  issue  to  be  discussed  and
 there  is  no  question  of  consensus  on
 that  issue,  no  question  of  negotiation,
 and  we  will  not  have  any  mediator
 to  discuss  whether  there  should  be
 accession  or  there  should  be  plebis-
 cite.  We  know  what  is  this  plebiscite.
 Unfortunately,  in  Sylhet,  there  was
 some  kind  of  plebiscite.  Unfortunate-
 ly,  in  the  North  West  Frontier  Pro-
 vince  there  was  some  kind  of  plebis-
 eite.  When  communal  passions  are
 inflamed  and  when  you  demand  that
 Kashmir  should  be  a  part  of  Pakistan
 simnlv  an  the  two-nation  theory
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 Maulana  are  sent  running  about,  you
 Know  there  cannot  be  nonest  demo-
 crauc  voting  or  real  baliot  or  any
 proper  appraisul  with  regaru  to  tne.
 poutical  issues.  lt  will  be  a  complete-
 nasco.  But  why?  Repeatedly,  there
 have  been  democratic  elections  and
 repeatedly  the  Kashmir  Assembly  has.
 adopted  the  attitude  that  this  integra-
 tion  is  final  and  conclusive  and  even
 today  we  are  demanding  that  Article
 370  shouid  be  scrapped  from  the  Cons-
 titution.  This  is  one  of  the  mistakes
 we  made  by  making  temporary
 provisions  with  respect  to  the  State
 of  Jammu  and  Kashmir.  I  am  not
 going  to  say  what  I  said  in  the  First
 Lok  Sabha  when  I  was  a  Member
 that  we  committed  three  bung!es  and
 one  of  the  bungles  was  this  reference
 to  U.  N.,  another  bungle  was  the  offer
 of  some  kind  of  plebiscite  and  the
 third  bungle  was  the  cease-fire.  But
 whatever  was  done,  after  that  6
 years  have  passed  and  during  these
 6  years  you  have  had  democratic
 elections  and  in  every  election  there
 has  been  a  unanimous  declaration  by
 the  people  of  Kashmir  that  they  shall
 continue  to  be  within  India  and  as  a
 part  of  India.  Therefore,  remove  this
 article  370  and  make  it  completely
 integrated  part  of  India  on  the  same
 footing,  on  the  same  level,  on  the
 same  constitutional,  legal  and  juridi-
 cal  level  as  any  other  part  of  India.
 Mr.  Adlai  Stevenson’s  speech  has
 sugar-coated  the  British  stand.  We
 can  see  through  it  and  we  can  also
 tell  Mr.  Adlai  Stevenson  that  we  are
 not  going  to  be  trapped  by  that  kind
 of  speech.  As  a  matter  of  fact,  it  is
 a  clever  manoeuvre  to  do  two  things,
 one  to  dislodge  Soviet  Russia  from
 its  firm  stand  she  had  taken.
 Supposing  Soviet  Russia  today  walks
 into  this  so-called  consensus,  then  it
 will  have  to  shift  its  ground,  and  it
 will  have  to  resile  from  its  own  stand.
 Secondly,  it  is  being  utilised  for  get-
 ting  the  African  votes  for  the  purpose
 of  blackguarding  India.  We  must  re-
 fuse  to  submit  to  any  kind  of  black-
 mail  and  slander,  and  we  must  make 3  AL  nd  Mann
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 shall  be  neither  any  negotiation  nor
 any  mediation  nor  any  kind  of  this
 concensus  on  this  issue.  That  issue
 is  closed.  The  only  issue  is  the  issue
 on  which  we  went  to  the  UNO.  And
 what  is  that  issue?  It  is  ‘Vacate  the
 aggression’.  Now,  the  wonderful  thing
 in  international  politics  is  that  the
 complainant  is  being  made  the  accus-
 ed  and  the  aggressor  assumes  the  role
 of  being  the  victim  of  aggression.  We
 are  not  going  to  tolerate  this  kind  of
 perfidy.  India  repudiates  it.  If  the
 Government  make  the  position  clear,
 I  am  sure  that  all  parties  in  this
 House,  all  people  in  this  country,  and
 all  sections  of  citizens  will  stand  by
 the  Government  and  there  will  be
 complete  unanimity.

 क्रो  समता नि  (जम्म  तथा  काश्मीर)  :
 जनाब  डिप्टी  स्पीकर  साहब,  आनरेबल
 मेम्बर,  मि०  चटर्जी,  और  दूसरे  दोस्तों  ने
 बर्तानिया  के  स्टैंड  के  मुताल्लिक़  अपने
 खयालात  का  इजहार  किया  है  ।  वाक़ई
 यह  एक  ऐसी  बात  है,  जिस  ने  तमाम  हिन्दुस्तान
 और  हर  एक  हिन्दुस्तानी  को  इन्तहाई  सदमा
 पहुंचाया  है  ।  लेकिन  मैं  समझता  हूं  कि  ज्यों-
 ज्यों  वाक़यात  गुजरते  जाते  हैं,  उनका  कुछ
 हिस्स;  भूलता  जाता  है।  बर्तानिया  का  यह
 एटीट्यूड  कोई  नया  एटीट्यूड  नहीं  है  और  अगर
 किसी  वक्त  भी  हम  इस  मुग़ालते  में  रहे  कि
 बर्तानिया  सिक्योरिटी  कौंसिल  में  हमें  सपोर्ट
 करने  जा  रहा  है,  तो  हमारा  वह  खयाल  ग़लत
 था  और  वह  ग़लत  साबित  हुआ  है  ।  इस  मौक़े
 पर  उस  ने  जिस  तरह  हमें  स्टेज  किया  है,  उस  पर
 जितना  भी  ग़मो-गुस्से  का  इजहार  किया  जाय,
 वह  कम  है  |

 लेकिन  जहां  हम  काश्मीर  के  मुताल्लिक
 बर्तानिया  के  एटीट्यूड  की  बात  करते  हैं,
 दूसरी  बातें  करते  हैं,  वहां  हम  यह  भी  देखें
 कि  इस  सा वि रेन  हाउस  में  किस  किस्म  की
 बातें  कही  जाती  हैं  ैं  इस  साविरेन  हाउस
 के  अख्त्यारात  को  चैलज  नहीं  करता  हूं  1
 इस  सा थि रेन  हाउस  में  मुल्क  के  हर  एक
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 मसले,  हर  एक  अमर  और  हर  एक  वाक़ये  पर
 बहस  हो  सकती  है  ।  लेकिन  इस  दफ़ा
 जनाब  सदर  के  ख़तरे  पर  बहस  के  दौरान
 और  उसके  अलावा  भी  कुछ  दोस्तों  ने
 पालियामेंट  की  सतह  से  उतर  कर  इस  को
 जम्मू-काश्मीर  रियासत  की  एसेम्बली,  समझ
 कर  और  अपने  आप  को  जम्मू  काश्मीर
 रियासत  की  आयोजन  पार्टीज़  समझ  कर
 बातें  की  ।

 श्री  शाम  सेवक  यादव  :  क्या  कारगर
 एसेम्बली:  की  कोई  हक़ीकत  नहीं  है  ?

 श्री  समनानो  :  आनरेबल  मेम्बर
 सुन  लें।  हक़ीक़त  मेरे  सामने  है  -  उन  के  सामने
 नहीं  है,  जो  कि  एक  सांस  में  एक  बात  करते
 हैं  और  दूसरे  सांस  में  दूसरी  बात  करते  हैं  ।

 यहां  पर  जो  कुछ  बात  होती  रहीं,
 उन  से  हिन्दुस्तान  को,  काश्मीर  को,  काश्मीर
 के  रहने  वालों  को  या  बिहार  या  मद्रास  के  रहने
 वालों  को  कोई  फ़ायदा  पहुंचने  वाला  नहीं
 है  ।  अगर  यह  बातें  इस्तेमाल  होंगी  और
 वे  इस्तेमाल  हो  रही  हैं  तो  उन  को
 पाकिस्तान  इस्तेमाल  करेगा,  सारी  नेशन
 और  मुस्क  के  खिलाफ़  इस्तेमाल  करेगा  ।

 चूंकि  वक्त  थोड़ा  है,  इसलिए  मैं  उन
 सब  बातों  को  कु वोट  नहीं  कर  सकता  हु  t
 आज  मुझे  श्रीमती  रेणु  चक्रवर्ती  की  तक़रीर
 सुन  कर  ताज्जुब  हुआ  |  बड़ी  डेमोक्रेट,  बड़ी
 प्रोग्रेसिव  और  बहुत  पुरानी  पालियामेंटरियन
 होते  हुए  भी  उन्होंने  कहा  कि  बख्शी  गुलाम
 मुहम्मद  करप्ट  हैं,  हालांकि  उन्होंने  कई
 दफ़ा  यह  प्वायंट  आफ  काडर  उठाया  है  कि
 उस  आदमी  को  क्रिटिसाइज़  नहीं  किया  जाना
 चाहिये,  जो  कि  इस  हाउस  में  मौजूद  नहीं  है  ।
 जिस  पार्टी  से  उन  का  ताल्लुक़  है,  १६९५२  से
 ले  कर  सितम्बर,  १६६३  तक,  उस  पार्टी  के
 नज़दीक  बख्शी  गुलाम  मुहम्मद  हीरो  था  |
 लेकिन  सितम्बर  १६६३  में  उन  के  बहनों
 में  यकलख़्त  कुछ  तब्दीली  हुई  और  उन्होंने
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 कहा  कि  वहां  पर  ग़लतियां  हुई  और  ज
 उन्होंने  बख्शी  गुलाम  मुहम्मद  के  मुताल्लिक़
 इस  क़िस्म  का  स्टेटमेंट  दिया  है  v

 पिछले  दिनों  वहां  बदक़िस्मती  से
 मूए-मुसहफ़  की  जो  चोरी  हुई,  उस  से  पहले
 वहां  पर  जो  हालात  थे,  वे  आप  के  सामने
 हैं  .  मैं  समझता  हूं  कि  शायद  लोगों  को  बहुत
 कम  वाक़फ़ियत  थो  कि  मूए-मुसहफ़  कया  हैं  ।
 उस  के  पीछे  एक  बाकायदा  तारीख  है  और
 उस  तारीख  की  वजह  से  वहां  की  अ्रक्सीरियत
 को  उस के  बारे  में  अक़ीदा  है  ।  उस  अक़ीदे
 की  वजह  से  उस  की  चोरी  होने  पर  लोग
 घबराए  कि  हम  पर  क़हरे-इलाही  नाजुक  हो
 रहा  है  ।  इस  सिलसिले  में  यह  न  भूलना  चाहिये
 कि  इसी  साल  काश्मीर  में  पहलगाम  में  हादसा
 हुआ,  बडगाम  में  ज़लज़ला  आया  और
 वांडीपुर  में  आग  लगी  ।  उस  के  बाद  मूए-
 मुसहफ़  की  चोरी  हुई।  इन  वाक़यात  से
 आम  लोगों  ने  यह  समझा  कि  कोई  बहुत  बड़ी
 चीज  होने  वाली  है,  क़यामत  आने  वाली  है  ।
 वे  लोग  मातम  करते  हुए  बाहर  निकले  और
 मातम  करने  वालो  के  लीडर  बन  कर  चन्द
 आदमी  सामने  आ  गए  और  उन्होंने  उस  मामले
 को  अपने  हक़  में  और  अपने  सियासी  अग्रवाल
 पूरे  करने  के  लिए  इस्तेमाल  करने  की  कोशिश
 की  ।  मुझे  निहायत  अफ़सोस  के  साथ  कहना
 पड़ता  है  कि  कुछ  क्वार्टज  स ेउन  को  मदद  भी
 मिली  और  उन  की  पीठ  भी  ठोंकी  गई  ।

 इन  हालात  में  वहां  एक  नाम-नहीद
 ऐक्शन  कमेटी,  एक  सो-किल्ड  एक्शन  कमेटी
 सामने  आई  ।  जहां  तक  मूए-मानस  की  चोरी
 और  उस  की  रिकवरी  का  ताल्लुक़  है,  जब  तक
 उसने  लोगों  के  मज़हबी  जज़बात  की  तर्जुमानी
 करते  हुए  निहायत  दियानतदारी  से  यह
 कोशिश  की  कि  मूए-मुग़ीस  की  बरामदगी
 जल्दी  होनी  चाहिए,  तब  तक  के  लिए
 में'  उसकी  दियानतदारी  को  मानने  के  लिए

 तैयार  हूं  ।  लेकिन  जब  मूए-मुक़द्दस  की
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 बरामदगी  हो  जाती  है.  उसकी  आइडेंटी-
 फीकेशन  हो  जाती  है  और  सेंट्रल  गवर्नमेंट
 के  होम  सैक्रेटरी  ने  कह  दिया  कि  उस  का
 आइडेंटीफिकेशन  हो  गया  है,  तो  फिर  उसके
 बाद  ऐक्शन  कमेटी  को  जिन्दा  रहने  या  जिन्दा
 रखे  जाने  या  उस  को  इजाज़त  दिये  जाने
 या  उस  को  रेकगनाइज़  किये  जाने  की  क्या
 ज़रूरत  महसूस  हुई  ?  उसके  बाद  ऐक्शन
 कमेटी  को  क़ायम  रखने  की  क्या  जवा जि यत
 थी  ?  मूए-मुसहफ़  बरामद  हुआ,  उस  का
 आइडेंटीफिकेशन  हो  गया,  वह  अपनी  जगह
 पर  रेस् टोर  हो  गया  और  आम  लोग  अपने-
 अपने  काम  पर  लग  गये  ।  सिर्फ  दो  बाज़ार--
 श्रीनगर  में  एक  बाज़ार-और  जम्मू  में  एक
 बाज़ार--इस  बात  को  लिए  हुए  आगे  बढ़
 रहे  हैं  और  हम  लोग  यहां  बैठे  हुए  किसी
 अख़बार  की  इस  बात  को  बिलीव  कर  लेते  हैं
 कि  वहां  यह  हो  गया  है,  वह  हो  गया  है
 ये  बहुत  दुखदायक  बातें  हैं,  लेकिन  अगर
 अपनी  सतह  से  उतर  कर  उसी  तरह  के  जवाब
 दिये  जायें,  तो  शायद  वह  मुनासिब  नहीं
 होगा  ।  मैं  समझता  हूं  कि  वह  मुनासिब
 नहीं  है  और  न  मैं  उस  निचली  सतह  पर
 उतरना  चाहता  हूं  v

 जहां  तक  क्लोज़ा  इंटीग्रेशन  का  सवाल
 है,  हम  पर  यह  इल्जाम  लगाया  जाता  है  कि
 हम  क्लोज़ा  इन्टेग्रेशन  के  खिलाफ़  हैं  मैं  उन
 लोगों  से  बात  नहीं  करने  वाला  हूं,  जिन  की
 सियासी  तारीख  १६६२  से  शुरू  होती  है,
 या  १६५७  या  १९४७  से  शुरू  होती  है  a
 काश्मीर  उस  वक्त  से  हिन्दुस्तान  का  हिस्सा
 था,  जब  कि  यह  बसें-आजम  सगीर  मारने-वजूद
 में  आया  और  काश्मीर  का  हर  एक  रहने  वाला
 यह  मानता  है  कि  उस  के  ताल्लुक़ात  हिन्दुस्तान
 के  साथ  बरक़रार  रहे  हैं  ।  काश्मीर  ने  इल्म
 और  अदब  की  रोशनी  फैलाई  और  बड़े-बड़े
 स्कालर्स  पैदा  किये  ।  जनूबी  हिन्द  से  ले  कर
 सारे  मुल्क  के  लोग  वहां  पहुंचे  इल्म  और
 अ्रदब  पढ़ने  क ेलिए  ।  काए  गैर  फा  एक  ख़ास
 इम्पैक्ट  हिन्दुस्तान  के  दूसरे  हिस्सों  पर  रहा
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 और  हिन्दुस्तान  के  दूसरे  हिस्सों  का  इम्पैक्ट
 काश्मीर  पर  रहा  ।

 उसके  बाद  काश्मीर  मुख्तलिफ़  दौरों  से
 गुज़रा  ।  काश्मीर  पर  मुगल  राज  आया,
 अफ़्ग़ान  राज  आया,  दूसरे  राज  आये  |
 गुल  वक्त  आया,  जब  कि  काश्मीर  के  लोग
 वहां  की  शख्सी  हुकुमत  के  खिलाफ़  उठ  खड़े

 हुए  ।  चूंकि  उस  वक्त  मजा रिटी  कम्यूनिटी
 ने  उस  जद्दोजहद  को  लीड  करना  था,  इसलिए
 उसने  अपना  पार्ट  प्ले  किया  ।  लेकिन
 १६३१,  9832  और  १६३३  में  मुस्लिम
 कान्फ्रेंस  के  नाम  पर  एजीटेशंज़  लड़ी  गईं
 आर  उसके  असर  को,  उसकी  ताक़त  को
 कम  करने  के  लिए  दूसरे  हिस्सों  में  जिन-जिन
 पाकेट्स  में  दूसरी  कम्युनिटी  के  लोग  थे,
 उस  वक्त  की  सरकार  ने  उनको  भड़काना
 शुरू  किया  ।  इससे  फ़ौरी  तौर  पर  एक
 खयाल  पैदा  हुआ  कि  यह  जो  रूलिंग  क्लिक  है
 यह  हम  को  आपस  में  लड़ा  कर  हम  को  तोड़
 सकता  है  1  १६३४  में  सोचा  गया  कि  हम  को
 मुस्लिम  कान्फ्रेंस  के  नाम  पर  और  उसके
 प्लेटफार्म  पर  नहीं  लड़ना  है  7  यह  मसला
 मुसलमानों  का  ही  नहीं  है,  सिर्फ  हिन्दुओं  का
 ही  नहीं  है  बल्कि  रियासत  के  सब  लोगों  का
 है,  सभी  बाशिंदों  का  है,  वहां  पर  जितने  भी
 लोग  रहते  हैं,  उन  सभी  का  है  ।  वहां  का
 बाशिन्दा  होने  की  वजह  से  मुझे  इस  बात
 का  फब्य्  है  और  वहां  के  हर  आदमी  को
 इसका  मप्र  है  कि  हम  ने  नेशनल  मूवमेंट
 का  साथ  दिया,  उससे  इन्स्पीरेशन  हासिल
 किया,  बापू  से  इंस् पीरे शन  हासिल  किया
 कौर  उनका  साथ  दिया  ।  १६३४  में  हमने
 सोचना  शुरू  किया  और  १६३६  में  बाक़ायदा
 सालाना  इजलास  में  यह  कहा  गया  कि  हम
 मुस्लिम  कान्फ्रेंस  को  तबदील  करना  चाहते
 हैं  ।  हमने  दूसरे  दोस्तों  को  दावत  दी  कि  वे
 भी  हमारे  साथ  शामिल  हों  ।  १९३६  में
 हमारे  नेता  बापू  जी  से  मिले  और  उसके
 बाद  हम  भागे  बढ़े  और  हमने  १६३८  में
 बाक़ायदा  फ़ैसला  किया  कि  मुस्लिम  कान्फ्रेंस
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 को  दूसरी  कम्युनिटी  के  बुजुर्गों  को  साथ
 ले  कर  चलना  चाहिये  |  मुहतरिम  सरदार
 बुद्ध  सिंह  को  रिक्वेस्ट  किया  गया,  सराफ़
 साहब  यहां  बैठ  हुए  हैं,  वे  भी  हैं  औऔनौर  वे  जानते
 हैं  और  दूसरे  बुजुर्गों  को  रिक्वेस्ट  की  और
 उनकी  साथ  लिया  और  उनको  साथ  ले  कर
 सही  प्रोग्राम  आने  के  वाद  काम  को  आगे
 बढ़ाया  और  चलाया  और  हम  कांग्रेस  क॑  दोश
 बदोश  चले  ।  आज  जब  कृतियां  और
 इक़तिदार  छिन  जाने  की  बात  आती  है  तो
 हम  पर  तरह  तरह  के  इल्ज़ाम  लगाये  जाते
 हैं  ।  आज  चाय  कृपलानी  हाउस  में
 मौजूद  नहीं  हैं  ।  वह  जनरल  सेकेट्री  जब
 नैशनल  कांग्रेस  के  थे  १६३६  में  तो  हम  ने
 उनको  एप्रोच  किया  था  लेकिन  हमें  कहा
 गया  कि  हम  कांग्रेस  नहीं  बना  सकते  हैं,
 हम  नेशनल  कॉन्फ्रेस  ही  रखें  ।  विंग  कमेटी
 का  बाक़ायदा  रेजोल्यूशन  आचार  कृपलानी
 के  दस्त खतों  के  साथ  मेरे  पास  है  और  आप
 च्चा हैं  तो  में  उनको  हाउस  में  भी  रख  सकता
 हूं  जो  इसके  बारे  में  है  ।  उस  वक्त  मैं  एक
 मामूली  वर्कर  था  और  अब  भी  मामूली  उकेर
 हुं  ।  मैं  बैक  वेंचर  रहा  हूं  और  अब  भी  हूं
 और  मुझे  इसमें  खुशी  है  ।

 उसके  बाद  आल  इंडिया  स्टेट  पीपल्ज़
 कान्फ्रेंस  में  जो हमारा  रोल  था,  वह  भी  आपको
 मालूम  है  i  हमने  दो  लड़ाइयां  लड़ीं,  मुकामी
 शख्सियती  हकूमत  के  ख़िलाफ़,  अंग्रेज  साम्राज्य
 के  खिलाफ  ।  १६४७  में  पाकिस्तान  का
 हमला  काश्मीर  पर  नहीं  हुआ  |  अगर  आप
 देखें  तो  बरतानवी  इंपीरियलिज्म  ने  बहुत
 पहले  कश्मीर  पर  हमला  किया  था  |
 यह  उस  वक्त  हुआ  था  जब  गिलगित  में
 एजेंसी  वजूद  में  आई  थी,  जब  हमारी  एजीटेशन
 को  कुचलने  के  लिए  गोरा  फौजें  वहां  भेजी  गई
 थीं  और  महराज  को  दबा  कर  गिलगित  में
 अंग्रेजों  ने अपनी  फौजें  रखी  थीं।  उस  वक्त
 बरतानिया  का  हमला  हम  पर  शुरू  हुआ  था  ।
 हमने  जेलें  झेली  हैं,  ताज़ियाने  खाये  हैं,  जुर्माने
 हम  पर  हुए  हैं,  वैसे  ही  हम  नहीं  आ  गये  हैं  ।
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 श्री  समता नि]
 अःजहमको  यह  सुनना  पड़ता  है  कि  हम  क्रप्ट

 हैं  ।  मैं  कहना  चाहता  हूं  कि  अगर  कुरप्ट  थे,
 अगर  बख्शी  गुलाम  मुहम्मद  या  नैशनल
 कान्फ्रेंस  की  हुकूमत  के  खिलाफ  कुरप्शन  का
 इल्जाम  था  तो  १६५४  से  लेकर  १६६३  तक
 जब  हम  हुकूमत  कर  रहे  थे,  तब  हम  पर  यह
 इल्ज़ाम  क्यों  नहीं  लगाया  गया  ?  उस  वक्त
 हमको  क्यों  बुरा  नहीं  कहा  गया  ।  क्यों  हमारा
 उस  वक्त  जवाब  तलब  नहीं  किया  गया?  आज
 जिस  वक्त  बख्शी  जी  हाउस  में  नहीं  हैं  और
 जब  उनको  हक  नहीं  है  कि  वह  आकर  अपने
 आपको  डिफेंड  कर  सकें,  उनके  मुताल्लिक़
 इस  तरह  की  बातें  कहना  अच्छा  नहीं  लगता
 है  ।  इन  सब  बातों  को  यहां  बैठ  कर  हमें
 खामोशी  के  साथ  सुनना  पड़ता  है  ।  हमने
 मुसीबतें  देखी  हैं  औ्रौर  अब  भी  मुसीबतें  देखने
 के  लिए  तैयार  हैं।  हमारी  जेनरेशन  बदक़िस्मती
 से  उस  वक्त  पैदा  हुई  है  जब  कि  हमें  इन
 मसायल  का  मुक़ाबला  करते-करते  मर  जाना
 है,  अपनी  सेहत  को  कुछ  तो  तबाह  कर  दिया
 है  कौर  कुछ  तबाह  कर  देना  है  1  अराज  तरह-
 तरह  का  प्रापेगेण्डा  किया  जाता  है।  बख्शी
 गुलाम  मुहम्मद  के  जाली  बयान  जाली  दस्त-
 खतों  के  साथ  पाकिस्तान  के  अखबार  “डान”
 को  सप्लाई  किये  जाते  हैं  और  उसकी  कापियां
 यहां  सेन्ट्रल  हाल  में  बांदी  जाती  हैं  '  इस  तरह
 की  जो  सियासत  है,  इसको  मैं  चैलेंज  करता  हूं  ।
 यह  गवर्नमेंट  है  और  यह  सियासत  है  1  बख्शी
 गुलाम  मुहम्मद  के  असली  दस्त खतों  वाली
 कापियां  मैं  यहां  पर  दस,त्रीस,  तीस  या  चालीस
 पेश  करने  के  लिए  तैयार  हूं  ।

 Shri  Ranga:  In  1958,  from  the
 Congress  Benches  I  myself  raised
 doubts  about  the  advisability  of  allow-
 ing  the  National  Conference  alone  to
 run  the  whole  show  there.

 Mr.  Deputy-Speaker:  We  are  not
 concerned  with  the  politics  of  the
 National  Conference;  we  are  concern-
 ‘ed  with  the  Address.

 Shri  Ranga:  We  challenged  it  in
 958  as  the  only  party  there.
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 श्री  समता नि  :  १६३६  से  मैं  सियासत
 में  हूं  कोई  नया  नहीं  हूं।  मन  खूब  म॑!  शनासम
 पी  रान  पा  रसा  रा  ।

 !  काश्मीर  में  हम  तीन  इलैक्शन  देख
 चुके  हैं  ।  कंस्टिट्यूएंट  असेम्बली  ने  वहां
 मुहरे  तस्दीक  सात  की  है  1  कानूनी  बात
 अलग  है  ।  लेकिन  फैसला  उस  दिन  हो  गया
 था  जिस  दिन  काश्मीर  के  महाराजा  बहादुर
 काश्मीर  को  छोड़  कर  भाग  आए  थे  |  यह
 फैसला  उस  वक्त  हो  गया  था  जब  काश्मीर

 वैली)जहां  पर  मुस्लिम  पापुलेशन  है,  उससे
 और  श्रीनगर  से  चार  मील  दूर  पाकिस्तानी
 झंडे  के  साथ  वहां  की  फौजें  पहुंची  थीं
 कौर  अलावा  हू  अकबर  के  नारे  लगाये  जा
 रहे  थे  और  कुरान  दिखाया  जा  रहा  था  ।
 उस  वक्त  काश्मीर  ने  उनका  मुक,बला  किया  t
 उस  वक्त  जो  फैसला  हुआ  उसको  हमने
 तस्लीम  किया,  लोगों  ने  तस्लीम  किया  ।  वह
 लोगों  का  आखिरी  फैसला  था  ।  उसके  बाद
 हमको  सिक्योरिटी  काउंसिल  से  या  बरतानिया
 से  किसी  भी  तरह  का  कोई  फतवा  नहीं
 लेना  है  ।  (Interruptions).

 Bakshi  Ghulam  Mohammed  was  the
 real  force  behind  the  organisation
 there.

 Mr.  Deputy-Speaker:  Hon.  Members
 should  not  go  on  discussing  with  the
 hon.  Member.

 Shri  Tyagi:  He  is  speaking  on  be-
 half  of  the  people  of  Kashmir.

 श्री  औंकार  लाल  बैरवा  (कोटा)
 शेख  अब्दुल्ला  भी  यही  कहा  करते  थे  1

 क्रि  सम नानो  :  उनकी  ख़िदमात  से

 हम  इन्कार  नहीं  करते  हैं  ।  वह  हमारे  लीडर
 रहे  हैं  ।  मुझे  अच्छी  तरह  से  याद  है  ।  उन्होंने
 इसकी  तस्दीक़  की  थी  ।  लेकिन  एक  वक्त
 आया  जब  उन्होंने  रास्ता  छोड़ा  जो  मुल्क  के
 मफ़ाद  के  खिलाफ़  था  और  उस  वक्त  उसी
 जमात  ने  जिसके  वह  लीडर  थे,  उनको  कुरबान
 कर  दिया  और  यह  इसलिए  किया  कि  वह  मुल्क
 के  वसी  मफ़ाद  के  खिलाफ  ना  रहे  थे  ।
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 उसके  बाद  हमने  दो  इलेकशंज़  में  अपना
 फ़ैसला  दिया  और  इस  स्लोगन  के  साथ  चुनाव
 लड़े  कि  हम  इंडिया  के  लिए  स्टैंड  करते  हैं  |
 आज  जन  संघ  वाले  ये  भाई  बेशक  अपने
 वालंटियर  भेजें,  लम्बी  चौड़ी  वहीं  करें  ।
 लेकिन  उस  वक्त  यही  बायकाट  करने  वाले
 थे,  कंस्टिट्यूएंट  असेम्बली  को  तस्लीम  न  करने
 वाले  थे  ।  इन्होंने  कहा  था  कि  यह  कमेटी-
 ट्युएंट  असेम्बली  सही  नुमाइंदगी  नहीं  करती
 है  ।  लेकिन  जब  हमने  अपने  फ़ैसले  पर
 मुहर  तस्दीक  सात  कर  दी  और  बाद  में
 इलेक्शन  का  वक्त  आया,  कुरसियों  का  वक्त
 आया  तब  इन्होंने  कहना  शुरू  कर  दिया
 कि  हम  उसके  फैसले  को  मानते  हैं  ।  हम  उस
 कंस्टिट्युएंट  असेम्बली  को  मानते  हैं  ।  उसके
 बाद  दो  इलेवन  हुए।  इस  एलीगेशन  को  जो
 कि  कुछ  दोस्तों  की  तरफ  से  लगाया  गया  है
 आर  पाकिस्तान  ने  भी  लगाया  है  कि  इलेवन,
 दलैकशन  कमिशन  के  तहत  नहीं  हुए  हैं,
 हम  मान  लेते  हैं  -  हम  मान  लेते  हैं  कि  ये
 इलैक्शन  गी  सुपरविजन  में  नहीं  हुए  थे  ।
 लेकिन  उसके  बाद  जब  तीसरा  इलेक्शन
 होता  है  वह  उसकी  सुपरविजन  में  होता  है
 और  जो  नुमाइन्दे  चुन  कर  आते  हैं,  वे  भी उस  पर
 मुहरे  तस्दीक़  सात  कर  देते  हैं।  उस  वक्त
 उसके  वहां  पर  आराब्जरवर  थे,  वारेन  प्रेस
 कारेसपांडेंट  थ ेऔर  असेम्बली  चुनी  जाती  है।
 वह  असेम्बली  भी  यही  कहती  है  कि  जो  पहले
 कहा  गया  था  और  बख्शी  साहब  की  लीडर-
 शिप  में  जो  फैसला  किया  गया  था  वह  सही
 था,  वह  आखिरी  था  ।

 उसके  बाद  कामराज  प्लान  कराता  है  V
 weit  साहब  कहते  हैं  कि  मैं  ओहदा  छोड़ता
 हूं  ।  यहां  पर  मश्विरा  होता  है,  कुछ  बातें
 तय  होती  हैं,  कुछ  चीज़  होती  है  ।  कुछ
 “दोस्तों  को  वह  नागवार  गुजरती  है  और
 “कहा  जाता  है  कि  जो  फ़ैसला  यहां  किया  गया
 है,  उस  फ़ैसले  को  वहां  पर  अमली  जामा
 नहीं  पहनाया  गया  ।
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 Shri  Ranga:  He  has  been  putting

 questions  and  issuing  challenges  to  us.
 He  has  not  been  under  fire  by  any-
 body.

 Mr.  Deputy-Speaker:  He
 conclude  now.

 श्री  सम नानो  :  हम  अंडर  फायर  हैं  ।
 मैं  ज्यादा  वक्त  नहीं  लूंगा  सिफ  दो  मिनट
 में  ख़त्म  कर  दूंगा  ।  यह  वह  फ़ैसला  है  जिसको
 बदला  नहीं  जा  सकता  है  ।  मैं  अर्ज  करूंगा
 कि  काश्मीर  नैशनलिस्ट  फोसिस  और  प्रोग्रेसिव
 फोसिज  के  लिये  अरेबियन  नाइट  का  वह  तोता
 है  जो  कि  दरियाओं  और  आग  के  अन्दर
 होता  है।  जिन्न  क्यों  नहीं  मरता  है?
 नेशनलिस्ट  कोसिस  इंडिया  में  गौर  वहां  कभी
 नहीं  करेंगी  ।  जो  रिएक्शन री  लोग  हैं,  जो
 फिरकापरस्त  लोग  हैं,  उनकी  नज़र  में  काश्मीर
 वह  तोता  है  जो  अगर  मर  जाता  है  तो  ये  जो
 नैशनलिस्ट  फोर्सेस  हैं,  वे  भी  मर  सकती
 हैं  -  ये  फोसिस  यह  चाहती  हैं  कि  इस  तरह
 से  इस  चीज़  पर  हमला  किया  जाएं  और
 उसकी  जान  निकाली  जाए  |  इस  वक्त
 अटेक  काश्मीर  पर  नहीं  है,  तमाम  हिन्दुस्तान
 पर  है,  वहां  की  ड्यूली  इफैक्टिव  गवर्नमेंट
 के  खिलाफ़  है,  कांस्टीट्यूशनल  गवर्नमेंट
 के  खिलाफ  है  भ्रमर  आज  काश्मीर  में  कोई
 आग  लगती  है  या  कोई  बात  होती  है  तो  उसका
 असर  दूसरी  जगहों  पर  भी  होता  है  ।  हमने
 बंगाल  में  उसका  हवा  देख  लिया  है  ।  मैं
 कलकत्ते  में  गया  हूं  और  जाकर  'एफेक्टेड
 एरिया  को  देख  कर  आया  हूं  ।  मुझे  दुःख  है
 कि  यह  सेब  कुछ  हुआ  ।  लेकिन  जो  कुछ  भी
 हुआ  वह  एक  छोटी  सी  चीज़  पर  हुआ  ।
 अगर  इन  बातों  से  या  अपनी  छोटी-छोटी
 ख़्वाहिशात  की  वजह  से  हम  काश्मीर  को
 डिस्टर्ब  करते  हैं  तो  अराज  बर्तानिया  बोला  है,
 कल  दूसरा  बोलेगा  और  परसों  तीसरा
 बोलेगा  ।

 आखिरी  बात  मैं  यह  ज  करना  चाहता
 हूं  कि  कल  मैं  इस  पालियामेंट  में  होऊ  या  न
 होऊ,  अगर  रिएक्शन री  फोर्सेज  को,  फ़िर्का-

 should



 343  Motion  on
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 परस्तों  को  यह  इजाजत  दी  गई,  उनको  यह
 मौक़ा  दिया  गया  कि  इमरजेंसी  होते  हुए  भी
 बे  गलत  रिपोर्ट  प्रैस  में  छापें,  या  वहां  पर  इस

 तरह  की  स्लो  प्वायर्जानंग  हुआ  करे,  तो
 काश्मीर  जलेगा  और,  खुदा  न  करे,  उसके  साथ

 हिन्दुस्तान  जलेगा  ।  मेरी  इस  बात  को
 मान  लीजिये  ।
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 Shri  P.  R.  Patel  (Patna):
 grateful  to  the  Vice-President
 his  Address  to  us.
 5.3i  hrs.

 [Dr.  Sarosrnt  ManIsHr  in  the  Chair]
 The  Vice-President  has  referred  to

 Uganda  and  Kenya  and  expressed  joy
 over  the,  freedom  they  have  achiev-
 ed.  We  are  very  happy  that  these
 parts  of  Africa  have  won  freedom.
 The  days  of  colonial  rule  are  over,
 and  no  country  has  a  right  to  rule  over
 another  country,  But  after  the  inde-
 pendence  of  these  countries,  the
 plight  of  the  Indians  staying  there
 has  become  such  that  they  have  had
 to  leave  the  country,  their  safety  has
 become  a  matter  of  great  concern  to
 them.  Our  High  Commissions  there
 will  have  to  look  into  the  matter  and
 see  that  the  interests  and  safety  of
 our  people  there  are  looked  after.
 Pecvle  are  coming  back  to  our  coun-
 try  with  all  their  belongings  and  I
 hope  the  Finance  Minister  will  be
 kind  to  them  and  give  them  some
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 eoncessions  in  customs  and  other
 things.

 In  paragraph  29  the  Vice-President
 has  referred  to  the  theft  of  the  holy
 relic  from  the  Hazratbal  Shrine.  We
 are  happy  that  the  holy  relic  has
 been  found,  but  there  is  a  curious  fact
 that  when  the  holy  relic  was  stolen,
 some  Hindu  idols  were  also  stolen  in
 Jammu.  These  two  things  happened
 at  the  same  time.  Let  us  also  consi-
 der  other  things.  Before  these  two
 things  happened,  Pakistan  tried  to
 create  trouble  on  our  borders.  There
 was  also  shooting.  Pakistan  tried  to
 snatch  away  some  territory  on  our
 border  and  we  were  trying  to  defend
 it.  At  that  time  Pakistan  thought  of
 approaching  the  Security  Council,
 and  my  feeling  is  that,  in  order  to
 strengthen  their  case,  there  has  been
 a  conspiracy  in  Kashmir  to  steal  this
 holy  relic  and  the  idols.  But  fortun-
 ately,  the  people  of  Kashmir  behaved
 well.  Hindus,  Muslims,  Sikhs,  all
 united  in  mourning,  and  they  were
 one.  and  Fakistan  failed  there.  But
 then,  Pakistan  thought  of  creating
 trouble  at  other  places,  and  that  was
 done  in  East  Pakistan.  We  know  the
 horrors  committed  there.  Some  _  re-
 action  also  was  found  in  Calcutta.
 This  is  very  bad,  Any  citizen  of  our
 country,  Hindu,  Muslim,  Sikh  or
 Christian,  has  got  equal  rights,  equal
 status,  and  they  have  as  much  claim
 over  this  country  as  you  and  I  have,
 and  the  safety  of  anyone  is  the  con-
 cern  of  one  and  all.  I  am  very  glad
 that  goondaism  in  Calcutta  was
 checked,  but  in  East  Pakistan  people
 suffered  a  lot.  We  are  told  that  some
 20,000  persons  were  killed.  that  some
 villages  and  houses  have  been  burnt,
 that  girls  have  been  kidnapped  and
 abducted.  All  this  happened  in  East
 Pakistan.  While  on  this  side  we
 tried  to  check  goondaism,  there  it
 was  encouraged.  I  am  of  opinion
 that  we  must  be  now  firm.  So  far  as
 our  dealings  with  Pakistan  are  con-
 cerned,  let  us  be  very  clear  on  one
 point,  namely  that  the  question  of
 Kashmir  does  not  arise.  Kashmir  is
 part  and  parcel  of  India,  there  cannot
 be  any  question  regarding  it.  There
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 {Shri  P.  R.  Patel]
 may  be  other  questions,  but  not  this
 question.  And  any  incursion  on  our
 borders  should  be  replied  to  with
 force,  if  necessary.  We  are  a  civi-
 lized  people,  but  our  civilization
 should  not  go  to  the  extent  of  weak-
 ness.  I  would  prefer  to  use  force,
 rather  than  submit  to  weakness  and
 call  myself  civilized.  Because  of  the
 weakness  we  show,  whether  it  is
 civilized  or  not,  we  are  losing  our
 friends.  In  the  Security  Council,  the
 British  representatives  said  something
 e@nnoying  to  us.  I  was  a  student  of
 history.  I  have  read  English  history
 with  pride,  I  have  respect  for  the
 English  people,  their  love  of  freedom
 and  justice.  The  people  of  England
 have  fought  for  freedom  and  justice
 against  their  own  rulers.

 Shri  Sham  Lal  Saraf:  Where  they
 themselves  are  concerned,  not  for
 others.

 Shri  Pp,  BR,  Patel:  But  when  [  read
 the  speech  of  the  British  representative,
 {  thought  it  was  an  insult  to  the
 British  people.  The  British  people
 should  think  over  the  matter,  that  is
 my  feeling.  We,  on  our  part,  should
 extend  our  hand  of  friendship,  but  if
 that  hand  is  not  accepted  with  honour
 and  we  are  insulted,  let  us  say  good-
 bye  to  the  British  friendship.  We  do
 not  care  for  friendship  when  the  ques-
 tion  of  honour  is  involved.  I  would
 submit  that  on  this  point  we  should
 be  rather  strong  and  effective.

 In  the  Security  Council  Britain
 went  against  us.  What  was  our  repre-
 sentative  in  London  doing?  It  is  his
 duty  to  acquaint  our  Government
 with  the  attitude  of  the  British  Gov-
 ernment.  The  High  Commission  is
 meant  for  that.  It  is  not  only  to
 provide  jobs.  I  think  our  High
 Commission  has  failed.  We  were  not
 intimated,  and  I  think  our  High
 Commission  faileq  in  creating  the
 necessary  public  opinion  there.

 There  is  a  proverb  in  Gujarati  and  I
 may  be  permitted  to  refer  to  it:

 Gharib  ki  joru  sab  ki  bhabi.
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 The  poor  man’s  wife  is  insulted  by
 one  and  all.  A  weak  nation  is  not
 respected  anywhere  in  the  world.
 Ours  is  a  big  country.  Our  past  is
 glorious.  We  are  not  weak.  But  we
 are  not  firm,  Whatever  be  the  risk,
 when  the  question  of  honour  comes,
 we  must  face  the  danger  and  as  a
 consequence  of  that,  if  there  be  a
 war,  I  would  invite  a  war  rather
 than  be  humiliated  in  the  world.
 The  NEFA  reverses  had  _  brought
 humiliation  to  us  and  to  our  honour
 and  so  long  as  we  do  not  pay  back
 the  NEFA  reverses  with  compound
 interest,  I  am  of  opinion  we  would
 not  be  able  to  command  respect  of  the
 other  countries.  So,  the  first  thing
 is  to  make  ourselves.  strong,  deter-
 mined  and  firm.  Let  us  be  prepared
 to  face  any  risk.  But  we  should  not
 allow  ourselves  to  be  humiliated  in
 the  world.

 The  need  of  the  hour  is  more  pro-
 duction,  industrial  and  agricultural.
 We  want  more  factories,  we  should
 be  able  to  produce  more  arms  and
 armaments.  When  there  is  no  war,
 we  can  produce  other  essential  things.
 Our  progress  today  is  not  sufficient
 and  we  are  quarrelling,  whether  there
 should  be  nationalisation  or  not,  pub-
 lic  sector  or  private  sector.  Having
 accepted  mixed  economy,  we  should
 forget  all  those  things  and  make  our-
 selves  strong  enough  to  face  anybody
 in  the  world.  That  is  my  view.

 Our  Vice-President  has  said  that
 our  agricultural  progress  is  not  satis-
 factory;  production  is  going  down.  “It
 would  not  astonish  anybody  as  while
 talking  about  increased  agricultural
 production,  we  do  not  see  the  hurdles
 and  obstacles  coming  in  the  way.
 For  instance,  the  price  of  crude  oil
 about  4-5  years  back  was  Rs.  45  a
 barrel;  on  account  of  increased  duties
 the  same  costs  today  Rs.  92  or  Rs.  93
 We  requested  the  Government  to
 reduce  the  excise  duties  or  subsidise
 the  crude  oil  used  in  agriculture.
 Nothing  is  done.  In  this  way,  are
 you  going  to  have  more  production?
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 You  will  see  in  the  country  that
 about  १6.5  million  acres  were  irrigat-
 ed  by  wells  in  1958-59,  and  today,  per-
 haps  the  acreage  may  be  about  20
 million.  This  is  done  by  wells,  For
 irrigation,  oil  engines  are  used.  To
 propel  oil  engines  crude  oil  is  requir-
 ed.  If  the  crude  oil  is  taxed  and  the
 agriculturists  are  put  in  a  condition
 to  use  less,  who  will  suffer?  The
 agriculturists  will  suffer  and  the
 country  will  suffer,  I  wish  this  time
 the  Finance  Minister  will  look  into
 the  matter.

 I  am  of  opinion  it  is  the  duty  of
 the  Ministry  of  Agriculture  to  look  into
 the  matter,  but  the  Ministry  of  Agri-
 culture  is  concerned  with  importing
 food  from  outside  rather  than  to  look
 after  more  _  production.  And  the
 latest  move  of  the  Ministry  of  Agri-
 culture  has  pained  me,  namely,  the
 restriction  put  on  the  movement  of
 gur.  That  has  benefited  the  middle-
 men,  the  profiteers  and  the  black-
 marketeers  as  if  the  Ministry  of
 Agriculture  has  come  to  the  rescue
 of  black-marketers  and  profiteers;
 and  it  has  done  great  harm  to  the
 producers  because  they  get  less.  In
 Hapur  you  will  see  that  gur  is  sold
 at  Rs.  20  a  maund  and  that  very  gur
 is  sold  in  Gujarat  at  Rs.  75  to  Rs.  80.
 Who  has  benefited?  The  poor  people
 of  Gujarat  have  to  pay  more.  So
 also  the  people  of  the  whole  country.
 ‘The  producers  get  less  for  themselves.
 (Interruption).  Is  this  the  way  of
 looking  after  the  agriculturists?  If
 ‘this  is  fhe  work  of  the  Ministry  of
 Agriculture,  I  would  say,  let  the  Min-
 istry  be  abolished  absolutely  and  let
 the  people  be  allowed  to  have  their
 own  say.

 Dr.  8.  N.  Singh  (Hazaribagh):  Mr.
 ‘Chairman,  while  offering  my  deep
 gratitude  to  the  Vice-President  for
 his  king  Address,  I  am  unable  to
 associate  myself  with  the  policies  of
 the  Nehru  Government  as  enunciated
 in  the  Address.  Empty  words  of  the
 Government;  words  without  any  pith
 and  substance,  do  tend  to  make  much
 sound  but  achieve  precious  little  by
 ‘way  of  ameliorating  the  conditions  of
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 the  rural  population.  In  Delhi,  after
 the  clean  sweep  by  the  Kamaraj
 plan,  the  power-intoxicateq  Ministers,
 and  should  I  say,  communist-indoc-
 trinated  members  on  the  Treasury
 Benches,  are  living  in  an  atmosphere
 of  smugness  anqd_  self-complacency;
 fed  with  an  overdose  of  content-
 ment,  they  are,  so  to  say,  oblivious
 of  the  sufferings  of  the  common  man.
 The  contagion  has  spread  from  the
 Treasury  Benches  and  infected  a
 battalion  of  Lilliputians  behind  them,
 and  today,  the  chess-boarq  of  power
 politics  is  one  which  has  been  set
 ready  for  the  game,  “Who  after
 Nehru?”.

 We  on  this  side,  however,  are  very
 much  concerned  over  the  recent  ill-
 ness  of  our  Prime  Minister,  ang  the
 confusion  it  has  created  in  the  admi-
 nistration.  Mathematically  three
 angles  of  a  triangle  may  be  equal  to
 one  another,  but  such  a  proposition
 in  political  science  is  an  absurdity.
 We  have  seen  that  the  confusion  has
 become  worst  confounded  by  the
 appointment  of  a  joint  triumvir  to
 run  the  administration.  [I  have  got
 nothing  personally  against  the  trium-
 vir,  but  the  Prime  Minister  would  do
 well  to  cut  the  Gordian  knot  by
 appointing  the  first  among  the  equals
 and  thus  ending  the  confusion  and
 chaos  that  has  set  in.

 If  you  take  a  glimpse  of  the  rural
 India,  you  will  see  a  more  ghastly
 spectacle—indescribable  poverty  and
 misery  in  every  village,  a  daily
 income  of.  between  9  and  3l  nP  for
 over  half  of  the  population;  popula-
 tion  increase  outstripping  national
 income  growth,  illiteracy  still  bet-
 ween  70  to  80  per  cent,  caste’s  apar-
 theid  spreading  within  society  like  a
 fungus  disease,  an  epidemic  here  and
 a  famine  there,  corruption  in  the
 police,  graft  in  Government,  cynic-
 ism  and  patronage  in  higher  politics,
 bullying  and  intimidation  in  lower,
 gloom  and  frustration  written  large
 on  the  face  of  the  people,

 An  Hon.  Member:  Side  by  side  we
 have  the  Kamaraj  Plan.
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 Dr.  B.  N.  Singh;  That  has  got  no
 relevancy  in  our  discussion.

 This  spectral  sight  is  the  result  of
 6  years  of  muddled  thinking,  waste-
 ful  spending,  dogmatic  regimentation
 and  ruthless  exploitation  by  a  mono-
 Polistic  system  of  the  State  working
 through  its  not  very  reliable  and
 efficient  machine,  the  bureaucracy  or
 its  not  very  knowledgeable  agents,
 the  ministers.

 The  writers  of  the  President’s
 Address  have  adroitly  tried  to  cover
 up  unpleasant  facts  in  a_  beautiful
 bouquet  of  beautiful  words.  How-
 ever  dexterous  the  attempt  to  equi-
 vocate  and  despite  prolixity  those
 that  can  discern,  at  the  very  first
 glance,  can  see  the  disdainful  indiffer-
 ence  of  the  Nehru  Government  to  the
 enormous  sufferings  of  the  people.

 From  Avadj  to  Bhuvaneswar,  the
 pseudo-communists  have  been  swear-
 ing  by  socialism,  only  each  has  his
 own  understanding  of  what  this
 much-useq  word  means.  Very  rightly
 C.  E  .™M.  Joad  has  observed  that
 “Socialism  was  like  a  hat  which  had
 lost  its  shape  because  too  many
 people  had  worn  it”.  At  Avadi,  the
 Congress  Party  started  with  speaking
 of  a  “socialistic  pattern  of  society”;
 subsequently  the  aim  was  changed  to
 “Socialist  Cooperative  Commonwealth”
 and  now  this  hag  been  replaced  by
 “Socialist  State  based  on  _  parlia-
 mentary  democracy”  which  is  equated
 with  ‘Democratic  Socialism”’—high
 sounding  words  indeed!  No  _  one,
 however,  has  ever  cared  to  explain
 how  these  terms  differ  from  one
 another.  Probably  the  Congress
 periodically  feels  the  necessity  of
 evolving  new  terms  for  much  the
 same  reason  which  impels  to  manu-
 facturer  of  consumer  goods  to  offer
 them  in  new  packages  from  time  to
 time.

 In  the  name.  of  socialism,  the
 Congress  Government  since  the  last
 i6  years  has  been  pretending  to  pro-
 vide  the  basic  necessities  of  life
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 through  the  establishment  of  public
 sector  ang  through  comprehensive
 centralised  planning  and  by  nationali-
 sation  of  the  private  sector.  The  same
 thing  the  communist  countries  have
 been  trying  to  do  very  much  before
 India  atta'ned  independence  through
 the  system  known  as  ‘scientific  social-
 ism”.  Many  countries  in  Europe  like
 Austria,  Switzerland,  Sweden  and
 Great  Britain  have  experimenteg  with
 this  socialist  technique  of  planning,
 but  finding  it  unsuitable  have  changed
 ever  to  other  systems.  Even  in  the
 Communist  countries  today  they  have
 progressively  seen  that  _  scientific
 socialism  does  not  yield  the  desired
 results  or  helped  in  the  rapid
 economic  growth  of  the  country.  So,
 the  swing  today  in  all  the  advanced
 countries  of  the  world  is  away  from
 both  centralised  planning  and  State
 ownership,  and  in  spite  of  the
 miserable  failures  of  our  Plans  our
 Prime  Minister  is  stubbornly  clinging
 on  to  both  State  enterprise  and  com-
 prehensive  planning.

 The  Bhuvaneswar  resolution  brazen
 facedly  speaks  of  being  able  to  provide
 substantially  the  bas'c  needs  of  the
 people  by  the  end  of  the  Fifth  Ffve
 Year  Plan.  After  a  decade  from
 today  the  Government  will  be  able  to
 make  available,  say,  a  pittance  of
 Rs.  30  for  every  person  ३  month  to
 enable  him  to  buy  the  necessities  of
 life.  “A  pie  in  the  sky  when  you  die”
 business,  Madam,  cannot  be  tolerated
 any  further.  After  this  shocking  and
 shameful  revelation  the  bell  has  tolled
 for  the  Congress  to  pack  up  and
 walk  out.

 Many  Members  here  have  spoken  on
 Kashmir  and  international  affairs.  But
 I  would  like  first  to  deal  with  the  food
 front  in  India.  India  being  an  agri-
 cultural  country  where  over  70  per
 cent  of  its  population  live  by  farming
 I  would,  at  the  outset,  I’ke  to  see
 how  democratic  socialism  has  helped
 the  great  mass.  of  agriculturists.
 Through  wrong  handling  of  the  food
 portfolio  both  at  the  centre  and  in
 the  State  and  constant  interference
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 from  impractica]  theorists,  the  produc-
 tion  of  edible  products,  as  is  evident
 from  the  reports  on  the  Plans,  has
 fallen  very  considerably.  Change  the
 cook  and  the  food  tastes  good,  is  a
 proved  old  adage,  but  it  does  not
 necessarily  follow  from  this  that
 change  the  Food  M*'nister
 food  will  grow  well.  With  each  change
 of  the  Food  Minister  the  food  policy
 of  the  Government  has  changed  with
 detrimental  effect  both  on  the  pro-
 ducers  and  the  consumers.

 Even  after  6  years  of  socialistic
 regime  of  Pandit  Nehru  and  his
 sycophants,  hundreds  of  thousands  of
 emaciated  Indians  impoverished  by
 the  Government  are  living  today
 semi-starved  barely  on  one  unnutri-
 tive  meal  a  day,  while  money  by  the
 billions  have  been  squandered  on
 utterly  unproductive  and  useless  pro-
 jects  by  the  Government.  An  army  of
 statisticians  is  kept  busy  in  the  Yojana
 Bhavan  every  day  working  out  clever
 indices  to  befool  the  agriculturists.

 Not  being  able  to  achieve  machine
 manufactured  figures  in  the  fields  the
 blame  i,  thrown  on  the  wrong  imple-
 mentation  of  the  Plan,  the  vagaries  of
 nature  and  other  things  and  the  wrath
 of  the  all  powerful  Government  has
 fallen  on  the  millions  of  small  agri-
 culturists.

 Immediately  comes  the  Gopaband-
 hunagar  resolution  to  our  rescue  with
 a  magical  remedy.  The  resolution  says
 that  in  the  case  of  uneconomic  hold-
 ings  it  is  important  that  the  unit  of
 cultivation  is  enlarged  ona  ९०-
 operative  basis.  So  the  stress  once
 again  is  on  State  ownership  of  land
 through  co-onerative  to  bring  about
 increase  in  production,  Years  of
 experimentation  with  joint  co-opera-
 tive  and  collective  farming  have  shown
 disastrous  results  on  production  of
 foodgrains.  By  way  of  elucidation,  Sir,
 I  would  like  to  submit  that  in  the
 USSR  204.6  million  hectares  of  land
 is  under  agricultural  cultivation.  Out

 and  the’
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 of  this,  6.74  million  heciares  are
 private  plots  belonging  to  Kolkhoz
 and  other  category  of  private  workers,
 te.  3°3  per  cent  of  all  cultivated
 lands.  In  the  year  96l  potatoes  were
 sown  in  8.9  million  hectares  of  which
 43  million  belonged  to  collective
 farms  and  46  million  to  private
 workers.  The  harvest  from  the  State
 farm  was  30.8  million  tons  while  from
 the  private  farms  53°5  million  tons
 The  average  yield  thus  works  out  to
 TL  tons  per  hectare  in  collective  farm
 and  l.6  tons  per  hectare  in  farms
 belong'ng  to  private  workers.  The
 figures  are  revealing  indeed.

 6.00  hrs.

 Now,  Sir,  permit  me  to  give  you
 comparative  figures  of  production  as
 between  a  free  enterprise  country,
 ie,  the  U.S.A.  and  8  totalitarian
 country,  the  U.S.S.R.  The  figures  have
 been  worked  out  by  the  able  econo-
 mist  Karl  Brandt.  He  says:

 “In  the  USA  with  8.5  per  cent  of
 national  labour,  i.e,  7°4  million
 workers  the  production  is  over
 200  million  tons  of  grains,  3  m‘llion
 tons  of  sugar,  20  million  tons  of
 meat  and  eggs,  over  60  million  tons
 of  milk,  35  million  tons  of  fruits  and
 vegetables  or  35  mill‘on  tons  of
 edible  products  plus  3.5  million  tons
 of  cotton  and  l  million  tons  of
 tobacco.”

 Of  Russian  agriculture  Mr.  Brandt
 notes:

 a  that  after  40  years  of  brutal
 experiment  of  collectivisation
 Sov'et  Russia  produces  with  43
 times  the  number  of  farm  workers
 i.e.  33  million  workers,  60  per  cent
 of  what  America  produces.  One
 American  farmer  produces  food  for
 himself  and  24  others.  A  Soviet  far-
 mer  produces  enough  for  himself
 and  4  others.  In  short,  the  rela-
 tively  free  U.S.A.  farmer  is  six  times
 more  productive  than  the  enslaved’
 Russian  farmer.”
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 (Dr,  8.  N.  Singh]
 Mr.  Khrushchev,  Sir,  I  must  admit,

 and  all  credit  goes  to  him,  unlike  his
 predecessors  in  office,  has  kept  an
 open  mind.  Addressing  8  meeting  in
 Bucharest  in  June  962  he  observed:

 “It  takes  brains  ang  capital  to
 catch  up  with  the  United  States.
 At  a  meeting  of  agricultural

 -workers  he  said:
 “The  more  important  thing  is

 to  make  people  interested  in  the
 realisation  of  this  task,  to  create
 material  incentive  for  them.”

 At  a  party  meeting  in
 Mr.  Khrushchev  suggested.

 “that  it  may  even  be  necessary  to

 962

 forget  certain  unworkable  com-
 munist  economic  theories  and
 imitate  those  capitalist  methods
 which  have  proved  so  successful  in
 free  enterprise  societies.”

 While  Mr.  Khrushchev  is  thinking
 -on  new  lines  to  gain  self-sufficiency  in
 food,  the  Indian  policies  still  flow
 from  the  half-baked  marxist  thinking
 of  our  Prime  Minister.  The  democratic
 socialism  of  the  Congress  like  the
 marxist  theory  wants  to  obliterate
 the  peasant  as  a  class  in  Stalin  style
 by  putting  agriculture  to  on  a  factory
 basis  i.e,  by  reducing  the  farmer  to
 the  status  of  landless  labour  who
 would  totally  be  at  the  merey  of  the
 omnipotent  State.  What  else  can  be
 the  motive  in  bringing  this  monstrous
 Constitution  Seventeenth  Amendment
 Bill?  t

 Like  Karl  Marx,  who  has  charac-
 terised  peasants  as  “petty  bourgeoise”,
 as  unstable  and  reactionary  class,  who
 must  be  kept  under  strict  regimenta-
 tion,  the  Congress  socialist  dogmatism
 is  trying  to  destroy  the  independence
 of  the  farmer  who  happens  to  be  a
 devoted  soldier  of  freedom.

 As  in  Agriculture,  so  in  all  fields  of
 production  where  incentive  ha,  been
 robbed  and  where  there  is  too  much
 of  interference  from  the  top,  inertia
 sets  in.  We  cannot  remove  inertia  or
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 for  long  keep  it  from  returning  except
 by  the  force  of  something  personally
 gained.  Rajaji  has  said  that  there  can
 be  no  better  psychological  force  than
 linking  incentive  with  production.
 This  incentive  must  be  kept  secure
 against  all  onslaughts  from  the  Gov-
 ernment,  against  all  trespass,  legal  or
 illegal.

 I  am  not  against  planning  or  social-
 ism.  What  I  am  against  is  this  Soviet
 type  of  planning,  the  defective
 policies,  wrong  priorities,  dogmatic
 thinking  and  the  use  of  coercive
 methods  to  achieve  wrong  ends.  Pro-
 fessor  Milton  Friedman,  one  of  the
 worlqd  famous  economist,  says  of
 Indian  Planning:

 ‘There  is  a  right  way  anda
 wrong  way  to  do  most  things.  This
 whole  paraphernalia  which  in  this
 country  goes  by  the  name  of
 planning  is  bad  planning  because  it
 is  almost  guaranteed  to  defeat
 rather  than  promote  your
 objectives.”

 Let  us  adopt  planning  on  the  French
 pattern,  that  is,  “planning  by  con-
 sent”  where  the  middle  way  has  been
 accepted  between  the  _  traditional
 liberal  market  economy  and  _  the
 detailed,  centralised  and  guthoritarian.
 type  of  planning.  If  one  goes  through
 the  French  Plan  which  is  now  com-
 pleting  20  years  of  its  life,  one
 would  be  struck  by  the  insignificant
 role  played  by  coercion  in  trying  to
 mould  the  behaviour  of  the  private
 sector  as  between  the  carrot  and  the
 stick  and  the  French  authorities  have
 always  preferred,  wherever  possible,
 the  carrot.  Unfortunately,  in  India  it
 is  just  the  other  way  round  and  this
 Congress  Government  does  not  for  a
 moment  hesitate  to  amend  the  Consti-
 tution  and  thus  abridge  the  funda-
 mental  rights  of  the  citizens  to
 overcome  an  obstacle  in  the  imple-
 mentation  of  the  Directive  Princples.
 Every  change  in  the  constitutional
 structure  is  justified  by  the  leadership
 as  being  progressive—in  effect  prog-
 ressing  towards  party  despotism.
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 Fundamental  rights  enshrined  in  our
 Constitution  are  no  gift  from  Pandit
 Nehru  to  the  citizens  of  India  to  be
 wantonly  nibbled  at  by  the  Cangress
 Government.  In  al]  true  democracies
 of  the  world,  fundamental  rights  are
 there  in  recognition  and  confirmation
 of  dignity  and  freedom,  coeval  with
 pirth  in  g  civilized  country.  Democracy
 and  democratic  socialism  of  the
 Nehru  pattern  cannot  coexist.  The  well
 known  British  Economist  Graham
 Hutton  has  said:

 “Private  property,  private  enter-
 prise  and  private  enterprisers
 provide  a  democracy’s  dynamics.
 Take  these  away  and  you  take  away
 both  democracy  and  its  dynamics.”

 Ours  is  a  democratic  republic  and
 India  has  already  adopted  a  demo-
 ‘eratic  Constitution.  This  democratic
 socialism  or  Neo-communism  of  Pandit
 Nehru  is  qa  subsequent  growth  which
 is  eating  into  the  very.  vitals  of  our
 democracy.  Indian  democracy  cannot
 tolerate  molestation  any  further.

 I  end  by  reiterating  the  warning
 given  by  our  President  on  the  26th
 January,  1964,  The  President  said:

 “We  have  to  guarg  against  the
 mistakes  of  a  few  being  visited  on
 the  many;  if  faith  is  to  be  preserved
 in  the  principles  of  democracy,
 corruption  has  to  be  eliminated
 from  our  public  life.  It  would  be
 well  to  recognise  that  the  tolerance
 of  our  society  for  weak,  inefficient
 and  unclean  administration  is  not
 unlimited.  If  social  evils  such  as
 black  marketting,  corruption  and
 nepotism  are  not  effectively  dealt
 with  there  is  the  danger  that  the
 idealistic  patriotism  of  public
 spirited  youth  might  in.  frustration
 seek  other  outlets.”

 These  words  come  from  the  depth  of
 our  President’s  heart  and  unfortu-
 nately  they  have  not  been  diluted  by
 the  Prime  Minister’s  pen.

 (Murshidabad):
 address  myself

 Shri  Badrudduja
 Sir,  before  I
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 to  the  subject  for  today’s  discussion,
 I  take  this  opportunity  of  expressing
 my  deep  senSe  of  gratitude  to  The
 Almighty  for  restoring  the  Prime
 M:nister  to  his  health.  I  wish  him  a
 longer  life,  because  I  feel,  whatever
 might  be  my  difference  with  the
 Administration,  that  he  is  to  a  great
 extent  indispensable,  by  virtue  of  his
 Positive  contribution  to  the  political
 and  social  life  of  the  country  by
 virtue  of  his  eminence  ani  jnterna-
 tional  status  and  the  respect  he
 commands  from  the  civilised  nations
 of  the  world.

 I  begin  my  discussion  nuw  on  the
 President’s  Address,  It  takes  only  a
 scant  note  of  the  sufferings  and
 miseries  of  West  Bengal  Muslims
 during  the  recent  disturbances  that
 took  place  in  Calcutta  and  the  adjoin-
 ing  districts  of  that  State.  It  deepens
 the  gloom  in  the  minds  of  the
 sincerest  well-wishers  and  friends  of
 minorities  in  both  Pakistan  ang  India
 that  provocation  or  no  provocation,
 communal  upheavals  should  have
 taken  place  so  often  in  both  the  coun-
 tries,  affecting  the  lives  and  liberty,
 honour  and  properties  of  the  millions
 of  people  on  both  sides  of  the  border,
 revealing  to  the  world  the  most  com-
 bustible  substance  of  religious  hatred
 and  animosities  that  lie  beneath  the
 apparently  calm  political  surface  of
 the  whole  sub-continent.

 It  is  to  be  regretted  very  much,  it
 is  really  so  unfortunate  that  attempts
 have  been  made,  while  emphasising
 the  gravity  of  the  situation  in  Pakistan,
 to  minimise  the  sufferings  and  miseries
 of  the  Muslim  minority  in  West
 Bengal,  even  the  debates  initiated  by
 the  hon.  Home  Minister  the  other  day
 have  focussed  the  attention  of  the
 civilised  world  on  the  tragic  happen-
 ings  that  have  taken  place  in  East
 Pakistan,  ‘but  they  should  on  no
 account  throw  into  shade  the  given
 tragedy  that  has  befallen  the  Muslim
 minority  in  West  Bengal.  Barring  the
 two  speeches  that  have  been  delivered
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 {Shri  Badrudduja]
 on  the  floor  of  this  House  by  the  two
 deputy  leaders  of  the  Communist
 Party  who  had  the  courage  and  con-
 viction  to  refer  to  the  sufferings  that
 have  afflicted  the  Muslims  of  West
 Bengal,  very  few  speeches’  in
 this  House  have  been  hinted  at  those
 sufferings,  far  less  have  any  regard
 for  the  feelings  and  sentiments  of
 those  people  who  have  passed  through
 a  great  crisis  in  recent  times.

 It  is  really  all  the  more  unfortunate
 that  even  The  Statesman,  a_  paper,
 reputed  for  its  balanced  views,  has
 succumbed  to  this  tendency.  I  shall
 read  out  from  the  issue  of  The  States-
 man  of  the  5th  instant.  The  Statesman
 states  almost  in  the  style  of  my  hon.
 friend  Shri  N.  C.  Chatterjee  that  there
 can  be  no  comparison  between
 happenings  in  East  Pakistan  and  those
 in  West  Pakistan  ang  that  there  has
 been  no  tendency  on  the  part  of  Gov-
 ernment  to  under-rate  the  hardships
 undergone  lately  by  some  Muslims  in
 India.  Then,  it  goes  on  to  say:

 oe  the  Chief  Minister  had
 gone  to  the  length  of  saying.  ‘we
 are  ashamed  of  what  happened  in
 West  Bengal;  if  even  OMe  person
 dies  in  communal  riots  in  West
 Bengal,  we  should  bow  our  heads  in
 shame  ang  we  shoulq  remember
 that  we  have  acted  against  our
 Constitution.”

 It  further  goes  on  to  say:
 “Because  India,  more  concerned

 about  the  future  of  India’s  50
 million  Muslims  than  are  the
 leaders  of  Islamic  Pakistan,  has
 always  borne  this  in  mind  and
 studiedly  underplayed  on  world
 platforms  the  problem  of  refugees
 from  East  Pakistan,  there  is  a
 deplorable  tendency  abroad  to
 equate  comunal  troubles  here  and
 those  in  Pakistan...  a”

 Even  The  Stateman,  a  paper  which
 has  always  maintained  a  high  stan-
 dard  of  journalism  and  fairness  has
 succumbed  to  this  tendency,  Sir,
 comparisons  ate  very  odious,  I  would
 therefore,  refrain  from  comparing.  I
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 shall  refrain  from  comparing  especi-
 ally  when  minorities  on  both  sides  of
 the  border  have  gone  through  a  very
 terrible  crisis.  On  the  contrary,  I
 take  this  opportunity  of  expressing
 my  genuine  sympathies  for  our  bro-
 thern  and  sisters  in  distress  in  East
 Pakistan.  I  have  not  the  _  slightest
 inclination  to  underrate  in  any  way
 the  inhuman  atrocities  that  have  been
 perpetrated  on  them,  their  lives,  pro-
 perties  and  honour  are  as_  sacred  to
 us  as  the  lives,  properties  and  hon-
 our  of  Muslims  over  here.

 Sir,  it  was  heartening  to  find  that
 the  hon.  Chief  Minister  of  West
 Bengal  only  the  other  day  on  the
 floor  of  the  West  Bengal  Legislative
 Assembly  was  so  kind  to  observe  that
 he  was  ashamed  at  what  had  happen-
 ed  in  West  Bengal.  That  shows  a
 genuine  soul  having  anxious  solicitude
 for  the  safety  of  the  minorities.  But
 however  fine  this  sentiment,  however
 noble  the  sentiment,  however  nice
 the  language,  it  cannot  draw  a  veil
 over  the  inhuman  and  untold  miseries
 and  sufferings  of  the  Muslims  of  West
 Bengal;  it  cannot  draw  a  vie]  over
 the  wanton  loot,  plunder  and  massacre
 of  Muslim  innocents;  it  does  not  draw
 a  veil  over  the  devastation  of  their
 properties  on  a  colossal  scale  in  West
 Bengal.  We  cannot  shut  our  eyes
 either  to  the  fact  that  day  in  and  day
 out,  after  the  ugly  developments  in
 East  Pakistan,  some  of  the  papers,
 which  the  hon,  Home  Minister  ob-
 serves,  responded  splendidly  to  his
 appeal  for  restoration  of  peace.  Some
 of  the  papers  like  the  Jug-
 antar,  Anand  Bazar  Patrika  and
 the  Basumati,  day  in  and  day
 out  carried  on  an  intentive  and
 mischievous  propaganda,  rousing  pas-
 sions  by  their  inflammatory  writings,
 provocative  articles  and  most  unfoun-
 ded,  and  sometimes  false.  statements
 of  the  happenings  over  there,  inflam-
 ing  the  passions  of  the  Bengali  people
 particularly  of  the  impressionable
 youths  thus  goading  them  into  an  un-

 _controllable  frenzy  of  desperation,
 thus  setting  the  spark  to  the  delicate
 fuse  which  ultimately  exploded  and



 1173  Motion  on

 burst  into  flames,  particularly  in  the
 city  of  Calcutta  and  in  the  districts  of
 Nadia  and  24-Parganas.

 The  hon,  Home  Minister  the  other
 day  while  discussing  these  things,  dis-
 owned  the  magnificent  role  he  had
 played  in  arresting  the  drift  and  saving
 the  crisis  that  threatened  the  extinc-
 tion  of  the  Muslims  of  West  Bengal.
 But  in  order  to  save  the  face  of  the
 West  Benga]  administration,  he  said
 that  the  West  Bengal  administration,
 and  the  collective  will  of  the  people,
 asserted  itself,  and,  therefore,  the
 Bituation  was  saved.  Nothing  of  the
 kind,  Sir.  The  hon.  Home  Minister
 appeared  on  the  scene,  his  ’plane  land-
 ing  at  Dum  Dum  at  8:40  P.  M.  on  the
 12th:  January.  He  saw  with  his  own
 eyes  that  most  of  the  Muslim  locali-
 ties  like  Matijhil,  Kalabagan,  Jaliatola,
 Chingrighatta,  Tangra  and  Bibibagon,
 end  other  Muslim  areas  were  in
 flames.  Had  he  arrived  only  2  hours
 later  even  Zakara  Street  and  Collo-
 tolla,  where  the  Muslims  had  flocked
 in  thousands  for  shelter,  would  have
 been  razed  to  the  ground.  Even  in  our
 area,  Taltalla  area,  the  Baker  hostel,
 the  Elliot  Hostel,  the  Calcutta  Madras
 and  Ripon  Street,  where  the  Muslims
 had  assembled,—would  have  been  re-
 duced  to  shambles,  But  for  his  timely
 appearance  on  the  scene,  but  for  his
 firm:  decision,  but  for  his  stern  action  in
 posting  military  and  replacing  the  un-
 ecruplous  police  officers—most  of  whom
 instead  of  helping  the  Muslims  in  their
 deep  distress  by  their  collusion,  by
 their  positive  and  definite  collusion
 and  complicity  with  the  rioters,  com-
 plicity  with  those  miscreants,  hooli-
 gans  and  barbarous  savages  and
 ruffans,  hounded  to  repine  and
 massacre  of  the  Muslims  creating
 en  unprecedented  havoc  in  the
 history  of  India,  TheSe  atrocities
 horrible  in  their  malgnity,  in  their  cri-
 minality,  in  their  devastating  effect
 upon  the  unfortunate  Muslims  of  West
 Bengal,  surpass  any  other  havocs
 within  living  memory  except  those  of
 Delhi  and  East  Punjab  and  West
 Pakistan,  in  947  and  West  Bengal  in
 950  and  the  tragic  happenings  in  East
 Pakistan  in  1964,
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 I  do  not  want  to  draw  on  instances

 though  I  could  have  done  so.  and
 shown  the  damage  caused  to  Muslims
 in  West  Bengal.  My  hon.  friend,
 Shri  N.  com  Chatterjee,  talks  of  geno-
 cide.  I  will  not  minimise  anything,
 I  will  not  under-rate  anything.  He
 can  talk  anything  about  Pak-
 istan  ang  condemn  it  by  _  all
 possible  means.  I  hold  no  brief  for
 any  administration  But  I  am  here  to
 point  out  what  has  happened.  I  will
 ask,  what  happened  in  Maheshtalla,
 how  many  Muslims’  lives  were  lost?
 I  have  figures  in’  my  possession.
 Some  say  they  counted  232  dead
 bodies.  I  have  not  counted  them.
 But  I  have  figures  in  my  possession.
 These  have  exceded  100.  The  officer
 in  charge  of  that  police  station,  ins-
 tead  of  giving  protection  to  Muslims,
 dragged  Muslims  out  of  their  houses,
 including  the  Imam  of  Batanagar
 Mosque  and  shot  them  down  dead.  The
 rest  of  the  Muslims,  who  could  not
 take  shelter  in  the  premises  of  the
 factories,  were  butchered  and  massa-
 creq  in  cold  blood  by  the  hooligans.
 My  hon.  friend  Shrimati  Renu  Chakra-
 vartty  and  other  Communist  leaders
 stood  by  us  in  the  greatest  hour  of
 our  need  and  gave  us  shelter,  which
 no  other  party  did.  We  are  so  grate-
 ful  for  all  they  have  done,  and  I
 take  this  opportunity  of  expressing
 our  gratitude  to  the  Communist  Party,
 and  particularly  to  their  leaders  like
 Shrimati  Renu  Chakravartty,  Shri
 Hiren  Mukerjee,  Dr.  Ranen  Sen  and
 Shri  Indrajit  Gupta,  who  did  veoman
 service  at  that  juncture.  If  all  the
 parties  and  organisations  in  West
 Bengal  and  a  large  volume  of  public
 opinion  had  asserted  themselves,  if
 Shri  Atulya  Ghosh  the  accredited
 leader  of  the  majority  party  there  had
 been  on  the  scene  like  Maulana  Maso-
 odi  in  Kashmir  during  these  distur-
 bances  if  the  newspapers  had  been
 checked  in  their  m'schievous  tenden-
 cies  and  misrepresentation  of  facts
 from  across  the  border.  there  would
 have  been  no  riots  in  West  Bengal.

 There  has  been  huge  loss  here.  I
 may  emphasize  that  4  police  stations
 of  24-parganas  and  six  police  stations
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 of  Nadia  were  affected.  The  minorities
 were  affected  from  Barasat  to  Ban-
 gaon,  and  the  communication  line  was
 practically  cut.  off.  Hundreds  of
 villages  inhabited  by  Muslims  were
 completely  destroyed.  We  do  not
 know  the  exact  value  of  the  colossal
 loss,  but  we  know  the  loss  exceeded
 tens  of  crores.  In  Calcutta  alone,  in
 the  Moti  Jhil  area,  all  the  Muslim
 factories  were  completely  destroyed
 and  ruined.  Thousands  of  Muslim
 houses  were  destroyed,  so  many  bastis
 were  pulled  down.  Muslim  industries
 are  completely  gone,  It  will  take  them
 50  years  to  recover  their  position
 economically.  They  are  crushed,  para-
 lysed  and  sucked  by  this  devastation.

 Now,  I  shall  come  to  the  speech  of
 the  hon.  Home  Minister.  -I  have  got
 the  deepest  regard  and  admiration  for
 the  hon  Home  Minister.  He  alone
 rose  to  the  occasion  and  saved  a  great
 situation  fraught  with  disaster  for  the
 Muslim  minority.  I  may  refer  to  a
 portion  of  his  statement:

 “In  the  city  of  Calcutta,  the
 trouble  was  not  wholly  communal.
 Here,  the  greater  part  of  the  dis-
 turbances  was  caused  by  hooligans
 who  were  in  a  sense  neither  Hin-
 dus  nor  Muslims,  but  just  trouble-
 makers  trying  to  take  advantage
 of  the  situation.”

 He  goes  on  further,  and  says  on  page  5:
 “In  the  disturbances  208  persons

 of  both  communities  lest  their
 lives;  56  were  killed  as  a  result  of
 police  action.”

 He  says  further  that  62,000  persons
 of  both  communities  belong  to  the
 category  of  those  who  left  their  homes
 out  of  a  sheer  sense  of  insecurity.
 With  all  deference  and  respect  to  him,
 it  appears  from  the  statement
 Muslims  and  Hindus  suffered  equally,
 that  they  shared  the  miseries  equally.
 Sir  there  may  be  a  sprinkling  of  Hindu
 brethren  who  were  not  aggressive,
 who  could  not  have  been  looters,  who
 could  not  have  plundered,  who  could
 not  have  devastated  the  properties  of
 the  Muslims.  I  would  only  request

 that:
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 my  friends  here  to  go  over  there  and
 see  with  their  own  eyes  what  devas-
 tation  has  been  wrought,  what  damage
 has  been  caused,  not  merely  to  the
 property  of  Muslims,  but  to  their  lives,
 to  their  honour,  to  their  prestige,  to
 everything.

 I  am  one  of  those  who  believe
 sincerely  in  secularism.  I  am  Sir,  one
 of  those  who  fought  partition  tooth  and
 nail  from  December,  94l  to  July,
 1947,  for  which  I  had  to  go  with  my
 revered  leader  Mr.  Fazlu]  Huq,  into
 political  wilderness.  I  opposed  it
 tooth  and  nail  because  I  wanted  to
 stem  the  fast  rising  tempo  of  commu-
 nal  passions  and  frenzies  which  ulti-
 mately  brust  into  flames  on  both  sides
 of  the  border.  But,  Sir,  our
 leaders,  who  had  a_  better  assess-
 ment  of  the  difficulties  and  com-
 plexities  of  the  situation  and  a  greater
 vision  of  the  future,  considered  other-
 wise.  I  made  frantic  appeals  to  the
 revered  leader,  Shri  Sarat  Chandra
 Bose  with  whom  I  had  the  most  cor-
 dial  relations:  for  God’s  sake,  do  not
 agree  to  partition:  you  are  the  Leader
 of  the  Congress  Party  in  the  Centrat
 Assembly,  leader  of  the  opposition:
 there  you  have  got  a  voice:  do  not
 agree;  at  any  rate  for  Bengal’s_  sake,
 where  linguistically,  culturally,  poli-
 ticaly,  socially,  geographically  and
 strategically  we  will  form  8  solid  block
 containing  about  70  to  80  million
 people.  There  is  no  territorial  unit
 in  the  whole  civilised  world  where  so
 Many  people  speak  the  same  language,
 having  the  same  interests  and  feel-
 ings,  the  same  sentiments,  ideals  and
 background.  I  emphasised  further:
 you  Hindu  brethren  have  no  fears
 because  from  Calcutta  right  up  to
 Delhi  you  will  have  the  weight  of
 Hindu  India,  Hindu  majority  behind
 you.  We  51  per  cent  of  Muslims  in
 Assam  and  West  Bengal  shall  not  be
 able  to  impose  our  will  upon  you
 because  you  are  politically  more  ad-
 vanced,  economically  much  sounder
 and  educationally  more  advanced.

 But  our  leaders,  the  greatest  leaders
 of  the  country,  for  whom  I  have  the
 deepest  regard  and  admiration  went
 back  upon  the  plighted  broth  to  the
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 nation.  Even  after  Mr,  Mohamad  the  country,  religious  passions  and
 Ali  Jinnah  agreed  to  the  Cabinet  Mis-
 sion  Plan  of  the  l5th  May,  945  and
 Mr.  Jinnah,  Pandit  Jawaharlal  Nehru,
 Mr.  Liaqat  Ali  Khan  and  Sardar
 Baldev  Singh,  representing  the  Sikh
 community  all  went  to  England  in
 the  same  chartered  plane  sent  by  the
 Britishers  and  met  in  a  conference
 presided  over  by  no  less  a  person  than
 Atlee,  the  then  Prime  Minister  ०
 England,  and  all  controversy  regard-
 ing  the  Cabinet  Mission  plan  was  set
 at  rest  and  it  was  ratified  by  the
 Working  Committee  of  the  Congress
 and  also  by  the  Working  Committee
 of  the  Muslim  League,  our  leader,
 within  fifteen  days  of  his  arrival,
 went  back  on  his  word’  and  wanted
 partition  of  the  country.  The  Cong-
 ress  Working  Committee  passed  a
 Resolution  demanding  partition  of
 the  Punjab,  with  an  overwhelming
 majority  in  the  teeth  of  solid  opp-
 sition  from  Maulana  Azad  and  Saro-
 jini  Naidu  and  other  noble  souls  in
 India  who  had  a  real  vision  of  _  the
 future.  The  die  was  however  cast;
 Rubicon  crossed.  I  sank  in  despair
 when  the  country  was  partitioned.  I
 cried  in  despair.  I  had  said:  “Bengal’s
 death  knell  had  been  sounded  a  little
 earlier,  her  funeral  ceremony  was
 performed  only  yesterday.  Bengal
 lies  prostrate  today  bleeding  from  the
 wounds  inflicted  on  her  soul.  A  disas-
 trous  policy  has  pursued  Bengal  since
 the  beginning  of  the  20th  century
 since  after  the  removal  of  the  capital
 from  Calcutta  to  Delhi,  there  has  been
 an  organised  conspiracy  against  the
 talent,  genius  and  manhood  of  Bengal.
 And  today,  India  leadership  has  suc-
 ceeded  in  dividing,  partitioning  and
 fragmenting  Bengal  which  will  have
 a  disastrous  effect  on  the  cultural
 hegemony,  political  integrity,  social
 entity,  economic  individuality  of  Ben-
 gal  with  still  more  disastrous  conse-
 quences  that  are  likely  to  follow;  this
 unnatural  division  of  the  country  and
 the  provinces  is  bound  to  breed  germs
 of  perpetual  clash  and  conflict  bet-
 ween  the  two  ne‘ghbouring  States”.
 An  insignificant  frv  like  mvself  felt  at

 this  stage  of  political  development  of

 communal  hatred  are  bound  to  poi-
 son  the  springs  of  life  and  vitiate  and
 corrupt  the  whole  atmosphere.  Histo-
 tically,  culturally,  religiously,  emotio-
 nally,  Hindu  and  the  Muslim  majori-
 ties  are  not  capable  of  talking  50
 kindly  to  the  minorities.  Therefore,
 minorities  on  both  sides  of  the  border
 have  today  no  quarter,  no  shelter,  no
 recognition,  no  appreciation,  no  en-
 couragement,  no  facilities  no  opportu-
 nities  for  self-expression  in  any  sphere
 of  life,  in  any  domain  of  thought.
 Their  lives  are  at  stake,  their  honour
 and  property  are  at  stake.  But  sir,
 in  the  midst  of  this  storm  and  strees,
 in  the  midst  of  all  that  is  dark  and
 gloomy  dreary  and  bleak  in  the  life
 of  this  nation,  there  is  one  ray  of  hope
 to  redeem  the  heavy  gloom  all  round.

 In  West  Bengal  the  great  Sikh  com-
 munity  stood  by  us  and  rendered  us
 real  service;  the  taxi  drivers  of  the
 Sikh  community  conducted  the  afflict-
 ed  Muslims  to  safe  quarters;  Punjabi
 Hindus  also  did  their  turn  and  the
 Marwari  community  true  to  their
 philonthrophic  traditions  fed  76  to
 20  thousand  muslims,  twice  a  day,
 providing  them  with  bed-sheets  and
 blankets,  clothes  and  every  other
 thing.  We  have  expressed  our  thanks
 to  them.  We  take  off  our  hats  to
 them.  We  also  thank  the  saner  sec-
 tion  of  the  Bengali  people,  the  sober
 section  of  the  Bengali  people;  and
 particularly  the  most  progressive  of
 al)  parties  the  Communist  party
 which  rendered  us  great  help  by  resist-
 ing  the  rioters  even  though  they  were
 shattered  by  interna]  dissensions,  I
 shall  remember  with  gratitude  the
 services  and  contributions  made  par-
 ticularly  by  my  much-esteemed  sister,
 Shrimati  Renu  Chakravarttv,  who,
 dav  in  and  day  out.  went  round  the
 affected  areas  and  gave  us  hope  and
 courage.

 Sir,  I  believe  in  secularism.  But  I
 do  not  believe  in  the  false  show  of”
 democracy.  As  I  once  told  Shri  C.
 Rajagopalachari.  I  am  no  believer  in
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 the  theory  of  the  quantitative  determi-
 nation  of  human  destinies.  I  can  never
 persuade  myself  to  believe  that
 arithmetical  calculation  and  mathema-
 tical  computations  will  determine
 human  civilizations,  culture  and
 destiny.

 Mr.  Speaker:  The  hon.  Member's
 time  is  up.

 Shri  Badrudduja:  I  ask  your  per-
 mission  only  for  a  few  minutes  more.
 But  I  believe  in  secularism,  whatever
 may  be  the  dangers,  We  want  to  stay
 on  and  forge  ahead  in  India  with  the
 co-operation,  with  the  assistance,  with
 the  sympathy  with  the  help  of  all  the
 progressive  elements,  of  the  saner  and
 soberer  section  in  the  Congress  party
 as  well,  There  are  noble  souls  in  the
 Congress  also  who  sympathise  with  us
 in  all  our  distress.  I  have  decided  to
 stay  in  India  ad  asked  all  the  50
 million  Muslims  to  do  so—because  it
 is  our  motherland.

 “खाके  वतन  श्री  तलते  सुलेमान  ख़ुशतर
 सारे  वतन  श्री  सबको  रहना  ख़ुशतर
 यूसूफ  दर  मिश्र  पादशाही  भी  कर्दोस्गुफ्त
 दाएं  कितान  बदल  w_  शहर”

 ‘The  dust  of  my  motherland  is  much
 ‘more  precious  than  the  throne.  of
 Solomon.  The  thorns  of  our  country
 are  much  more  precious  than  jasmine
 ‘or  any  other  flower  anywhere.  Joseph
 reigned  in  Egypt,  but  he  observed  it
 is  much  better  to  be  a  beggar  in  Cenan
 whatever  might  be  the  provocation,
 swhatever  might  be  the  miseries,  what-
 ‘ever  might  be  the  misfortune,  what-
 ever  might  be  the  troubles,  whatever
 might  be  the  trials  and  tribulations,
 we  want  to  remain  in  India,  God
 overhead  and  with  hearts  within  we
 -want  to  forge  ahead.  We  believe  in
 God.  We  Muslms,  Hindus,  Sikhs
 and  Christians  believe  in  God.  At  the
 critical.  moments  in  world’s  history  it
 is  not  the  Muslims  who  saved  them-
 selves,  it  is  Islam  that  saved  the
 Muslims.  It  was  the  myriad  horde

 sand  tribes
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 When  the  hordes  of  Halaku

 swept  over  Central  Asia,  devasted
 the  world  and  destoryed  the  Metro-
 polis  of  Bagdad  in  1257,  there  was  no

 _power  on  earth,  no  Government  to
 stem  the  tide  of  agression  of  these
 barbarous  savages.  At  that  critical
 juncture  when  the  Muslim  world  war
 threatened  with  extinction,  the
 moment  these  wild  hordes  uttered  the
 sentence  on  the  banks  of  the  tigris,
 “Lai  Elaha  Illallah,  Muhammad-Ur-
 Rasullab”—There  is  no  God,  but  God’.
 Muhammad  is  His  Messenger  of  peace
 and  inter-communal  harmony  and
 understanding,  the  savages  from  the
 destroyers  of  civilisation  became,  all
 of  a  sudden,  the  preservers  of  Muslim
 civilisation  dominating  three  conti-
 nents  of  the  world  for  centuries.

 “कुल  खन्ना  सलापी  नु  चुकी  मुखिया  ञ्
 ममानी  लिल्हारे  राहुल  आलमीन

 ला  शरीक  लहु  विधायिका  उमर  तो
 बना  अ्रव्युलुल  मुसलमीन”

 My  life,  my  death,  my  prayer,  my
 fasting,  my  miseries  and  sorows,  my
 misfortunes,  trials  and  ordeals  of  life,
 are  all  for  the  Lord  of  the  world.

 Sir,  we  seek  the  guidance  of  the
 Lord,  we  seek  the  guidance  of  the
 Supreme  Power  of  the  Universe  who
 throbs  in  every  constitution,  pulsates
 every  atom,  regulates  and  guides  all
 existence,  shapes  the  destinies  of
 individuals  and  nations,  nay,  of  the
 whole  human  race  and  controls  the
 growth  and  evolution  of  the  universe
 and  the  system  of  universes  through
 all  eternity  and  infinity.

 “लाइलाह  इल्लल्लाह  मुहम्मदुरंसूललल्लाह”

 There  is  no  God,  but  God.  Muham-
 mad  is  His  Massenger  of  peace  and
 inter-communal  harmoney  and  under-
 standing.  We  seek  the  guidance  of
 the  Lord,  we  seek  the  guidance  of
 the  Supreme  Power  of  the  universe.
 Sir,  I  have  done.  A  deep  distress
 grieves  me  to  think  what  man  has
 made  of  man.
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 I  would  conclude  with  my  appeal
 and  my  deepest  gratitude  to  all  my
 brethren  and  sisters  of  all  progres-
 sive  parties,  the  Sikhs,  the  Marwaris,
 the  Punujabi  Hindus,  as  also  to  the
 ganer  sections  of  the  Bengali  people,
 to  the  great  Communist  Party  of
 india,  for  all  the  help,  assistance  and
 o-operation  and  sympathy  which
 they  extended  to  us  in  the  hour  of
 our  greatest  need.  I  close  my  speech
 with  the  memorable  words  of  Shelly:

 “We  look  before  and  after  and
 pine  for  what  is  not:

 Our  sincerest  laughter  with
 some  pain  is  fraught.

 Our  sweetest  songs  are  those
 that  tell  of  saddest  thoughts”.

 Shri  N.  R,  Ghosh  (Jalpaiguri):  Mr.
 Speaker,  Sir,  in  the  beginning  I  must
 whole-heartedly  join  the  motion  of
 thanks  to  the  Vice-President  for  the
 Address  he  has  delivered  to  us.  I
 wanted  io  dea]  with  certain  aspects
 of  that  Address,  but  I  feel  I  must
 straightway  say  something  to  meet  the
 challenge  of  the  hon.  Member  com-
 ing  from  Murshidabad.  His  speech
 amazed  me.  He  says  except  a  sprink-
 ing  all  Calcutta  Hindus  were  looters—
 what  a  statement!  his  speech  remind-
 ed  me  of  the  first  information  which
 was  sent  to  Pakistan  after  the  reper-
 cussions  in  Calcutta.  I  was  present
 unfortunately  in  the  city  of  Calcutta
 at  that  time.  The  information  reno:  t-
 edly  sent  to  Pakistan  was  thst  noi  a
 single  Mohammadan  of  Calcutta  is
 left  alive,  that  everyone  of  them  has
 been  done  to  death  and  that  there  is
 not  a  single  property  left  belonging
 to  the  Mohammedans  which  nas  not
 teen  destroyed.  Is  this  speech  just
 delivered  by  my  hon.  friend,  from
 Murshidabad  meant  for  that  object—
 I  wonder!  Has  he  realised  that  a
 speech  like  this  can  again  spark  off  an-
 other  carnage  in  East  Pakistan,  that
 there  will  be  another  holocaust  and
 men.  women  and  children  will  be
 burnt  alive,  as  it  was  done  there?

 My  friend  indulged  in  Hyperbole.
 He  eauated  the  incidents  in  Calcutta
 wth  the  terrible  incidents  in  East
 Pakistan.  But  my  ccuntry  is  not  a
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 closed  country.  There  was  never  any
 blackout.  But  ail  the  informat’on
 which  you  get  from  Pakistan  came
 through  those  reople  who  fled  from
 that  country  to  the  boider  and  through
 foreigners.  Some  pxpers  of  East
 Pakistan  are  honest  enough.  They
 gave  reports  of  these  brutalities.  For
 my  friend’s  information,  I  wish  to  tell
 him  that—I  know  that  village—one
 village  of  Khulna,  40  miles  from
 Khulna,  at  dead  of  night  and  some
 other  villages  were  set  on  fire.  Those:
 villages  are  peopled  by  poor  cultiva-
 tors.  Those  who  came  out  were  mas-
 sacred  and  the  women  and  children
 who  could  not  come  out  were  burnt
 alive.  Their  charred  bodies  were  re-
 covered  the  next  day  by  the  Pakistan
 Rifles.  If  my  friend  wants  to  know.
 that  is  reported  in  Pakistan  Observer,
 which  is  a  Pakistan  paper.  Such  are
 the  atrocities  which  were  committed.
 This  is  not  one  instance.  There  are
 hundreds  of  instances  like  that.  After
 a  few  days,  these  papers  were  gagged
 and  the  foreigners  who  wanted  to  give
 this  information  were  also  stopped.  My
 friend  knows  very  well  that  ‘acts  are
 more  telling  than  mere  vocabulary,.
 than  mere  f:oth  of  words.  Does  he
 remember  the  picture  of  Esst  Bengal
 at  the  time  of  partition  also  and  the
 picture  of  West  Bengal  at  that  time?
 Does  he  not  know  that  there  were
 about  than  2  crores  of  Hindus  in  East
 Pakistan?  Does  he  not  know  that  in.
 most  regions  of  Khulna,  the  Hines
 population  was  about  80  per  cent  ani
 it  was  a  Hindu  majority  district?  In
 the  sub-division  of  Madaripur.  my
 friend  knows  that  the  Hindu  popula-
 tion  was  to  the  tune  of  80  ver  cent.  4
 or  5  thanas  of  Jalpaiguri,  from  where-
 I  come,  were  ceded  to  Pakistan.  One-
 of  the  thanas  had  90  per  cent  Hindu
 population.  What  is  the  picture  now?
 Almost  denuded  of  Hindus.  My
 friend  lives  in  Murshidabad  in  West
 Bengal.  There  are  more  Moham-
 medans  there  than  ever  before  at  the
 time  of  partition.  Their  relations  and
 friends  are  coming  from  across  the:
 border.  There  are  far  more  Mohame-
 dans  in  Murshidabad  than  there  were-
 ever  before.
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 [Shri  N.  R,  Ghosh]
 What  about  Khulna?  I  shall  give

 one  instance.  When  the  first  two  out-
 breaks  of  riots  happened  the  rich
 people  and  the  upper  middle  class
 people  all  left.  About  40  per  cent  of
 the  people  left  Khulna.  The  nama-
 sudras,  the  fighting  class—they  are
 agriculturists—gave  a  fight  in  self-
 defence  and  they  were  massacred  by
 rifles.  They  had  to  flee  from  there
 because  when  the  State  does  not  pro-
 tect  no  citizen  whether  he  belongs  to
 the  majority  community  or  the  mino-
 rity  community  can  stay  there.

 I  shall  speak  of  one  village  which  I
 personally  know.  There  were  200
 Hindu  families  in  that  village.  It  was
 a  prosperous  village.  After  two  riots,
 arson,  looting,  abduction,  rape  and
 other  things  in  the  region  only  50
 families  remained  and  the  rest  left
 that  village.  In  the  recent  riot,  I  can
 tell  you  on  very  reliable  authority,  not
 a  single  house  is  there.  All  the  houses
 have  been  burnt  and  the  temples  have
 been  razed  to  the  ground.  All  those
 families  are  now  ready  to  come  away.
 More  than  two  crores  of  Hindus  were
 in  Pakistan.  Now  there  is  less  than
 one  crore  of  Hindus.  Is  not  the  fact
 telling  enough?  Does  it  not  condemn
 my  friend’s  arguments?  Does  it  not
 condemn  Pakistan  for  ever?  Can  there
 be  any  fair  attempt  to  equate  what
 was  happening  in  East  Pakistan  with
 what  has  happened  in  Calcutta?

 I  am  giving  you  some  brute  facts
 about  the  Calcutta  incident.  My  friends
 outside  Bengal  do  not  know  that  the
 holocaust  in  Pakistan  and  the  spark-
 ing  off  of  Caleutta  riots  were  in  the
 same  scheme  which  was  planned  by
 Pakistan.  They  wanted  a  repercus-
 sion  in  Calcutta  so  that  they  could
 magnify  and  play  it  off  against  the
 ‘carnage  in  East  Pakistan.  That  was
 their  game.  I  am  giving  vou  a  few
 facts  from  newspaper  reports  and
 uther  sources.  On  the  9th  of  January
 college  students  with  their  books  start-
 ed  a  procession  in  order  to  lodge  a
 protest  before  the  house  of  the  Deputy
 High  Commissioner.  There  are  locali-
 ties  which  are  known  to  my  friend.

 ‘those  places  with

 FEBRUARY  17,  964  Address  by  the  Vice-  1184,
 President  discharging

 the  functions  of  the
 President

 Shri  Badrudduja:  I  have  seen  with
 my  own  eyes  those  places.

 Shri  N.  R.  Ghosh:  I  have  also  seen
 my  own  eyes.  I

 have  distributed  reliefs  to  the  Moham-
 medans.  My  hon.  friend  need  not  feel
 big  about  it.  On  the  9th  January  those
 students  were  attacked  at  the  junc-
 tion  of  Rafi  Ahmed  Kidwai  Road  and
 Block  Man  Street.  The  students  had
 only  books  in  their  hands.  They  were
 attacked  by  Muslims  with  soda  water
 bottles,  bombs,  knives,  lathis  and  other
 things  and  the  procession  dispersed.

 Shrimati  Renu  Chakravartty:  May  I
 point  out  that  he  is  giving  informa-
 tion....

 Shri  N.  BR.  Ghosh:  Please  let  me
 have  my  say.  Let  us  not  gloss  over
 the  facts.  The  facts  must  be  told  so
 that  the  House  can  have  a  true  pic-
 ture.  We  are  ashamed  about  what
 has  happened  in  Calcutta.  We  also
 stand  by  the  declaration  of  our  Home
 Minister  and  of  our  Chief  Minister
 that  there  cannot  be  any  condonation
 of  any  incident  in  Calcutta  and  that
 if  millions  of  lives  in  East  Pakistan
 are  sacrificed  that  will  not  justify  the
 taking  of  the  life  of  one  single  Indian
 Muslim.  We  stand  by  that.  But  truth
 must  be  told.  It  must  be  told  that  it
 was  just  not  a  repercussion  in  Cal-
 cutta;  it  was  in  the  scheme  of  things.
 Pakistan  wanted  it.

 Shrimati  Renu  Chakravartty:  No,
 no,  That  is  not  correct  (Interrup-
 tions).  They  never  wanted  it.

 Shri  N.  R.  Ghosh:  I  also  know
 something  about  it.(Interruptions).

 Mr.  Speaker:  Order,  order.  That  is
 not  decided  in  this  manner.  I  hope
 all  members  would  remain  silent  and
 restrained  from  these  emotions.  We
 have  just  heard  an  emotional  speech.

 Shrimati  Renu  Chakravartty:  The
 Congress  Party  members  should  also
 be  told  to  behave......
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 Mr,  Speaker:  Order,  order.

 Shrimati  Renu  Chakravartty:  It  is
 :shameful  not  to  come  to  the  aid  of  the
 minority.

 Mr.  Speaker:  Should  I  ask  the  mem-
 ser  not  to  speak  but  to  sit  down?

 An  Hon.  Member:  We  never  dis-
 turbed  Shri  Badrudduja  when  he  was

 ~on  his  legs.

 Shri  N.  R.  Ghosh:  On  the  l0th  of
 January,  in  the  very  heart  of  Calcutta
 there  were  several  attacks  by  the  Mus-
 lims  on  the  Hindus—in  Banfapukur,
 Fulbagan,  Gorpad,  Entally,  Park  Cir-
 cus,  Raja  Bazar,  Watganj,  Kiderpur,
 Garden  Reach  and  other  places.  Some
 temples  were  burnt  and  Hindu  pro-
 perties  were  damaged  by  fire.  Even
 Vivekanand  Pandal  did  not  escape.
 There  were  arson  and  stabbings.  I
 hope  my  hon.  friend  will  ascertain  and
 check  this  fact  that  there  were  more
 casualties  amongst  the  Hindus  in
 Calcutta  than  in  the  Muslims.  Gun-
 shots  and  stabbings  actually  took  more
 victims  from  the  Hindu  community
 than  there  were  casualties  amongst
 the  Muslims.  This  is  a  fact  which  has
 got  its  own  meaning  appropos  the
 tirade  against  the  West  Bengal  Gov-
 ernment.

 What  about  Pakistan?  My  hon.
 friend  should  remember  what  we  are
 doing  and  what  our  secularism  stands
 for.  We  even  tolerate  slogans  like
 “Pakistan  Zindabad”.  That  was  the
 slogan  frequently  used  in  Murshid-
 abad.  It  was  proved  that  Pakistani
 flags  were  hoisted  and  “Pakistan
 Zindabad”  was  the  slogan  used  in  the

 ‘constituency  of  my  hon.  friend.  We
 tolerated  it.

 An  Hon.  Member:  Shame,  shame.

 Mr.  Speaker:  Order,  order.  Hon.
 Members  ought  to  be  patient  enough
 and  bear  with  the  hon.  Member  who
 is  speaking.
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 Shrimati  Renu  Chakravartty:  Al
 this  is  nothing  but  untruth.  He  is
 trying  to  rouse  passion  by  making
 absolutely  incorrect  statements.

 Mr.  Speaker:  Order,  order.  The
 hon.  lady  member  should  resume  her
 seat.  Even  if  according  to  the  hom
 lady  Member  it  is  wholly  untrue,  stilt
 I  have  to  hear  it.  The  previous  speak-
 er  was  heard  with  attention.

 Shrimati  Renu  Chakravartty:  This
 also  would  bring  about  its  own  repri-
 sal.

 Mr.  Speaker:  What  can  I  do?

 Shrimati  Renu  Chakravartty:  The
 previous  speaker  never  spoke  on
 behalf  of  Pakistan.  What  did  he  say?

 Mr.  Speaker:  Should  I  stop  him
 then?

 Shrimati  Renu  Chakravartty:  He  is
 from  Jalpaiguri  and  he  is  speaking
 like  that.

 Mr.  Speaker:  Order,  order.  He
 should  be  permitted  to  continue  his
 speech.

 Shri  N.  R.  Ghosh:  I  was  present  in
 Calcutta.  I  will  give  you  some  startl-
 ing  facts.  They  were  widely  reported.
 On  the  9th  and  before  9th,  several
 high-ups....

 An  Hon,  Member:  Of  the  Commun-
 ist  Party.

 Shri  N.  R.  Ghosh:  No,  I  would  not
 name  them.  They  had  consultations
 with  the  Deputy  High  Commissioner
 and  those  people,  Pakistan-lovers,  they
 were  inflaming  the  Mohammedans.
 All  of  them  are  not  bad,  but  they  are
 easily  inflamed.  These  people  wanted
 to  inflame  them.  That  is  why  they
 managed  all  those  attacks  on  the
 Hindus  on  the  9th  and  l0th.
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 [Shri  N.  R,  Ghosh]
 Now,  Sir,  unfortunately  there  was

 a  repercussion.  But  what  we  did.  as
 the  Vice  President  in  his  Address  has
 said,  was,  it  was  promptly  and  firmly
 put  down.  I  may  give  another  inst-
 ance  to  show  to  what  length  it  went.
 I  mentioned  to  you  about  the  students
 procession,  Dinabandhu  Andrews  Col-
 lege  students  350  wanted  to  come  out
 and  join  that  procession  and  _  they
 were  stopped:  Bullets  were  used.
 Bhudeb  Sen,  the  brightest  boy  of  that
 College,  who  was  to  come  for  the
 Republic  Parade  here  was  shot  dead.
 The  Vice  Chancellor  of  the  Calcutta
 University,  who  is  an  ex-Chief  Justice
 of  Allahabad,  has  demanded  judicial
 inquiry.  Will  not  that  satisfy  the
 lady  Member  of  the  Communist  Party
 and  also  the  Member  from  Murshid-
 abad  as  to  what  length,  with  what
 sternness  and  to  what  extreme  length
 the  West  Bengal  Government  went?

 Shrimati  Renu  Chakravartty:  Why
 don’t  you  tell  what  happened  in  Bon-
 gaon,  what  happened  in  Barasat  and
 what  happened  in  Habra

 Shri  N.  R.  Ghosh:  I  do  not  want
 continuous  interruptions  from  this
 quarrelsome  lady.  All  those  people
 were  active  inflaming  the  Muslim
 pockets  of  Calcutta.  (Interruption).

 Mr.  Speaker:  I  appeal  to  the  hon.
 lady  Member......

 Shrimati  Renu  Chakravartty:  He
 has  called  me  quarrelsome  and  every-
 thing.  I  say:  Ict  it  not  be  an  unvar-
 nished  untruth.  Why  does  he  _  not
 talk  of  what  happened  in  Bongaon,
 what  happened  in  Barasat  and  what
 happened  in  Habra?

 Mr.  Speaker:  Should  he  be  directed
 from  somewhere  else  what  to  talk?
 Can  I  direct  him  to  talk  of  particuiar
 things?

 Shrimati  Renu  Chakravartty:  It  is
 for  you....  (Interruption).

 Shri  N.  R.  Ghosh:  I  can’t  be  your
 mouth-piece.
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 Shrimati  Renu  Chakravartty:  Thank
 God,  you  will  never  be  my  mouth-
 piece.

 Shri  N.  R.  Ghosh:  Then,  there  were
 certain  other  things.  Not  only  these
 Pakistani  spies  and  some  __high-ups,.
 these  Pakistan  lovers,  were  very  ac-
 tive  in  the  office  of  the  Deputy  High
 Commissicner,  but  they  actually  went
 to  all  the  Muslim  pockets  in  Calcutta
 and  inflamed  them.

 Now,  Sir,  you  will  be  startled  to-
 hear  that  a  few  days  before  the  reper-
 cussions  took  place  in  Caleutta,  some-
 big  Muslim  merchants  had  _  effected
 the  riot  insurance.  They  must  have
 got  that  cue  from  the  Pakistani  spy
 ring  in  Calcutta.  There  were  photo-
 graphic  arrangements,  tape-recordings
 and  other  things,  all  ready,  so  that  alt
 these  things  can  be  communicated  to-
 Pakistan  and  that  there  will  be  a  more
 heinous  carnage.  As  I  said,  they  have
 perhaps  been  trying  that  there  should
 be  more  carnage  in  East  Pakistan
 because  of  the  grim  picture,  false  pic-
 ture,  exaggerated  picture  transmitted
 to  Pakistan  like  which  has  just  been
 placed  before  the  House.  (Interrup--
 tion).

 Mr.  Speaker:  Order,  order.

 Shri  N.  R.  Ghosh:  My  friend  has
 read  cut  from  the  Stateman’s  edito-
 rial  of  the  5th.  That  was  a  very  very
 wise  statement  and  a  very  reasonable
 observation.  My  friend  knows  that
 this  is  not  the  first  upheaval  in  East
 Pakistan.  There  nave  been  such  riots,
 such  holocaust,  such  arson  and  all
 these  rapes,  abductions,  etc.  many  a
 time.  We  have  always  under-played
 it  and  we  never  put  it  before  the
 world  forum  what  actually  has  been
 going  on  in  East  Pakistan.  This  large-
 scale  exodus—what  a  hell  has  been  let
 loose  there.  We  have  always  kept
 silent  over  it.  Has  this  policy  of  ap-
 peasement  benefited  us?  Our  Govern-
 ment  thought  that  otherwise  there
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 would  be  repercussions  on  the  minor-
 ity  community  of  East  Pakistan.  Did
 it  produce  that  effect?

 Mr.  Speaker:  The  hon,  Member
 should  try  to  conclude  now.

 Shri  N.  R.  Ghosh:  May  I  have  some
 time  more,  because  my  hon.  friend
 opposite  has  said  many  things?

 Shri  Basumatari:  Some  more  time
 may  be  given  to  him.

 Shri  R.  S.  Pandey:  Five  minutes
 more  may  be  given  to  him.

 Mr.  Speaker:  He  might  have  two  or
 three  minutes  more.

 Shri  Ravindra  Varma:  He  was  per-
 sistently  interrupted.  So,  he  mignt  be
 given  some  more  time.

 Shri  N.  R.  Ghosh:  Now,  the  world’s
 forum  cannot  be  ignored.  We  have
 been  the  victims,  and  we  have  been
 the  sufferers,  and  yet,  in  spite  of  that,
 because  of  the  want  of  international
 publicity,  we  have  always  been  put  in
 the  dock.

 Everybody  knows  here,  and  my  hon.
 friend  from  Assam  has  pointed  out,
 that  there  was  infiltration  of  Pakistani
 people  in  very  large  numbers.  Even
 our  Government  shut  their  eyes
 against  the  implications  of  the  last
 census.  According  to  the  last  census,
 as  the  lady  Member  has  pointed  out,
 about  0  lakhs  of  people  infiltrated.
 That  was  the  finding  of  the  census.
 But  you  know,  Sir,  that  census  figures
 are  on  declarations  and  were  handi-
 capped  in  Assam.  But  there  have
 been  pamphlets,  and  there  have  been
 facts  and  figures  given  by  some  people
 in  Assam,  by  people  who  _  belonged
 formerly  to  the  Ministry,  that  the
 infiltrators  would  not  number  less  than
 80  lakhs.  I  would  ask  our  hon,  Minis-
 ter  who  for  the  first  time  admitted
 that  there  was  the  necessity  of  edu-
 cating  world  opinion,  to  go  to  the
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 borders  of  Assam  and  see  for  himself
 the  position.  He  wil  find  that  for
 hundreds  of  miles,  clusters  of  villages
 have  sprung  up  along  the  border  with
 all  these  infiltrators.  They  are  a
 security  question  and  will  ever  be.  I
 may  warn  Government  that  this  silent
 invasion  is  not  innocent.  This  is  done
 at  the  instance  of  Pakistan,  and  many
 of  the  Mohammedans  who  are  on  the
 Indian  border  have  their  relations,
 and  they  welcome  them  with  open
 arms,  and  they  conceal  them,  and
 after  a  few  days,  they  pass  them  off  as
 Indians.  That  has  been  the  game.

 I  know  of  one  village,  or  one  chir,
 an  aliuvial  bit  of  land  on  the  river
 Tiesta,  in  the  district  of  Cooch-Behar;
 i  had  been  there  on  a_  professinoal
 mater  and  i  heard  that  that  chur
 had  been  named  as  Bogra  Cnir.  85873
 is  the  name  of  a  distr.ct  in  East  rax-
 istan,  mostly  popuiated  by  Moham-
 medans.  Those  Mohammedans  have
 come  there,  settled  there  openly  and
 named  it  as  Bogra  char,  just  as  the
 Britishers  who  had  gone  to  America
 had  named  their  cities  as  New  York,
 New  Britain  and  so  on.  That  was
 tolerated  by  us.  All  these  things  have
 been  tolerated  by  us,

 I  may  tell  you  that  this  silent  inva-
 sion  by  the  30  lakhs  of  Pakistanis  in
 India  is  a  source  of  danger.  That  is
 a  great  security  problem.  Let  our
 Government  beware.

 I  repeat  that  we  hate  reprisal  by
 any  Hindu  against  a  single  Indian
 Mohammedan,  because  that  is  against
 our  Constitution  and  that  is  against
 our  culture.  But  I  may  tell  them  that
 our  Constitution  does  not  protect  dis-
 loyal  citizens;  it  does  not  protect  trai-
 tors.  It  does  not  protect  those  people
 who  gain  their  inspiration  from  else-
 where  and  who  only  masquerade  as
 Indians  with  a  different  ideology.  I
 submit  that  secularism  does  not  mean
 this,  and  they  ought  to  be  told  that
 the  fact  that  our  Government  is  secu-
 lar  does  not  mean  that  all  these  things
 can  be  perpetrated  in  this  way  with
 impunity.



 Motion  on
 Address  by  the  Vice-
 President  discharging

 the  functions  of  the
 President

 {Shri  N.  R,  Ghosh]
 I  shall  draw  attention  to  what  ap-

 peared  in  the  Statesman  today  and
 what  appeared  in  newspapers  previ-
 ously.  It  will  prove  that  not  only
 were  there  secret  arsenals  concealed
 in  mosques,  concealed  in  private
 houses,  but  some  of  these  have  been
 recovered  now,  and  it  will  appear  that
 even  the  Pakistan  Deputy  High  Com-
 missioner’s  people  and  others  were
 busy  in  actually  inflaming  these
 Mohemmadans,  against  some  of  whom
 the  DIR  has  been  used.

 Iayl

 done
 a! 4  ४

 In  conclusion,  I  only  say  this....

 Shri  P.  R.  Patel:  We  shall  sit  for
 five  minutes  more.

 Mr.  Speaker:  I  cannot  give  more
 time.

 An  Hon.  Member:  Let  him  conclude
 tomorrow.

 Shri  N.  R,  Ghosh:  Then  can  I  con-
 clude  tomorrow?

 Mr.  Speaker:  No,  no.

 Shri  N.  R.  Ghosh:  I  tell  our  Govern-
 ment  that  this  question  of  infiltration
 is  not  an  innocent  question,  it  is  not  a
 question  which  should  be  brushed
 aside  in  this  way.  It  is  a  security
 question,  the  question  of  the  activities
 of  disloyal  people  in  Calcutta  and
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 elsewhere,  the  operation  of  a  spy  ring
 with  the  conspiracy  of  Pakistan.  These
 are  all  security  questions.  In  the  name
 of  secularism,  these  people  should  not
 get  protection.  The  Government
 should  seriously  look  into  this  and  do
 something  about  it.

 7.0l  hrs.

 CORRECTION  TO  STATEMENT

 The  Minister  of  State  in  the  Minis-
 try  of  Home  Affairs  (Shri  Hajarnavis):
 I  seek  the  indulgence  of  the  House  to
 make  a  small  correction  in  the  state-
 ment  which  was  made  by  the  Home
 Minister  this  morning.  The  names  of
 the  three  persons  arrested  in  the
 Hazratbal  case  were  given  as:  Abdul
 Rahim  Bandey,  Abdul  Rashid  and
 Ghulam  Mohd.  Butt.  The  name  ‘Ghu-
 lam  Mohd.  Butt’  was  mentioned  by
 mistake.  It  should  be  ‘Qadir  Butt’.

 Shrimati  Renu  Chakravartty  (Bar-
 rackpore):  You  released  the  other
 man  and  arrested  this  man?

 Mr,  Speaker  The  House  now  stands
 adjourned  to  meet  again  tomorrow.

 7.02  hrs,
 The  Lok  Sabha  then  adjourned  till

 Eleven  of  the  clock  on  Tuesday,  Febru-
 ary  18,  964/Magha  29,  885  (Saka).


